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Priority claimed from 16/05/2017; Application No. : 87451587 ;United States of America 

3717182    09/11/2017
[International Registration No. : 1382065]
Board of Supervisors of Louisiana State University and Agricultural and Mechanical College
3810 W. Lakeshore Dr. Baton Rouge LA 70808 United States of America

Proposed to be Used
IR DIVISION
Providing weight loss treatment services through smartphone-based cell phone applications by compiling and reviewing 
certain data received from participants to develop automated and personalized treatment recommendations that are 
transmitted back to the participants in order to determine and maintain adherence to a predetermined weight loss plan.
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3844655    12/01/2018
[International Registration No. : 1402757]
Dr. med. Wulf-Peter Brockmann
Rheingoldweg 50 22559 Hamburg Germany

Proposed to be Used
IR DIVISION
Medical services.
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3849013    13/02/2018
[International Registration No. : 1403928]
Qingdao Kang'er Bioengineering Co., Ltd.
No. 333 Songling Road, Laoshan District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Plant nursery services; hospice services; opticians' services; rental of sanitation facilities; alternative medicine services; 
pet grooming; rest home services; massage; visagists' services.
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2678556    28/08/2013
[International Registration No. : 1178978]
Wesfarmers Industrial & Safety NZ Limited
401 Great South Road, Penrose Auckland 1061 New Zealand

Address for service in India/Agents address:
S. MAJUMDAR & CO.
5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
Cl.5;First aid kits (filled), supplies in this class for replenishing first aid kits; pharmaceutical and veterinary 
preparations, sanitary preparations for medical purposes, substances adapted for medical use, plasters, materials for 
dressings; disinfectants; preparations for destroying vermin; fungicides, herbicides.

Cl.9;Protective clothing including protective footwear, and gloves; protective headgear including helmets, hard hats, 
brow guards, visors, masks including welders' masks; protective equipment in this class including protective equipment 
for the head and eyes, eye wear including safety eyewear, safety glasses and goggles, welders' goggles; protective 
equipment in this class for hearing, ear plugs including deformable foam earplugs for hearing protection, ear muffs for 
hearing protection, active noise cancelling hearing protection devices; protective equipment in this class for respiratory 
purposes including dust masks, gas masks, and respirators and half mask respirator kits, filters for the aforementioned 
goods; knee pads for protection purposes; life-saving and teaching apparatus and instruments; fire-extinguishing 
apparatus.

Cl.21;Brushes (except paint brushes); articles for cleaning purposes; steelwool; gloves included in this class, including 
latex, rubber or vinyl gloves to protect the hands (other than against accidents or injury), disposable gloves in this class.

Cl.25;Clothing; rain coats, rain hats, rain proof clothing including high visibility rain wear, PVC rainwear, high visibility 
clothing including reflective and fluorescent vests, jackets and trousers, safety vests, earmuffs, gloves including gloves 
of leather, cotton and synthetic materials; footwear including boots and shoes, gumboots; headgear including hats and 
caps.
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Priority claimed from 23/04/2013; Application No. : 30 2013 028 668.5/07 ;Germany 

2728890    23/10/2013
[International Registration No. : 1196812]
DMG MORI Europe Holding AG 
Sulzer-Allee 70 CH-8404 Winterthur CH
DMG MORI SEIKI CO., LTD.
106, Kitakoriyama-cho, Yamatokoriyama-shi Nara 639-1160 Japan

Address for service in India/Agents address:
L.S.DAVAR & CO
32 RADHA MADHAB DUTTA GARDEN LANE, KOLKATA-700 010

Proposed to be Used
IR DIVISION
Cl.7;Metal working machines and tools; machine elements, except for land craft vehicles; materials handling machines 
and materials handling devices; machine housings; machine tools, as well as parts and auxiliary equipment thereof, in 
particular automatic fastening devices, automatic tools and tool changers, tool magazines (in particular for machine 
tools), automatic handling devices, manually and numerically controlled indexing machines, consisting of rotary indexing 
devices, indexing plates, indexing heads and rotary tables; parts of and auxiliary equipment of machine tools, in 
particular control devices (insofar as contained in this class); production systems, consisting of machine tools and 
numerically controlled machine tools, industrial robots with control devices, automatic conveying devices; assemblies for 
machine tools, in particular for milling machines and/or lathes; handling equipment for handling workpieces and tools at 
machine tools and tool magazines; mechanical fastening devices for workpieces and/or tools as parts of machine tools; 
electric telecommunications devices and instruments; machines and instruments for distribution or control of electric 
energy; parts of the afore-mentioned goods.

Cl.9;Measuring instruments and testing instruments; regulating devices, control devices, measuring devices, 
registering devices and monitoring devices, in particular regulating devices, control devices, measuring devices, 
registering devices and monitoring devices for numerically controlled machine tools, installations consisting of a 
combination of the before-mentioned apparatuses and devices; parts of all mentioned apparatuses, instruments and 
devices (insofar as contained in this class), numerical, electromechanical, electric and electronic control devices and/or 
data processing devices for the controlling and operation of machine tools and/or lathes and/or for assemblies of 
machine tools and/or lathes; software for use in connection with industrial production, namely operating and control 
software for operator and control consoles of machine tools; special accessories for machine tools for processing metal 
materials and synthetic materials, in particular control curves, electric, electronic and numerical control devices.

Cl.20;Work tables.

Cl.42;Design of machines, equipment or apparatuses (including parts thereof) as well as devices which consist of any 
of the aforementioned goods; drawing up of expert technical opinions and advice thereof in connection with performance 
and handling of machines regarding differentiated know-how, techniques and experiences necessary for assuring proper 
operation thereof in combination with computers, power-driven vehicles and for other purposes; technical testing or 
research on machines and apparatuses; technical testing or research on prevention of pollution; technical testing and 
research on electricity.
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Priority claimed from 14/06/2013; Application No. : 011900611 ;European Union 

2731592    10/12/2013
[International Registration No. : 1197458]
Benteler Deutschland GmbH
Residenzstrasse 1 33104 Paderborn Germany

Address for service in India/Agents address:
L.S. DAVAR & CO.
32, RADHA MADHAV DUTTA GARDEN LANE, KOLKATA - 700 010.

Proposed to be Used
IR DIVISION
Cl.6;Pipes and tubes of steel for light-weight construction applications in vehicle and machine construction, and for 
heat transfer, the oil and gas exploration industry and hydraulic and precision engineering.

Cl.11;Boiler pipes (tubes) for heating installations, coils being parts of distilling, heating or cooling installations.

Cl.12;Tubular vehicle components, namely drive shafts, vehicle axles, instrument panel supports and impact beams. 
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Priority claimed from 14/06/2013; Application No. : 011901055 ;European Union 

2732625    09/12/2013
[International Registration No. : 1199427]
Exeger Sweden AB
PO Box 8144 SE-104 20 Stockholm Sweden

Address for service in India/Agents address:
L.S. DAVAR & CO.
32, RADHA MADHAV DUTTA GARDEN LANE, KOLKATA - 700 010.

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures, fire extinguishing compositions; tempering and soldering 
preparations, chemical substances for preserving foodstuffs; tanning substances; adhesives used in industry; 
unprocessed plastic substances; unprocessed plastics, glass materials and ink substances for use as components in the 
manufacture of solar cells; electrolytic solutions.

Cl.2;Paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; colorants; mordants; raw 
natural resins; metals in foil and powder form for painters, decorators, printers and artists; titanium dioxide [pigment]; 
colorants.

Cl.6;Roofs of metal; windows of metal; facades of metal.

Cl.9;Optical apparatus and instruments; apparatus and instruments for recording, transmission or reproduction of 
sound or images; measuring and checking apparatus and instruments; calculating machines; data processing equipment 
and computers; computer software; apparatus and instruments for conducting, switching, transforming, accumulating, 
regulating or controlling electricity; solar cells for electricity generation, parts for solar cells, included in this class.

Cl.11;Apparatus for lighting, cooking, heating, refrigerating, drying, ventilating.

Cl.12;Vehicles; apparatus for locomotion by land, air or water.

Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery, precious stones, horological and chronometric instruments.

Cl.19;Ceilings, not of metal; windows, not of metal; facades, not of metal.

Cl.28;Games and playthings; gymnastic and sporting articles not included in other classes; decorations for Christmas 
trees.

Cl.42;Scientific and technological services and research and design relating thereto; design and development of 
computer hardware and software; consultancy relating to solar cell technology.
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Priority claimed from 30/05/2013; Application No. : MI2013C005435 ;Italy 

2733500    16/10/2013
[International Registration No. : 1200348]
ARTURO SALICE S.P.A.
Via Provinciale Novedratese, 10 I-22060 Novedrate (Co) Italy

Address for service in India/Attorney address:
L.S.DAVAR & CO
PATENTS & TRADE MARK ATTORNEYS ,32, RADHA MADHAB DUTTA GARDEN LANE, KOLKATA - 700010

Proposed to be Used
IR DIVISION
Cl.6;Hinges and aesthetic or protective casings of metal.

Cl.20;Hinges and aesthetic or protective casings of plastic; furniture.
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Priority claimed from 27/05/2013; Application No. : 30 2013 033 544.9/09 ;Germany 

2733556    26/11/2013
[International Registration No. : 1198706]
Lidl Stiftung & Co. KG
Stiftsbergstrasse 1 74172 Neckarsulm Germany

Address for service in India/Agents address:
L.S. DAVAR & CO.
32, RADHA MADHAV DUTTA GARDEN LANE, KOLKATA - 700 010.

Proposed to be Used
IR DIVISION
Cl.7;Electrical household and kitchen apparatus (included in this class), namely wax-polishing machines; high pressure 
washers, electric can openers, ironing devices, electric knives, electric scissors, whisks (electric) for household 
purposes, vacuum cleaners, kitchen machines, blenders, cutters (machines), grinders/crushers, kneading machines, 
beaters, juice extractors, food processors, grinding devices, machines and devices for preparing food and/or beverages; 
sewing machines; packaging machines for kitchen and household purposes, in particular for vacuum packing of food, 
film welding machines; dishwashers and dryers; washing machines; vending machines.

Cl.8;Hand tools, hand-operated, included in this class; manually operated implements, namely can openers (non-
electric), egg slicers (non-electric), scissors; razors (electric and non-electric); hair clippers, cutters and trimmers, 
(electric and non-electric); hand-operated clippers; hair removal devices (electric and non-electric); manicure sets 
(electric and non-electric), pedicure kits (electric and non-electric); nail files, nail scissors and nail clippers (electric and 
non-electric); glazing irons (electric) for hair.

Cl.9;Photographic, cinematographic, optical, weighing, measuring, signalling, checking (supervision) apparatus and 
instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers; 
mechanisms for coin or token-operated apparatus; calculating machines, hand-held calculators, data-processing 
apparatus; computer accessories, keyboards, computer mouses; memory carriers, memory cards, recorded and 
unrecorded compact discs, DVDs; acoustic devices and apparatus, acoustic couplers, sound amplifiers, radios, car 
radios, horns for loudspeakers, loudspeakers, microphones, MP3 players, stereo tuners, headphones; audiovisual 
equipment and apparatus, televisions, liquid crystal televisions, plasma televisions, television receivers, decoders, 
beamers, cinematographic and video cameras, camcorders, DVD players, DVD recorders, hard disk recorders, video 
players, video recorders, combined DVD and video players and recorders, satellite systems, digital cameras; 
photocopiers, electrical cables, audio and video cables, electric condensers, circuit breakers, bar code readers, energy 
cost measuring devices; USB devices, USB storage media; telephone apparatus, telephones, mobile telephones, 
telephone receivers; teleprinters, facsimile telegraphy apparatus, scanners, multifunctional printers with printing, 
scanning and fax functions, transmitters; personal weighing scales.

Cl.10;Medical apparatus and instruments, all the aforesaid goods included in this class, arterial blood pressure 
measuring apparatus, massage apparatus, in particular foot massaging devices; all the aforesaid goods except those for 
sexual activities, sexual health or sexual well-being.

Cl.11;Apparatus for heating, steam generating, cooking, refrigerating or drying; hair dryers, heated underblankets, 
heating pads, microwaves, frying machines, sandwich makers, electrical kitchen apparatus for cooking, roasting and/or 
baking, toasters, waffle irons, electric coffee percolators, apparatus for preparing hot beverages; clothes dryers.

Cl.26;Electric hair curlers.
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Priority claimed from 25/01/2013; Application No. : 85832697 ;United States of America 

2734404    24/07/2013
[International Registration No. : 1199662]
Theranos, Inc.
1701 Page Mill Road, Palo Alto, CA 94304 (United States of America) 

Address for service in India/Agents address:
L.S. DAVAR & CO.
32, RADHA MADHAV DUTTA GARDEN LANE, KOLKATA - 700 010.

Proposed to be Used
IR DIVISION
Cl.10;Medical devices; medical devices, namely, point of care and handheld devices for analysis of drugs, proteins and 
other substances, and wireless transfer of medical data; medical measuring apparatus; medical measuring apparatus, 
namely, cartridges for use with therapies or equipment for medical monitoring and analysis of substances; apparatus for 
blood analysis; apparatus for taking blood samples; blood testing apparatus; apparatus for urine analysis; apparatus for 
biological tissue or fluid analysis; apparatus for clinical diagnosis; capillary reagent tubes; capillary tubes for blood; 
capillary tubes for samples; containers especially made for processing blood samples; containers for medical waste; 
devices for monitoring blood sugar; diagnostic apparatus for the detection of a wide variety of diseases; health 
monitoring devices; medical diagnostic apparatus; medical apparatus and instruments for monitoring blood properties; 
medical devices for obtaining body fluid samples; medical monitors for monitoring a wide variety of physical conditions 
and diseases; home or portable monitors for monitoring a wide variety of physical conditions and diseases.

Cl.11;Temperature-controlled portable shipping containers; temperature-controlled shipping containers for storage and 
transportation of medical fluids.

Cl.20;Nonmetal containers for the transport and storage of tissues and cells for medical and scientific purposes.

Cl.35;Administering pharmacy reimbursement programs and services; administration of patient reimbursement 
programs; billing; compiling of information into computer databases; management and compilation of computerized 
databases; medical referrals (terms considered too vague by the International Bureau - rule 13.2.b) of the Common 
Regulations); physician referrals (terms considered too vague by the International Bureau - rule 13.2.b) of the Common 
Regulations); medical billing support services; providing an internet-based database of patient medical information 
designed to facilitate sharing and maintenance of patient medical information between and amongst the patient, insurers 
and healthcare professionals providing services to the patient; providing an internet-based system for confirming patient 
identity, eligibility and authorization for health insurance or medicare and/or medicaid services.

Cl.39;Biomedical services, namely, storage of medical data; biomedical services, namely, the storage of human cells 
for medical use; consulting services in the field of air medical operations in the nature of air medical transport; medical 
transport services; transportation of medical waste and special waste.

Cl.44;Medical evaluation services; medical evaluation services, namely, assessment of patients undergoing medical 
treatment; medical monitoring services; medical monitoring services, namely, monitoring the efficacy of therapy and total 
patient or consumer health; medical diagnostic testing, monitoring and reporting services; collection and preservation of 
human and animal blood; consulting services in the field of health; consulting services in the field of diagnostic medical 
testing; consulting services in the fields of health and healthcare; drug use testing services; drug, alcohol and DNA 
screening for medical purposes; health assessment services; health care; maintaining patient medical records and files 
(terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); medical counseling; 
medical information; medical screening; medical services; medical testing for diagnostic or treatment purposes; 
providing information in the field of pet health; pet hospital services; providing a web site featuring medical information 
(terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); providing a website 
featuring health and healthcare information (terms considered too vague by the International Bureau - rule 13.2.b) of the 
Common Regulations); internet-based health care information services; providing health information; providing 
healthcare information; rental of medical equipment; veterinary special services.
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2738879    24/01/2014
[International Registration No. : 1199505]
TrueCar, Inc.
120 Broadway, Suite 200, Santa Monica CA 90401 (United States of America) 

Address for service in India/Agents address:
L.S. DAVAR & CO.
32, RADHA MADHAV DUTTA GARDEN LANE, KOLKATA - 700 010.

Proposed to be Used
IR DIVISION
Cl.9;Computer application software for mobile devices, namely, software for accessing a database of information about 
motorized vehicles and motorized vehicle pricing; downloadable software allowing users to search for, research, 
purchase and sell motorized vehicles.

Cl.35;Providing motorized vehicle purchase advisory and consulting services; providing motorized vehicle value 
advisory and price evaluation services; providing information via a global computer network in connection with the price, 
value and specifications of motorized vehicles; statistical analysis of national and regional motorized vehicle price data; 
providing motorized vehicle price reports that include dealer cost, factory invoice price, average price, sticker price, 
MSRP, and a statistical analysis of price for a particular vehicle based on actual purchase data; marketing and advertising 
services for sellers of new and used motorized vehicles, motorized vehicle parts and accessories, and motorized vehicle 
repair, customization and restoration services.

Cl.42;Providing a web site featuring temporary use of non-downloadable software allowing web site users to search for,
research, purchase and sell motorized vehicles.
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Priority claimed from 25/03/2013; Application No. : 13 3 993 256 ;France 

2739493    16/09/2013
[International Registration No. : 1196316]
SAFRAN HELICOPTER ENGINES
F-64510 Bordes FR

Address for service in India/Attorney address:
POOJA DODD
113, UDAY PARK, NEW DELHI-110049.

Proposed to be Used
IR DIVISION
Cl.7;Generators for aircraft, compressors; machine coupling and transmission and propulsion components (other than 
for land vehicles); systems using propulsive and non-propulsive power (machines) for aircraft and component parts 
thereof included in this class, including turbines, motors, engines, thrusters, nacelles, thrust reversers; auxiliary power 
units for air vehicles (machines); lubrication systems for motors, engines and turbines of air vehicles (machines); parts 
and spare parts for motors, engines, turbines and thrusters for aerospace vehicles, including nacelles, machine coupling 
and transmission and propulsion components; test benches for motors, engines, turbines and other thrusters (machines) 
for aircraft.

Cl.9;Electric and electronic apparatus and instruments namely generators and/or starters for fixed or mobile 
installations for aircraft; electric, electronic and magnetic pressure, speed, displacement, temperature, position and 
vibration sensors; electronic on-board or ground systems, apparatus and equipment for data and parameter acquisition 
and processing; electric and electronic maintenance and control equipment and hardware for generators, starters and 
integrated set for the generation of propulsive and non-propulsive power.

Cl.12;Apparatus for locomotion by air, aeronautical vehicles, including aircraft, airplanes, helicopters.

Cl.37;Repair and maintenance of aerospace vehicles and component parts thereof; construction and installation of 
industrial buildings and test benches for aerospace vehicle parts, equipment and systems; repair of electric and 
electronic apparatus, instruments, systems, hardware and equipment for use in the aerospace field; repair, overhaul, 
servicing and maintenance of aerospace vehicle systems, equipment and parts and component parts thereof, including 
motors, engines, turbines, engine nacelles, reactors, thrusters, thrust reversers, braking systems, landing systems, wiring
systems; under-wing repair, overhaul, servicing and maintenance services for all kinds of aerospace vehicle systems, 
equipment and parts; standardization, corrective maintenance and standard replacement of aerospace vehicle systems, 
equipment and parts; on-line round-the-clock assistance provided seven days a week for the repair, overhaul, restoration, 
servicing, maintenance and standard replacement of aerospace vehicle systems, equipment and parts; technical 
assistance and advice relating to maintenance, repair, servicing of aircraft and component parts thereof, including motors 
and engines, turbines, engine nacelles, jet engines, thrusters, thrust reversers, aeronautical vehicles, braking systems, 
landing systems, wiring systems; repair of ancillary equipment and tools for aerospace vehicle systems, equipment and 
parts.

Cl.42;Engineering and technical bureau services (engineering work), analysis and appraisal services (engineering 
work), scientific and industrial research relating to the aerospace field; testing of machines; testing of materials; airplane 
and helicopter flight tests (engineering services); testing of aerospace vehicle systems, equipment and parts (engineering 
services); inspection of aerospace vehicle systems, equipment and parts (quality control); analysis, expert appraisal and 
processing of recorded data acquired during testing of aerospace vehicle systems, equipment and parts (engineering 
services); research and development of new products relating to the aerospace field.
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2742026    16/08/2013
[International Registration No. : 1201980]
Nomura Research Institute, Ltd.
6-5, Marunouchi 1-Chome, Chiyoda-ku Tokyo 100-0005 Japan

Address for service in India/Attorney address:
ANOVIP
45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
To be associated with:
2222394, 2298378, 2323064

IR DIVISION
Cl.9;Computer operating programs, recorded; computer programmes [programs], recorded; computer programs 
[downloadable software]; computer software, recorded; monitors [computer programs]; central processing units 
[processors]; integrated circuits; computer memory devices; computer peripheral devices; computers; disk drives for 
computers; interfaces for computers; computer servers; downloadable image and music files; electronic publications, 
downloadable.

Cl.35;Advertising; publicity; organization of exhibitions for commercial or advertising purposes; organization of trade 
fairs for commercial or advertising purposes; research, introduction, consultancy and provision of information on loyalty 
reward cards system; issuance, settlement and management of points, coupons, point cards and trading stamps for sales 
promotion; recruitment and administration of points, coupons, point cards or trading stamps memberships for sales 
promotion; business appraisals; business information; business inquiries; business investigations; business research; 
commercial information agencies; price comparison services; economic forecasting; marketing research; marketing 
studies; administrative processing of purchase orders; commercial information and advice for consumers [consumer 
advice shop]; procurement services for others [purchasing goods and services for other businesses]; business 
management of insurance; professional business consultancy; business management assistance; advisory services for 
business management; business management consultancy; business organization consultancy; commercial or industrial 
management assistance; business efficiency experts; personnel management consultancy; compilation of statistics; 
commercial administration of the licensing of the goods and services of others; cost price analysis; opinion polling; 
psychological testing for the selection of personnel; providing information, analysis and consultancy in the field of 
economics; conducting surveys using questionnaires and providing information concerning result of questionnaires; 
market research and analysis in relation to industry and business trends; providing information relating to companies; 
collecting and providing information in the fields of economics and industrial structure; preparation of financial 
statements, providing information related thereto; providing information on auditing or certification of financial 
statements; document reproduction; providing information about document reproduction; computerized file management;
news clipping services; general office work for others; payroll preparation; invoicing; data search in computer files for 
others; accounting; book-keeping; compilation of information into computer databases; systemization of information into 
computer databases; data input and data management services; computer file management and computerized word 
processing; data processing via computers.

Cl.36;Acceptance of deposits [including substitute bond issuance] and acceptance of fixed interval installment 
deposits; loans [financing] and discount of bills; domestic exchange settlement; liability guarantee and acceptance of 
bills; securities lending; acquisition and transfer of monetary claims; safekeeping of valuables including securities and 
precious metals [safe deposit services]; exchanging money; trusteeship of financial futures contracts; trusteeship of 
money, securities, monetary claims, personal property, land, rights on land fixtures, surface rights or lease on land; 
agencies for bond subscriptions; foreign exchange transactions; letter-of-credit related services; brokerage for hire-
purchase; electronic fund transfer; agencies for paying gas or electric power utility payment; agencies for collecting gas 
or electric power utility payments; consigned collection of payment for goods and services; buying and selling securities; 
trading of securities index futures; trading of securities options; trading of overseas market securities futures; agencies 
for the brokerage of securities, securities index futures, securities options, and overseas market securities futures; 
agencies or brokerages for entrusting agents with on-commission trading in domestic markets of securities, securities 
index futures and securities options; agencies or brokerage for entrusting agents with on-commission trading in overseas
markets of securities, and securities index futures; agencies or brokerage for forward agreement of securities, for forward 
agreement of securities index futures, for forward agreement of securities options, spot and forward transaction of 
securities index futures; brokerage for securities liquidation; securities underwriting; securities offering; transaction of 
securities subscription or offering; providing stock market information; providing information relating to the evaluation 
for investment trust fund; trusteeship of commodity futures contracts; life insurance brokerage; life insurance 
underwriting; agencies for non-life insurance; claim adjustment for non-life insurance; non-life insurance underwriting; 
insurance premium rate computing; providing financial information related to foreign exchange, stock exchange and 
securities markets; providing financial information related to commodities futures dealing; providing financial information 
related to the evaluation of investment trusts; financial advice and consultancy services; financial analysis and research 
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services; financial asset management; financial forecasting; commodity investment brokerage; financial investment 
analysis and stock research; financial management via the Internet; financial risk management consultation; rental of 
space for computer servers; rental of office space; building management; real estate agency services for the rental of 
buildings; building leasing; purchasing and sale of buildings; agencies for the brokerage of buildings; building or land 
appraisals; land management; real estate agency services for the rental of land; land leasing; purchase and sale of land; 
agencies for the brokerage of land; company credit investigation; financial information; financial advisory, research and 
information services, securities market advisory, research and information services, provided via the Internet.

Cl.38;Rental of access time to computer databases; communication by value-added networks; communication by telex; 
communication by telegrams; cellular telephone communication; communications by telephone; facsimile transmission; 
communications by computer terminals; teleconferencing services; electronic mail; providing Internet chatrooms; 
electronic bulletin board services [telecommunications services]; computer aided transmission of messages and images; 
message sending; providing telecommunications connections to a global computer network; providing access to 
databases; telecommunications routing and junction services; voice mail services; paging services [radio, telephone or 
other means of electronic communication]; information about telecommunication; providing telecommunication channels 
for teleshopping services; news agencies; rental of message sending apparatus; rental of modems; rental of 
telecommunication equipment.

Cl.42;Consultancy in the design and development of computer hardware; graphic arts designing; industrial design; web
site design; creating and maintaining web sites for others; computer programming; duplication of computer programs; 
computer software consultancy; computer software design; maintenance of computer software; providing information 
relating to designing, programming and maintenance of computer software; designing, programming, analysis or 
maintenance of computer systems, and consultancy related thereto; providing search engines for the Internet; conversion
of data or documents from physical to electronic media; data conversion of computer programs and data [not physical 
conversion]; configuration and installation of computer software; updating of computer software; recovery of computer 
data; providing information relating to detection and removal of computer viruses; computer virus protection services; 
computer system analysis; technical advice relating to performance and operation of computers, automobiles and other 
machines that require high levels of personal knowledge, skill or experience of the operators to meet the required 
accuracy in operating them; rental of electronic data storage space on a database server to third parties; providing 
computer programs; rental of computer software; hosting computer sites [web sites]; computer rental; rental of web 
servers.
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Priority claimed from 18/10/2013; Application No. : 012234779 ;European Union 

2742754    18/10/2013
[International Registration No. : 1201734]
Albert Kerbl GmbH
Felizenzell 9 84428 Buchbach Germany

Address for service in India/Agents address:
L.S.DAVAR & CO.
FLAT 1B & 1C," MONALISA," 17, CAMAC STREET, KOLKATA-700017.

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; horse care preparations, gel, skin 
sprays and blue sprays, skin balm, hoof grease, hoof balms, beech wood tar for the care treatment of animal hoofs, mane 
sprays, tail sprays and coat shine sprays, shampoos and washing lotions; cleaning and care preparations for leather 
articles for riding.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus for recording, transmission or reproduction 
of sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
protection devices for personal use against accidents; gloves for protection against accidents; protective helmets for 
sports; protective masks; protective vests for equestrian sports; protective helmets and riding hats; protective clothing 
against accidents for riders and drivers.

Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery, precious stones; horological and chronometric instruments; key rings [trinkets or fobs]; ascot and tie pins.

Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; animal 
skins, hides; trunks and travelling bags; umbrellas and parasols; walking sticks; whips, harness and saddlery; pet 
clothing; gaiters for animals; blankets for animals; leather cases for helmets; straps, chin and neck straps of leather; 
collars for animals; leads and straps of rubber or leather; horse blankets; bridle; bridoons, head collars, cavessons; lunge 
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reins; lunge whips; riding and jumping crops; harness straps, bridoons, stirrup leathers; riding saddles; riding bags, 
backpacks; covers for horse saddle; saddle trees; covers for horse saddles; saddle underlays for riding saddles, harness 
fittings; traces, blinders [harness], horse collars, stirrups, coverings of skins (furs).

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes (except paint brushes); brush-
making materials; articles for cleaning purposes; steelwool; unworked or semi-worked glass (except glass used in 
building); glassware, porcelain and earthenware not included in other classes; pails for food and water, dishes, troughs, 
feeding troughs, mangers; brooms; horse care equipment, namely grooming brushes, currycombs, brushes, combs, 
sponges; grooming boxes and bags, grooming and stable gloves.

Cl.25;Clothing, footwear, headgear; riding and driving clothing; riding jackets; jodhpurs; riding waistcoats, riding 
coats; shirts, blouses, undergarments for equestrian sports; competition clothing for equestrian and driving sports; 
socks; stockings; shoes, boots; half-boots; boot uppers; riding shoes; riding boots; horse riding boots; walking shoes.
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2743323    07/04/2014
[International Registration No. : 1183821]
WEConnect International
3566 13th Street NW Washington DC 20010 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.35;Providing on-line non-downloadable database featuring business referral listings of women-owned businesses 
and business opportunities for women-owned businesses.

Cl.41;Providing business training; education services, namely, conducting management workshops for women-owned 
businesses preparing to enter a corporate supply chain.
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Priority claimed from 12/06/2013; Application No. : 11894045 ;European Union 

2743425    11/12/2013
[International Registration No. : 1201394]
Bottega Veneta SA
Via Industria 19 CH-6814 Cadempino CH 

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.3;Perfumes, perfume extract, eau de parfum, eau de Cologne, toilet water, after-shave cream, after-shave lotions, 
shaving lotions, shaving creams and foam, essential oils for personal use, beauty masks, cold creams (for cosmetic use), 
hand creams (for cosmetic use), cosmetic face and body creams, deodorant for personal use, antiperspirants for personal 
use, skin cleansers, soaps for personal use, toilet soaps, bath soaps, bath and shower foam, bath and shower gels, body 
oils (for cosmetic use), body lotions (for cosmetic use), skin lotions for cosmetic use, talcum powders (for cosmetic use), 
dentifrices, nail polish, suntan lotions, perfumed deodorant spray, potpourris, scented room fragrance, sachets for 
perfuming linen, bath salts (for cosmetic use).

Cl.18;Leather and imitation leather, goods made of these materials not included in other classes; animal skins; trunks 
and suitcases; umbrellas, parasols and walking sticks; whips, harness and saddlery, particularly handbags, shoulder 
bags, Boston bags, waist bags, sling bags for carrying infants, leather and canvas shopping bags, duffel bags, travel 
bags, clutch bags, evening handbags, suitcases, wallets, purses, credit card cases of leather, leather, business card 
cases, briefcases (leather goods), attaché cases, pouches of leather, school satchels, suitcases (carrying cases), garment 
bags for travel, key cases, backpacks, vanity cases sold empty, handbags, wheeled bags, beach bags.
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Priority claimed from 14/03/2013; Application No. : AM 1316/2013 ;Austria 

2743706    06/09/2013
[International Registration No. : 1201542]
SCHOELLER-BLECKMANN OILFIELD EQUIPMENT AKTIENGESELLSCHAFT
Hauptstrasse 2 A-2630 Ternitz Austria

Address for service in India/Agents address:
UNITED OVERSEAS TRADE MARK CO.
96, SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI - 110 125.

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal building materials, offshore drilling platforms of metal, casings of metal for 
oilwells; non-electric cables and wires of common metal; pipes and tubes of metal; steel tubes, pipework, drill pipes, 
poles, drill strings, solid bars, linkage of tubes, boring rods, junctions for pipes, all the aforementioned goods made of 
metal.

Cl.7;Machines and machine tools; motors and engines (except for land vehicles); machine coupling and transmission 
components (except for land vehicles); drilling rigs for drilling wells on land, drilling rigs for drilling off-shore wells, 
floating or non-floating drilling rigs, pneumatic tube conveyors; drilling machines, earth augers, drill motors, 
displacement motors, eccentric screw motors, moineau motors, mud motors; ground drilling apparatus, directional 
drilling apparatus, conveyors [machines]; drilling tools, drilling heads [parts of machines], rotary drills (machines), rotary 
drills (parts of machines), pipes for use with drilling machines, chisel drilling heads, impact enhancing tools for use in the 
drilling of oil wells, stators (machines and parts of machines), compactors; pumps (machines), displacement pumps, 
eccentric screw pumps, moineau pumps, scavenge pumps, feed pumps, self-regulating fuel pumps; pumps (parts of 
machines, engines or motors); control mechanisms for machines, engines or motors; equipment and machines for 
controlling the flow direction of drilling fluids; electric machines and apparatus for cleaning; regulators (parts of 
machines); equipment and machines for closing boreholes, shock absorbers for drilling processes, cleaning nozzles, 
rotary swivels; drill rods.

Cl.9;Scientific, surveying, weighing, measuring, signalling and checking (supervision), life-saving and teaching 
apparatus and instruments; air analysis apparatus and gas testing instruments; measuring apparatus, measuring 
instruments, levelling staffs [surveying instruments], measuring rods, borehole surveying apparatus; bore testing 
instruments, borehole control instruments.

Cl.37;Construction, repair, installation services, all in the field of oil extraction, in particular installation and repair of 
drill motors and their accessories.

Cl.42;Scientific and technological services and research and design relating thereto, industrial analysis and research 
services, all in the field of oil extraction and the machines, apparatus, instruments and fittings necessary for it, in 
particular oil prospecting; oil-well testing including the materials, machines, apparatus and instruments used therefor; 
analysis for oil-field exploitation; oil-field surveys, mechanical research; geological research and surveys; construction 
drafting; well logging; directional drilling.
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Priority claimed from 02/07/2013; Application No. : 13 4 016 990 ;France 

2743716    27/12/2013
[International Registration No. : 1201581]
WYPLAY
2 avenue de Provence F-13190 ALLAUCH France

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.9;Computer software; downloadable electronic publications in the form of technical, reference, utilization and 
instruction manuals and data sheets for use with software, computer hardware, peripherals and firmware; downloadable 
electronic publications in the form of manuals, white papers, articles, blogs, instructional material, educational material, 
informational letters, magazines, such as newspapers, books, leaflets relating to software, and technical manuals relating 
to computer hardware and software, to digital telecommunications.

Cl.16;White papers, articles and manuals for technical documentation in the fields of computer hardware and software, 
digital telecommunications, consumer electronics and information technology.

Cl.42;Technical support and customer assistance services, namely troubleshooting of computer software problems.

Cl.45;Licensing in the fields of technology, source codes, software and other intellectual property; information, 
advisory and assistance services in the aforesaid fields, including such services provided online or via the Internet.

4720



Trade Marks Journal No: 1853 ,   11/06/2018           Class 99 
 

Priority claimed from 09/01/2013; Application No. : 011474061 ;European Union 

2745458    08/07/2013
[International Registration No. : 1175682]
Nordischer Maschinenbau Rud. Baader GmbH + Co. KG
Geniner Strasse 249 23560 Lübeck Germany

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.7;Machines for the food processing industry; fish, poultry and meat processing machines and parts thereof, as far as 
contained in this class; machines for treating and processing of fish, meat and poultry as well as fruit and vegetables and 
products made therefrom; transport belts; conveyor belts; mechanical conveyor belts for loading machines with goods 
and articles for further processing; sorting machines for industry; separators (machines); control mechanisms for 
machines.

Cl.9;Photographic, cinematographic, optical, weighing, measuring and checking (supervision) apparatus and 
instruments; apparatus for recording, transmission or reproduction of sound or images; cameras; data processing 
apparatus and computers; electrical and electronic controls, control installations, control units, control systems and 
control apparatus; programmable controls and control apparatus; controls and control apparatus for the fish, meat and 
poultry processing industry; dosage dispensers; computer peripheral devices; computer software (stored); electric 
sensors; optical sensors; infrared sensors; microwave sensors (measuring devices); optical apparatus and instruments 
and checking devices consisting thereof; detectors; lasers, not for medical purposes; quantity indicators; measuring 
devices; weighing apparatus and instruments; weighing machines; electric switching devices; electric control panels and 
control cabinets; Roentgen apparatus, not for medical purposes; temperature indicators; thermometers (not for medical 
purposes); camcorders; digital cameras; cameras (photography); counters; counting mechanisms; apparatus for dosing 
solid or deformable food.
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2745511    17/03/2014
[International Registration No. : 1202064]
GUANGZHOU LUXUAN LEATHERWARE CO., LTD
No. 18 Sanshe Industrial Park, Dabu Road, Qinghu Village, Junhe Street, Baiyun District Guangzhou China

Address for service in India/Agents address:
ANJAN SEN & ASSOCIATES
17 CHAKRABERIA ROAD (SOUTH), KOLKATA 700025,WEST BENGAL,INDIA.

Proposed to be Used
IR DIVISION
Cl.18;Pocket wallets; handbags; passport wallets (made of leather); school bags; travelling bags; briefcases; 
rucksacks; cheque wallets (made of leather).

Cl.25;Headgear for wear; scarfs; leather belts (clothing); shoes; girdles; layettes; neckties; hosiery.
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2745862    13/01/2014
[International Registration No. : 1202285]
LMP INTERNATIONAL S.A.
3, avenue Pasteur L-2311 Luxembourg LU 

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
To be associated with:
2622259, 2686939

IR DIVISION
Cl.29;Meat, fish, poultry (excluding slaughtered domestic fowl) and game; meat extracts; preserved, dried and cooked 
fruits and vegetables; jellies, jams, compotes, eggs, milk and dairy products; charcuterie; edible oils and fats; canned 
meat, fish, fruit and vegetables; ready meals made with vegetables, meat or fish; potato fritters; potato chips; croquettes 
(food).

Cl.30;Coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee; flour and preparations made from cereals; bakery 
products; floury foods, crackers, bread, sweet or savory biscuits, cakes, pastry and confectionery, lollipops, chocolate, 
candy sticks; edible ices; honey, treacle; yeast, baking powder; salt, mustard; vinegar, sauces (condiments); spices; 
ready meals made with dough, pasta or rice; sandwiches; filled bread rolls and sandwiches; hamburgers included in this 
class; quiches.

Cl.32;Beers, mineral and aerated waters; fruit beverages and fruit juices; syrups for beverages; apple juices, especially 
sparkling ones; vegetable juices [beverages]; fruit nectars; lemonades.

Cl.33;Alcoholic beverages (except beers); ciders; apple liqueurs and brandies.
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Priority claimed from 14/03/2013; Application No. : AM 1317/2013 ;Austria 

2746091    06/09/2013
[International Registration No. : 1202318]
SCHOELLER-BLECKMANN OILFIELD EQUIPMENT AKTIENGESELLSCHAFT
Hauptstrasse 2 A-2630 Ternitz Austria

Address for service in India/Agents address:
UNITED OVERSEAS TRADE MARK CO.
52, SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI-25

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal building materials, offshore drilling platforms of metal, casings of metal for 
oilwells; non-electric cables and wires of common metal; pipes and tubes of metal; steel tubes, pipework, drill pipes, 
poles, drill strings, solid bars, linkage of tubes, boring rods, junctions for pipes, all the aforementioned goods made of 
metal.

Cl.7;Machines and machine tools; motors and engines (except for land vehicles); machine coupling and transmission 
components (except for land vehicles); drilling rigs for drilling wells on land, drilling rigs for drilling off-shore wells, 
floating or non-floating drilling rigs, pneumatic tube conveyors; drilling machines, earth augers, drill motors, 
displacement motors, eccentric screw motors, moineau motors, mud motors; ground drilling apparatus, directional 
drilling apparatus, conveyors [machines]; drilling tools, drilling heads [parts of machines], rotary drills (machines), rotary 
drills (parts of machines), pipes for use with drilling machines, chisel drilling heads, impact enhancing tools for use in the 
drilling of oil wells, stators (machines and parts of machines), compactors, suspension shock absorbers for drilling 
processes; pumps (machines), displacement pumps, eccentric screw pumps, moineau pumps, scavenge pumps, feed 
pumps, self-regulating fuel pumps; pumps (parts of machines, engines or motors); control mechanisms for machines, 
engines or motors; drill rods.

Cl.9;Scientific, surveying, weighing, measuring, signalling and checking (supervision), life-saving and teaching 
apparatus and instruments; air analysis apparatus and gas testing instruments; measuring apparatus, measuring 
instruments, levelling staffs [surveying instruments], measuring rods, borehole surveying apparatus; bore testing 
instruments.
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Priority claimed from 16/09/2013; Application No. : 30 2013 051 201.4/09 ;Germany 

2746820    12/03/2014
[International Registration No. : 1202386]
DMK Life Sciences GmbH
Otto-Schott-Strasse 21 97877 Wertheim DE

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Laboratory apparatus, laboratory instruments, laboratory glassware.

Cl.21;Containers made of glass, glass bottles.
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Priority claimed from 12/06/2013; Application No. : 85957905 ;United States of America 

2747129    09/12/2013
[International Registration No. : 1202517]
Enovation Controls, LLC
5757 Farinon Drive San Antonio TX 78249 United States of America

Address for service in India/Agents address:
KRISHNA & SAURASTRI.
74 - F, VENUS, WORLI SEA FACE, MUMBAI - 400 018.

Proposed to be Used
IR DIVISION
Cl.9;Electronic engine controllers for protection and monitoring of spark-ignited engines; electronic diesel engine 
controllers for engine protection and monitoring of engine operating conditions.

Cl.40;OEM manufacturing services for others in the field of wiring harnesses and instrumentation for watercraft, 
agriculture, building construction, roadway construction, and hydrocarbon production, such instrumentation being 
engine control modules, power distribution modules, hydraulic control modules, fuel metering valves, humidity sensors, 
GPS and inertial speed control devices, manual electronic controls, electronic button pads, displays, network analysis 
tools, fuel pressure reduction valves and gaseous fuel and air mixers.

Cl.42;Design services for others in the field of wiring harnesses for use in the field of watercraft, agriculture, building 
construction, roadway construction, and hydrocarbon production; design services for others in the field of engine and 
power instrumentation, namely, the design of engine control modules, power distribution modules, hydraulic control 
modules, fuel metering valves, humidity sensors, GPS and inertial speed control devices, manual electronic controls, 
electronic button pads, displays, network analysis tools, fuel pressure reduction valves, gaseous fuel mixers and air 
mixers for use in the field of watercraft, agriculture, building construction, roadway construction, and hydrocarbon 
production. 
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2747215    27/02/2014
[International Registration No. : 1203565]
KING JIM CO., LTD.
10-18, Higashi-kanda 2-chome, Chiyoda-ku Tokyo 101-0031 Japan

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Label printers for use with computers; computers; computer software; printers for computers; electronic desk 
calculators; word processors; all of the aforementioned goods to be used in the area of stationery, electronic stationery 
and office automation only. 

Cl.16;Stationery; addressing machines; ink ribbons; typewriters; office labeling machines; tape cartridges for office 
labeling machines.
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2747361    25/10/2013
[International Registration No. : 1202519]
URIT MEDICAL ELECTRONIC CO., LTD.
No. D-07 Information Industry District, High-Tech Zone, Guilin 541004 Guangxi China

Address for service in India/Agents address:
L.S. DAVAR & CO.
32, RADHA MADHAV DUTTA GARDEN LANE, KOLKATA - 700 010.

Proposed to be Used
IR DIVISION
Cl.5;Haematogen; haemoglobin; chemico-pharmaceutical preparations; biological preparations for medical purposes; 
diagnostic preparations for medical purposes; cultures of microorganisms for medical and veterinary use; chemical 
preparations for pharmaceutical and veterinary purposes; enzymes preparations for medical purposes; chemical 
preparations for medical purposes.

Cl.10;Medical apparatus and instruments; sphygmomanometers; testing apparatus for medical purposes; apparatus for 
use in medical analysis; fumigation apparatus for medical purposes; thermometers for medical purposes; diagnostic 
apparatus for medical purposes; heart pacemakers; incubators for medical purposes; arterial blood pressure measuring 
apparatus.
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Priority claimed from 21/06/2013; Application No. : 011921641 ;European Union 

2747472    19/12/2013
[International Registration No. : 1202533]
LRC Products Limited
103-105 Bath Road Slough, Berkshire SL1 3UH United Kingdom

Address for service in India/Agents address:
LALL LAHIRI AND SALHOTRA.
PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software development tools; computer software for use as an application 
programming interface which facilitates online services for social networking, building social networking applications and 
for allowing data retrieval, upload, download, access and management; computer software to enable uploading, 
downloading, capturing, posting, showing, editing, playing, streaming, viewing, previewing, displaying, tagging, blogging, 
linking, sharing, manipulating, distributing, publishing, reproducing or otherwise providing electronic media, multimedia 
content, videos, movies, pictures, images, text, photos, games, user generated content, audio content or information via 
computer and communication networks or the internet; electronic publications (downloadable); printed publications in 
electronically readable form; audio and video recordings; CD-ROMs; DVDs.

Cl.16;Printed matter, printed publications, leaflets and booklets for information; teaching and instructional materials.

Cl.38;Telecommunications services; broadcasting services; providing user access to the internet; webcasting services;
providing online forums for communication on topics of general interest, health, sexual health or sex; providing online 
communications links which transfer web site users to other local and global web pages; providing online chat rooms, 
electronic bulletin boards, forums, discussion boards, journals, blogs, and list servers for the transmission of messages, 
comments and multimedia content among users, relating to health, sexual health or sex, social networking, social 
introduction and dating; providing chat rooms; audio, text and video broadcasting services over computer or other 
communication networks or the internet including, uploading, posting, displaying, tagging, and electronically transmitting 
data, information, audio and video images; providing an online network service that enables users to transfer personal 
data to and share personal data with and among multiple websites; providing access to databases; providing access to 
computer databases in the fields of health, sexual health or sex, social networking, social introduction and dating; 
transmission of electronic media, multimedia content, audio content, and information via the Internet and other computer 
and communications networks; providing of access to photo-sharing and video sharing services.

Cl.41;Education services; research services (entertainment); providing of training; entertainment; arranging and 
conducting of conferences and seminars; training and educational services relating to health matters; publication of 
texts, leaflets, magazines, reports and printed matter; all relating to health matters; providing computer, electronic and 
online databases for educational, recreational and amusement use in the field of health, sexual health or sex and in the 
fields of entertainment and in the fields of social and community interest groups; publication of electronic journals and 
web logs; arranging and conducting competitions; contest and incentive award programs designed to recognise, reward 
and encourage individuals and groups which engage in self-improvement and self-fulfilment; entertainment, namely 
providing information regarding news, cultural or academic matters from searchable indexes and databases of 
information, including text, electronic documents, databases, graphics and audio visual information, on computer and 
communication networks; editing, posting, displaying, tagging, blogging, sharing or otherwise providing data including 
images, graphics, sound, text or audiovisual information via the Internet or other communications network for education 
and entertainment purposes; production, presentation and distribution of audio, video, still and moving images and data; 
publishing services; providing non-downloadable electronic publications; organisation, production and presentation of 
competitions, and events; organisation, production and presentation of experiments (entertainment); provision of 
information and advisory services relating to the aforesaid services.

Cl.42;Computer programming services; cloud computing services; scientific and technological research services; 
creating virtual communities for users to organise groups and events, participate in discussions, and engage in social, 
business and community networking; hosting electronic facilities for others for organising and conducting meetings, 
events and interactive discussions via communication networks or the internet; application service provider (ASP) 
featuring software to enable or facilitate the uploading, downloading, capturing, posting, showing, editing, playing, 
streaming, viewing, previewing, displaying, tagging, blogging, linking, sharing, manipulating, distributing, publishing, 
reproducing or otherwise providing electronic media, multimedia content, videos, pictures, images, text, photos, user-
generated content, audio content or information via the Internet and other computer and communications networks over 
communication networks or the internet.

Cl.44;Advice and information relating to the welfare (health) of people; providing information regarding sex, sexual 
health, from searchable indexes and databases of information, including text, electronic documents, databases, graphics 
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and audio visual information, on computer and communication networks.

Cl.45;Personal and social services rendered by others to meet the needs of individuals.
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Priority claimed from 30/07/2013; Application No. : 134023426 ;France 

2747478    28/10/2013
[International Registration No. : 1202458]
CodinGame
Cap Oméga, RTP Benjamin Franklin, CS 39521 F-34960 Montpellier France

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Recorded competition games software for bringing together programmers, computer developers and companies 
with a view to recruitment; software in the field of the assessment of professional skills and testing to determine the 
aptitudes of candidates; software in the field computer skill assessment; software in the field of performance 
measurement and identification of the potential of persons; software in the field of testing on-line via the Internet; 
software in the field of decision support for recruitment; software for the automated management and assessment of 
personnel and talent; computer software and databases for the input, storage, processing and retrieval of information 
relating to personnel placement; computer game software and on-line game software for bringing together programmers, 
computer developers and companies with a view to recruitment, designed for use only with a free-standing display screen 
or monitor.

Cl.35;Employment agencies, consultancy regarding recruitment, personnel support and management; provision of 
testing services for assessing professional skills to determine the aptitudes of candidates; collection and systematization 
of data in a central file; computerized file management; consultancy for issues involving personnel recruitment, selection 
and management using processes for assessing professional skills; opinion polling; online publishing of advertisements 
for others.

Cl.38;Transmission of information in the field of competition games for bringing together programmers, computer 
developers and companies with a view to recruitment, via computer terminals, namely the Internet; data downloading in 
the field of competition games for bringing together programmers, computer developers and companies with a view to 
recruitment, via the Internet; electronic messaging services for users and online discussion forums; provision of online 
access to an Internet site for searching for professional profiles and consultation of candidate databases; provision of 
access to a software platform via the Internet; provision of access to computer game programs; provision of access to a 
community platform.

Cl.41;Organization of competitions; operation of on-line electronic publications, namely management of electronic 
publications on line (information, files); training services in the field of software and computer programming; game 
services provided on-line; publication of educational content and texts; training services relating to the recruitment, 
support and management of personnel and talent; online computer game services, namely competitions for bringing 
together programmers, computer developers and companies with a view to recruitment.

Cl.42;Design, installation, maintenance, updating or rental of computer software; computer system design; recovery of 
computer data; consultancy in the field of computer hardware; conversion of computer programs and data; duplication of 
computer programs; installation of software; programming for computer hardware; evaluations, assessments and 
research in the fields of science and technology provided by engineers; technical project study; research and 
development of new products for others; software consultancy.
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Priority claimed from 22/08/2013; Application No. : 012083291 ;European Union 

2747522    18/02/2014
[International Registration No. : 1203103]
Aktiebolaget SKF
SE-415 50 Göteborg (Sweden)

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; measuring apparatus and instruments; apparatus and instruments for 
measuring and directing machines and installations; measuring and/or testing apparatus and measuring computers for 
directional control of rotating machines; laser optical measuring apparatus for determining the directional position of two 
axles to be connected coaxially; devices and measuring instruments for aligning machines with respect to one another; 
measuring instruments for measuring the position or orientation of machine axles or drive units; computers and 
computer software for aligning machines or axles or drive units; balancing apparatus; apparatus for condition monitoring 
of machines or buildings.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; checking and calibration of apparatus and 
instruments.
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Priority claimed from 21/06/2013; Application No. : RM 2013C003683 ;Italy 

2747550    13/12/2013
[International Registration No. : 1202576]
SALOV SpA
Via Montramito, 1600 I-55040 MASSAROSA (LU) Italy

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs, milk and milk products; edible oils and fats.

Cl.30;Coffee, tea, cocoa and artificial coffee, rice, tapioca, sago, flour and preparations made from cereals, bread, 
pastry and confectionery, ices; sugar; honey, treacle; yeast, baking-powder; salt, mustard; vinegar, sauces (condiments); 
spices; ice.
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2747557    07/11/2013
[International Registration No. : 1202738]
Stick Sports Limited
145-157 St John Street, London EC1V 4PW United Kingdom

Address for service in India/Attorney address:
MANISHA SINGH NAIR
C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Cl.9;Entertainment computer software; computers; computer hardware; computer games software; computer games; 
mobile telephones; mobile telephone software; communication devices; computer software; telecommunications 
apparatus; computer software and computer programmes; computer software downloaded via the Internet; computer 
software publications downloaded via the Internet; computer software applications downloaded or downloadable via the 
Internet; interactive entertainment software; interactive database software; data recorded electronically from the Internet; 
data recorded in machine readable form from the Internet; software applications; interactive applications; website 
applications; communication software; computer software and publications in electronic form supplied on-line from 
databases or from the Internet; computer software and publications for use on mobile communication devices; parts and 
fittings for the above mentioned goods; but not including any such goods being for, or relating to the recording, 
transmission or reproduction of sound or images.

Cl.35;Advertising, marketing and promotion services; advertising provided on-line, from computer databases, the 
Internet and telecommunications networks; compilation of advertisements for use on web pages, the Internet and 
telecommunications networks; compilation, provision, storage and retrieval of advertising and business and commercial 
information; data processing and database services; compilation of business directories; sales promotion; database, 
online and Internet information; sale and rental of advertising space; dissemination of advertising material; advertising by 
television, radio, print and telecommunications; buying, selling and planning advertisements; marketing services; 
providing on-line information via global and/or local computer or telecommunications networks concerning advertising, 
business, marketing, public relations and e-commerce; providing advertising and information via global and/or local 
computer or telecommunications networks in relation to businesses, commercial enterprises, non-profit making 
organisations, goods and services; the bringing together, for the benefit of others, of a variety of computer and video 
games, enabling customers to conveniently view and purchase those goods and/or services via the Internet or other 
telecommunications system; information, advisory and consultancy services relating to the aforesaid.

Cl.41;Entertainment services in the form of electronic, computer and video games provided by means of the Internet 
and other remote communications device; Internet games (non downloadable); organising of games; game services 
provided via a global computer network; education and entertainment services in the form of cinematographic, televisual, 
digital and motion picture films, radio and television programs and shows and for the provision of information by 
computer networks, television, mobile telephone, cable and other electronic means; publishing and distribution of 
computer games; preparation, editing and production of cinematographic, televisual, digital and motion picture films, 
radio and television programs; entertainment services in the form of electronic, computer and video games provided by 
means of the Internet, mobile telephone and other remote communications device; online game services provided via a 
computer network; organising of games; education and entertainment services in the form of cinematographic, televisual, 
digital and motion picture films, radio and television programmes and shows and for the provision of information by 
computer networks, television, mobile telephone, cable and other electronic means; preparation, editing and production 
of cinematographic, televisual, digital and motion picture films, radio and television programmes.
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Priority claimed from 12/02/2014; Application No. : 2014-009970 ;Japan 

2747593    18/02/2014
[International Registration No. : 1202788]
Relo Holdings, Inc.
4-3-23, Shinjuku, Shinjuku-ku Tokyo 160-0022 Japan

Address for service in India/Agents address:
KRISHNA & SAURASTRI.
74 - F, VENUS, WORLI SEA FACE, MUMBAI - 400 018.

Proposed to be Used
IR DIVISION
Cl.35;Advertising; rental of advertising space on the internet; office functions; accounting; clerical services relating to 
welfare; providing business assistance to others in the operation of data processing apparatus namely, computers, 
typewriters, telex machines and other similar office machines; compilation and systemization of information into 
computer databases.

Cl.36;Providing information relating to insurance; management of buildings; agency services for the leasing or rental of
buildings; rental of buildings; purchase and sale of buildings; agency services for the purchase or sale of buildings; 
providing real estate information.
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2748036    13/12/2013
[International Registration No. : 1202940]
KABUSHIKI KAISHA SHUEISHA (also trading as Shueisha Inc.)
5-10, Hitotsubashi 2-Chome, Chiyoda-Ku Tokyo 101-8050 JP 

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Electronic publications, downloadable; animated cartoons; video game cartridges; downloadable image files; 
compact discs [audio-video]; computer game programs; portable telephones; cell phone straps; covers for portable 
telephones; computers; computer peripheral devices; computer software, recorded; magnetic data media; optical data 
media; integrated circuit cards [smart cards]; electronic pocket translators; electronic agendas; computer programs 
[downloadable software]; mouse pads; sound recording carriers; headphones; DVD players; portable media players; 
eyeglasses; eyeglass cases; sunglasses.

Cl.16;Printed matter; printed publications; books; comic books; periodicals; magazines [periodicals]; trading cards 
other than for games; posters; calendars; stationery; stickers [stationery]; note books; cards; postcards; bookmarkers; 
labels, not of textile; writing instruments; writing cases [stationery]; pens [office requisites]; pencil sharpeners, non-
electric; pastels [crayons]; files [office requisites]; rubber erasers; school supplies [stationery]; ink; stamps [seals]; paint 
boxes [articles for use in school]; paper knives [office requisites]; pictures; graphic representations; lithographs; 
photographs [printed]; photograph stands; hygienic paper; table napkins of paper; flags of paper; bags [envelopes, 
pouches] of paper, for packaging.

Cl.41;Providing on-line electronic publications, not downloadable; game services provided on-line [from a computer 
network]; organization of competitions [education or entertainment];organization of exhibitions for cultural or educational 
purposes; organization of cartoon exhibitions for entertainment purposes; organization of fashion shows for 
entertainment purposes; lending libraries; publication of texts [other than publicity texts]; publication of books; 
publication of electronic books and journals on-line; film production, other than advertising films; production of shows; 
cinema presentations; provision of non-downloadable graphics or moving images via Internet or computer networks; 
provision of non-downloadable music or sounds via Internet or computer networks.
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2748905    13/01/2014
[International Registration No. : 1202965]
LMP INTERNATIONAL S.A.
3, avenue Pasteur L-2311 Luxembourg

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry (excluding slaughtered domestic fowl) and game; meat extracts; preserved, dried and cooked 
fruits and vegetables; jellies, jams, compotes, eggs, milk and dairy products; charcuterie; edible oils and fats; canned 
meat, fish, fruit and vegetables; vegetable, fish or meat-based cooked dishes; potato fritters; potato chips; croquettes 
(food).

Cl.30;Coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee; flour and preparations made from cereals; bakery 
products; flour-based foods, crackers, bread, sweet or savory biscuits, cakes, pastry and confectionery, lollipops, barley 
sugars, chocolates; edible ices; honey, treacle; yeast, baking powder; salt, mustard; vinegar, sauces (condiments); 
spices; dough, pasta or rice-based cooked dishes; sandwiches; filled bread rolls and sandwiches; hamburgers included 
in this class; quiches.

Cl.32;Beers, mineral and aerated waters; fruit beverages and fruit juices; syrups for beverages; apple juices, especially 
sparkling ones; vegetable juices [beverages]; fruit nectars; lemonades.

Cl.33;Alcoholic beverages (except beers); ciders; apple liqueurs and brandies.
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Priority claimed from 03/06/2013; Application No. : 85949630 ;United States of America 

2748922    03/12/2013
[International Registration No. : 1202740]
Avenace Incorporated
2151 N. Northlake Way Suite 210 Seattle WA 98103 United States of America

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software for providing geographic information and interactive geographic maps; downloadable 
software in the nature of a mobile application for marking the location of places and people on a map, creating related 
entries with notes, photos, and other attributes, and sharing such entries via the Internet and mobile devices; 
downloadable software for collecting, measuring, tracking, analyzing, and reporting location analytics together with other 
data information sets; downloadable software providing an application programming interface (API).

Cl.35;Advertising research services; business research services; media research services, namely, measuring 
consumer exposure and response to advertising and other promotional materials and the means by which the content is 
delivered; market research services; advertising, business, media, and market research services, namely, location-
specific audience measurement; advertising, business, media, and market research services, namely, conducting 
consumer tracking behavior research and consumer trend analysis; recruitment of individuals to participate in 
advertising, business, media, and market research; collection, analysis, database management, and report preparation, 
publication, and distribution of advertising, business, media, and market research data.

Cl.36;Charitable fundraising services, by means of providing individuals with the information and opportunity to make 
monetary donations to certain charities.

Cl.42;Mapping services; providing online non-downloadable software for providing geographic information and 
interactive geographic maps; providing online non-downloadable software for marking the location of places and people 
on a map, creating related entries with notes, photos, and other attributes, and sharing such entries via the Internet and 
mobile devices; providing online non-downloadable software for collecting, measuring, tracking, analyzing, database 
managing, and reporting location analytics together with other data information sets.
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Priority claimed from 04/07/2013; Application No. : 11958311 ;European Union 

2748953    27/08/2013
[International Registration No. : 1203274]
DANIELI & C. Officine Meccaniche S.p.A.
Via Nazionale 41 I-33042 BUTTRIO (UD) Italy

Address for service in India/Agents address:
R.K.DEWAN.
78, PODAR CHAMBERS, S.A . BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.7;Ore treating machines; mineworking machines, namely stone crushers, excavators, mine borers; mineral 
separation jigs; machines for removing mineral impurities; haulage apparatus for use in mineworking namely ore hauling 
machines, steam driver hauling machines, conveyor bands, lifting apparatus, namely hoists, tail lifts, lifting platforms, 
elevators; cargo handling machines and apparatus for loading and unloading, namely loading and unloading machines; 
hammers for civil engineering, namely engine driven hammers; hammers for mining, namely engine driven hammers; 
hammers for metal processing, namely engine driven hammers; eroding knives as parts of machines; plants for the 
treatment of coal and ores, namely crushing machines for industrial purposes; plants for the reduction of ores and 
minerals, namely screening plants; plants, namely machines to treat minerals and coals; material sorting machines for 
industrial use; disintegrators for chemical processing; machines for pelletizing; direct reduction iron manufacturing 
machines, catalytic; converters for steel works; metal foundry machines; injector for injecting oxygen and fuel as parts of 
machines; vacuum degassing plants; vacuum oxygen decarburization plants; machines for pneumatic transporting and 
injecting carbon and lime as parts of machines; electric machines and apparatus for cleaning furnace slag doors; electric 
machines and apparatus for waste and fumes disposals; waste disposers machines; dust exhausting apparatus for 
cleaning purposes; plants, namely machines for treating solid, liquid and gaseous industrial and civil wastes; machines 
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to treat solid wastes; slag granulation installations for blast furnaces; continuous casting machines for billets/blooms/ 
near net shape/thick-medium-thin slabs; casting machines for curved and rectilinear ingot molds; casting machines for 
horizontal ingot molds; casting machines on wheels; ingot moulds as parts of machines; ladle supports for casting 
machines; oscillating system for casting machines moulds; roller guides and secondary cooling for casting machines; 
straighteners for casting machines; withdrawal assemblies for casting machines, power operated; shears for cast 
products; high-speed billet casters; high-speed slab casters; endless casting and rolling plants; metal rolling stands; hot 
and cold rolling stands as parts of machines; rolling mills; housings for roller as parts of machines; machine parts 
namely hydro dynamic bearings for rolling mills; thin slab rolling mills; hot strip mills; plate mills; steckel mills; tandem 
cold mills; reversing cold mills; hot and cold skin pass mills; temper mills; heavy/medium/light section and rail rolling 
mills; high speed wire rod rolling mills; high-speed bar mills; special steels bar and rod mills; bar and wire rod rolling 
mills; slitting machines; laying heads for wire; endless welding rolling plant; welding machines for endless rolling plants; 
machines for pickling steel strip; annealing machines; washing machines for industrial plants; cleaning machines for 
industrial plants; steel strip coating machines; painting machines; air knifes in the nature of pneumatic knives; winders 
for mechanical wire and accessories; reels as parts of machines; winding machines; mechanical wire winders; unwinding 
machines; spooling machines for bar coiling; sheaf binding machines; packing machines; packaging machines for 
metals; load manipulators, packagers and folders for manufactured or semi-finished products; machines for packing and 
binding metal profiles; stacking machines; hoists; capstans in the nature of winding machines for metal wire; elevating 
apparatus, namely, hoists; conveyors machines; cranes; power operated lifts; power operated conveyor belts; power 
operated roller conveyors; conveyors for industrial transport operations; conveyor belts for machines; forging and 
extrusion presses; power operated mechanical presses; wire extruders; metal extruding machines; plastic extruding 
machines; extrusion presses; swaging machines; forging machines; metal drawing machines; cold wire drawing 
machines; cold drawing machines; machines for surface finishing of metal; bar-to-bar drawing benches for bars and 
tubular products; machines suitable for detecting and eliminating surface defects on cast and rolled metal products; 
vertical turning machines; lathes for metalworking; reeling and centerless grinding machines; circular saws; ingot milling 
machines; machines and parts thereof for plants to grind metals; straighteners for manufacturing billet bars/wires/rails; 
metal straightening machines; cutting machines; electric shears; shearing machines for metalworking; pneumatic shears; 
cutting machines for metalworking; high-speed cropping shears for wire rod mills; seamless tube hot rolling plants; 
supersonic waves welding machines; electron beam welding machines; gas welding machines; electric welding 
machines; finishing machines for steel seamless tubes; retained mandrel mills; tube sizing and stretch reducing mills; 
rail-laying machines; railroad constructing machines; machines to fasten and secure metal rails; tamping machines; 
power operated cutters for metal rails; road making machines; lathes as machine tools; tables for machines; industrial 
robots; machining centers; driving mechanical motors other than for land vehicles; dynamos; armature winding machines 
and stator winding machines; machines for the production of metallic spheres; servo-motors other than for vehicles; 
shredder machines for metallic scrap; electric hammers; pressure regulators as parts of machines; electric motors other 
than for land vehicles; material handling machines namely palletizers; regulators being parts of machines for electrical 
motors and generators; heat exchangers as parts of machines; units to remove dust.

Cl.9;Inspection and conditioning equipment for cast and rolled products in the nature of electrical eddy current test 
equipment, electrical eddy current test probes, magna flow leakage detectors, rotating head ultrasonic scanners, phase 
array equipment, namely ultrasonic inspection systems comprised of ultrasonic sensors for industrial non-destructive 
testing; holders for electric coils; electric transformers; electric regulating apparatus in the nature of voltage regulators 
for electric power; electric control panels; electric installations for the remote control of industrial operation; integrated 
circuits; electric distribution boxes; electric distribution consoles; electric relays; electric indicators boards and panels; 
panels for electric motor and generator control circuits; automation relay panels; process control and programming units; 
electronic relays for frequency and current threshold and phase readers; electric transformers and servo-machinery for 
process machines; electrical control panels; panels with electrical relays for automation; descriptive electrical circuits; 
process programmers and regulators; electrical transformers; installations for the distribution of electrical power, namely,
electrical power distribution units; mechanisms for counter-operated apparatus, namely point-of-sale terminals; elevator 
operating apparatus, namely, electronic controller to manage the power, movement and functions of an elevator; 
electrical sub-stations; photocells; magnetic surveying machines; seismic wave surveying machines; speed measuring 
devices, namely speed indicators, laser speed detectors; distance measuring apparatus; electricity measuring 
instruments, namely electricity meters or electricity meter readers; volumetric measuring devices, namely derived-unit 
measuring apparatus; fluid level measuring apparatus, namely contact or non-contact ultrasonic sensors; capacitance 
level sensors; capacity measuring apparatus, namely instruments for measuring charge; pressure measuring apparatus 
namely instruments for measuring the pressure in a machine tool, pressure gauges; fuel gauges; pressure gauges; 
temperature gauges, namely thermometer; physical and chemical measurers and indicators, namely particle counters for 
air quality measurement, electromagnetic apparatus used to measure magnetic fields; luminous and electric magnetic 
radiation detectors and indicators; electronic sensors for measuring and indicating physical and chemical values; 
luminous or electromagnetic radiation detectors; industrial photoelectric cells; electronic relays for current, frequency 
and phase detection; testing apparatus not for medical purposes for testing printed circuit boards and testing machine 
parts; science diagnostic apparatus not for medical purposes for research use, namely laser and/or X-rays producing 
apparatus and installations, namely, X-ray CT scanners; chemical diagnostic apparatus not for medical purposes, namely, 
for gas emissions analysis, namely gas analyzers and systems comprised of residual gas analyzers for industrial, 
environmental and process emissions; contact-free optical gauges; computer software programs for controlling and 
regulating continuous casting machines; control and regulating apparatus or equipment for controlling, regulating and 
recording data of continuous casting machines namely control panels, computers and computer software; computer 
software programs for controlling and regulating rolling mill plants; control and regulating apparatus or equipment for 
controlling, regulating and recording data of rolling mill plants namely control panels, computers and computer software.

Cl.11;Lighting apparatus, namely, lighting installations; air conditioning installation; air filtering installation; gas 
scrubbing apparatus; gas scrubbers as parts of gas installations; ventilation and air conditioning installations and 
apparatus; cooling fans being parts of vehicle air conditioning systems; cooling modules being parts of vehicle air 
conditioning systems; fumes eliminators in metallurgical factories; cooling plates; plants, namely machines to purify 
gases and dusts (terms considered linguistically incorrect by the International Bureau - rule 13(2)(b) of the Common 
Regulations); plants, namely machines to treat liquid and gaseous industrial wastes (terms considered linguistically 
incorrect by the International Bureau - rule 13(2)(b) of the Common Regulations); air separation machines; dry and wet 
fume filtering apparatus for industrial use; industrial furnaces; blast furnaces; electrical furnaces; pre-heating furnaces; 
industrial cooking ovens; ladle metallurgy furnaces; melting and refining furnaces; coolers for furnaces; gas burners; 

4740



liquid and gas burners; gas and liquid hydrocarbon burners; scrap preheating units; treatment furnaces; cooling beds for 
cast products; cooling beds for rolled products; purification installations for sewage; water purifying apparatus and 
machines; gas boilers; water cooling appliances and installations, namely, water cooling towers; water treatment 
machines, namely, water filtration units; dampers as control devices for heating to regulate the flow of air; cooling beds 
for rolled or cast products; units to purify gases.
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Priority claimed from 10/12/2013; Application No. : 012413423 ;European Union 

2748972    18/12/2013
[International Registration No. : 1203512]
Matchesfashion Limited 
Level 7 The Shard, 32 London Bridge Street London SE1 9SG GB

Address for service in India/Attorney address:
SUBRAMANIAM & ASSOCIATES
CENTRAL SQUARE, SUITE-328, PLAZA III, 20 MANOHARLAL KHURANA MARG, BARA HINDU RAO (OFF RANI JHANSI 
ROAD), DELHI 110006

Proposed to be Used
IR DIVISION
Cl.9;Downloadable publications; non printed publications; publications in electronic format [downloadable]; electronic 
publications recorded on computer media.

Cl.16;Printed publications.

Cl.41;Electronic publication (not downloadable); issue of publications; providing electronic publications; provision of 
on-line electronic publications.
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Priority claimed from 25/02/2014; Application No. : 656880 ;Switzerland 

2749034    02/04/2014
[International Registration No. : 1203233]
Nexus Automotive International SA Chemin du Château-Bloch 11 CH-1219 Le Lignon CH
Chemin du Château-Bloch 11 CH-1219 Le Lignon CH

Address for service in India/Agents address:
UNITED OVERSEAS TRADE MARK CO.
52, SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI-25

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools; motors and engines (other than for land vehicles); machine couplings and 
transmission components (other than for land vehicles); agricultural implements other than hand-operated; incubators for 
eggs; automatic distribution machines.

Cl.12;Vehicles; apparatus for locomotion by land, air or water, excluding construction vehicles, mining vehicles, 
farming vehicles and material handling vehicles, bicycles, parts and components of bicycles as well as of motor vehicles 
with two and three wheels.
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2749037    27/01/2014
[International Registration No. : 1203521]
Fondazione Millesoli Onlus
Via Monte Bianco 60/A I-20089 Rozzano (MI) Italy

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.41;Conducting of informative and training activities of an educational nature; training and updating courses; 
activities of an educational nature for minors and adults.

Cl.45;Providing clothing to needy persons (charitable services); providing information on issues concerning children's 
rights; providing personal support services being the development of long distance support; personal and social services 
regarding individual needs in relation to welfare activities.
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Priority claimed from 12/12/2013; Application No. : 86142115 ;United States of America 

2749120    13/12/2013
[International Registration No. : 1203502]
Infor (US), Inc.
13560 Morris Road, Suite 4100 Alpharetta GA 30004 United States of America

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA
PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.9;Computer programs and software tools for measuring, analyzing, validating, reporting and managing costs and 
linking them to processes, workflows, and notifications and outcomes in the health care field.

Cl.42;Software as a service (SAAS) services featuring cloud computing software for analyzing, validating, reporting and 
managing costs and linking them to processes, workflows, and notifications and outcome in the health care field; cloud 
computing featuring software for analyzing, validating, reporting and managing costs and linking them to processes, 
workflows, and notifications and outcome in the health care field.
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Priority claimed from 23/02/2014; Application No. : 86201378 ;United States of America 

2749631    25/02/2014
[International Registration No. : 1203541]
Axure Software Solutions, Inc.
311 Fourth Ave., Suite 617 San Diego CA 92101 United States of America

Address for service in India/Agents address:
RANJAN NARULA ASSOCIATES.
THE VATIKA TRIANGLE, 6TH FLOOR, SUSHANT LOK, A- BLOCK, PHASE - I, GURGAON - 122009. HARYANA

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software for creating diagrams made up of photographic, digital, and graphic images, 
data, text, documents, audio, video, multimedia works, and recorded information; downloadable computer software for 
creating interactive diagrams to various file formats; downloadable computer software for use in developing internal and 
external web sites; downloadable users' manuals and instructional books sold as a unit therewith.

Cl.42;Providing temporary use of web-based software applications and tools for designing, generating, editing, 
developing, publishing, uploading, sharing, managing, maintaining, and hosting web sites, mobile applications, and 
software applications and files; providing on-line non-downloadable software that enables users to collaborate on 
designing, generating, editing, developing, publishing, uploading, sharing, managing, maintaining, and hosting web sites, 
mobile applications, and software applications and files.
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Priority claimed from 04/06/2013; Application No. : 011869054 ;European Union 

2749694    31/10/2013
[International Registration No. : 1203469]
@UK PLC
5 Jupiter House Calleva Park Aldermaston, Reading RG7 8NN United Kingdom

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.36;Financial services in the field of customer and supplier loyalty and reward programmes; providing valuations; 
payment processing; electronic banking services; financial services relating to the collection and redirection of funds; on-
line financial services being in the form of exchanging goods and services for nominal monetary amounts and tokens; 
including all such services provided on-line from a computer database or the internet; financial services relating to 
transferable securities; all provided on-line from the internet.

Cl.38;Providing user access to the internet via a service provider; Internet service provider services.
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2749708    18/03/2014
[International Registration No. : 1203564]
POP BAR, LLC
5 Carmine Street New York NY 10014 United States of America

Address for service in India/Attorney address:
KHURANA & KHURANA
E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201308

Proposed to be Used
IR DIVISION
Cl.30;Gelato, ice cream, sorbets and frozen yogurt.

Cl.35;Retail store services featuring gelato, ice cream, sorbet and frozen desserts.
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Priority claimed from 03/09/2013; Application No. : 012109641 ;European Union 

2749713    10/02/2014
[International Registration No. : 1203480]
Licharz GmbH technische kunststoffe
Industriepark Nord 53567 Buchholz Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.1;Plastics, unprocessed; artificial resins, unprocessed; industrial chemicals.

Cl.7;Parts of machines, namely rollers, fairleads, support rollers, mangle rollers, diabolo rollers, crane rollers, cable car 
rollers, cable deflection rollers, wire guide rollers, conveyor belt rollers, flat link rollers, roller linings, idle rolls, take-down 
rollers, plain rolls, printing rollers, pulleys, bearing shells, guide bushes, pillow blocks, bearing segments, sliding pads, 
rail strips, sliding plates, guide strips, guard strips, feeders, starter discs, sprockets, steering racks, bevel wheels, worm 
wheels, chain wheels, dosing wheels, bottle feed devices, screw conveyors, cam rollers, manifolds, centering tulips, 
support rings, valve seats, stamper plates for compactors, cutting and punching plates, ejector drums, moulds for 
concrete/ceramic; parts of machines, namely sealing rings.

Cl.17;Goods of plastic (semifinished products).
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2749800    07/04/2014
[International Registration No. : 1203437]
General Petroleum GmbH 
Messetum-Frankfurt, 25 étage, Friedrich-Ebert-Anlage 49 60308 Frankfurt DE

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry and photography; unprocessed artificial resins, unprocessed plastics; manures; fire 
extinguishing compositions; tempering and soldering preparations; chemical substances for preserving foodstuffs; 
tanning substances; adhesives used in industry.

Cl.4;Industrial oils and greases; lubricants; dust absorbing, wetting and binding compositions; fuels (including motor 
spirit) and illuminants; candles and wicks for lighting.
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Priority claimed from 13/09/2013; Application No. : 649207 ;Switzerland 

2749806    13/02/2014
[International Registration No. : 1203529]
Tyco Fire & Security GmbH
Victor von Bruns-Strasse 21 CH-8212 Neuhausen am Rheinfall Switzerland

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.1;Fire extinguishing preparations; dry chemicals and foams for use in controlling and extinguishing fires; fire-
extinguishing foaming concentrates and surfactants; fluorochemical surfactants; fluorinated surfactants; fluorinated 
surfactants, mixtures of fluorinated surfactants and formulas used for reducing surface tension, wetting, adhesion, 
slipping and leveling of coatings; chemical substances and chemical additives for adhesives, mastics, cleaners, flux, hard 
surfaces, ink, paints, polishes, polymeric materials, sealants, dyes, scouring preparations and waxes.

Cl.9;Fire-extinguishing devices, namely systems for dispersion by means of chemical foam and/or powder, featuring 
storage tanks for fire fighting agents, valves and pipes for distributing agents, inductors, generators for high-expansion 
foam, cannons, nozzles and ejectors.
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2749817    29/01/2014
[International Registration No. : 1203520]
"PHARMENA" SPÓLKA AKCYJNA
ul. Wólczanska 178 PL-90-530 Lódz Poland

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; nail polish and nail care preparations; soaps, body wash and face washing preparations; shampoos, 
hair care preparations; deodorants for personal use; dentifrices, mouthwashes, not for medical purposes; perfumery, 
essential oils for cosmetic purposes.

Cl.5;Skin, hair and nail care preparations, for medical purposes; vitamin and mineral products; pharmaceutical 
preparations, dermatological preparations, veterinary preparations; dietetic food preparations adapted for medical 
purposes, food supplements for medical purposes; herbal tee for medical use; deodorants other than for personal use; 
mineral water salts, salts for mineral water baths; chemical pharmaceutical preparations; disinfectants; sanitary 
preparations for medical purposes; dressings (medical).
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Priority claimed from 03/02/2014; Application No. : 1603864 ;Australia 

2749841    28/02/2014
[International Registration No. : 1203341]
ALTMORE INTERNATIONAL PTY LIMITED
PO Box 436, Manly NSW 1655 (Australia)

Address for service in India/Attorney address:
ABH LAW LLP
205, 2ND FLOOR, SEKSARIA CHAMBERS, NAGINDAS MASTER ROAD, FORT, MUMBAI-400023

Proposed to be Used
IR DIVISION
Cl.9;Computer programs (downloadable software); downloadable software applications (apps); application software; 
computer software; electronic publications (downloadable).

Cl.16;Teaching materials (except apparatus); printed publications; booklets; books; handbooks (manuals); newsletters.

Cl.41;Educational services; arranging and conducting of seminars, conferences, workshops, symposiums and 
colloquiums; coaching (training); publication of books; providing on-line electronic publications, not downloadable; 
practical training (demonstration); writing of texts other than publicity texts; coaching (training); corporate education and 
training services; consultancy, advisory and information in respect of the aforementioned services; the above services to 
be provided by any means, including in person, by telephone, by video or online; publication of educational materials.
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2749858    10/03/2014
[International Registration No. : 1202638]
Hudson Shoe Agencies Limited
20 Hoxton Square London N1 6NT GB 

Address for service in India/Attorney address:
AZB & PARTNERS
AZB HOUSE, PENINSULA CORPORATE PARK, GANPATRAO KADAM MARG, LOWER PAREL (WEST), MUMBAI 400013.

Proposed to be Used
IR DIVISION
Cl.18;Bags.

Cl.25;Boots and shoes.

4754



Trade Marks Journal No: 1853 ,   11/06/2018           Class 99 
 

 

Priority claimed from 19/02/2014; Application No. : 012615274 ;European Union 

2749859    24/02/2014
[International Registration No. : 1202585]
Pure Milk Vodka Ltd
141 Wardour Street London W1F 0UT United Kingdom

Address for service in India/Attorney address:
POOJA DODD
LEX ORBIS, INTELLECTUAL PROPERTY PRACTICE, 709/710, TOLSTOY HOUSE, 15-17, TOLSTOY MARG, NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and milk products; edible oils and fats; cheese.

Cl.33;Alcoholic beverages, except beer; alcoholic essences; alcoholic extracts; anise [liqueur]; anisette [liqueur]; 
aperitifs; arak [arrack]; bitters; brandy; cider; cocktails; curacao; digesters [liqueurs and spirits]; distilled beverages; 
alcoholic beverages containing fruit; fruit extracts, alcoholic; gin; kirsch; liqueurs; mead [hydromel]; peppermint liqueurs; 
perry; piquette; pre-mixed alcoholic beverages, other than beer-based; rice alcohol; rum; sake; spirits [beverages]; vodka;
whisky; wine, liquors.
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Priority claimed from 17/10/2013; Application No. : 1277083 ;Benelux 

2750322    18/03/2014
[International Registration No. : 1203720]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Address for service in India/Attorney address:
CANTWELL & CO.
No. 20 Velachery Main Road, Guindy, Chennai - 600032

Proposed to be Used
IR DIVISION
Cl.9;Software for medical purposes.

Cl.10;Medical apparatus and instruments, namely imaging apparatus and instruments. 
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2750326    25/03/2014
[International Registration No. : 1204040]
Exact Sciences Corporation
441 Charmany Drive Madison, WI 53719 United States of America

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.5;Clinical medical reagents for diagnostic use; medical diagnostic reagents.

Cl.10;Diagnostic apparatus for the detection of disease; apparatus for medical diagnostic testing in the fields of cancer 
or other tissue-based diagnostic testing, cytology and cell-based testing; apparatus and kits for collecting biological 
samples comprised of stool collection container, holder for stool collection container, stool sampling device, stool 
sample transport tube, and protein stabilization buffers; containers for collecting biological samples for medical 
purposes.

Cl.42;Scientific and medical laboratory services.
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Priority claimed from 19/07/2013; Application No. : 30 2013 042 561.8/42 ;Germany 

2750331    15/01/2014
[International Registration No. : 1203848]
Phoenix Contact GmbH & Co. KG
Flachsmarkstraße 8 32825 Blomberg Germany

Address for service in India/Agents address:
L.S. DAVAR & CO.
32, RADHA MADHAV DUTTA GARDEN LANE, KOLKATA - 700 010.

Proposed to be Used
IR DIVISION
Cl.16;Printed matter; manuals, files, folders, catalogs, brochures, printed covers and packaging such as cartons and 
cardboard, included in this class.

Cl.35;Public relations; publication of printed matter for advertising purpose; advertising; online advertising on a 
computer network; business management; organizing, arranging and conducting trade fairs and exhibitions for business 
and promotional purposes; business consultancy.

Cl.41;Courses, education; teaching; arranging and conducting seminars and competitions for education; arranging and 
conducting of workshops [training]; arranging and conducting of colloquiums; organization of educational competitions; 
desktop publishing, publication of texts, other than publicity texts; film production, other than advertising films; 
educational training for the programming and application of electrical and electronic apparatus, devices and instruments 
in the field of industrial automation, control and regulation technology.

Cl.42;Technical consultancy in the field of industrial automation, control and regulation technology; conducting 
technical research, development and analyses; technical project planning; design and development of computer software.
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2750361    26/02/2014
[International Registration No. : 1204311]
Cyfuse Biomedical K.K.
University of Tokyo Entrepreneur Plaza, 7-3-1, Hongo, Bunkyo-ku Tokyo 113-0033 Japan

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for stacking cells for laboratory use; apparatus for cell culture for laboratory use; computer software for 
apparatus for stacking cells and apparatus for cell culture for laboratory use; computer software for apparatus for 
stacking cells and apparatus for cell culture for medical use.

Cl.10;Apparatus for stacking cells for medical use; apparatus for cell culture for medical use.
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Priority claimed from 25/06/2013; Application No. : 1564776 ;Australia 

2750661    20/12/2013
[International Registration No. : 1204247]
2XU PTY LTD
243 Burwood Road Hawthorn VIC 3122 Australia

Address for service in India/Attorney address:
K & S PARTNERS
109, SECTOR-44, GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA

Proposed to be Used
IR DIVISION
Cl.10;Articles of clothing for support purposes, articles of clothing for compression purposes, articles of clothing for 
recovery purposes.

Cl.25;Men"s and women"s clothing, footwear, headgear including swimwear, running wear, cycling wear, sportswear.

Cl.28;Sporting articles.

Cl.35;The bringing together for the benefit of others of a variety of goods (excluding transport thereof) enabling 
customers to conveniently view and purchase those goods; retailing services in the field of clothing, footwear, headgear, 
sporting goods and accessories; specialty store and direct mail and online retailing services, advertising and business 
services, retail and online marketing and sales promotions including sales promotions at point of sale or purchase, sales 
promotions by means of display, presentation and demonstration; direct mail marketing; loyalty related services included 
in this class including customer loyalty reward programs; gift registry.
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Priority claimed from 11/10/2013; Application No. : 1276775 ;Benelux 

2750748    03/04/2014
[International Registration No. : 1204269]
Philips Lighting Holding B.V. 
High Tech Campus 45 NL-5656 AE Eindhoven NL

Address for service in India/Attorney address:
CANTWELL & CO.
No. 20 Velachery Main Road, Guindy, Chennai - 600032

Proposed to be Used
IR DIVISION
Cl.9;Control apparatus and software programs for lighting systems, not included in other classes; electronic ballasts for
lighting purposes; light emitting diodes (LEDs), laser diodes and zener diodes; electronic lighting components and LED 
modules in whole or in part consisting of integrated LEDs, OLEDs, polymer emitting diodes, all for lighting (including 
solid state lighting); optical control apparatus, thermal control apparatus, electric circuits for lighting control systems and 
lighting management systems.

Cl.11;Electric lamps, lighting fixtures and lighting installations; lighting fixtures and lighting installations, fitted with 
LED or OLED light sources; parts of the aforesaid goods.
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Priority claimed from 27/11/2013; Application No. : MI2013C010813 ;Italy 

2751053    13/12/2013
[International Registration No. : 1204001]
Barilla G.e R. Fratelli - Società per Azioni
Via Mantova, 166 I-43100 Parma Italy

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; office functions; commercial administration of the 
licensing of the goods and services of others; dissemination of advertising matter; demonstration of goods; direct mail 
advertising; marketing; organization of exhibitions for commercial or advertising purposes; organization of trade fairs for 
commercial or advertising purposes; presentation of goods on communication media, for retail purposes; sales 
promotion for others; publication of publicity texts; on-line advertising on a computer network; television advertising; 
retail services and e-commerce services.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; academies [education]; practical 
training [demonstration]; education information; recreation information; gymnastic instruction; correspondence courses; 
organization of cookery courses; organization of competitions; organization of sports competitions; organization of 
competitions [education or entertainment]; organization of exhibitions for cultural or educational purposes; organization 
of shows [impresario services]; arranging and conducting of concerts; arranging and conducting of conferences; 
arranging and conducting of congresses; arranging and conducting of colloquiums; arranging and conducting of 
seminars; arranging and conducting of symposiums; arranging and conducting of workshops [training]; party planning 
[entertainment]; publication of books; publication of texts, other than publicity texts; publication of electronic books and 
journals on-line; electronic desktop publishing; presentation of performances; game services provided on-line from a 
computer network.
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Cl.42;Scientific and technological services and research and design relating thereto in the field of nutrition; scientific 
research in the field of nutrition; biological research; design of new products and development in the food and nutrition 
sectors; all of the aforesaid services being for the development of sustainable forms of food production which are then 
shared with decision-makers; design and development of computer hardware and software.
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Priority claimed from 27/08/2013; Application No. : 012093571 ;European Union 

2751085    11/12/2013
[International Registration No. : 1203899]
Reckhaus AG 
Strahlholz 13 Gais CH-9056 CH

Address for service in India/Agents address:
S. MAJUMDAR & CO.
5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
Cl.5;Insect repellents, insecticides.

Cl.35;Providing organisational and professional business information and organisational and professional business 
consultancy, in particular in relation to compensatory measures for insect repellents.

Cl.42;Issuing of quality and test seals for compensatory measures for insect repellents; scientific analysis, namely 
evaluation and calculation of compensatory areas for insect repellents, including ecological evaluation and calculation of 
compensatory areas for insect repellents.

Cl.44;Agriculture, horticulture and forestry services, in particular with regard to compensatory measures for insect 
repellents; providing agricultural, horticultural and forestry information and agricultural, horticultural and forestry 
consultancy, in particular in relation to compensatory measures for insect repellents; agricultural, horticultural and 
forestry information; cultivation consultancy relating to agriculture, horticulture and forestry; planning, building and 
maintenance of agricultural, horticultural and forestry areas of all kinds, in particular forests, meadows, fields, parks, 
near-natural gardens, green public spaces, and of sports pitches, near-natural habitats, ecological compensatory areas 
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and roofs for industrial plants, factories and buildings; consultancy regarding planning, building and maintenance of 
agricultural, horticultural and forestry areas of all kinds, in particular forests, meadows, fields, parks, near-natural 
gardens, green public spaces, and of sports pitches, near-natural habitats, ecological compensatory areas and roofs for 
industrial plants, factories and buildings; planning, building and maintenance of agricultural, horticultural and forestry 
areas of all kinds, in particular in industrial areas, disused spaces in industrial and residential areas; consultancy 
regarding planning, building and maintenance of agricultural, horticultural and forestry areas of all kinds, in particular in 
industrial areas, disused spaces in industrial and residential areas; agriculture, horticulture and forestry services, namely 
converting disused spaces into agricultural, horticultural and forestry areas of all kinds for settling insects; consultancy 
regarding the conversion of disused spaces into agricultural, horticultural and forestry areas of all kinds for settling 
insects.
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Priority claimed from 24/10/2013; Application No. : 1277534 ;Benelux 

2751118    18/12/2013
[International Registration No. : 1203983]
PICANOL N.V.
Steverlyncklaan 15 B-8900 Ieper Belgium

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
To be associated with:
2745505

IR DIVISION
Cl.7;Machines and machine tools for the textile industry and their parts as far as included in this class; weaving 
machines; parts and components for weaving machines as far as included in this class; textile materials, namely bobbins, 
reels and beams for weaving machines, as far as included in this class; heald frames for weaving; looms; machines for 
forming a shed; installations for use in weaving rooms; apparatus for transport for use in weaving rooms; stitching 
machines; spinning frames; knitting machines; sewing machines; tools (parts of machines); yarn drawing machines; 
thread cutting machines; engines, namely engines and motors for machines for the textile industry; cutting machines; 
machines for treating wire; machines for treating fabrics; machines for treating textile materials.

Cl.9;Optical, weighing, measuring, signalling and checking (supervision), apparatus and instruments for the textile 
industry; electric, electronic and mechatronic apparatus for the textile industry; control panels (electricity); data 
processing equipment and computers; software for the textile industry; computer programs, recorded; computer 
peripheral devices; magnetic and optical data media; electric, electronic and mechatronic apparatus for weaving 
machines; electric, electronic and mechatronic apparatus for parts for weaving machines.

Cl.37;Installation, maintenance and repair of machines and machine tools for the textile industry and their parts; 
installation, maintenance and repair of electric, electronic and mechatronic apparatus for the textile industry; information 
concerning the installation, maintenance and repair of machines and machine tools for the textile industry; installation, 
maintenance and repair of weaving machines and parts of weaving machines.
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Priority claimed from 20/11/2013; Application No. : 011966116 ;European Union 

2751126    08/01/2014
[International Registration No. : 1204106]
CNH INDUSTRIAL N.V. 
25 St James's Street London SW1A 1HA GB

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools; motors and engines (except for land vehicles); machine coupling and transmission 
components (except for land vehicles); agricultural implements other than hand-operated; agricultural elevators; 
agricultural implements other than hand-operated; agricultural machines; anti-pollution devices for motors and engines; 
axles for machines; ball-bearings; ball rings for bearings; basket presses; bearing brackets for machines; bearings for 
transmission shafts; bearings [parts of machines]; belt conveyors; belts for conveyors; belts for machines; belts for 
motors and engines; binding apparatus for hay; brake linings other than for vehicles; brake pads other than for vehicles; 
brake segments other than for vehicles; brake shoes other than for vehicles; bulldozers; catalytic converters; chisels for 
machines; clutches other than for land vehicles; compressed air engines; connecting rods for machines, motors and 
engines; control cables for machines, engines or motors; control mechanisms for machines, engines or motors; 
converters for steelworks; conveyors [machines]; corn husking machines; couplings other than for land vehicles; cranes 
[lifting and hoisting apparatus]; crank shafts; crankcases for machines, motors and engines; cranks [parts of machines]; 
crushing machines; cultivators [machines]; cutters [machines]; cutting blow pipes, gas-operated; cutting machines; 
cylinder heads for engines; cylinders for machines; cylinders for motors and engines; diggers [machines]; driving chains 
other than for land vehicles; driving motors other than for land vehicles; drums [parts of machines]; earth moving 
machines; electric hammers; emergency power generators; engines for air cushion vehicles; engines for boats; 
excavators; exhaust manifold for engines; exhausts for motors and engines; expansion tanks [parts of machines]; fan 
belts for motors and engines; fans for motors and engines; fans for the compression, sucking and carrying of grain; 
feeders [parts of machines]; filters for cleaning cooling air, for engines; filters [parts of machines or engines]; freewheels 
other than for land vehicles; fuel conversion apparatus for internal combustion engines; fuel economisers for motors and 
engines; gear boxes other than for land vehicles; gears, other than for land vehicles; glow plugs for diesel engines; glue 
guns, electric; grain separators; grease boxes [parts of machines]; grease rings [parts of machines]; handling apparatus 
for loading and unloading; handling machines, automatic [manipulators]; harrows; harvesting machines; heat exchangers 
[parts of machines]; hoods [parts of machines]; housings [parts of machines]; hydraulic controls for machines, motors 
and engines; hydraulic engines and motors; igniting devices for internal combustion engines; igniting magnetos; 
injectors for engines; joints [parts of engines]; knives for mowing machines; knives [parts of machines]; lawnmowers 
[machines]; lift belts; lift operating apparatus; lifting apparatus; lifts, other than ski-lifts; lubricating pumps; lubricators 
[parts of machines]; machine wheels; machine wheelwork; metalworking machines; motorized cultivators; motors, 
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electric, other than for land vehicles; motors for boats; motors, other than for land vehicles; moving pavements 
[sidewalks]; mufflers for motors and engines; piston rings; pistons for cylinders; pistons for engines; pistons [parts of 
machines or engines]; planing machines; ploughs; ploughshares; plunger pistons; pneumatic controls for machines, 
motors and engines; presses [machines for industrial purposes]; pressure reducers [parts of machines]; pressure 
regulators [parts of machines]; pressure valves [parts of machines]; propulsion mechanisms other than for land vehicles; 
pulleys; pulleys [parts of machines]; pumps [machines]; pumps [parts of machines, engines or motors]; rack and pinion 
jacks; radiators [cooling] for motors and engines; rakes for raking machines; raking machines; rams [machines]; reapers; 
reapers and binders; reapers and threshers; reduction gears other than for land vehicles; reels [parts of machines]; 
regulators [parts of machines]; road making machines; road rollers; road sweeping machines [self-propelled]; robots 
[machines]; roller bearings; self-oiling bearings; self-regulating fuel pumps; separators; shaft couplings [machines]; 
shovels, mechanical; sieves [machines or parts of machines]; snow ploughs; sowers [machines]; sparking plugs for 
internal combustion engines; speed governors for machines, engines and motors; springs [parts of machines]; stalk 
separators [machines]; starters for motors and engines; superchargers; superheaters; tedding machines; threshing 
machines; tools [parts of machines]; torque converters other than for land vehicles; transmission chains other than for 
land vehicles; transmission shafts, other than for land vehicles; transmissions for machines; transmissions, other than 
for land vehicles; turf removing ploughs; universal joints [cardan joints]; vacuum pumps [machines]; valves [parts of 
machines]; vibrators [machines] for industrial use; weeding machines; winches; winnowers; wrapping machines.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; air balloons; air cushion vehicles; air pumps [vehicle 
accessories]; ambulances; anti-theft alarms for vehicles; anti-theft devices for vehicles; automobile chassis; automobile 
hoods; automobile tires [tyres]; automobiles; axle journals; axles for vehicles; balance weights for vehicle wheels; bands 
for wheel hubs; brake discs for vehicles; brake linings for vehicles; brake pads for automobiles; brake segments for 
vehicles; brake shoes for vehicles; brakes for vehicles; bumpers for automobiles; caps for vehicle petrol [gas] tanks; 
clutches for land vehicles; connecting rods for land vehicles, other than parts of motors and engines; couplings for land 
vehicles; covers for vehicle steering wheels; crankcases for land vehicle components, other than for engines; 
disengaging gear for boats; driving chains for land vehicles; driving motors for land vehicles; electric vehicles; fork lift 
trucks; gear boxes for land vehicles; gearing for land vehicles; hoods for vehicle engines; hoods for vehicles; horns for 
vehicles; hub caps; hydraulic circuits for vehicles; military vehicles for transport; motor buses; motor coaches; motors, 
electric, for land vehicles; motors for land vehicles; mudguards; non-skid devices for vehicle tires; omnibuses; 
propulsion mechanisms for land vehicles; rearview mirrors; reduction gears for land vehicles; remote control vehicles, 
other than toys; reversing alarms for vehicles; shock absorbers for automobiles; shock absorbing springs for vehicles; 
spare tire covers; spoilers for vehicles; steering wheels for vehicles; suspension shock absorbers for vehicles; tilt trucks; 
tilting-carts; tipping apparatus, parts of trucks and waggons; tipping bodies for lorries [trucks]; tires for vehicle wheels; 
tires, solid, for vehicle wheels; torque converters for land vehicles; torsion bars for vehicles; traction engines; tractors; 
trailer hitches for vehicles; trailers [vehicles]; transmission chains for land vehicles; transmission shafts for land 
vehicles; transmissions, for land vehicles; trucks; turn signals for vehicles; undercarriages for vehicles; upholstery for 
vehicles; valves for vehicle tires [tyres]; vans [vehicles]; vehicle bumpers; vehicle chassis; vehicle covers [shaped]; 
vehicle running boards; vehicle seats; vehicle suspension springs; vehicle wheel hubs; vehicle wheel rims; vehicle wheel 
spokes; vehicle wheel tires [tyres]; vehicle wheels; vehicles for locomotion by land, air, water or rail; waggons; windows 
for vehicles; windscreen wipers; windscreens.
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Priority claimed from 24/03/2014; Application No. : 86230642 ;United States of America 

2751140    28/03/2014
[International Registration No. : 1203940]
Ulthera, Inc.
1840 South Stapley Drive, Suite 200 Mesa AZ 85204 United States of America

Address for service in India/Attorney address:
MANISHA SINGH NAIR
C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Cl.10;Medical instruments for use in dermatological and cosmetic treatments; surgical and medical apparatus and 
instruments for use in minimally invasive cosmetic surgery.

Cl.44;Cosmetic and plastic surgery; dermatology services; minimally invasive surgical services.
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Priority claimed from 11/07/2013; Application No. : 011975174 ;European Union 

2751141    08/01/2014
[International Registration No. : 1204105]
CNH INDUSTRIAL N.V. 
25 St James's Street London SW1A 1HA GB

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
To be associated with:
2751126

IR DIVISION
Cl.7;Machines and machine tools; motors and engines (except for land vehicles); machine coupling and transmission 
components (except for land vehicles); agricultural implements other than hand-operated; agricultural elevators; 
agricultural implements other than hand-operated; agricultural machines; anti-pollution devices for motors and engines; 
axles for machines; ball-bearings; ball rings for bearings; basket presses; bearing brackets for machines; bearings for 
transmission shafts; bearings [parts of machines]; belt conveyors; belts for conveyors; belts for machines; belts for 
motors and engines; binding apparatus for hay; brake linings other than for vehicles; brake pads other than for vehicles; 
brake segments other than for vehicles; brake shoes other than for vehicles; bulldozers; catalytic converters; chisels for 
machines; clutches other than for land vehicles; compressed air engines; connecting rods for machines, motors and 
engines; control cables for machines, engines or motors; control mechanisms for machines, engines or motors; 
converters for steelworks; conveyors [machines]; corn husking machines; couplings other than for land vehicles; cranes 
[lifting and hoisting apparatus]; crank shafts; crankcases for machines, motors and engines; cranks [parts of machines]; 
crushing machines; cultivators [machines]; cutters [machines]; cutting blow pipes, gas-operated; cutting machines; 
cylinder heads for engines; cylinders for machines; cylinders for motors and engines; diggers [machines]; driving chains 
other than for land vehicles; driving motors other than for land vehicles; drums [parts of machines]; earth moving 
machines; electric hammers; emergency power generators; engines for air cushion vehicles; engines for boats; 
excavators; exhaust manifold for engines; exhausts for motors and engines; expansion tanks [parts of machines]; fan 
belts for motors and engines; fans for motors and engines; fans for the compression, sucking and carrying of grain; 
feeders [parts of machines]; filters for cleaning cooling air, for engines; filters [parts of machines or engines]; freewheels 
other than for land vehicles; fuel conversion apparatus for internal combustion engines; fuel economisers for motors and 
engines; gear boxes other than for land vehicles; gears, other than for land vehicles; glow plugs for diesel engines; glue 
guns, electric; grain separators; grease boxes [parts of machines]; grease rings [parts of machines]; handling apparatus 
for loading and unloading; handling machines, automatic [manipulators]; harrows; harvesting machines; heat exchangers 
[parts of machines]; hoods [parts of machines]; housings [parts of machines]; hydraulic controls for machines, motors 
and engines; hydraulic engines and motors; igniting devices for internal combustion engines; igniting magnetos; 
injectors for engines; joints [parts of engines]; knives for mowing machines; knives [parts of machines]; lawnmowers 
[machines]; lift belts; lift operating apparatus; lifting apparatus; lifts, other than ski-lifts; lubricating pumps; lubricators 
[parts of machines]; machine wheels; machine wheelwork; metalworking machines; motorized cultivators; motors, 
electric, other than for land vehicles; motors for boats; motors, other than for land vehicles; moving pavements 
[sidewalks]; mufflers for motors and engines; piston rings; pistons for cylinders; pistons for engines; pistons [parts of 
machines or engines]; planing machines; ploughs; ploughshares; plunger pistons; pneumatic controls for machines, 
motors and engines; presses [machines for industrial purposes]; pressure reducers [parts of machines]; pressure 
regulators [parts of machines]; pressure valves [parts of machines]; propulsion mechanisms other than for land vehicles; 
pulleys; pulleys [parts of machines]; pumps [machines]; pumps [parts of machines, engines or motors]; rack and pinion 
jacks; radiators [cooling] for motors and engines; rakes for raking machines; raking machines; rams [machines]; reapers; 
reapers and binders; reapers and threshers; reduction gears other than for land vehicles; reels [parts of machines]; 
regulators [parts of machines]; road making machines; road rollers; road sweeping machines [self-propelled]; robots 
[machines]; roller bearings; self-oiling bearings; self-regulating fuel pumps; separators; shaft couplings [machines]; 
shovels, mechanical; sieves [machines or parts of machines]; snow ploughs; sowers [machines]; sparking plugs for 
internal combustion engines; speed governors for machines, engines and motors; springs [parts of machines]; stalk 
separators [machines]; starters for motors and engines; superchargers; superheaters; tedding machines; threshing 
machines; tools [parts of machines]; torque converters other than for land vehicles; transmission chains other than for 
land vehicles; transmission shafts, other than for land vehicles; transmissions for machines; transmissions, other than 
for land vehicles; turf removing ploughs; universal joints [cardan joints]; vacuum pumps [machines]; valves [parts of 
machines]; vibrators [machines] for industrial use; weeding machines; winches; winnowers; wrapping machines.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; air balloons; air cushion vehicles; air pumps [vehicle 
accessories]; ambulances; anti-theft alarms for vehicles; anti-theft devices for vehicles; automobile chassis; automobile 
hoods; automobile tires [tyres]; automobiles; axle journals; axles for vehicles; balance weights for vehicle wheels; bands 
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for wheel hubs; brake discs for vehicles; brake linings for vehicles; brake pads for automobiles; brake segments for 
vehicles; brake shoes for vehicles; brakes for vehicles; bumpers for automobiles; caps for vehicle petrol [gas] tanks; 
clutches for land vehicles; connecting rods for land vehicles, other than parts of motors and engines; couplings for land 
vehicles; covers for vehicle steering wheels; crankcases for land vehicle components, other than for engines; 
disengaging gear for boats; driving chains for land vehicles; driving motors for land vehicles; electric vehicles; fork lift 
trucks; gear boxes for land vehicles; gearing for land vehicles; hoods for vehicle engines; hoods for vehicles; horns for 
vehicles; hub caps; hydraulic circuits for vehicles; military vehicles for transport; motor buses; motor coaches; motors, 
electric, for land vehicles; motors for land vehicles; mudguards; non-skid devices for vehicle tires; omnibuses; 
propulsion mechanisms for land vehicles; rearview mirrors; reduction gears for land vehicles; remote control vehicles, 
other than toys; reversing alarms for vehicles; shock absorbers for automobiles; shock absorbing springs for vehicles; 
spare tire covers; spoilers for vehicles; steering wheels for vehicles; suspension shock absorbers for vehicles; tilt trucks; 
tilting-carts; tipping apparatus, parts of trucks and waggons; tipping bodies for lorries [trucks]; tires for vehicle wheels; 
tires, solid, for vehicle wheels; torque converters for land vehicles; torsion bars for vehicles; traction engines; tractors; 
trailer hitches for vehicles; trailers [vehicles]; transmission chains for land vehicles; transmission shafts for land 
vehicles; transmissions, for land vehicles; trucks; turn signals for vehicles; undercarriages for vehicles; upholstery for 
vehicles; valves for vehicle tires [tyres]; vans [vehicles]; vehicle bumpers; vehicle chassis; vehicle covers [shaped]; 
vehicle running boards; vehicle seats; vehicle suspension springs; vehicle wheel hubs; vehicle wheel rims; vehicle wheel 
spokes; vehicle wheel tires [tyres]; vehicle wheels; vehicles for locomotion by land, air, water or rail; waggons; windows 
for vehicles; windscreen wipers; windscreens.
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Priority claimed from 09/12/2013; Application No. : 86138751 ;United States of America 

2751226    13/12/2013
[International Registration No. : 1204258]
Lonza Ltd.
Lonzastrasse, CH-3930 Visp (Switzerland) 

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry and science; chemicals for use in agriculture, horticulture and forestry, except 
fungicides, herbicides, insecticides and parasiticides; unprocessed artificial resins; unprocessed plastics; manures; 
tempering preparations and soldering chemicals and fluxes; chemical substances for preserving foodstuffs; tanning 
agents for use in the manufacture of leather; adhesives used in industry; inorganic and organic salts, namely, carnitine 
salts and lcarnitine salts; acids, namely, protein and nucleic acids for detection purposes other than for medical and 
veterinary purposes, docosahexaenoic acids, omega-3 fatty acids and derivatives thereof, carboxylic acid, halogenated 
fatty acids for industrial, manufacturing, or chemical use, and hydroxy acids; saturated and unsaturated aliphatic 
hydrocarbons; paraffin; aromatic hydrocarbons; organic oxygen compounds, namely, monovalent and multivalent 
alcoholates, esters, ketones, aldehydes, ethers, anhydrides, and keto compounds; nitrogen compounds, namely, nitrides, 
nitriles, amines, and amides; cyclic compounds, namely, heterocyclic compounds and compounds containing 
heteroatoms; carbides; oxides; silicides; borides; phosphates; phosphines; silicates; inorganic compounds containing 
halogen and sulphur; catalysts for chemical and biochemical processes; aromatic solvents for industrial and commercial 
use; fire extinguishing and fire retardant compositions; bleaching preparations for industrial purposes; surface active 
compounds for general use in the industrial arts, namely, emulsifying agents; wetting agents; chemical compound for use 
as an antimicrobial agent in the manufacture of household, institutional and industrial cleaners, deodorizers, water based 
paints and stains, and hydraulic fluids; chemical compounds and additives for use in the manufacture of wood 
preservatives; chemicals for the treatment of wood, namely, chemicals for the prevention of sap stain; chemical 
compounds for use in the manufacturing of household and industrial disinfectants and sanitizers; carnitine and its salts 
and derivates for use in the production of pharmaceutical preparations, dietetic substances and foodstuffs; chemical 
preparations and reagents for scientific purposes, namely, isolated human and animal cells cryopreserved and in culture 
for research purposes; diagnostic reagents for biological and pharmaceutical research and chemical reagents for non-
medical purposes, namely, the manufacture of pharmaceutical products; endotoxin detection products, namely, assays 
and reagents for use in pharmaceutical and biotech research; diagnostic reagents for clinical or medical laboratory use; 
electrophoresis supplies, namely, nucleic acid stains, DNA markers, and loading buffers for non-medical use, 
electrophoresis gels other than for medical or veterinary purposes; active chemical ingredients for use in the manufacture
of personal care products, namely, hair and skin moisturizing and conditioning agents; chemicals for the treatment of 
water and wastewater; water treatment chemicals for use in swimming pools and spas.

Cl.2;Dyes for textile fabrics; paints; varnishes; lacquers; preservatives against rust in the nature of a coating; 
anticorrosive and anti-fouling compositions, namely, paints and coatings; anti-corrosive oils; chemical wood 
preservatives to prevent decay, deterioration, insect damage and rot; wood preservatives; colorants; raw natural resins; 
wood stains; enamel paints; distempers; priming preparations and base coats, namely, paints; coating preparations 
having water repellant properties; waterproof paints; coatings for wood as paints.

Cl.5;Antimicrobial preservatives for cosmetics and pharmaceuticals; pharmaceutical and veterinary preparations for the 
treatment of genetic malfunction in gene therapy, viral and infectious diseases, cardiovascular diseases, lung diseases, 
neurological diseases, and cancer; sanitary preparations for medical purposes; dietetic food and substances adapted for 
medical or veterinary use; food for babies; dietary supplements for humans and animals; medical plasters; bandages for 
dressings; medical dressings; all purpose disinfectants; disinfectants for hygienic and sanitary purposes; multipurpose 
disinfectants for household, institutional and industrial use; antimicrobial preservatives for use in the manufacture of 
cosmetics and toiletries; preparations for destroying vermin; fungicides; herbicides; preparations for killing weeds; 
insecticides; pesticides; bactericides; germicides; algaecides; preparations for destroying snails and mollusks; cell 
culture media for medical or clinical use and for scientific research, namely, for cultivating human cells, animal cells, and 
plant cells; antitoxic sera; sera and reagents for biological and pharmaceutical research and for the manufacture of 
pharmaceutical products; serum-free cell growth media for medical or clinical use; cell culture reagents for medical or 
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clinical use; endotoxin detection assays and reagents for medical or clinical use; deodorizers and sanitizers for industrial 
and household use; l-carnitine, salts, and derivatives thereof for pharmaceutical use, namely, for the treatment or 
prevention of cardiovascular diseases, cancer diseases, kidney diseases, diseases and disorders of fat and glucose 
metabolism, primary and secondary l-carnitine deficiency, male infertility, mental and cognitive diseases, liver diseases, 
HIV and AIDS, trauma and sepsis, malnutrition, aging and bone loss, or as ingredients of pharmaceutical preparations; l-
carnitine, salts and derivatives thereof as dietetic substances adapted for medical use and foodstuffs for medical use; 
dietary supplements and preparations for treating colds; algaecides, bactericides and virucides for use in recirculating 
water systems, swimming pools and spas; antiseptics for human and veterinary use.
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Priority claimed from 25/06/2013; Application No. : 011930351 ;European Union 

2751238    15/11/2013
[International Registration No. : 1204093]
Lidl Stiftung & Co. KG
Stiftsbergstr. 1 74167 Neckarsulm Germany

Address for service in India/Agents address:
L.S. DAVAR & CO.
32, RADHA MADHAV DUTTA GARDEN LANE, KOLKATA - 700 010.

Proposed to be Used
IR DIVISION
Cl.1;Adhesives used in industry; adhesive materials for building industry and tiles; adhesive pens for hot melt guns; 
chemicals used in industry, solvents.

Cl.2;Paints, varnishes, lacquers; anti-rust preparations for preservation; colorants, dyestuffs; mordants; hard wax oils 
for the preservation of wood; thinners and thickeners for paints and lacquers; metals in foil and powder form for painters, 
decorators, printers and artists.

Cl.3;Cleaning, polishing, scouring and abrasive preparations; abrasive paper, sandpaper; cleaning preparations; 
exfoliating agents for paints, lacquer removing preparations.

Cl.6;Tool walls, trestles (fittings for furniture), all of metal; ladders and scaffolding of metal; metal building materials; 
non-electric cables and wires of common metal; ferrules of metal and ropes of metal; metallic containers, tool boxes of 
metal (empty); closures of metal for containers, metal locks; ironmongery, small items of metal hardware; shims, nails, 
pins, screws, nuts, sleeves, hooks, springs, tension links, umbilical clamps, all of metal; bindings of metal; fittings of 
metal for building and furniture.

Cl.7;Machines, included in this class, and machine tools; machines, apparatus and implements for woodworking, metal 
processing, stone working and/or plastics processing, included in this class; electronic tools for domestic use for 
woodworking, metal processing, stone working and/or plastics processing; trueing machines, drilling machines, saws, 
welding machines, milling cutters, impact wrenches, planes, soldering apparatus, glue guns, polishing machines; 
accessories and parts for the aforesaid machines, apparatus and implements, included in this class, in particular saw 
blades, cut-off wheels, abrasive discs, polishing discs, filters for machines and electrical apparatus, included in this 
class, inserts for electronic tools, in particular drill bits, hammer bits, screwdriver bits, cutting inserts, saw bits; soldering 
apparatus, electric, soldering irons, electric; agricultural machines and agricultural implements, other than hand-
operated; horticultural machines and equipment, included in this class, accessories and parts for the aforesaid equipment
and machines, included in this class; high-pressure or steam cleaning apparatus; vacuum cleaners.

Cl.8;Hand tools and implements (hand-operated), included in this class; apparatus and implements for woodworking, 
metal processing, stone working and/or plastics processing (hand-operated), in particular grinding tools, borers, 
handsaws, axes, axes, screwing tools, hammer, cutting tools [hand tools]; fittings and parts for the aforesaid apparatus 
and tools, included in this class, in particular saw blades, cutting discs, grinding wheels, polishing and buffing discs, drill 
bits, screwdriver bits, cutting inserts; hand tools and implements (hand operated) for agricultural, horticultural and 
forestry purposes; hand-operated lifting jacks; expanders; hand-operated drain cleaning pumps; scissors; knives, cutlery,
forks and spoons, including of precious metals; knife sharpeners, tool sharpeners.

Cl.9;Electrical tools and implements included in this class; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; batteries and accumulators, included in this class; 
charging equipment for batteries and storage batteries; accessories and parts for all items above, included in this class; 
surveying, cinematographic, optical, weighing, measuring, signalling, checking (supervision) apparatus and instruments; 
meters and measuring tools; fire-extinguishing apparatus; projectors, enlarging apparatus; vehicle breakdown warning 
triangles; time switches (switch clocks); safety clothing for protection against accident or injury, safety glasses for 
protecting the eyes; safety shoes and boots for protection against accident or injury; safety headwear; gloves for 
protection against injury; protective masks; knee-pads for protecting the knee during DIY works; tape measures.

Cl.10;Hearing protectors; ear plugs (ear protectors).

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; apparatus and instruments for lighting; lamps and lights; pocket searchlights; light emitting diode 
lights; lighting devices.

Cl.12;Vehicles; sack-barrows, wheelbarrows, handling carts.

Cl.16;Paint brushes; paper and plastic used for wrapping; adhesive tapes for stationery and household purposes; paste
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and other adhesives for stationery or household purposes; painters' brushes, canvas for painting, palettes for painters, 
house painters' rollers, painting templates, painter's brushes, painters' easels, telescopic poles for paint rollers, wood 
correction pens; writing instruments, sharpeners for writing implements.

Cl.17;Rubber and goods made therefrom, included in this class; plastics in extruded form for use in manufacture; 
packing, stopping and insulating materials; flexible pipes, not of metal; buffers for doors, door buffers of rubber or 
plastic, rubber sealing plugs, rubber for tiling; masking films.

Cl.20;Furniture and furniture parts; work tables, clamping tables, cupboards, tool walls, support blocks, all not of metal;
mobile boarding stairs, not of metal, for passengers; ladders, not of metal; containers and tool boxes (not of metal); plugs 
(wall plugs), screws and cable clamps, all not of metal; furniture of metal; working tables, clamping tables, metal cabinets.

Cl.21;Household or kitchen utensils and containers; articles for cleaning purposes; brushes (except paint brushes); 
brush-making materials, wire brushes (not being machine parts), sponges, steelwool; pails.

Cl.22;Ropes, string, nets, tarpaulins, sacks, (not included in other classes); non-metallic cables.

Cl.24;Textiles and textile goods, not included in other classes; felt, felt pads; shielding fleece.

Cl.25;Clothing, footwear, headgear; workwear, working overalls, working vests, work trousers, work footwear, gloves 
for workers.

Cl.27;Carpets, rugs, mats; wall hangings (non-textile).

4775



Trade Marks Journal No: 1853 ,   11/06/2018           Class 99 
 

 

Priority claimed from 09/07/2013; Application No. : 011968013 ;European Union 

2751250    08/01/2014
[International Registration No. : 1203839]
AB Ph. Nederman & Co
P.O. Box 602 SE-251 06 Helsingborg Sweden

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA
PLOT NO. B-28, SECTOR 32, INSTITUTIONAL AREA, GURGAON - 122 001.

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools; filters, filter presses, filtering machines, air filters; drum filters and drum covers; dust 
separators and dust collectors, reverse air collectors; pulse jet dust separators and collectors, bin vent dust collectors; 
insertable pulse jet collectors and insertable dust collectors; cartridge collectors; cyclones; venturi scrubbers and multi-
venturi scrubbers; gas turbine inlet systems; filter bags for filtering machines and industrial filters, cages for filtering 
machines and industrial filters, cartridges for filtering machines and filter elements for filtering machines; parts and 
fittings for all the aforesaid goods.

Cl.11;Industrial air pollution control devices and dust collectors for ventilation, comminutating and drying, filtration or 
separation of solids from air or gas; pulse jet filters; modular, sectional and cylindrical pulse jet filters; reverse air filters; 
cartridge air filters; air purifying apparatus, namely cyclones; wet scrubbers; mikro-vane scrubbers; dynamic scrubbers; 
absorbtion towers; level control valves, namely diaphragm valves, solenoid valves and rotary valves; filter bags for 
filtering machines and industrial filters, cages for filtering machines and industrial filters, cartridges for filtering machines 
and filter elements for filtering machines; parts and fittings for all the aforesaid goods.
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Priority claimed from 08/04/2013; Application No. : 011720877 ;European Union 

2751251    01/10/2013
[International Registration No. : 1204139]
Häfele GmbH & Co KG
Adolf-Häfele-Str. 1 72202 Nagold Germany

Address for service in India/Agents address:
L.S. DAVAR & CO.
32, RADHA MADHAV DUTTA GARDEN LANE, KOLKATA - 700 010.

Proposed to be Used
IR DIVISION
Cl.6;Building materials, fittings for furniture, building, construction, connections, windows, doors, sliding doors and 
fittings for decorative purposes and hinges, parts therefor and fastening material of common metals; guiderails for 
drawers and suspension files; hanging grids with accessories of metal; fittings and parts and fittings therefor, of common 
metal; nails, pipes, studs, shims, screws, hooks, baskets, picture rails, profiled, shaped and decorative mouldings; 
picture frames, rails and mounts of metal; locks, lock and cylinder olives, parts of locks, strike plates and lock cases; 
locking systems; ironmongery, small items of metal hardware; empty toolboxes and cases of metal, including those with 
wheeled undercarriages/parts and with inset compartments; keys; all the aforesaid goods included in this class.

Cl.7;Electrical powered tools, motorised hand drills and the bits, slides, and screws therefor, drilling units and depth 
stops; electric strikes.

Cl.8;Hand held tools; toolboxes and cases of metal containing various tools, including those with wheeled 
undercarriages or parts and with inset compartments.

Cl.9;Programs for data processing (software) stored on data carriers; data processing apparatus, computers, data 
transmission apparatus and devices, programming apparatus, electronic control and reader modules, electric and 
electronic locks, electric and electronic switches, controls for motorised locks; electric, electronic and magnetic keys; 
central locking systems.

Cl.19;Building materials and non-metallic rigid pipes, non-metallic transportable buildings, hanging grids featuring 
accessories (not of metal); construction elements of timber; fittings for building, fittings for construction, fittings for 
connections; picture rails, tubular girders; pipes for cables; cable conduits; moldings, not of metal for building.

Cl.20;Fittings for furniture, windows, doors, sliding doors and fittings for decorative purposes and hinges, parts 
therefor and fastening material; bolts, plugs, screws, picture hooks, decorative strips, parts therefor and fasteners, all the 
aforesaid goods, not of metal and included in this class; locks, parts of locks, strike plates, lock cases; furniture of metal, 
plastic or wood, retractable shelves for kitchen cupboards; guiderails for drawers and suspension files; mirrors [looking 
glasses], screws, pins, nails, clamp connectors, plugs, hooks; equipment for offices, business premises, practices, shops 
and dwellings in the form of furniture, in particular writing desks, work tables, lecterns, computer furniture, reception 
desks with equipment and accessories therefor, chair and table height adjusters, connectors and fasteners not of metal, 
screens, cable drums; office furniture, namely locking systems for cupboards, containers, tables and drawers, drawers, 
drawer fronts, removable shelves, guides not of metal, slide drawers and trays, drawer dividers, compartment dividers, 
articulated dividers and panel supports, hanging frames for organisation and filing, cylinder rosettes, cylinder olives, 
locking pins, steel shelves, shelves, drawers, cupboard and container plinths, hinges, screen connectors, hooks for cable 
conduits, table legs, pull-out supports for cupboards, furniture shelves of metal and/or plastic; baskets, parts of furniture; 
goods of wood, cork, reed, cane, wicker, horn, bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and 
substitutes for all these materials, or of plastics.

Cl.21;Utensils for household purposes (not of precious metal or coated therewith).
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Priority claimed from 06/03/2013; Application No. : 302013020642.8/21 ;Germany 

2751303    18/12/2013
[International Registration No. : 1187649]
Kaufland Warenhandel GmbH & Co. KG
Rötelstrasse 35 74172 Neckarsulm Germany

Address for service in India/Attorney address:
ANOVIP
45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.4;Candles and wicks for lighting purposes; Christmas tree candles; perfumed candles; petroleum (raw or refined); 
illuminating wax; all of the above-mentioned goods as far as included in this class.

Cl.8;Cutlery; table cutlery, silver plate; hand operated implements for chopping, grinding, pressing or opening; cutters, 
oyster openers; can openers; ice picks; scaling knives; mincing knives (hand tools), vegetable slicers; cleavers; cheese 
slicers (non-electric); pizza cutters (non-electric); choppers; pastry knives; pliers; all of the above-mentioned goods as far 
as included in this class.

Cl.16;Place mats and coasters of paper or cardboard; ornaments and decorations of paper and/or cardboard; paper 
napkins; tablecloth of paper; table linen of paper; signboards of paper or cardboard; good of paper as replacement for 
textiles, namely table napkins, towels, tablecloths, tea towels and kitchen rolls; all of the above-mentioned goods a far as 
included in this class.

Cl.20;Bottle closures of ceramic.

Cl.21;Glassware, porcelain and earthenware, as far as not included in other classes; baskets for domestic use; goblets; 
bottle openers; fine porcelain, crystal, glassware, earthenware, works of art of clay (terra cotta), porcelain; bottles; dishes;
bread boards; cabarets (trays); cake moulds; waffle moulds; candle extinguishers; candle rings; candelabra 
(candlesticks); toffee tins; works of art of porcelain, fine porcelain ware; chopsticks (kitchen utensils); coasters [table 
utensils]; cocktail mixers; coffee filters; coffee grinders; coffee percolators; coffee services; coffee pots; cooking 
skewers; ice buckets; portable coolers; food cooling devices, containing heat exchange fluids, for household purposes; 
corkscrews; cups; cutting boards for the kitchen; decanters; drinking bottles, glasses, troughs, vessels; egg cups; 
goblets; graters; heat insulated containers; thermal pots; ice cube moulds; jugs; knife rests; rotary plates with 
compartments; liqueur sets; food containers; menu card holders; mixing spoons; napkin holders; napkin rings; paper 
plates; pastry cutters; salt and pepper mills; salt cellars; pepper pots; sugar sprinklers; saucers; servers (household and 
kitchen utensils); spice sets; statues of porcelain, terra cotta or glass; statuettes of porcelain, terra cotta or glass; 
strainers; tableware and cutlery; tankards; spherical tea infusers; tea caddies; tea infusers; tea services; teapots; 
toothpick holders, not of precious metal; toothpicks; trays for household purposes; trivets; insulating and thermal flasks; 
vases; objects of art of porcelain, terra cotta or glass; decorative ornaments for windows or doors of ceramic, fine 
porcelain, glass, crystal, earthenware, terra cotta or porcelain; food storage boxes or containers (other than of precious 
metal); refrigerating bottles; boxes of glass; butter dishes; butterdish covers; cold bags and boxes, portable, non-electric; 
cookie jars; vacuum flasks; manual mixers (cocktail shakers); tea strainers, not of precious metal; cruet stands for 
household use, spice stands; cocktail shakers; cocktail stirrers; disposable table plates; drinking flasks for travellers; 
straws for drinking; cups of paper and plastic; tea cosies; milk and cream jugs; carafes and decanters; cocktail skewers; 
kitchen utensils, especially cake servers and slicers, salad servers, scoops, spatulas, scrapers, muddlers, ladles, 
spaghetti spoons, spaghetti measurers; etageres (tiered stacked platters); bottle cooler and champagne buckets; 
insulated flasks; oven cloths; oven gloves; all of the above-mentioned goods as far as included in this class.

Cl.24;Table covers; table napkins; furniture coverings of textile; furniture coverings of plastic; household linen; place 
mats; plastic material as substitute for fabrics; table linen; covers of textile for napkin and towel holders; coasters (table 
linen); tablecloths (not of paper); cheese cloth; loose covers for furniture; handkerchiefs of textile; table runners; 
dishcloth of textile; all of the above-mentioned goods as far as included in this class.
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Cl.25;Aprons.
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2751306    21/03/2014
[International Registration No. : 1204033]
Google LLC
1600 Amphitheatre Parkway Mountain View CA 94043 US

Address for service in India/Attorney address:
FIDUS LAW CHAMBERS
G - 165, 1ST FLOOR, SECTOR-63 NOIDA-201301, U.P.

Proposed to be Used
IR DIVISION
Cl.9;Computer software, computer operating software, computer browsing software, computer software for providing 
access to the Internet, computer hardware, computers, desktop computers, laptop computers, tablet computers, mobile 
phones, personal handheld multimedia players, personal digital assistants (PDA).

Cl.35;Retail store services featuring computer software provided via the Internet and other computer and electronic 
communication networks; retail store services featuring computer software for use on handheld mobile digital electronic 
devices and other consumer electronics.

Cl.42;Computer design services; application service provider (ASP) services, namely, hosting computer software 
applications of others; technical support services regarding computer software; professional support of troubleshooting 
for computer software; providing a website featuring information relating to computer software.
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2751485    02/05/2014
[International Registration No. : 1200825]
Shedrain Corporation
8303 NE Killingsworth Portland, OR 97220 United States of America

Address for service in India/Agents address:
ALG INDIA LAW OFFICES.
30 SIRI FORT ROAD, NEW DELHI-110049.

Proposed to be Used
IR DIVISION
Cl.18;Umbrellas, golf umbrellas, sun umbrellas, beach umbrellas, patio umbrellas, market umbrellas, tote bags, tote 
bag and umbrella sets, luggage.

Cl.25;Rainwear namely, raincoats, rain jackets, rain boots, hats, scarves.
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Priority claimed from 03/09/2013; Application No. : 1274461 ;Benelux 

2751504    24/02/2014
[International Registration No. : 1204385]
Scotch & Soda B.V.
Jacobus Spijkerdreef 20-24 NL-2132 PZ Hoofddorp Netherlands

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Cases for smart phones, mobile phones, tablets and laptops; spectacles and sunglasses.

Cl.35;Retail services in the field of soaps, perfumery, essential oils, cosmetics, hair lotions, cases for smart phones, 
mobile phones, tablets and laptops, spectacles and sunglasses, clothing, footwear, headgear, precious metals and their 
alloys and goods manufactured or coated therewith, jewellery, trinkets, precious stones, horological and chronometric 
instruments and leather and imitations of leather and goods made of these products, hides, trunks and travelling bags, 
umbrellas, parasols and walking sticks, whips, harness and saddlery; displaying, exhibiting and demonstrating the 
aforementioned goods to enable third parties to see and buy them; business services in the context of franchising and 
exploitation of retail businesses in the area of the aforementioned goods, including business organization, business 
economics, business administration and other such business consultancy, advertising, promotion and publicity, import 
and export; all the aforesaid services amongst others delivered through electronic channels, including the internet.
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Priority claimed from 08/05/2013; Application No. : 643654 ;Switzerland 

2757886    29/04/2014
[International Registration No. : 1169806]
SENTISS AG
c/o Pfister Treuhand AG, Bankstrasse 4 CH-8610 Uster Switzerland

Address for service in India/Attorney address:
K & S PARTNERS
109, SECTOR-44, GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary products; sanitary products for medical purposes; dietetic food and substances 
adapted for medical or veterinary use, food for babies; food supplements for humans and animals; plasters, materials for 
dressings; material for dental fillings and dental impressions; disinfectants; products for destroying vermin; fungicides, 
herbicides.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, equipment for data processing and 
computers; software; fire-extinguishing apparatus.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopedic 
articles; suture material.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter (printing 
products); bookbinding material; photographs; stationery; adhesives for stationery or household purposes; artists" 
materials; paintbrushes; typewriters and office requisites (except furniture); instructional or teaching material (except 
apparatus); plastic materials for packaging (not included in other classes); printing type; printing blocks.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services.
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Priority claimed from 31/10/2013; Application No. : 012270583 ;European Union 

2757925    04/04/2014
[International Registration No. : 1204498]
Seth GmbH
Richardstrasse 54-56 22081 Hamburg Germany

Address for service in India/Agents address:
KAN AND KRISHME
B-483, KNK HOUSE, MEERA BAGH, PASCHIM VIHAR, NEW DELHI-110063,INDIA.

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather, and goods made of these materials and included in this class; animal skins, 
hides; trunks and travelling bags; umbrellas, big umbrellas and walking sticks; saddlery; wallets, purses; travelling bags, 
shopping bags, rucksacks, handbags.

Cl.25;Clothing, footwear, headgear, belts (clothing), scarves, neckties, collar protectors, headbands.

Cl.35;Retailing and wholesaling, including via the Internet and via mail order, of the following goods: leather and 
imitations of leather, and goods made of these materials, animal skins, hides, trunks and travelling bags, umbrellas and 
parasols, walking sticks, saddlery, pocket wallets, purses, travel bags, shopping bags, rucksacks, handbags, clothing, 
footwear, headgear, belts (clothing), scarves, neckties, shawls, headbands.
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Priority claimed from 17/02/2014; Application No. : BO2014C000211 ;Italy 

2758036    24/02/2014
[International Registration No. : 1204694]
Italfama di A. Marsili e C. Snc
Via Guglielmo Marconi, 16 I-50041 Calenzano (FI) Italy

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.20;Furniture, namely tables; coffee tables; credenzas; chairs, divans; mirrors; furniture frames; figurines made of 
wood; statuettes made of synthetic resin; statuettes of bone; sculptures made from plastic; statuettes of ivory.

Cl.28;Toys; chess games; chess pieces; chessboards; backgammon games; draughts; dominoes; board games; model 
soldiers; toy figurines.
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Priority claimed from 15/05/2013; Application No. : 13 4 004 848 ;France 

2758110    12/11/2013
[International Registration No. : 1204609]
BOS Marjorie
124 route des Carasses F-74330 LA BALME DE SILLINGY France

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Electronic and digital books; audio books; electronic school bags namely electronic books; pre-recorded video 
cassettes and video disks, pre-recorded laser cassettes and laser disks, magnetic tape cassettes and recording disks; 
acoustic and audiovisual recordings; digital audio compact disks, video disks; downloadable electronic publications 
particularly via an international telecommunications network; electronic agendas; downloadable electronic books; 
downloadable publications; downloadable electronic publications; computer game software; animated cartoons; exposed 
cinematographic films; recorded videodisks and tapes; computer games.

Cl.28;Electronic games; video games.

Cl.38;Broadcasting of multimedia programs (computer editing of texts and/or still or animated images, and/or musical 
or other sounds), for interactive or other use); broadcasting via the Internet of electronic and digital books; distribution of 
motion picture films via the Internet; transmission of videos movies pictures images text photos games user-generated 
content audio content and information via the internet; online audiovisual communication with the audience; provision of 
Internet chat rooms.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; publication of books, publication 
of newspapers, publication of magazines, publication of periodicals; publication of electronic books and journals online; 
desktop publishing; publication of texts other than advertising texts; providing recreational facilities, providing 
infrastructures for recreational activities; publication of computer game software and video game software; production of 
films other than advertising films; production of animated films; production of films on video tape or DVD or CD-ROM; 
videotaping (filming); videotape editing; microfilming; production of radio and television programs; production of music; 
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radio entertainment; television entertainment; scriptwriting services; production of audiovisual recordings; data, text, 
film, image, sound and software publishing on digital and analogic media and via radio or cable transmission apparatus 
and telecommunication; organization of exhibitions for cultural or educational purposes; organization of competitions 
(education or entertainment); organization of shows; movie studios, recording studio services; presentation of films; film 
projection; cinematographic film projection; screening and rental of video films; providing films, non-downloadable, via 
pay television; provision of broadcasts and films, non-downloadable, via video-on-demand services.

Cl.45;Copyright management; licensing of intellectual property rights; licensing of rights to films and television and 
video productions; licensing of rights to films.
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2758113    06/03/2014
[International Registration No. : 1205066]
CONTAINEX CONTAINER-HANDELSGESELLSCHAFT M.B.H.
IZ NÖ-SÜD, Straße 14, Objekt 15 A-2355 Wiener Neudorf Austria

Address for service in India/Attorney address:
MANISHA SINGH NAIR
C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Cl.12;Apparatus for locomotion by land, air or water.

Cl.39;Transport and storage.
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Priority claimed from 08/09/2013; Application No. : 654845 ;Switzerland 

2758305    14/02/2014
[International Registration No. : 1204991]
Comité International Olympique
Château de Vidy CH-1007 Lausanne Switzerland

Address for service in India/Attorney address:
ZEUSIP
C-4 JANGPURA EXTENSION NEW DELHI-110014

Proposed to be Used
IR DIVISION
Cl.1;Chemical products used in industry, science, photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manure for agriculture; fire extinguishing compositions; tempering 
and soldering preparations; chemical products used for preserving foodstuffs; tanning materials; adhesives for use in 
industry; unexposed sensitized films; synthetic resins; thermoplastic and thermosetting synthetic resins and organic 
compounds for molding, for general use in the industrial arts; chemical intermediates; organosilicon compounds, namely 
polysiloxanes and silanes in the form of resins, pastes, fluids, elastomers, vulcanization and acceleration products; anti-
foaming agents; catalysts for paints; chemicals for development and setting of x-ray films and other chemicals in 
connection with the development of said films; phosphorescent substances; chemical substances used as nuclear fission
materials; fuel for nuclear reactors; fused quartz in various forms, such as disks, ingots, rods and tubes for general use in 
the industrial arts; adhesives substances for industrial purposes; polycrystalline alumina ceramic for general use in the 
industrial arts; brazing and soldering fluxes and products; thermoplastic and thermosetting adhesives; chemicals, 
biochemicals and reagents for use in industry, science and research; chemical products, kits and reagents, for analysis 
or diagnosis for scientific purposes, namely chemical preparations for cell separation and culture, nucleic acid 
purification, nucleotides, florescent nucleotides, oligonucleotides, peptides, proteins, amino acids, organic molecules and
markers for DNA/RNA synthesis; reagents for luminescence; reagents for gene expression quantification; reagents for 
polymerase chain reaction processes; reagents for rolling circle amplification processes; reagents for DNA cloning and 
vectors, enzymes for modification and restriction; reagents for labeling, sequencing and fragment analysis of nucleic 
acids and proteins and customized synthesis; reagents for recombinant protein expression and purification; 
chromatography media; reagents for electrophoresis, biocomputing, spectrophotometry and fluorometry; radiochemical 
products for scientific research; reagents for scintillation proximity assay; test kits and products for high data rate 
analysis for producing medicines; reagents for high-resolution laser microscopy, fluoroscopic microscopy and confocal 
microscopy; specialized chemicals for use in industry, science and research; gases and gas mixtures for use in industry, 
research and science; chemical products and substances for the manufacture of pharmaceutical products, diagnostic 
products and substances; chemical testing reagents, saline solution and paper coated with reagents, all for scientific use 
and for use in laboratories; fissile chemicals for scientific research; Radioactive elements and isotopes for use in 
industry, science and research; radioactive norms and sources for radiographic technology; radioactive sources for non-
destructive sterilization, purification and testing, technology; radionuclides for scientific research; chemical compounds 
and chemicals for use in the treatment of water supply systems, wastewater treatment systems, cooling water circuits, 
boiler water and steam generating systems, boiler condensate systems, liquid separation systems, systems for water 
purification and dehydration in aqueous systems, conditioning systems, gas purification systems, industrial process 
systems, fuel treatment systems, hydrocarbon and gas treatment systems, petrochemical systems and oil and gas 
treatment systems, paper and pulp making systems, plastic and metal coating systems, metal processing systems; 
chemicals, namely chemical additives for gasoline, additives for heating oil and additives for improving the efficiency of 
turbine engine fuel; chemically-treated bagged water-absorbing granular materials for placement into fuel tanks; testing 
kit comprising reagents for determining the presence of algae and active organic organisms in diesel fuel; bacterial 
cultures and nutrients for sludge and wastewater treatment; polymeric chemicals for dispersing particles in steam 
generating equipment; chemicals and chemical compounds used as anti-fouling and demulsifying agents in operations 
for producing coke by-product operations of steel industries; chemicals, catalysts, plastic semi-processed goods used as 
materials, filtering materials for removing acid gases,unprocessed plastics, crystal whiskers and zinc oxide; radio-
pharmaceuticals for scientific use and for research; polymeric membrane materials for liquid separation.

Cl.2;Paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; dyestuffs; mordants; raw 
natural resins; metals in foil and powder form for painters, decorators, printers and artists; corrosion inhibitors in the 
form of coatings for use in the metal finishing industry, namely acid aqueous products for final rinsing; corrosion 
inhibitors in the form of coatings for cooling water circuits; corrosion inhibitors in the form of coatings, namely resinous 
coatings for metal and masonry surfaces; coating materials, etching fluids; toner cartridges for printers; ink cartridges for 
printers; toners, toners for copiers, toners for facsimile machines.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
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preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; cleaning preparations containing 
chemicals and chemical compounds for cleaning steel, aluminum, galvanized and mixed metal surfaces for general 
industrial use in the manufacture of metal products; cleaning agents containing chemicals and chemical compounds for 
industrial use for removing contaminants in industrial process systems; paint stripping preparations containing 
chemicals and chemical compounds for removing paint from equipment surfaces in spray-painting booth operations.

Cl.5;Pharmaceutical and veterinary products; sanitary products for medical purposes; dietetic food and substances for 
medical or veterinary use, food for babies; food supplements for humans and animals; plasters, materials for dressings; 
material for dental fillings and dental impressions; disinfectants; products for destroying vermin; fungicides, herbicides; 
pharmaceutical preparations for diagnosis; veterinary pharmaceutical preparations for diagnosis; pharmaceutical and 
veterinary substances for medical use; diagnostic reagents and preparations for medical use; diagnostic substances for 
medical use; contrasting substances for medical imaging; scanning diagnostic reagents for use in vivo; diagnostic 
imaging agents for magnetic resonance imaging (MRI); radiopharmaceuticals for clinical and medical use; 
Radiopharmaceutical norms and sources for nuclear medicine; radioactive pharmaceutical preparations and non-
radioactive reagents for producing radiopharmaceuticals for in-vivo diagnosis or for therapeutic use; gases and mixtures 
for medical imaging; pre-filled vials containing reagents for medical diagnosis; pre-filled cartridges containing chemical 
solutions for medical use; pre-filled cylinders containing gases and gas mixtures for medical use; implantable 
radiotherapy devices consisting of encapsuled radio-isotope brachytherapy sources; radiotherapy administration system 
consisting of radioactive pellets and of a bioabsorbable carrier set; disposable paper or cellulose diaper-pants, diapers 
and napkins.

Cl.7;Machine tools; motors and engines (other than for land vehicles); machine couplings and transmission 
components (other than for land vehicles); agricultural implements other than hand-operated; incubators for eggs; 
automatic distribution machines; apparatus, equipment and instruments for electricity production, namely electrical and 
wind energy generators generating electricity; turbines; turbines for energy production; wind turbines for energy 
production; wind turbines linked to wind farms, turbine-powered production installations, namely installations for 
electricity production; power-generating engines; and parts and components of all the aforesaid goods; solar powered 
energy electricity generators; machines and machines systems, including parts and accessories for electricity 
production, transformation and conversion; dynamos, electric motors of all kinds, steam and gas turbines and their parts, 
electrical generators and their parts, aircraft engines, compressors; laundry washing machines, dishwashers, waste 
grinders and compactors; pumps, namely centrifugal pumps, diaphragm pumps, bellows pumps, pumps and transfer 
pumps; liquid control devices, namely valves, regulators, actuators, ejectors, liquid separation cartridges and their parts, 
including semi-permeable membranes; filtering cartridges for various industrial machines for filtering applications, 
including for filtering of coating solutions for the manufacturing of magnetic tapes and for filtering of petrochemicals, 
drinking water, beer in the brewing industry and other special chemicals; machines for supplying and applying chemicals 
for industrial use; axial-flow and centrifugal compressors; reciprocating compressors; screw and sliding-vane 
compressors; rotary, vacuum, electric, submerged and centrifugal pumps; turbo-expanders, namely, air and electric 
compressors; CNG refueling machines for land vehicles and industrial equipment and accessories and parts of all the 
aforesaid goods, namely pumps, valves, fuel filters, filter housings, distributor rotors, blades, bearings and mechanical 
joints; steam condensers; boat engines; turbo-compressors for engines; fuel injectors; welding machines, industrial 
robots, machines for insertion of electronic components, dry etching machines, electric micro-discharge machines, 
optical discs productions systems, precision connection equipment, treatment machines for printed wiring panels, 
welding rods, machines for assembling parts, brazing machines, machines for fixing screws, electrical tools; electric 
motors, electric generators; elevators (lifts); washing and drying machines, electric washing machines, electric 
dishwashers; compressors (non-surgical); pumps, electric pumps; mixing, cutting and chopping machines, blender 
machines, electric centrifuges, electric food processors, electric meat grinders, electric can openers, electric knife 
sharpeners, electric coffee grinders, electric ice crushers, electric waste-processing machines; garden tools, electric 
lawnmowers, garden vaporizers for disinfectants and insecticides; electric apparatus for cleaning, electric vacuum 
cleaners, electric floor polishers; electric window cleaners; hand-held electric tools and implements; welding machines, 
metal cutting machines by arc, gas or plasma; blenders, centrifuges, hand-held mixers, food processors; electric door-
opening devices; carbon electrodes for welding; electric arc-welding apparatus; welding electrodes; electric wrenches 
(tools); fuel pumps for service stations for aircraft engine refueling; fuel distribution equipment, namely calibrated fuel 
pumps.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; sound recording disks; mechanisms for coin-operated apparatus; cash registers, calculating machines, 
equipment for data processing and computers; software; extinguishers; protective helmets for sports; glasses, 
sunglasses, sports goggles; computer game software; fuel distribution equipment, namely electric fuel-level gauges, 
control valves for regulating gas flow and fuel lines; automated systems for service-station management comprising 
operating software for calibrated fuel pumps, flow control panels, fuel lines and pump nozzles for refueling of land 
vehicles, marine vehicles and aircraft; gas meters; on-board and roadside signaling and communication systems, train 
inspection systems, crossing notification systems, apparatus for electric control of switching; GPS tracking and 
monitoring systems for the transit and railway industries; electrical distribution devices and products, namely capacitors, 
circuit breakers, circuit-breaker patch boards, circuit closers, contact breakers, commutators, contactors, current 
rectifiers, current limiters, electric contacts, electric collectors, electric conductors, electric connectors, electric 
controllers, electric inductors, electric power supply systems, distribution boards and branch boxes (electricity), electrical
distribution consoles, electrical switchboards and switchboxes; software for persons in charge of troubleshooting and 
maintenance of programmable controllers, software for cardiac vessel analysis, including heart vessel analysis, also with 
calculation functions with regard to blood vessels, software for medical patient-monitoring equipment, software for 
receiving, processing, transmitting and displaying data, software for developing customized programs for asset 
allocation; software for use on line enabling vendors of office equipment to place orders, to manage portfolios and 
communicate with the company; software for accessing mortgage and insurance information, software for collecting data 
concerning vital signs, software for analyzing electrical systems and electronic instruction manuals sold as a unit 
therewith, software for employees of financial institutions used for assessing customers' financial investments and 
processing the sale of the identified investments, software for obtaining information on the risk of flooding with regard to 
real property, software for developing graphic user interfaces and displaying data, software for calculating mortgage 
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payments, software for controlling and managing vehicle fleet maintenance services, software for using and accessing 
commercial computer services, software used by clients to obtain information regarding lease portfolios, software for a 
radiology information system for radiologists and radiology departments, software for managing databases containing 
information on employees and patients for archiving purposes and patient monitoring, software installed on and used 
with PCs and medical monitoring equipment for graphic user interfaces, software for sending encrypted and compressed 
data to radio-paging (transport) systems, software for providing access to web sites so that buyers and sellers can carry 
out business transactions by electronic means, and software for subterranean navigation, namely navigation of the 
assembly of a depth probe for oil drilling and drilling assemblies so as to route subterranean installations; electronic, 
nuclear, industrial and laboratory instruments and apparatus, for testing, measuring, calculating and monitoring; 
electrical products, electricity production and distribution products and voltage surge protection products, namely 
lightning conductors, armored rods; condensers (capacitors); switches for lighting; input/output controls and devices; 
fuses; controls for lighting; switch boxes, LEDs, namely light-emitting diodes,voltage regulators for electric power, 
voltage surge protectors, voltage surge limiters, voltmeters, electrical circuit boards, relays and timers,solenoids and limit
switches, manual full-voltage starters, reduced-voltage starters, electric switches and disconnecting switches, splitters 
for circuit boards and pumping panels, circuit breakers and disconnecting switches, transformers, electric circuit and 
electric lighting boards, electric wires, cables, cords and conductors, electric wiring and accessories, lightning 
conductors, electricity meters, wattmeters, grounding resistances, humidity and temperature sensors; industrial 
calibration sensors, push buttons, engine and motor control centers and their electric controls and voltage regulators 
included in this class; computer programs and software for medical use, industrial use and for research; electrophoresis 
apparatus; chromatography columns and pumps; apparatus for particle or laser rays microfabrication; apparatus for bio-
informatics systems; scintillation apparatus; imaging apparatus for radioactive and luminescent emissions; integrated 
synthesis and purification systems; oligonucleotide-producing apparatus; optical laser systems for digital imaging; 
glassware for laboratories; vials and micro-vials; microtiter plates; software for managing hospital operating rooms; 
software for intensive care information management; software for industrial operation control; software and manuals 
therefor sold as unit for factory management; graphic interface computer programs for controlling machines in industrial 
automation applications; software for creating graphic presentations and editing dynamic data interfaces for real-time 
graphic applications for industrial and commercial use; communication software for connecting computer network users; 
software for plastic injection molding; software for controlling, monitoring, simulating, communicating, recording and 
collecting data and for factory automation; software for integration of manufacturing machine operations, process 
control, supply of data for displaying, problem monitoring and production report generation; software packages for 
operating and programming grinders in the manufacturing industry; computer hardware for monitoring industrial 
processes, namely computer monitors; portable computers, Ethernet cards and cables; computer networking hardware, 
memory cards; microchips; microprocessors; computer network hubs, switches and routers, computer accessories, 
displaying devices and terminals; computer whiteboards; processors and system cards; call controllers, operator 
interfaces, reference interfaces and data collectors; applications for manufacture and control, namely for statistical 
process control, data collection, direct digital control; document management systems; digital signal processing 
products and systems, namely, industrial automation controls and programmable logic controllers; adaptive control 
product in the form of an external controller for optimizing rough and semi-rough cutting performance of machine tools; 
distributed and remote input/output equipment, input/output modules, interface modules, electricity supplies and 
assembly equipment; anti-theft and burglar alarm systems; security devices, namely logic programming computers, 
control panels, electronic burglar detectors, electronic glass-breakage detectors, electronic vibration detectors, magnetic 
contacts for security systems, electronic switch plates, electronic motion detectors for alarm systems, electronic motion-
sensitive switches, fixed connection sirens, audio loudspeakers, electronic navigation systems, access control and alarm 
monitoring systems; fire, heat and smoke alarms and detectors; computer cards access control systems; card readers, 
card encoders and encoded cards for card-operated access control systems; video cameras; video devices for object 
recognition; video devices for object tracking; video devices for reading license plates; video devices for checking 
alarms; video devices for facial recognition; video devices for vehicle recognition; video devices for traffic detection; 
video devices for access door control; video devices for burglar detection; processing hardware or software used for 
analyzing digital video images for automatically extracting, recording and reporting information automatically, and remote 
video monitoring systems for security and surveillance applications; central video monitors; video recorders; apparatus 
for shooting and filming; closed-circuit video systems; closed-circuit video systems consisting of one or several cameras 
and camera housings; wireless, short-range and radio-frequency transceivers; transceivers for electrical lines; 
communication monitoring equipment for operating closed-circuit cameras; communication monitoring equipment, 
namely numeric-pad controls, matrix switching devices, multiplexers, digital video recorders, integrated swinging 
panoramic zoom domes, remote video controllers, receivers, electronic alarms, triggers and management controls and 
video transmission devices sold separately or as parts of a closed-circuit camera operating system; personal digital 
assistants (PDAs) configured for use by real estate professionals; communication interfacing devices for personal digital 
assistants (PDAs); fiber-optic transmission systems, namely fiber-optic transmitters, receivers and transceivers for 
transmission of video signals, audio signals and data via optical fibers; electric switches; electromechanical locking 
devices; magnetic cards for locks, access control, presence control, alarms and security systems; portable electronic 
hardware for reception, control, storage, handling, display and transmission of data and for actuating electronic locks; 
electronic access cards and readers and encoders thereof; magnetic access cards and readers and encoders thereof; 
memory access cards and readers and encoders thereof; proximity cards and readers and encoders thereof; electronic 
keys and their readers and encoders; barcode access cards and their readers, encoders and laminators; access keypads; 
radio-frequency tracking tags; tracking and control systems consisting of one or several radio-frequency beacons, 
detectors and transceivers for determining and checking the location and movements of tangible assets, stocks and 
individuals; infrared sensors; computer hardware and software for managing infrastructures and monitoring systems for 
accessing infrastructures and components thereof, namely control boards, access card readers and video imaging, video 
surveillance, digital hard disk recording, network transmission and remote access equipment and systems; networked 
digital video storage servers, applications for surveillance and access control, alarm and security monitoring, computer 
software and hardware for monitoring and operating access and security systems comprising locking systems, doors, 
access and identification devices and security cases in the form of boxes for securing keys; surveillance systems sold 
separately or as components or in the form of sets such as systems comprising one or several surveillance cameras, 
hidden cameras, closed-circuit television cameras, camera housings, camera stands, lenses, video monitors, video 
recorders, digital recorders, video recording media, video switches, control panels, numerical pad controls, joysticks, 
interface apparatus for alarms and access control equipment, transceivers, receivers, transmitters, signal processors, 
multiplexers, matrix switches, controls, control panel casings, switch housings, transformers, switches, splitters, coaxial 
cables, connectors, motion detectors, microphones and loudspeakers; user interface software and control software for 
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management of access, security and fire-extinguishing systems; electric locks; portable electronic communication and 
computer equipment for data reception, control, storage, handling, display and transmission for operating electronic 
locking devices; electronic key holders, readers and encoders; data processing computer software and hardware; electric 
power supplies, namely batteries, rectifiers/regulators of current/voltage and transformers; control panels, namely 
electronic apparatus designed for electronically monitoring a predefined activity and for activating an anti-theft alarm; 
loudspeakers for sirens and electronic siren controls, namely ringer tone generators and amplifiers for sirens; software 
for controlling communication equipment for operating and controlling closed-circuit cameras; switching devices 
integrating magnetically triggered blade switches for anti-theft alarm systems and fire alarm systems, in industrial 
tracking apparatus, revolution counters, security lock systems for equipment cabinets, industrial position-monitoring 
apparatus, electric cables and pump and valve monitoring apparatus and home security alarm systems; electric and 
electronic checking apparatus for detecting the presence of certain substances on individuals, in luggage and freight; 
electric and electronic checking apparatus for detecting the presence of explosives and/or narcotics on individuals, in 
luggage and freight; apparatus for detecting the presence of explosives and other contraband; timers or sensitive 
apparatus for detecting changes in conditions for launching and monitoring regeneration or washing cycles for water 
treatment equipment; control valves for water treatment and filtering equipment; bioreactors for cell culture; portable 
analysis instruments, namely a probe with a recorder for data conversion equipped with microprocessors for measuring 
organic and inorganic products in water; filters and filter housings for laboratories; membrane filters for laboratories; silt 
density measuring devices; deionization devices for laboratories, filters and filter housings for laboratories; liquid 
separating apparatus for laboratories; membranes for laboratories; liquid flow control devices, namely pumps, valves, 
flow meters and regulators for laboratories; ozone monitoring instruments; laboratory equipment, namely porous titration 
microplates for cellular biology and other applications in life sciences; electronic controls for water treatment and 
processes, namely apparatus for treatment of industrial and commercial water supply systems, boiler water systems, 
water cooling systems, cooling water systems and closed water-supply systems, systems for paper and pulp treatment, 
fuel treatment systems and metal treatment systems for analyzing the chemistry of the system, determining the proper 
treatment program, applying the desired treatment and monitoring the effectiveness of the treatment; data management 
software in the field of paper, pulp and water treatment; electronic controls for data processing in the field of paper, pulp 
and water treatment; apparatus for industrial water-supply systems for measuring and checking pH and conductivity; 
apparatus for supplying an industrial, commercial or municipal water supply system with measured quantities of 
chemicals; electronic testing apparatus for water treatment; laboratory testing equipment, namely apparatus for testing 
deposit levels and corrosion speed; mobile laboratory equipped with equipment and instruments for measuring and 
monitoring pH, conductivity and concentration of chromate in domestic and industrial waters, for carrying out inorganic 
and microbiological water testing; electronic and electrochemical products, namely fuel cells; apparatus for converting 
photo-electric radiation to electrical energy, namely, photovoltaic solar modules, hybrid photovoltaic solar modules, 
electronic sensors for measuring solar radiation, photo-cells; apparatus for converting electronic radiation to electric 
energy, namely photovoltaic solar modules, systems and components and all related system components; printers, laser 
printers, ink-jet printers, multi-function and multi-purpose printers, parts of all the aforesaid goods; portable electronic 
devices for wireless reception and/or transmission of data, enabling users to store or manage personal information and to 
transmit and receive voice, video and image communications; software for synchronization of data between a remote unit 
or station and a fixed unit or station, and software providing a one-way and/or two-way wireless connection to data; 
portable digital electronic apparatus and software related thereto; portable electronic devices for wireless data reception 
and/or transmission; software for re-orientation of messages, electronic mail and/or other data from a personal computer 
or a server towards one or several portable electronic devices; computer software and programs for wireless device 
operation and management; telecommunication devices; software for accessing, searching, indexing and retrieving 
information and data from global computer networks and global communication networks, and for navigation on the 
aforesaid networks websites; software for sending and receiving short messages and electronic mail and for filtering non-
text information from data; portable electronic devices for voice, video, data and image communications; computer game 
software for mobile telephone receivers; electronic game software for mobile telephone receivers; software packages; 
batteries, dry cells and batteries, rechargeable batteries, battery chargers, storage batteries, solar cells and batteries, fuel 
cells; carbon electrodes for dry batteries, wiring apparatus, connectors (electric), electric cables, electric ducts, floor 
ducts specially designed for housing electric cables, ballast (for discharge lamps), under carpet wiring systems, code 
lighting-switches, circuit breakers, magnetic contactors and starter switches, circuit protectors, switching devices, 
electric connecting boxes, device switches, output jacks, plugs (electric), insulating materials, electric timers, other wiring
devices; signaling apparatus and instruments, video intercoms, intercom systems, electric door chimes, intercoms, fire 
alarms, gas-leak alarms, anti-theft alarms, portable emergency intercoms; acoustic machines and apparatus, radios, tape 
recorders/players, radio cassette recorders, portable tape players, compact disc recorders/players, minidisc 
recorders/players, minidisc decks consoles, DVD (digital versatile disc) audio recorders/players, secured digital 
recorders/players, secured digital cards, loudspeakers, tuners, amplifiers, stereo component systems, disc readers, 
graphic equalizers, alarm clocks, integrated circuit recorders, digital audio processing devices, earphones, headphones, 
microphones, cassette recorders/players, software for compact discs (prerecorded), electric megaphones, language 
laboratories, audio systems for cars, public address systems, audio mixers, audio equipment cleaning equipment, namely 
magnetic head cleaning equipment; audio cables, video cables, other audio machines; audiovisual machines and 
apparatus, television sets, cathode ray tube display devices, cathode ray tubes, image pick-up tubes, plasma television 
sets, plasma displays, LCD (liquid crystal display) television sets, liquid crystal display monitors, television sets 
combined with video tape recorders, television sets combined with disc players, antennas, tuners for satellite 
broadcasting, television tuners, Internet terminals, video projectors, video cassette recorders, camcorders, video 
cameras, video printers, laser disc players, video CD (compact disc) players, software for video CD (compact disc), video 
recorders/players for DVDs, color video systems for large-scale display, cable television systems, hard disk units, video 
imaging devices, electric optical display boards, multi-purpose electric display systems, closed-circuit video equipment 
systems, software for DVDs, television cameras, video switches, non-linear editing systems, editing controllers, DVD 
creation systems, light emitting diodes (LED) displays, other audiovisual machines; optical disc machines and apparatus; 
optical disc units, optical disc recorders, optical disc players, optical disc changers, optical disc cartridges, optical disc 
recording systems; communication apparatus and machines, facsimile transceivers, transceivers, telephones, cellular 
mobile telephones, cases for cellular mobile telephones, telephone answering machines, private auto-switch systems, 
global positioning system receivers, radiotelephones, marine radars, radio-paging receivers, mobile communication 
systems, multi-channel access radio systems, electric panels for traffic information, videoconferencing systems, private 
portable telephone systems, local network systems, AV codecs (coder-decoders), navigation systems for cars (road 
guidance systems), electronic systems for road toll collection, GPS (global positioning system) antennas; surveillance 
(monitoring) apparatus and instruments, communication and surveillance systems for apartment structures, intruder 
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detection systems, automated systems for surveillance and control of functions in buildings, security apparatus with 
several electrical layers; automatic control machines and instruments, electric distribution boards, road signal control 
apparatus, bus location systems, ultrasound vehicle detectors, information and telecommunication networks for road 
traffic management, light dimmers, light switches, inverters, programmable control systems, transformers, cabinets, 
domestic electricity production systems, power capacitors; data processing equipment; computers and computer 
peripherals, word processors, software (recorded), image scanners for personal computers, printers, PC (personal 
computer) cards, computer keyboards, mouse(data processing equipment), CD-ROM (compact disc-read only memory) 
units, diskette units, card reading/writing systems, barcode readers, time recorders, portable data terminals, point-of-sale 
systems, data collection terminals, personal digital assistants (PDAs), DVD-RAM/ROM (digital versatile disc-random 
access memory / read only memory) units, CAD/CAM (computer-aided design/computer-aided manufacturing) systems, 
hard disk units, electronic calculators,uninterrupted power supplies for computers / communication / broadcasting; 
cleaning heads, integrated circuit memory cards; weighing and measuring apparatus and instruments, 
thermoluminescent dosimetry systems, portable x-ray dosimeters, electronic meters, ammeters, electricity consumption 
meters, grip measuring devices, electric apparatus for measuring leakance, electric insulation meters, thermometers, 
measuring system processors, electric multi-circuit sector voltage monitors, micro-precision measuring devices, body fat 
monitors, pacers, audio/video analyzers, oscilloscopes, modulators, voltmeters, distortion meters, other measuring 
apparatus; sensors, light-sensitive sensors, thermometric sensors, position sensors, angular velocity sensors, rotation 
sensors, angle sensors, dew point sensors, other sensors; electric components, light emitting diodes, liquid crystals, 
liquid crystal display modules, magnetrons, diodes, transistors, thermostats, integrated circuits, semi-conductor storage 
devices, one chip micro-computers,electric condenser, microphones cartridge, gray-scale image processors, thermal 
printing heads, magnetic heads, permanent magnets, connectors, relays, display components, semi-conductor lasers, 
charge coupling devices (CCD device), image detectors, film capacitors, over-oxygenation membrane units, electric tuner 
units, high-frequency units, coin validation units, note validation units, magnetic card reading/writing devices, voltage-
controlled oscillators, phase-locking circuit synthesizing modules, wireless communication module units, optical 
transmission components, printed wiring boards, loudspeaker components, electricity supplies, AC (alternating current) 
adapters, focusing magnets, inductors (coils), capacitors for electric apparatus, electric signal filters, transformers, 
deflection coils, thermistors, varistors, piezoelectric ceramic components, acoustic-optical components, resistances, 
potentiometers, encoders, printing units, hybrid integrated circuits, switching components, heat-welding wiring boards, 
transparent touch panels, electroluminescent components, remote control units, magnetic resistance elements, thermal 
disconnects; data processing equipment, in particular for financial applications; operating system programs; computer 
hardware and software, in particular for local and wide-range computer networks development, maintenance and use; 
systems for reading memory cards and systems for reading stored data including integrated circuit memories and bank 
card memories; automatic ticket dispensers; accounting machines; encoded cards, including magnetic cards and 
integrated circuit cards, in particular for financial applications; card readers, printing apparatus, including printing 
apparatus for data processing systems and financial transaction systems; machines for banking institutions; encoders 
and decoders; modems; encoded magnetic cards, electronic data carrier cards, encoded magnetic card readers, 
electronic data cards reader, electronic encryption systems, computer hardware, computer terminals, software used in 
financial services, in the banking and telecommunication industries; electric and electronic products, namely calculating 
machines, pocket planners, alarms; bank cards, including printed bank cards and bank cards with magnetic memory and 
with integrated circuit memory; bank cards, credit cards, debit cards, including such cards equipped with integrated 
circuits and microprocessors; memory cards (smart cards); automated teller machines (ATMs); data processing 
equipment and computers including cards equipped with microprocessors and integrated circuits; computer hardware in 
the form of integrated circuit cards and card readers containing transponders and other proximity payment devices; 
mouse pads; machines and machine systems, including parts and accessories for transmission, distribution and control 
of electricity; induction devices, electrical displacement devices, electricity control and regulation devices, electricity 
measuring instruments, electrical protection devices, switchboards, switchboard apparatus, wiring devices and supplies; 
liquid control devices, namely, flow meters, manostats, sequential timers, electric switches and controls; electric devices 
for killing insects, audio amplifiers for keyboards, external memories for musical instruments; systems for managing data 
and preserving archives in the field of anesthesia; gradient coils, namely magnetic gradient coils for magnetic resonance 
imaging.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary installations; solar panels, panels for capturing solar energy; solar lighting accessories, namely lighting units 
and solar light fixtures for indoor and outdoor use; solar-thermal installations, namely solar-thermal modules; solar water-
heaters; gas and electric cooking apparatus for household use, namely cooking rings, electric and gas cookers; gas and 
electric ovens and cooktops; heat exchangers; heavy-wall chemical reactors and nuclear reactors and accessories and 
components thereof, namely, heat pumps, valves for steam systems and valves for regulating gas and liquid flow; electric 
lamps of all kinds and their parts; electric lighting accessories and their parts; freezers, air-conditioning apparatus, 
electric ovens, cookers, electric refrigerators; microwave ovens for cooking; wall-mounted cooking ovens for household 
use; food warming drawers; convection ovens, electric and gas cooktops; electric and gas cookers and cooking ovens; 
ventilation hoods for stoves and exhaust fans; water filters; water softeners; laundry driers; electric fans, ceiling fans, 
flashlights; lamps and lights for vehicles; electric lights for Christmas trees; liquid separation devices; liquid 
concentration devices; liquid recycling devices; filters for filtering of solids from gas and liquids or for filtering of liquids 
from gas and for filtering of an immiscible liquid from another; spiralelements or cartridges - contained in a tubular plastic 
sleeve for concentrating goods and removing impurities in liquid treatment systems; water conditioning devices for 
residential use; reverse osmosis modules and their membranes; devices and systems for water purification consisting of 
clarification units, electric deionization systems, condensate polishing filters, vacuum degassing devices, ultra-filtration 
devices, ultraviolet sterilization devices, ion exchangers, systems for regeneration of acids and caustic products, reverse 
osmosis systems, forced-air carbonate removal devices, filters, systems for supplying chemicals and devices for storage 
of bulk goods, sold with automatic controls and instruments for monitoring device and system operation parameters, 
electrochemical purification devices for liquids for industrial, commercial and municipal use; water filtering devices for 
household, industrial and commercial use; wastewater purification units; drinking water purification devices for 
household, industrial and commercial use; liquid separating devices, namely industrial liquid filters; recycling devices, 
namely liquid purification devices; water treatment equipment, namely cartridges; water treatment equipment for 
household use, namely water softeners and water conditioners; support filters and depth filters for removing deposits, 
iron, sulfur, tastes and smells from water; reverse-osmosis water purification devices; depth filter units and cartridges for 
filtering liquids and air for household, industrial and commercial use; disposable cartridge filters for filtering industrial 
water; apparatus and installations for lighting, incandescent lamps, gas discharge starters, grooved fluorescent lamps, 
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fluorescent lamps, tungsten halogen lamps, pocket flashlights, fluorescent lanterns, other lamps, fluorescent lighting 
apparatus, dynamo lighting kits for bicycles, germicidal lamps, other lighting apparatus; cooking apparatus and 
installations, automatic bread-making machines for household use, electric kettles, electric rice cookers, gas rice 
cookers, slow cookers, electric grills, cooking ovens, toasters, coffee machines, cookers, electric thermal-insulating 
coffee makers, gas cookers, induction cooktops, electric barbecue grills, microwave ovens, gas cookers with ovens, 
electric saucepans, sink trays, other kitchen ranges; refrigerating and freezing apparatus and installations, refrigerators, 
freezers, cold/hot water dispensers, freezing and refrigerating display cases, electric water coolers, ice-making apparatus; 
ventilation apparatus and instruments, electric fans, fans, electric air purifiers, extractor hoods for cookers, electric 
dehumidifiers, electric humidifiers, blowers, blinds propelling cold air, air exhaust units, ceiling fans, ceiling ventilators, 
electrostatic precipitators, their parts and components, all included in this class, other ventilation apparatus and 
installations; heating apparatus and installations, apparatus for steam generating, drying, cooling and air conditioning, air 
conditioners, blade fans for air conditioning, apparatus for cooling air by evaporation, stoves, electric radiators, electric 
blankets, electric floor carpets, kerosene-powered fan heaters, electric foot warmers (kotatsu), wireless gas radiators, 
other heating/cooling and air-conditioning installations; water distribution apparatus; sanitary installations, electric 
bidets, toilets, self-cleaning toilet seats, portable toilets, systems for wastewater treatment by aeration, water purifiers, 
incinerators (waste incinerators), household waste processors, saunas, bathtubs, bath installations, electric showers; 
water heaters, gas-powered instantaneous water heaters, other water heaters; driers, dish driers, electric hair driers, 
laundry driers, other driers; electric lamps, electric driers, electric-resistance heating cables; metallic sinks.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; electric motors and diesel engines for land vehicles; 
bicycles, tires and tubes for bicycles, automatic vehicles, electric bicycles; tires.

Cl.14;Parts, ingots and medals of precious metals or their alloys, whether commemorative or not; jewelry, precious 
stones; pins; timepieces and chronometric instruments; key rings.

Cl.25;Clothing, footwear, headgear.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages.

Cl.35;Dissemination of advertising matter via all media, particularly in the form of thematic messages centered on 
human values; advertising by sponsoring; business management; business administration; office functions; promoting 
the goods and services of others, by means of contractual agreements, in particular sponsoring and licensing 
agreements, enabling them to gain additional notoriety and/or enhanced image and/or a surge of sympathy derived from 
the notoriety and/or enhanced image resulting from cultural and sporting events, in particular international events, and/or 
a surge of sympathy generated by the above; promoting the goods and services of others by means of what is referred to 
as the initial interest factor leading the public to consider, among a multitude of competitors, goods or services presented 
to the public bearing signs, emblems or messages able to capture its attention; promoting the goods and services of 
others by means of the so-called image transfer; rental of advertising space of all type and on all media, whether digital or 
not; business administration of the participation of national teams to an international athletic competition, and promoting 
the support to said teams with the public and the concerned circles; inventory management services; consultation 
relating to stock monitoring services; advertising by means of direct marketing for others consisting in marketing of 
databases; consultation for advertising by means of direct marketing for others consisting in marketing of databases; 
advisory services in connection with business reorganization; truck and automobile fleet management services, namely 
billing and consulting in connection with the administrative management of truck and automobile fleets; business 
administration consultancy; administrative management of power plants of others; business consultation in connection 
with the management of power plants, commercial services, namely administration of contracts for repair and servicing, 
supply chain management services and consulting services relating to the purchase and supply of chemical services and 
products, supply management and product inventory, limitation of costs; consulting, marketing, analysis of prices and 
costs concerning devices for electrochemical purification of liquids for industrial use; administrative, commercial and 
technical management of computer files; data input and processing services; retail sale of electric and electronic 
machines and apparatus (the bringing together, for the benefit of others, of a range of goods so as to enable customers to 
view and purchase said goods at their convenience in a retail store carrying electrical goods), information concerning the 
sale of raw materials, commercial information, commercial information agencies, rental of photocopiers; promoting the 
sale of goods and services of others including by means of advertisements, promotional competitions, awarding of prizes 
and bonuses in the form of promotional lotteries, discounts, reduction tokens and value-added offers in connection with 
the use of payment cards; provision of documentation, namely direct mail advertising, distribution of advertising material, 
distribution of samples, reproduction of documents; advertising concerning the promotion of commercial sales of goods 
and services for retail sale purposes; provision of information in connection with e-commerce and electronic retail sale; 
provision of information concerning the purchase of goods and services on line via the Internet and other computer 
networks; tourist documentation services, namely advertising concerning transport, travel, hotels, accommodation, food 
and meals, sports, entertainment and sightseeing tours, tourist agency services; maintenance of computerized 
databases.

Cl.36;Insurance underwriting; financial affairs; banking; monetary affairs; real estate affairs, credit card services; 
financing of sporting and cultural activities; rental of buildings and outbuildings designed for hosting corporate 
entertainment events; equity and private mark financing services; financial analyses and consultation; financial services 
in connection with credit cards; credit card services, namely granting credit to others; financial asset management for 
others; insurance and reinsurance services, namely underwriting of all types of insurance; equity capital investment 
services; insurance underwriting services in the field of bonds; financial security underwriting services; personal loan 
financing; lending against collateral; acquisition financing services; commercial financing services; commercial real-
estate agency services; raising capital; loan and private capital investments; information, assistance and consultancy in 
all the aforesaid fields, lease-purchasing of mobile and modular structures, insurance brokerage services, credit agency 
services in the field of commercial and consumer credit, financing of real estate loans and financial and banking services; 
monetary operations in particular by means of bank cards or customer loyalty cards; financial clearing services; issuance 
of checks and letters of credit; financial services; insurance services; financial operations; bill payment services; debit 
card services; payment card services; pre-paid card services; electronic transactions by credit and debit card; electronic 
funds transfer; smart card and electronic money services; provision of liquidities; credit card and payment services 
replacing cash payments; electronic transfer of capital; check verification; check cashing services; automated teller and 
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safe deposit system services; payment processing services; transaction authentication and verification services; 
provision of financial information via a global computer network; financial sponsoring of festivals and concerts; financial 
services for purchasing goods and services sold in retail at points-of-sale for promotion purposes; information services 
in the field of tourism, namely financial information; financial services for tourist assistance purposes; lease-purchasing 
of telephones, facsimile machines and other telecommunication equipment; lease-purchasing of transport containers.

Cl.37;Construction; replacement, overhaul and maintenance of power plants, motors and engines, turbines, wind 
turbines and apparatus, equipment and instruments for energy and electricity production and their parts, components 
and accessories; installation, maintenance and repair services for compressors and pumps, namely machines, turbo-
expanders, fuel pumps and fuel distribution equipment, CNG refueling equipment, gas turbines, steam turbines, air-
cooled heat exchangers, steam condensers, heavy-wall reactors and tubular reactors; maintenance and repair services 
for oil and gas pipelines; drilling and pumping of oil and gas; drilling for crude oil; installation of tubes and pipelines for 
drilling of oil wells; rental of tools for drilling oil and gas wells; remote monitoring, diagnosis, repair and maintenance for 
the repair and maintenance of airplane engines, turbines, electrical equipment, medical equipment, locomotives, including
parts and accessories of all the aforesaid goods; rental of construction equipment; chemical cleaning services for glass-
coated reactor vats used in the chemical and pharmaceutical treatment industries; maintenance services for heat transfer 
systems and of condensers; maintenance and repair services for equipment with computerized cooling systems; repair 
and maintenance services for machines, instruments, apparatus and electrical equipment; maintenance and repair 
services in the oil and gas field; services relating to installation of point-of-sales terminals in stores; computer 
maintenance services; installation and repair of electric apparatus; repair of radio receivers and television receivers; 
repair and maintenance of electric apparatus and instruments for communication; repair and maintenance of electric 
household appliances; repair and maintenance of electric lighting apparatus; repair and maintenance of electric 
apparatus for distribution and control; repair and maintenance of electric motors; repair and maintenance of machines 
and instruments for measuring and/or testing; repair and maintenance of medical apparatus and instruments; repair and 
maintenance of metalworking machines and tools; repair and maintenance of cooking apparatus; repair and maintenance 
of automatic vending machines; repair and maintenance of water purification apparatus; repair and maintenance of 
musical instruments; repair and maintenance of watches and clocks; repair and maintenance of gas-fired water heaters 
for household use; repair and maintenance of bathtubs; repair of toilets with water points; installation or repair and 
maintenance of computer hardware; repair and maintenance of air-conditioning apparatus; installation, maintenance and 
repair of office equipment and machines; installation, repair and maintenance of machinery equipment; vehicle repair; 
repair and maintenance of electric apparatus and instruments for communication; repair and maintenance of computers; 
repair and maintenance of electronic printers; repair of telephones; electrical work and installation of telecommunication 
equipment; installation, maintenance and repair of compressors, pumps, namely, machines, turbo-expanders, fuel pumps 
and fuel distribution equipment, CNG refueling equipment, gas turbines, steam turbines, air-cooled heat exchangers, 
steam condensers, heavy-wall reactors and tubular reactors; repair and maintenance of oil and gas wells.

Cl.38;Telecommunications; television program broadcasting, broadcasting of televised programs (live or recorded); 
cellular telephone communication; communications by electronic computer terminals, by databases and by 
telecommunication networks connected to the Internet; communications by telex; communications by telegrams; 
communications by telephone; communications by facsimile machines; radio paging; teleconferencing communications; 
television broadcasting; cable television; radio broadcasting; news agencies; other message transmission services; 
broadcasting of a commercial site on the Internet; radio and television broadcasting provided via the Internet; electronic 
messaging; providing access to computer information newsletters and to discussion forums on line; transmission of 
messages and images via computers; providing access to home and office shopping services via computer and/or 
interactive communication technologies; telecommunication of information (including web pages), of computer programs 
and of all other data; electronic messaging services; providing user access to the Internet; services of telecommunication 
connections to the Internet or to databases; providing access to digital music web sites on the Internet; providing access 
to MP3 web sites on the Internet; rental of access time to a central database (telecommunications); provision of access to 
search engines; operating discussion forums on the Internet; rental of access time to a central server database; rental of 
access time to a computer database (telecommunication services); simultaneous broadcasting, in particular by means of 
electronic interconnections, of films and of video and sound recordings; wireless data messaging services, in particular 
services enabling a user to send and/or receive messages via a wireless data network; one-way and two-way messaging 
services; electronic transmission of data, images, documents and audio and video data, including texts, cards, letters, 
messages, mail, animations and electronic mail, via local or global communication networks, including the Internet, 
intranets, extranets, television, mobile communication networks, cellular networks and satellite networks; electronic 
transmission of software via local or global communication networks, including the Internet, intranets, extranets, 
television, mobile communication networks, cellular networks and satellite networks; providing access to databases and 
to local or global communication networks, including the Internet, intranets, extranets, television, mobile communication, 
cellular and satellite networks; transmission and relay of messages, namely electronic transmission of messages; 
telecommunication services for the dissemination of information by mobile telephone, namely, transmission of data to 
mobile telephones; communication by mobile telephone; voice communication transmission and reception; transmission 
and reception on a value-added network; telecommunication services by telematic means and by multimedia networks; 
rental of access time to a database server center; operating networks for transmission of value-added data (multimedia 
systems, interactive videography, global computer telecommunication networks).

Cl.41;Sporting activities; televised sports entertainment; operating lotteries; betting and gambling services in 
connection with or relating to sports; organization of sporting activities and events; organization of real or virtual sporting
competitions; operation of sports facilities; rental of audio and video equipment, production of films, other than 
advertising films; production of sound and video recordings; presentation and distribution of films and of sound and 
video recordings; rental of sound and video recordings; rental and/or provision via a computer network of interactive 
education and entertainment products, namely interactive compact discs, CD-ROMs, computer games; entertainment, 
namely presentation of interactive education and entertainment products, namely interactive compact discs, CD-ROMs, 
computer games; radio and television coverage of sporting events; production of television and radio programs and of 
videotapes; production of cartoons; production of animated programs for television; reservation of tickets for sporting 
events and shows; timing of sports events; interactive entertainment; on-line betting services; provision of games on the 
Internet; provision of raffle services; information concerning entertainment or education, provided on line from a data 
bank or the Internet; electronic game services provided by means of the Internet; provision of electronic publications on 
line; publication of books, magazines, texts (other than publicity texts) and periodicals; on line publication of electronic 
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books, magazines, texts (other than publicity texts) and periodicals; provision of digital music from the Internet; provision 
of digital music from MP3 web sites; provision of sporting results; information services concerning sports and sporting 
events; rental of recorded sounds and images; audio production services; information services concerning sporting 
events provided on line from a computer database or the Internet; editing and publishing services; provision of digital 
music (non-downloadable); offering digital music by means of telecommunications; publication of statistics regarding 
sporting results and audience ratings for sporting competitions; booking of seats for shows; movie presentations; 
entertainment information; production of films; theater production services; operation of golf facilities; health club 
services (fitness training); sports camp services; presentation of live performances; film projection; organization of 
shows (impresario services); holiday camp services [entertainment]; movie studios; news reporters services; provision of 
on-line electronic publications, not downloadable; music hall services; provision of educational material, namely 
dissemination of material in the field of financial knowledge; information services in the field of tourism, namely 
information services regarding reservation of tickets for recreational events; information services in the field of tourism, 
namely information services regarding entertainment; information services in the field of tourism, namely information 
services regarding planned sporting, cultural and recreational activities; services in connection with entertainment for 
tourist assistance; tourist reservation services, namely activity and entertainment reservation services; assistance 
services for tourists concerning reservation of tickets for recreational events; assistance services for tourists concerning 
planned sporting, cultural and recreational activities.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; carrying out laboratory analyses; design and development of computers and software; services relating to wind 
and wind energy, namely professional consultancy and engineering services; design for others in connection with wind 
energy; industrial design services; design of equipment and installations for generating energy, wind energy and 
electricity; engineering services, technical consultancy and research for the gas and oil industries; exploration services 
relating to oil and gas; geophysical probing for the oil and gas industries; oil and gas field analysis; oil and gas 
prospecting, namely locating and testing of wells; gas and oil well testing; oil and gas pipeline inspection; remote 
diagnosis and monitoring services in connection with compressors, pumps, turbo-expanders, fuel pumps and fuel 
distribution equipment, CNG refueling equipment, gas turbines, steam turbines, air-cooled heat exchangers, steam 
condensers, heavy-wall reactors and tubular reactors; information technology solution services in the field of railway and 
transit industries on a global scale; research, consultancy and assistance services in connection with engineering, design
and development problems encountered by governments, individuals and industrial, commercial and utility companies; 
computer programming services for others; software design and analysis services for others; information technology 
consultancy services; maintenance and updating of computer software for others; installation of software; design and 
analysis of computer systems for others; consultancy services relating to chemical research; consultancy services in 
connection with the discovery and evaluation of medicines and components with diagnostic, prophylactic and/or 
therapeutic properties; consultancy services concerning diagnostic methods by means of optical laser systems; tests for 
high data rate analysis for producing medicines; customer synthesis and analysis services; biotechnology services; 
technical assistance in connection with factory automation software, namely maintenance of software and periodical 
updating of software; customized design of security access systems; design and consultancy services relating to 
configuration of systems used in fiber-optic technology applications; technical assistance services, namely resolution of 
problems in connection with computer hardware, video and electronic communication and computer software; technical 
consultancy services relating to information technology and software in the field of access and security systems; 
technical consultancy services relating to surveillance cameras; customized design of security systems, access systems 
and systems for checking inventories and tangible assets for others; laboratory and testing services for liquid separation 
and membrane testing; engineering and technological consultancy services regarding water treatment, water supply 
systems, cooling water circuits, industrial boiler water systems, systems for water supply and industrial processes, 
industrial fuel treatment systems, pulp and paper making systems, systems for treating plastics and metals; engineering 
and technical assistance services concerning the design and configuration of systems comprising computer hardware 
and software for use in treatment of water supply systems and pulp and paper making systems, oil and petrochemical 
product treatment systems and metal and plastic finishing operations; consultancy services in all the aforesaid fields; 
chemical testing concerning supply of chemical treatment products via industrial water systems; programming for 
information processing machines, in particular programming services in the field of electronic money; development of 
computer programs for securing data transfers; industrial research and development services in the field of information 
technology; all technical consultancy in the field of information technology; development of computerized databases and 
computer programs; development of software concerning machines, apparatus and instruments; rental of data 
processing apparatus; computer engineering services; consultancy regarding computer programming and data 
processing, particularly in connection with financial transactions; hosting of computer sites [Web sites]; software 
maintenance; provision of Internet search engines; quality control; recovery of computer data; research and development 
of new products (for others); technical project study; land surveying; updating of software; maintenance of software, 
engineering, testing and research concerning electric machines, apparatus and instruments, computer rental; recovery of 
data, images, documents and of audio and video data, including texts, cards, letters, messages, mail, animations and 
electronic mail, via local or global communication networks, including the Internet, intranets, extranets, television, mobile 
communication networks, cellular networks and satellite networks; identification and testing of microbiological 
organisms; management of value-added computer servers (multimedia systems, interactive videography, global computer
networks for telecommunications); consultancy regarding information technology management.

Cl.43;Services for providing food and drink; temporary accommodation; cafeteria and restaurant services; welcoming 
and hospitality services, namely providing food and drink; food and drink catering; reservation of hotels and temporary 
accommodation; bar services; cafes; rental of meeting rooms; tourist homes; providing information in the field of 
tourism, namely accommodation information; providing information in the field of tourism, namely information on 
provision of food and meal; accommodation services for tourist assistance; services in connection with providing food 
and mealfor tourist assistance; reservation services for tourism, namely reservation of hotel rooms and of food and meal; 
information services in the field of tourism, namely information concerning the reservation of hotel rooms, 
accommodation, food and meal; assistance provided to tourists concerning the reservation of hotel rooms, 
accommodation, food and meal; tourist reservation services, namely reservation of hotel rooms, accommodation, food 
and meal; rental of mobile and modular structures.
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2758636    03/04/2014
[International Registration No. : 1204838]
Philips Lighting Holding B.V. 
High Tech Campus 45 NL-5656 AE Eindhoven NL

Address for service in India/Attorney address:
CANTWELL & CO.
No. 20 Velachery Main Road, Guindy, Chennai - 600032

Proposed to be Used
IR DIVISION
Cl.9;Control apparatus and computer software programs for lighting systems; ballasts for lighting installations; light 
emitting diodes (leds), laser diodes and zener diodes; optical control apparatus, thermal control apparatus, electronic 
circuits for light control systems and light management systems; electronic components, in particular led modules 
consisting partially or fully of integrated leds, oleds and/or polymer emitting diodes for the purpose of lighting apparatus 
and installations.

Cl.11;Electric lamps; lighting fixtures and lighting installations, fitted with led light sources; solid state lighting 
apparatus and installations; parts of the aforesaid goods.
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2758722    23/08/2013
[International Registration No. : 1204936]
SMITHKLINE BEECHAM LIMITED
980 Great West Road Brentford, Middlesex TW8 9GS United Kingdom

Address for service in India/Attorney address:
FIDUS LAW CHAMBERS
FLAT NO. 021, MAHAGUN MAESTRO, PLOT F21A, SECTOR-50, NOIDA-201301, UTTAR PRADESH

Proposed to be Used
To be associated with:
944363, 2677684

IR DIVISION
Cl.1;Chemicals used in pharmaceutical industry; protein for food.

Cl.3;Cleaning, polishing, scouring and abrasive preparations; soaps; perfumery; essential oils; cosmetics; shampoos 
for the scalp and hair; non-medicated skincare and cleansing preparations; skin creams, skin and hair lotions, gels, 
ointments, cold cream; skin preparations; preparations for sun protection; dentifrices and mouthwashes not for medical 
purposes; breath fresheners; dental gels; toothpaste; tooth bleaching preparations, tooth polishing preparations, tooth 
whitening preparations and accelerators, cosmetic tooth stain removal preparations; non-medicated toilet preparations; 
oral care preparations; medicated bleaching preparations; preparations for cleaning, washing, polishing, deodorizing and 
sterilizing dentures.

Cl.5;Pharmaceutical and medicinal preparations and substances; therapeutic agents (medical); adhesive patches for 
medical purposes; adhesive patches for surgical purposes; adhesive patches incorporating a pharmaceutical 
preparation; vaccines; vitamins, minerals and food supplements; dietary preparations; dietetic substances including 
foods and drinks adapted for medical use; foods for infants and invalids; weight loss preparations; medicated oral care 
preparations; medicated chewing gum and lozenges for dental hygiene; denture adhesives, denture fixatives; smoking 
cessation preparations.

Cl.9;Scientific apparatus and instruments; computer software to enable healthcare professionals to access information 
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on new products and services.

Cl.10;Surgical and medical apparatus and instruments; dental care apparatus; dental trays; nasal dilators.

Cl.16;Printed matter; periodicals, books, stationery; instructional and teaching materials (except apparatus); printed 
educational materials, namely, brochures, leaflets; booklets featuring information concerning pharmaceutical products, 
vaccines, medical diseases and disorders and related treatments; printed publications, magazines, newsletters, 
catalogues, instructional and teaching materials, advertising and promotional material for use in relation to fitness, 
athletes, sports and body building.

Cl.21;Toothbrushes, electric toothbrushes, floss for dental purposes, toothpicks, toothpick holders (not of precious 
metal) and plastic containers for holding toothbrushes; drinking vessels, cups, food and drink shakers, food and drink 
containers and bottles.

Cl.25;Clothing, footwear and headgear.

Cl.28;Gymnastic and sporting articles, equipment and training aids.

Cl.29;Preserved, frozen, dried and cooked fruits and vegetables and fruit and vegetable based products; jellies, jams, 
compotes; milk and milk products (including food preparations prepared from milk); edible oils and fats; soya and whey 
based products.

Cl.30;Coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee; flour and cereals and preparations and foodstuffs 
made from cereals; breads, pastry, biscuits, noodles, cakes, high-protein cereal bars and confectionery; ices.

Cl.32;Mineral and aerated waters and other non-alcoholic drinks; fruit drinks and fruit juices; syrups and other 
preparations for making beverages.

Cl.35;Promotional and advertising services; provision of the aforementioned services on-line, via cable and/or the 
Internet; the provision of customer information on pharmaceutical, medical, healthcare and fitness products through an 
on-line computer network.

Cl.41;Educational services relating to pharmaceutical, diagnostic, vaccines, proprietary medicines, health, medical, 
food, drink, toiletries and cosmetic industries; education, providing of training, entertainment, sporting and cultural 
activities relating to sporting events and personal sports training; educational services and providing of training in 
relation to smoking control and smoking cessation; educational services relating to weight loss, diet, nutrition and 
fitness; sporting and cultural activities.

Cl.42;Scientific research for medical purposes.

Cl.44;Medical, hygienic and beauty care; healthcare services; provision of medical information and services; 
information provided to patients and healthcare professionals concerning pharmaceutical products, vaccines, medical 
diseases and disorders and related treatments via the Internet; gene and cell therapy; medical and psychological 
counselling services; medical and health care services.
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Trade Marks Journal No: 1853 ,   11/06/2018           Class 99 
 

Priority claimed from 19/12/2013; Application No. : 655510 ;Switzerland 

2758905    03/03/2014
[International Registration No. : 1205167]
F. Hoffmann-La Roche AG
Grenzacherstrasse 124 CH-4070 Basel Switzerland

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Software.

Cl.38;Online information services, namely provision of access to global computer networks, Internet platforms, data 
banks and electronic publications.

Cl.42;Providing Internet platforms (software).
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Trade Marks Journal No: 1853 ,   11/06/2018           Class 99 
 

Priority claimed from 29/01/2014; Application No. : 2014-006018 ;Japan 

2758913    26/02/2014
[International Registration No. : 1205001]
GungHo Online Entertainment, Inc. 
Pacific Century Place Marunouchi, 1-11-1, Marunouchi, Chiyoda-ku Tokyo 100-6221 JP

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.9;Computer game programs (including downloadable software); game programs for cell phones (including 
downloadable software); game programs for smartphones (including downloadable software); game programs for 
handheld terminals (including downloadable software); programs for home video game machines (including 
downloadable software); electronic circuits, magnetic cards, CD-ROMs, DVD-ROMs, cartridges and other carriers 
recorded with programs for home video game machines; programs for portable games with liquid crystal displays 
(including downloadable software); electronic circuits, magnetic cards, CD-ROMs, DVD-ROMs, cartridges and other 
carriers recorded with programs for portable games with liquid crystal displays.

Cl.41;Information relating to game services provided on-line from a computer network; information relating to game 
services provided on-line from a cell phone network; information relating to game services provided on-line from a 
smartphone network; information relating to game services provided on-line from a handheld terminal network; 
information relating to game services provided on-line from a home video game machine network; information relating to 
game services provided on-line from a portable game with liquid crystal displays network; game services provided on-line 
from a computer network; game services provided on-line from a cell phone network; game services provided on-line 
from a smartphone network; game services provided on-line from a handheld terminal network; game services provided 
on-line from a portable game with liquid crystal displays network; game services for home video game machines provided 
on-line from telecommunications networks.
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Trade Marks Journal No: 1853 ,   11/06/2018           Class 99 
 

 

Priority claimed from 03/02/2014; Application No. : 012558342 ;European Union 

2758935    04/04/2014
[International Registration No. : 1204909]
alimex Metallhandelsgesellschaft mbH
Karl-Arnold-Straße 14-16 47877 Willich Germany

Address for service in India/Agents address:
OBHAN & ASSOCIATES
501/7, LANE W-21A, WESTERN AVENUE, SAINIK FARMS NEW DELHI-62

Proposed to be Used
IR DIVISION
Cl.6;Aluminum; castings, foils, powder, and rolled, drawn or extruded semi-finished articles of aluminum or its alloys; 
bindings of metal, especially of aluminum or its alloys; slabs of metal, especially of aluminum or its alloys; moldings of 
metal, especially of aluminum or its alloys; alloys of common metal; goods of common metal, especially of aluminum or 
its alloys, as far as not included in other classes.

Cl.40;Fabrication and finishing services of metal and metal products, especially hardening, plating, refining, laminating, 
cutting and sawing; heat treatment of metals; electro and metal coating; metal casting; metal fabrication.
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Trade Marks Journal No: 1853 ,   11/06/2018           Class 99 
 

Priority claimed from 08/05/2013; Application No. : UK00003005120 ;United Kingdom 

2758941    04/11/2013
[International Registration No. : 1204940]
The University of Bristol
Senate House, Tyndall Avenue Bristol BS8 1TH United Kingdom

Address for service in India/Attorney address:
FIDUS LAW CHAMBERS
G - 165, 1ST FLOOR, SECTOR-63 NOIDA-201301, U.P.

Proposed to be Used
IR DIVISION
Cl.9;Computer programs; downloadable electronic publications; compact disks; DVDs; data carriers; pre-recorded data 
carriers; podcasts; mousemats; mobile phone cases.

Cl.16;Printed matter; publications; books; forms, maps, magazines, periodicals, manuals, pictures, photographs, 
calendars, posters, catalogues, instructional and teaching materials; stationery, writing implements, writing paper, 
notebooks, pads of paper; bookmarks, greetings cards.

Cl.35;Analysis, research, information, advice and consultancy in the fields of business, management and economics; 
career advisory services (other than education and/or training advice); preparation of reports relating to all the aforesaid 
services; alumni services, including the provision of meetings and other events.

Cl.36;Analysis, research, information, advice and consultancy in the field of finance, including in the field of economic 
finance; preparation of reports relating to all the aforesaid services; rental of accommodation.

Cl.41;Education, teaching, instruction and tuition services (including those provided on-line and by distance learning); 
arranging and conducting conferences, seminars, congresses, symposia, colloquia, workshops, and exhibitions; 
arranging and conducting examinations; awarding and validating of degrees; educational counselling services to assist 
students in planning and preparing for further education; publication and dissemination of books, brochures, texts, 
printed material, written works and educational materials; production and release of books, films, videos, tapes and 
programmes relating to education, training, teaching, instruction and information; developing and carrying out 
international student exchange programmes; providing information relating to educational services; student fairs, 
vocational guidance, education and training advice; career advisory services (education and/or training advice); career 
counselling; library services, including lending and reference services; provision and operation of sports and recreational 
facilities; provision and operation of botanical gardens; consultancy, information and advice relating to educational 
services; research in the fields of arts, humanities, law, modern languages, education, policy studies, sociology, politics 
and international studies; consultancy, information and advice in the fields of arts, humanities, law, modern languages, 
education, policy studies, sociology, politics and international studies; information and advice relating to all the aforesaid 
services; preparation of reports relating to all the aforesaid services.

Cl.42;Scientific and technological services and research and design relating thereto; technical analysis services; 
technical project studies; surveys; material testing; computer programming; consultancy, information and advice relating 
to all the aforesaid services; preparation of reports relating to all the aforesaid services.

4803



Trade Marks Journal No: 1853 ,   11/06/2018           Class 99 
 

Priority claimed from 27/05/2013; Application No. : 647751 ;Switzerland 

2758953    21/11/2013
[International Registration No. : 1205247]
Vetrotech Saint-Gobain (International) AG
Bernstrasse 41-43 CH-3175 Flamatt CH 

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.12;Glass-ceramic window panes and windows for land, air and water vehicles.

Cl.19;Glass-ceramic glazing and windows for building; fire-protection glazing and glass-ceramic fire-protection panes 
for building; insulating glazing and glass-ceramic insulating panes, safety glazing and safety glass-ceramic panes for 
building; laminated glazing and laminated glass-ceramic glazing.

Cl.21;Glass-ceramic glazing and windows for use as semi-finished products for land, air and water vehicles; fireproof 
glazing, insulating glazing and safety glazing, glass-ceramic glazing, insulating glass-ceramic glazing and safety glass-
ceramic glazing for use as semi-finished products for land, air and water vehicles.

Cl.37;Architectural consultation in the field of construction.

Cl.42;Testing of materials; architectural consultation in the field of construction.
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Trade Marks Journal No: 1853 ,   11/06/2018           Class 99 
 

Priority claimed from 09/08/2013; Application No. : 1573776 ;Australia 

2758985    07/02/2014
[International Registration No. : 1205699]
Intex Holdings Pty Ltd
Fluid Solar House 127 Haydown Road Elizabeth Vale SA 5112 AU

Address for service in India/Attorney address:
SUBRAMANIAM & ASSOCIATES
CENTRAL SQUARE, SUITE-328, PLAZA III, 20 MANOHARLAL KHURANA MARG, BARA HINDU RAO (OFF RANI JHANSI 
ROAD), DELHI 110006

Proposed to be Used
IR DIVISION
Cl.9;Solar turbine generators.

Cl.11;Apparatus for lighting, heating, cooking, refrigerating, drying, ventilating and water supply, including solar 
thermal and energy collectors for heating; storage apparatus using solar energy for heating; apparatus for producing, 
storing and supplying hot water.
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Trade Marks Journal No: 1853 ,   11/06/2018           Class 99 
 

 

Priority claimed from 30/05/2013; Application No. : 00003007977 ;United Kingdom 

2759130    02/12/2013
[International Registration No. : 1205395]
SHAUN PULFREY
1st & 2nd Floor, 205 Stockwell Road London SW9 9SL GB

Address for service in India/Agents address:
S.S.DATTA & ASSOCIATES
FLAT NOX-4, SHIVNATH BHAVAN,GARIAHAT ROAD, KOLKATA-7OOO29WESTBWNGAL

Proposed to be Used
IR DIVISION
Cl.8;Electrical hair styling appliances and apparatus; hand-operated implements and appliances for styling hair; hair 
irons; hair tongs; hair styling irons; hair straighteners; hair clippers; hair trimmers; scissors; razors; shavers; parts and 
fittings for all of the aforesaid goods.

Cl.11;Apparatus for drying the hair; hair dryers; parts and fittings for all of the aforesaid goods.

Cl.26;Hair accessories, namely scrunchies, twisters, barrettes and hair nets; hair bands; hair bows; hair clips; hair 
grips; hair slides; hair pins; hair fasteners, namely elastics and clamps for fastening hair; hair ribbons; hair ornaments; 
hair pieces; false hair; wigs; tresses of hair; hair curlers; non-electric hair curlers; hair rollers; hair colouring caps; 
badges for wear; ornamental novelty badges; lanyards for wear.

Cl.35;Advertising; business management; business administration; office functions; organisation, arrangement and 
conducting of events and exhibitions for commercial or advertising purposes; advertising via the Internet; provision of 
advertising space; provision of space on web sites for advertising goods and services; organisation, operation and 
supervision of incentive and customer loyalty schemes; data processing; retail services and online retail services all 
connected with the sale of cleaning, polishing, scouring and abrasive preparations, soaps, perfumery, essential oils, 
cosmetics, toiletries, preparations and substances for the care of the hair and skin, creams, lotions, gels and oils for the 
skin, scalp, hair and body, shampoos, hair conditioners, hair cosmetics, hair lotions, hair colorants, hair dyes, hair styling 
preparations, candles, hair styling appliances and apparatus and parts and fittings therefor, hand-operated implements 
and appliances for styling hair, hair irons, hair tongs, hair styling irons, hair straighteners, hair clippers, hair trimmers, 
scissors, razors, shavers, apparatus for drying the hair and parts and fittings therefor, hair dryers, CDs, DVDs and other 
digital recording media, computer software, covers and cases for mobile phones, computers and personal electronic 
devices, mobile phone accessory charms, audio and/or video recordings, animated cartoons, music, sound recordings, 
MP3s, graphics, games and video images, screen savers, electronic publications, application software, computer games 
programs, memory cards, spectacles and sunglasses, cases, chains, straps, cords and frames for spectacles and 
sunglasses, encoded cards, telephone cards, magnets, articles of protective clothing, jewellery, costume jewellery, 
watches, clocks, key rings, trinkets and fobs, jewellery cases, printed matter, printed publications, books, booklets, 
magazines, catalogues, stationery, posters, calendars, cards, gift cards, gift wrapping materials, packaging materials, 
paints, instructional and teaching material, photographs, pictures, cases, bags, wallets, purses, credit card cases and 
holders, umbrellas, picture frames, ornaments, brushes, brushes for personal hygiene, hair brushes, hair combs, electric 
hair brushes and combs, cosmetic brushes and applicators, sponges, brush making materials, covers and cases for 
brushes and combs, brush holders, household and domestic utensils and containers, hair brush containers, storage pots, 
fitted vanity cases, textiles and household textile piece goods, household textiles, towels, clothing, footwear, headgear, 
aprons, hair accessories, head bands, hair bands, hair bows, hair clips, hair grips, hair slides, hair pins, hair fasteners, 
hair ribbons, hair ornaments, hair pieces, false hair, wigs, tresses, hair curlers, non-electric hair curlers, hair rollers, hair 
caps, badges, lanyards for wear, games, toys and playthings; information, advisory and consultancy services relating to 
all of the aforesaid.

Cl.44;Advisory services relating to hair care; hair care services; hairdressing; hair styling; hair cutting; hair colouring; 
hair replacement; hair and beauty salon services; spa services; hair and beauty treatment; information, advisory and 
consultancy services relating to all of the aforesaid.
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Trade Marks Journal No: 1853 ,   11/06/2018           Class 99 
 

Priority claimed from 05/02/2014; Application No. : 1283633 ;Benelux 

2759131    10/04/2014
[International Registration No. : 1205014]
Frans Nooren Afdichtingssystemen B.V.
Gasselterstraat 20 NL-9503 JB STADSKANAAL(Netherlands)

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.1;Chemical additives to protect against degradation of plastics.

Cl.2;Paints, varnishes, lacquers, with or without corrosion-resistant, anticorrosion and preservative properties; wood 
preservatives; corrosion inhibitors and rust inhibitors (except oils), also used against wear of metals.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica; plastics in extruded form for use in manufacture; stopping, packing 
and insulating materials; flexible pipes, not of metal; sealing materials, such as sealing tape and sealing paste, with or 
without corrosion-resistant, anticorrosion and preservative properties; tape and adhesive tape of resin and other plastics, 
other than for household, medical or office use; stuffing of rubber or plastic for packaging; excluding plastic foam for use 
as packaging material and insulation to protect goods from damage from mechanical shock, vibration and handling.

Cl.35;Business management; business administration; office functions; business intermediary services in the 
purchase, sale, import and export of paints, varnishes, lacquers, preservatives against corrosion, wear and rust, 
preservatives against deterioration of wood, metals, plastics and other materials, corrosion, wear and rust preventing 
materials and products, rubber, gutta-percha, gum, asbestos, mica and goods made from these materials, plastics in 
extruded form, stopping, packing and insulating materials, non-metal flexible pipes, sealing materials and tape, tape for 
technical purposes made of resin and other plastics, sealant, adhesive tapes and tapes, wrapping materials, wrapping 
tapes and anticorrosion tapes.
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Trade Marks Journal No: 1853 ,   11/06/2018           Class 99 
 

Priority claimed from 15/05/2013; Application No. : 13 4 004 849 ;France 

2759139    12/11/2013
[International Registration No. : 1204608]
BOS Marjorie
124 route des Carasses F-74330 LA BALME DE SILLINGY France

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Electronic and digital books; audio books; electronic school bags, namely electronic books; pre-recorded video 
cassettes and video disks, pre-recorded laser cassettes and laser disks, magnetic tape cassettes and recording disks; 
acoustic and audiovisual recordings; digital audio compact disks, video disks; downloadable electronic publications 
particularly via an international telecommunications network; electronic agendas; downloadable electronic books; 
downloadable publications; downloadable electronic publications; computer game software; animated cartoons; exposed 
cinematographic films; recorded videodisks and tapes; computer games.

Cl.28;Electronic games; video games.

Cl.38;Broadcasting of multimedia programs (computer editing of texts and/or still or animated images, and/or musical 
or other sounds), for interactive or other use); broadcasting via the Internet of electronic and digital books; distribution of 
motion picture films via the Internet; transmission of videos movies pictures images text photos games user-generated 
content audio content and information via the internet; online audiovisual communication with the audience; provision of 
Internet chat rooms.

Cl.41;Education, except education services provided in the field of automobiles and transport; providing of training, 
except training services provided in the field of automobiles and transport; entertainment; sporting and cultural activities; 
publication of books, publication of newspapers, publication of magazines, publication of periodicals, except publications 
in connection with training provided in the field of automobiles and transport; publication of electronic books and 
journals online, except publications in connection with training provided in the field of automobiles and transport; 
desktop publishing; publication of texts other than advertising texts, except publications in connection with training 
provided in the field of automobiles and transport; providing recreational facilities, providing infrastructures for 
recreational activities; publication of computer game software and video game software; production of films other than 
advertising films; production of animated films; production of films on video tape or DVD or CD-ROM; videotaping 
(filming); videotape editing; microfilming; production of radio and television programs; production of music; radio 
entertainment; television entertainment; scriptwriting services; production of audiovisual recordings; data, text, film, 
image, sound and software publishing on digital and analog media and via radio or cable transmission apparatus and 
telecommunication; organization of exhibitions for cultural or educational purposes, except exhibitions relating to the 
fields of automobiles and transport; organization of competitions (education or entertainment), except competitions 
relating to the fields of automobiles and transport; organization of shows; movie studios, recording studio services; 
presentation of films; film projection; cinematographic film projection; screening and rental of video films; providing 
films, non-downloadable, via pay television; provision of broadcasts and films, non-downloadable, via video-on-demand 
services.

Cl.45;Copyright management; licensing of intellectual property rights; licensing of rights to films and television and 
video productions; licensing of rights to films.
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Trade Marks Journal No: 1853 ,   11/06/2018           Class 99 
 

2759279    23/08/2013
[International Registration No. : 1205093]
SMITHKLINE BEECHAM LIMITED
980 Great West Road Brentford, Middlesex TW8 9GS United Kingdom

Address for service in India/Attorney address:
FIDUS LAW CHAMBERS
FLAT NO. 021, MAHAGUN MAESTRO, PLOT F21A, SECTOR-50, NOIDA-201301, UTTAR PRADESH

Proposed to be Used
To be associated with:
944363, 2677684, 2758722

IR DIVISION
Cl.1;Chemicals used in pharmaceutical industry; protein for food.

Cl.3;Cleaning, polishing, scouring and abrasive preparations; soaps; perfumery; essential oils; cosmetics; shampoos 
for the scalp and hair; non-medicated skincare and cleansing preparations; skin creams, skin and hair lotions, gels, 
ointments, cold cream; skin preparations; preparations for sun protection; dentifrices and mouthwashes not for medical 
purposes; breath fresheners; dental gels; toothpaste; tooth bleaching preparations, tooth polishing preparations, tooth 
whitening preparations and accelerators, cosmetic tooth stain removal preparations; non-medicated toilet preparations; 
oral care preparations; medicated bleaching preparations; preparations for cleaning, washing, polishing, deodorizing and 
sterilizing dentures.

Cl.5;Pharmaceutical and medicinal preparations and substances; therapeutic agents (medical); adhesive patches for 
medical purposes; adhesive patches for surgical purposes; adhesive patches incorporating a pharmaceutical 
preparation; vaccines; vitamins, minerals and food supplements; dietary preparations; dietetic substances including 
foods and drinks adapted for medical use; foods for infants and invalids; weight loss preparations; medicated oral care 
preparations; medicated chewing gum and lozenges for dental hygiene; denture fixatives; smoking cessation 
preparations.

Cl.9;Scientific apparatus and instruments; computer software to enable healthcare professionals to access information 
on new products and services.
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Cl.10;Surgical and medical apparatus and instruments; dental care apparatus; dental trays; nasal dilators.

Cl.16;Printed matter; periodicals, books, stationery; instructional and teaching materials (except apparatus); printed 
educational materials, namely, brochures, leaflets; booklets featuring information concerning pharmaceutical products, 
vaccines, medical diseases and disorders and related treatments; printed publications, magazines, newsletters, 
catalogues, instructional and teaching materials, advertising and promotional material for use in relation to fitness, 
athletes, sports and body building.

Cl.21;Toothbrushes, electric toothbrushes, floss for dental purposes, toothpicks, toothpick holders (not of precious 
metal) and plastic containers for holding toothbrushes; drinking vessels, cups, food and drink shakers, food and drink 
containers and bottles.

Cl.25;Clothing, footwear and headgear.

Cl.28;Gymnastic and sporting articles, equipment and training aids.

Cl.29;Preserved, frozen, dried and cooked fruits and vegetables and fruit and vegetable based products; jellies, jams, 
compotes; milk and milk products (including food preparations prepared from milk); edible oils and fats; soya and whey 
based products.

Cl.30;Coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee; flour and cereals and preparations and foodstuffs 
made from cereals; breads, pastry, biscuits, noodles, cakes, high-protein cereal bars and confectionery; ices.

Cl.32;Mineral and aerated waters and other non-alcoholic drinks; fruit drinks and fruit juices; syrups and other 
preparations for making beverages.

Cl.35;Promotional and advertising services; provision of the aforementioned services on-line, via cable and/or the 
Internet; the provision of customer information on pharmaceutical, medical, healthcare and fitness products through an 
on-line computer network.

Cl.41;Educational services relating to pharmaceutical, diagnostic, vaccines, proprietary medicines, health, medical, 
food, drink, toiletries and cosmetic industries; education, providing of training, entertainment, sporting and cultural 
activities relating to sporting events and personal sports training; educational services and providing of training in 
relation to smoking control and smoking cessation; educational services relating to weight loss, diet, nutrition and 
fitness; sporting and cultural activities.

Cl.42;Scientific research for medical purposes.

Cl.44;Medical, hygienic and beauty care; healthcare services; provision of medical information and services; 
information provided to patients and healthcare professionals concerning pharmaceutical products, vaccines, medical 
diseases and disorders and related treatments via the Internet; gene and cell therapy; medical and psychological 
counselling services; medical and health care services.
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Priority claimed from 28/11/2013; Application No. : 652055 ;Switzerland 

2759286    14/02/2014
[International Registration No. : 1205550]
Agropur Inc.
3500 East Destination Drive, Appleton WI 54915 (United States of America)

Address for service in India/Attorney address:
POOJA DODD
LEX ORBIS, INTELLECTUAL PROPERTY PRACTICE, 709/710, TOLSTOY HOUSE, 15-17, TOLSTOY MARG, NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Cl.5;Proteins for use as nutritional supplements for human consumption, all these products particularly in liquid, solid, 
powder and/or food bar form; food bars or powders based on proteins for human consumption for use as nutritional 
supplements; protein dietary supplements.

Cl.29;Proteins for human consumption, all these products particularly in liquid, solid, powder and/or food bar form; 
energy bars based on proteins, gelatine for food; food bars or powders based on proteins for human consumption; whey 
protein for human consumption; whey; albumin milk; dairy-based beverages.
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Priority claimed from 16/08/2013; Application No. : 00003018569 ;United Kingdom 

2759287    04/12/2013
[International Registration No. : 1205251]
THOIP
The Grain Stores, Unit 3/4, 70 Weston Street London SE1 3QH GB

Address for service in India/Attorney address:
K & S PARTNERS
109, SECTOR-44, GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA

Proposed to be Used
IR DIVISION
Cl.9;Magnetic data carriers, sound recordings in the form of phonograph records, discs, CDs, CD-ROMs, laser discs and
tapes; video recordings in the form of discs, DVDs, and tapes; cassettes and cartridges all for use with or containing 
video and sound recordings; cinematographic films, television films, programmes and advertisements; education and 
teaching apparatus and instruments; computer games; calculators; computer software for the display organisation, 
transmission, reception or searching of educational or entertainment information; apparatus, instruments and media for 
recording, reproducing, carrying, storing, processing, manipulating, transmitting, broadcasting, retrieving and 
reproducing music, sounds, images, text, signals, software, information, data and code; music, sounds, images, text, 
signals, software, information, data and code provided by telecommunications networks, by online delivery and by way of 
the Internet and the world wide web; electronic publications (downloadable or streamable); electronic publications 
(downloadable or streamable) including e-books and digital books; e-books; digital books; e-books and digital books for 
use with personal computers; hand-held e-books and digital books; audio books; audio recordings in the form of discs, 
tapes, magnetic and/or digital data carriers (including mp3 files); interactive computer software; computer software for 
interactive games and teaching programmes; CD-ROM games; video and computer game programs; video game discs; 
digital music (downloadable or streamable) provided from the Internet; digital music (downloadable or streamable) 
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provided from MP3 Internet web sites; MP3 players; pre-recorded vinyl records; digital versatile discs featuring music, 
comedy, drama, action, adventure, and/or animation; stereo headphones; radios; accessories for computers, including 
mouse pads and mouse controllers; sunglasses, eyeglasses, and cases and bags adapted therefor; cameras, camera 
accessories; binoculars, telescopes; safety apparatus and appliances, all for protection against accident or injury; 
swimming aids (personal flotation devices); snorkels; navigating equipment, compasses; magnets, including refrigerator 
magnets; downloadable screensavers, wallpapers and ringtones; parts, fittings and accessories for all the aforesaid 
goods; cases for mobile telephones and MP3 players, covers for mobile telephones and MP3 players; cases adapted for 
storing compact discs; sign boards for use in vehicles; karaoke equipment; radio alarm clocks; ringtones and 
screensavers.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; bookbinding material; 
photographs; stationery; adhesives for stationery or household purposes; artists" materials; paint brushes; typewriters 
and office requisites (except furniture); instructional and teaching material (except apparatus); plastic materials for 
packaging (not included in other classes); printers" type; printing blocks; printed matter; printed matter and paper goods, 
namely, artwork publications, books, magazines, journals, periodicals, comics, activity books, pop-up books, bath books, 
recipe books, recipe cards; books featuring characters from animated, action, adventure, comedy and/or drama features, 
comic books, children"s books, magazines featuring characters from animated, action, adventure, comedy and/or drama 
features, colouring books, children"s activity books; booklets; stationery, writing paper, wrapping paper, gift tags, 
envelopes, notebooks, albums, almanacs; autograph books, address books, calendars, diaries, note cards; greeting 
cards, trading cards; lithographs; pens, pencils, cases therefor, erasers, crayons, markers, coloured pencils, painting 
sets, chalk and chalkboards; pencil holders; pencil sharpeners; impression stamps; decals, heat transfers; posters and 
postcards; mounted and/or unmounted photographs; book covers, book markers, calendars, gift wrapping paper; paper 
party decorations, namely, paper napkins, paper coasters, paper doilies, paper place mats, crepe paper, invitations, paper 
table cloths, paper cake decorations; printed transfers for embroidery or fabric appliques; printed patterns for costumes, 
pyjamas, sweatshirts and t-shirts; printed dress making patterns; embroidery design patterns; art pictures; art papers; 
stickers, crepe paper streamers (not in the nature of novelties but in the nature of paper banners), paper banners; maps, 
charts and guides for camping and navigating; bags made of paper or plastic for packaging; bottle wrappers of cardboard 
or paper; boxes of paper or cardboard; cardboard cartons; blank cards, Christmas cards, gift cards, greeting cards, note 
cards; flash cards; trivia cards, trading cards; book bindings; paper coasters; paper face towels; papier mâché figurines; 
modeling clay; modeling materials for use by children; paper flags; printed tickets; tissue paper; toilet paper; personal 
organizers; cartons for packaging, including milk cartons; paper-based craft kits; inserts for compact discs; paper 
handkerchiefs.

Cl.20;Furniture; cushions, mirrors, picture frames, name plates, banners of plastics material and placards, wall 
plaques; figurines of resin or plastics material; basket ware.

Cl.21;Small domestic utensils and containers; porcelain, glassware, earthenware and table ware; mugs and plates; 
paper cups, dishes and plates; containers, bottles, cool bags, cosmetic bags (fitted), fitted toilet bags, sponge bags, toilet 
bags and wash bags; sponges; brushes, hairbrushes, toothbrushes and combs; drinking straws.

Cl.25;Clothing, footwear, headgear; clothing for men, women, children, infants and toddlers; shirts, t-shirts, 
sweatshirts, jogging suits, trousers, jeans, pants, shorts, hosiery, tank tops, hooded tops, fleece tops, rainwear, cloth 
bibs, skirts, polo shirts, blouses; tunics, dresses, suspenders, sweaters, jackets, coats, waistcoats, raincoats, snow suits, 
ties, robes, hats, caps, sun visors and swimming caps, belts, scarves, gloves, mittens, braces, daywear, nightwear, 
sleepwear, pyjamas, lingerie, underwear, sarongs; outerwear; leisurewear; body warmers, gilets warmers; socks, 
stockings, boots, shoes, trainers, sneakers, sandals, booties, slippers, slipper socks, swimwear and costumes; articles of 
thermal clothing; maternity clothing; sun visors.

Cl.28;Toys, games and playthings; gymnastic and sporting articles not included in other classes; decorations for 
Christmas trees; toys and sporting goods, namely, toy play sets, toys adapted for educational purposes, toy figures, 
action figures and accessories therefor; plush toys; balloons; bathtub toys; ride-on toys; ride-on toy vehicles, playing 
cards; toy vehicles; dolls; flying discs; stand alone video output game machines; coin or counter operated arcade games; 
pinball game machines; electronic hand-held game units; game equipment sold as a unit for playing a board game, a card 
game, a manipulative game, a parlour game, a parlour-type computer game, an action type target game; jigsaw and 
manipulative puzzles; role play games; board games; play costumes and costume masks; water squirting toys; balls, 
namely, playground balls, soccer balls, baseballs, rubber balls, beach balls, soft balls, basketballs; skittles; baseball 
gloves, baseball bats; surfboards; play swimming pools; swimming floats for recreational use; kickboard flotation devices
for recreational use; swim boards for recreational use; swim fins; toy zip guns; toy bakeware and toy cookware; toy 
banks; toy snow globes; electronic games for use on game consoles; inflatable toys; outdoor toys, toy torches, toy 
camping equipment, including play tents; toy cameras; radio controlled toy model cars; playing cards; coin or counter-
freed games; amusement machines, confetti; spools incorporating coiled string which rewind and return to the hand 
when thrown; puppets; wooden toys; musical toys; trampolines; roller skates; skipping ropes; kites; party and Christmas 
crackers; electronic educational teaching games; electronic games; video games for use with television receivers.

Cl.30;Confectionery; chocolate confectionery and sugar confectionery; biscuits, cakes, pastries; ices; beverages 
having a chocolate or cocoa base; cereal for human consumption; preserved garden herbs; bread.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; entertainment services in the 
nature of live-action, comedy, drama and/or animated television programmes; production of live-action, comedy, drama 
and/or animated television programmes; and theatrical performances both animated and live action; video and audio 
recording production and recitals; publication and distribution of printed media and recordings; publication of sheet 
music; production and distribution of radio and television shows and programmes; radio production services; selection 
and compilation of pre-recorded music for broadcasting by others; production and distribution of films and recordings; 
arranging and conducting exhibitions, shows and tours, all for entertainment purposes; production of animated and live 
action programmes; recording studio services; production of recorded music and audio story books; education and 
entertainment services provided via a global computer network; information relating to education and entertainment 
provided on-line from a computer database or the internet; electronic games services provided via a global computer 
network; providing on-line publications (non-downloadable or non-streamable); on-line publication of electronic books 
and journals (non-downloadable); providing interactive multi-player computer games via the Internet and electronic 
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communication networks; organisation and conduct of entertainment, games and competitions; provision of recreational 
facilities and services; amusement and theme park services; providing of training; outdoor and indoor live events; 
publication of printed matter relating to the aforesaid; information and advisory services relating to the aforesaid, 
including such services provided on-line from a computer network or via the Internet; museum services; costumes for 
hire, including fancy dress costumes and children"s character costumes.
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Trade Marks Journal No: 1853 ,   11/06/2018           Class 99 
 

 

Priority claimed from 30/08/2013; Application No. : 654741 ;Switzerland 

2759289    18/02/2014
[International Registration No. : 1205559]
Multi-Holding AG
Stockbrunnenrain 8 CH-4123 Allschwil Switzerland

Address for service in India/Agents address:
ANJAN SEN & ASSOCIATES
17 CHAKRABERIA ROAD (SOUTH), KOLKATA 700025,WEST BENGAL,INDIA.

Proposed to be Used
To be associated with:
2759289

IR DIVISION
Cl.6;Metal connectors and other devices for joining pipes; pipe muffs of metal; sleeves (metal hardware); cable junction 
sleeves of metal and parts and accessories thereof, included in this class.

Cl.9;Electric contacts; electric switches; polarity inverters; crossbar distributors; plugs and sockets for electrical 
connections; electric couplings; apparatus and installations and parts thereof for the transmission of data and signals, in 
particular couplers for optical cables; electromechanical and electronic assembly parts; electrical connectors; junction 
boxes (electricity); wire grips and pliers; electric measuring apparatus and accessories thereof; electric cables.
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Trade Marks Journal No: 1853 ,   11/06/2018           Class 99 
 

2759305    21/01/2014
[International Registration No. : 1205423]
RACCORDS ET PLASTIQUES NICOLL
37 rue Pierre et Marie Curie F-49300 CHOLET France

Address for service in India/Agents address:
KRISHNA & SAURASTRI.
74 - F, VENUS, WORLI SEA FACE, MUMBAI - 400 018.

Proposed to be Used
IR DIVISION
Cl.6;Water pipes and their couplings, chutes and siphons for water supply and wastewater and rain water disposal; 
grilles for wastewater and rain water disposal.

Cl.11;Installations, apparatus and devices for water supply and wastewater and rain water disposal, including 
manholes; sanitary installations; bathrooms, toilets (w.c.), as well as parts and accessories thereof, such as flushing 
apparatus, pull handles, outlets for toilets (w.c.); ventilating systems, apparatus and devices, including ventilators, self-
adjusting air intake screens, air outlets, exhaust outlets and roof vents.

Cl.17;Non-metallic profiles and tubes and their couplings, couplings for water supply and wastewater and rain water 
disposal.

Cl.19;Non-metallic goods for construction, such as gutters, gullies, window frames, portholes, silos, shaped sections, 
including panels, moldings, skirtings and angular profiles; water pipes and chutes for water supply and wastewater and 
rain water disposal.

Cl.20;All kinds of shaped sections made by molding or injection of plastic materials not included in other classes, 
particularly vats, receptacles and containers; grilles for wastewater and rain water disposal.
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Priority claimed from 26/01/2017; Application No. : UK00003208914 ;United Kingdom 

3665563    25/07/2017
[International Registration No. : 1371958]
Avon Products, Inc.
601 Midland Avenue Rye, NY 10580 United States of America

Proposed to be Used
IR DIVISION
Cl.18;Bags, hand bags, clutch bags, tote bags, cases, holdalls, luggage tags of leather, suitcases, trunks, travelling 
bags; toiletry bags, make-up bags; backpacks; athletic bags, beach bags, duffel bags, gym bags, shopping bags; credit 
card cases; purses, pocket wallets; umbrellas.

Cl.25;Clothing; underclothing; lingerie; clothing for children; hosiery, socks, tights, vests; sweaters, tank tops, dresses,
skirts, trousers, sweat pants, sweat shirts, track suits, shirts, blouses, shorts, socks, t-shirts, headgear; swimwear and 
beachwear; pyjamas, nightdresses; jackets; bath robes, bath sandals and bath slippers; gloves, mittens; headgear, 
baseball caps, visors, hats; scarves; belts; footwear; slippers, boots and shoes, women's shoes, flip flops.

Cl.35;Advertising, direct mail advertising; business information; promotional and marketing services; publicity; sales 
promotion; provision of commercial information; retail services connected with the sale of beauty and personal care 
products, bags, luggage, cases, purses, wallets, umbrellas, clothing, footwear and headgear; information, advisory and 
consultancy services relating to all of the aforesaid services.
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Trade Marks Journal No: 1853 ,   11/06/2018           Class 99 
 

Priority claimed from 11/10/2016; Application No. : 302016000101680 ;Italy 

3676288    09/02/2017
[International Registration No. : 1374258]
MA-FRA S.P.A.
Via Aquileia, n. 44/46 I-20021 BARANZATE (MI) Italy

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils; cosmetics; hair lotions; toothpaste; eau de toilette; scented water; 
compressed air, stored in a box, for the cleaning and dusting; cosmetics for animals; creams for leather; polishing 
creams; creams for whitening the skin; deodorants for pets; deodorants for human or animal [perfumery]; detergents, 
except those used in manufacturing processes and those for medical use; lotions for cosmetic use; toiletry oils; cosmetic 
preparations for baths; bath preparations, not for medical purposes; preparations for polishing; whitening preparations 
for leather; room fragrances; soaps; deodorant soaps; shampoo; shampoos for pets; dry shampoo; stain removers; 
cloths impregnated with a detergent for cleaning; talcum powder.

Cl.5;Veterinary preparations; food and dietetic substances adapted for veterinary purposes; food supplements for 
animals; materials for dressings; disinfectants; preparations for destroying vermin; fungicides; herbicides; deodorants; 
air deodorizers; deodorants for clothing and textiles; disinfecting soaps.
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Trade Marks Journal No: 1853 ,   11/06/2018           Class 99 
 

3676398    18/07/2017
[International Registration No. : 1208873]
GRANDVISION GROUP HOLDING B.V.
The Base, Evert van de Beekstraat 1-80, Tower C, 6th Floor NL-1118 CL Schiphol

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.35;Retail sale services for optical goods, namely spectacles, spectacle frames, corrective spectacles and 
sunglasses, goggles for sports, spectacle glasses and optical glasses, lenses for sunglasses, corrective lenses, contact 
lenses, lenses, spectacle cases, containers for contact lenses, cords, chains and ties for holding spectacles, binoculars, 
magnifying glasses (optics); dissemination of advertisements in connection with optical goods; organization of 
exhibitions of optical goods for commercial or advertising purposes; organization of promotional activities in connection 
with optical goods.

Cl.44;Opticians" services; advice and information in the field of optical goods; advice in connection with the adaptation 
of optical goods to one"s facial structure, namely testing and adjustment of spectacle frames; fitting of spectacles and 
sight tests; adaptation of prescription eyeglasses.

4819
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Priority claimed from 10/09/2017; Application No. : 707588 ;Switzerland 

3676781    26/09/2017
[International Registration No. : 1373883]
DANIEL WALDMANN
Agiou Andreou Str. 223 Columbia Plaza, Townhouse 5 CY-3036 LIMASSOL Cyprus

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps; perfumery.

Cl.18;Leather and imitation leather, goods made of these materials not included in other classes; animal skins; trunks 
and suitcases; umbrellas, parasols and walking sticks; whips, harness and saddlery.
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Trade Marks Journal No: 1853 ,   11/06/2018           Class 99 
 

3679573    12/06/2017
[International Registration No. : 1375310]
FISCHER PANDA GMBH
Otto-Hahn-Straße 40 33104 Paderborn Germany

Address for service in India/Attorney address:
L.S. DAVAR & CO.
GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 
091,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
Cl.7;Generators of electricity; machines for mobile power supplying and mobile energy supplying; hybrid (diesel-
electric) drives (except for land vehicles), in particular for ships, yachts, sailing boats and motorboats; power-supplying 
and mobile energy-supplying machines; block-type thermal power stations.

Cl.11;Air-conditioning apparatus and installations.
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Priority claimed from 24/11/2016; Application No. : 302016000118862 ;Italy 

3680720    14/04/2017
[International Registration No. : 1375307]
FERRERO S.P.A.
Piazzale Pietro Ferrero, 1 I-12051 ALBA (CUNEO) IT

Proposed to be Used
IR DIVISION
Cl.28;Games and playthings; gymnastic and sporting articles; decorations for Christmas trees.

Cl.30;Pastry; confectionery; chocolate; chocolate products; cereal-based snacks; cream filled sponge cakes; biscuits; 
cakes; sweet baked products; wafers; cocoa based spread creams; chocolate-based beverages; cocoa-based beverages; 
ice cream.

Cl.41;Teaching; providing of training; entertainment services; sporting and cultural activities; organization of games 
and competitions; organization and provision of games and competitions via the Internet.
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Priority claimed from 27/09/2016; Application No. : 30 2016 027 665 ;Germany 

3686575    22/03/2017
[International Registration No. : 1376056]
Reutter GmbH
Hans-Paul-Kaysser-Straße 10 71397 Leutenbach Germany

Proposed to be Used
IR DIVISION
Cl.6;Closures of metal; tanks of metal; metal hardware; metal goods for locksmith works; locks and keys, of metal, in 
particular locks and keys made of metal for fuel tanks in vehicles; lock barrels of metal; nuts, bolts and fasteners, of 
metal; metal lids, threaded bars of metal, threaded rings of metal; pipes, tubes and hoses, and fittings therefor, including 
valves, of metal.

Cl.12;Parts and fittings for vehicles, fuel caps for vehicles, caps for vehicle fuel tanks, caps for coolant tanks and oil 
filler caps for vehicles, filler caps for vehicle fuel tanks; fuel tanks for vehicles, gaskets for vehicle fuel tanks, tubing 
connectors for fuel lines used in vehicles; filler necks for fuel tanks for vehicles; containers adapted for use in vehicle 
interiors, namely tanks for fuel storage, coolant storage, oil storage, and/or water storage.

Cl.20;Containers, and closures and holders therefor, non-metallic; closures of plastic for containers; pipe fasteners, 
pipe connectors and holders for pipes, non-metallic; cable fasteners and holders for cables, non-metallic; fasteners, non-
metallic, for fastening of storage tanks and containers; screws of plastic, nuts of plastic, caps of plastic for nuts, threaded 
bars and threaded rings of plastic; plastic fuel tanks [other than parts of vehicles]; locks and keys, non-metallic, in 
particular non-metallic locks for fuel tanks for vehicles; lock barrels, not of metal; fitted plastic inserts for use as 
container liners.

Cl.42;Engineering services; construction drafting in the field of filling technology and closure technology for containers
and for tanks built into vehicles, agricultural machines and machines used in constructions; industrial research in the 
field of filling technology and closure technology for fuels.
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Priority claimed from 22/08/2017; Application No. : 2017734334 ;Russian Federation 

3708013    04/10/2017
[International Registration No. : 1378682]
Sberbank of Russia
Vavilova street, 19 RU-117997 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;Software.

Cl.35;Advertising; business management; business administration.

Cl.36;Financial affairs.

Cl.38;Telecommunications.

Cl.42;Scientific and technological services and research and design relating thereto.
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3708033    25/09/2017
[International Registration No. : 1380142]
ZHUHAI SCHMIED TOOLS CO., LTD.
No. 981, Qianshan Gangchang Road, Zhuhai City Guangdong Province China

Address for service in India/Attorney address:
BHARAT DASWANI
Daswani House, Green Acres, 23 B Ahiripukur 1st Lane, Kolkata 700019

Proposed to be Used
IR DIVISION
Cl.3;Polishing wax; abrasives; corundum [abrasive]; silicon carbide [abrasive]; abrasive paper; abrasive cloth; abrasive 
cream; diamantine; cosmetics; dentifrices.

Cl.8;Hand tools, hand-operated; abrading instruments [hand instruments]; grindstones [hand tools]; emery grinding 
wheels; garden tools, hand-operated; bits [parts of hand tools]; spanners [hand tools]; lifting jacks, hand-operated; 
blades [hand tools]; tableware [knives, forks and spoons].

4825
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Priority claimed from 31/01/2017; Application No. : 016300378 ;European Union 

3708311    24/07/2017
[International Registration No. : 1380093]
HORNBACH BAUMARKT AG
Hornbachstr. 11 76879 Bornheim Germany

Address for service in India/Attorney address:
DE PENNING & DE PENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.11;Toilet seats; electric toilet seats; toilet seats with a soft-closing mechanism; toilet bowls, toilet bowls with 
integrated bidet water jets, toilet bowls; water closets, toilets, portable, toilets with washing functions, toilets with 
sterilizing functions, floor-mounted toilets and toilets, shower toilets, urinals [sanitary fixtures], bidets; flush levers for 
toilets; toilet seat lids; flushing devices for toilets and urinals, cisterns, concealed cisterns; pre-wall installations and pre-
wall elements, consisting of a cover and a framework being part of a sanitary installation, in which sanitary and/or heating 
pipes and toilet flushing systems and parts for sanitary equipment are arranged; sanitary modules, installation systems 
and frames for sanitary equipments, fittings and brackets for installation systems and frames; flush plates and flush 
buttons for toilets; washbasins, double washbasins, stands and pedestals for washbasins; bathtubs, shower receptors, 
baths (spa -) [vessels]; showers, shower pans, folding partition walls for bath tubs, shower cubicles and enclosures, bath 
screens; water conduit installations, pipes, valves and fittings for sanitary installations; taps and mixer taps; mixer 
faucets for washbasins, sinks, bathtubs and showers; lighting apparatus and installations; electric light fittings; mirror 
and furniture lamps; electrically heated towel rails and radiators; disinfectant and cleaning substance dispensers and 
dosing devices for toilets; parts and fittings for all the aforesaid goods.

Cl.20;Equipment (not water-conducting) for bathrooms and toilets, namely mirrors, cupboards fitted with mirrors, 
bathroom furniture, dressing tables, shelves of glass, hooks of plastic, goods of plastic, namely locks and keys, door and 
window fittings, clips, connection parts, grab handles and rails, curtain holders, not of textile, curtain rings, curtain rods, 
mats for sinks, spacer rings, intermediate layers for bath tubs, suction cups, suspended rails, hangers, trays and 
containers; decorative objects for bathrooms of plastic and wood; parts and fittings for all the aforesaid goods; plastic 
bins for storage.

Cl.21;Equipment (not water-conducting) for bathrooms and toilets, namely glass holders, soap brackets, soap 
dispensers, soap racks, toilet sponges, toilet plungers; towel holders, towel rails, towel rings, toilet paper holders, toilet 
paper dispensers, lavatory brushes and fittings, fitted toilet bags, storage baskets of metal, plastic bins (dustbins); 
glassware (all of the aforesaid goods included in this class); tissue holders; decorative objects for bathrooms of 
ceramics; parts and components for all the aforementioned goods.

Cl.24;Bath sheets, bath towels, bath towels, bath linen (except clothing), bathing towel wraps with hoods; toilet lid 
covers, toilet seat covers.

Cl.27;Mats for bathtubs, bath mats, carpets for bathrooms, non-slip bath mats, paper bath mats; bathroom tiles 
[carpet]; parts and fittings for the aforesaid goods.
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Trade Marks Journal No: 1853 ,   11/06/2018           Class 99 
 

Priority claimed from 24/04/2017; Application No. : 87422971 ;United States of America 

3708502    24/10/2017
[International Registration No. : 1380470]
Millenia Music, Inc.
3980 Broadway Ste.103 PMB 221 Boulder CO 80304 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Sound recordings featuring music, namely, digital recordings, phonograph records, pre-recorded audio tapes, 
enhanced CD's, compact discs, pre-recorded videotapes, pre-recorded video cassettes, pre-recorded digital audio tapes, 
DVD's, and laser discs featuring music.

Cl.36;Charitable fund raising; charitable fund raising services by means of an entertainment event; charitable fund 
raising services by means of musical concerts; charitable services, namely, organizing fundraising services and events to 
raise funds for environmental research and preservation; organizing and conducting special events for charitable 
fundraising purposes.
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Priority claimed from 24/04/2017; Application No. : 87422962 ;United States of America 

3709166    24/10/2017
[International Registration No. : 1380680]
Millenia Music, Inc.
3980 Broadway Ste.103 PMB 221 Boulder CO 80304 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Sound recordings featuring music, namely, digital recordings, phonograph records, pre-recorded audio tapes, 
enhanced CD's, compact discs, pre-recorded videotapes, pre-recorded video cassettes, pre-recorded digital audio tapes, 
DVD's, and laser discs featuring music.

Cl.36;Charitable fund raising; charitable fund raising services by means of an entertainment event; charitable fund 
raising services by means of musical concerts; charitable services, namely, organizing fundraising services and events to 
raise funds for environmental research and preservation; organizing and conducting special events for charitable 
fundraising purposes.
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Priority claimed from 31/03/2017; Application No. : 016542045 ;European Union 

3711134    26/09/2017
[International Registration No. : 1379404]
Supercell Oy
Itämerenkatu 11 FI-00180 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.9;Computer software and computer game software; downloadable computer software and computer game software; 
data storage media; game software adapted for use with television receivers; pre-recorded motion picture, television, and 
animation films; bags, cases and sleeves for storing and carrying telephones, computers, headphones and cameras; 
covers for mobile phones, portable computers and tablets; headphones; downloadable publications relating to computer 
games, computer game characters and electronic sports; decorative magnets; memory sticks; belts and straps for 
telephones, computers, headphones and cameras; electric power units.

Cl.16;Paper and cardboard; comic books; newspapers, photographs, magazines, books relating to computer games, 
computer characters and electronic sports, printed periodicals, newsletters, notebooks, and brochures; computer game 
instruction manuals; writing paper and envelopes; calendars; bookmarks; notebook and calendar covers; packing paper, 
wrapping paper and packaging materials; cardboard boxes; party decorations made of paper; pens, erasers; posters, 
paper banners; figures made of paper; paper bags; sticker albums, stickers; cards, post cards, collectable cards, trading 
cards; paper signs.

Cl.25;Clothing, footwear, headgear; T-shirts, sweat shirts, shirts, blouses, vests; jeans, pants, shorts; underwear, 
sportswear; socks; coats, jackets, suits; skirts; scarves; gloves, mittens; bathing suits, pajamas, negligee robes, 
bathrobes; caps and hats.

Cl.28;Electronic games; hand-held units for playing electronic games; action skill games; action figures as toys; toys, 
games and playthings; board games; game cards; play sets for action figures; game cards and playing cards; soft dolls; 
plush toys; stuffed toys, water toys, wooden toys, toys made of plastics; children's multiple activity toys; puzzles; 
balloons; bags, cases and sleeves for storing and carrying apparatus for games.

Cl.41;Electronic game services; providing on-line computer games; on-line gaming services; providing on-line 
computer games, multi-player matching services, and on-line entertainment in the nature of tournaments, cyber or virtual 
sports leagues and games shows; providing information on-line relating to computer games; provision of games by 
means of a computer based systems; providing interactive social games in a virtual environment; providing entertainment
information relating to computer games via information network; entertainment services; sporting and cultural activities; 
providing on-line publications relating to computer games, computer characters and electronic sports; presentation of 
movies, films, animations, and television programs; entertainment services in the nature of creation, development, and 
production of movies, films, animations, and television programs; organising events and conferences for entertainment 
purposes; organising of competitions; providing entertainment information relating to computer games via a website; 
providing computer games and gaming services through an internet website portal; organising and conducting video and 
computer game matches and tournaments; organising of electronic sports events.
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Priority claimed from 30/08/2017; Application No. : 017153271 ;European Union 

3711239    20/09/2017
[International Registration No. : 1379649]
ENZO DEGLI ANGIUONI S.p.A.
Via General Fara, 26 I-20030 Birago di Lentate sul Seveso (MI) Italy

Proposed to be Used
IR DIVISION
Cl.20;Divan bases; bed bases; chaise longues; cushions; accent pillows; cushions (upholstery); bean bag pillows; 
stuffed pillows; divans; divan beds; room dividers; beds; furniture and furnishings (furniture); dividing panels; armchairs; 
bed chairs; bean bag chairs; sofas; sleeping pads; bed heads.

Cl.24;Fabric on the roll; apparel fabrics; woven fabrics for making up into articles of clothing; fabric for use in the 
manufacture of bags; bed linen and blankets; bath linen; table linen, not of paper; household textile articles; friezes 
[textile wall hangings]; curtain holders of textile material; wall decorations of textile; pillow shams; throws; bed covers; 
lap rugs; bed throws; cushion covering materials; blankets for outdoor use; borders (textile wall hangings); linings 
[textile]; curtain fabric; household textile piece goods; woven fabrics; woven furnishing fabrics; fabrics; textile goods, 
and substitutes for textile goods; table linen; place mats of textile; duvet covers; furnishing fabrics in the piece.
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3711482    09/11/2017
[International Registration No. : 1381282]
POINT TEC PRODUCTS ELECTRONIC GMBH
Steinheilstr. 6 85737 lsmaning Germany

Address for service in India/Agents address:
L.S. DAVAR & CO.
5/1, KALKAJI EXTENSION, NEW DELHI- 110 019.

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumery; ethereal oils; preparations for body and beauty care; hair lotions.

Cl.14;Jewels; jewelry; precious stones; watches and chronometric instruments.
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Priority claimed from 12/10/2016; Application No. : 30 2016 228 827 ;Germany 

3711581    10/04/2017
[International Registration No. : 1381374]
Egon Zehnder international AG
Wiesenstrasse 17 CH-8008 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Writing of curriculum vitae for others; job and personnel placement; consultancy in the field of personnel 
recruitment; consultancy in the field of human resources; business management and organization consultancy; business 
organization and management consultancy in the field of personnel management; recruitment consultancy; management 
consultancy relating to personnel recruitment; consultancy on personnel and job placement; business management 
consultancy; consultancy in relation to personnel recruitment; corporate management consultancy; business 
management and organisation consultancy; consultancy on personnel selection issues; consultancy on corporate 
management issues; consultancy on human resources issues; consultancy on staff recruitment; consultancy services in 
relation to personnel recruitment; services of personnel placement agencies; personality testing for recruitment 
purposes; psychological testing for personnel selection purposes; evaluation of personnel requirements; professional 
consultancy relating to personnel management; professional personnel recruiting; personnel selection; personnel 
selection for third parties; psychological testing for the selection of personnel; personnel management and recruitment; 
personnel placement; personnel placement and recruitment; business recruitment consultancy; placement of personnel 
for management tasks.

Cl.41;Training for executives; training for managers; training in the field of business management; training in relation to
business management; management training; management training for adults; consultancy in relation to education and 
training in the fields of management and personnel; vocational guidance [education or training advice]; coaching in 
economic and management issues; conducting lectures in the field of management skills; management training; 
consultancy on management training.
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3713181    22/09/2017
[International Registration No. : 1379409]
Jürgen Haußmann
Steigstrasse 47 72644 Oberboihingen Germany

Proposed to be Used
IR DIVISION
Cl.16;Paper, cardboard and goods thereof, if not included in other classes; printed matter; photographs; pictures; 
brochures; books; tickets; labels, not made of textiles; handbooks; catalogues; posters; prospectuses; wrappers made of 
cardboard or paper.

Cl.35;Organization of trade fairs and exhibitions for commercial and advertising purposes; computerized file 
management; market studies; business inquiries; drawing up of commercial expert opinions; online advertising in a 
computer network; mail order advertising; distribution of samples for advertising purposes; demonstration of goods for 
advertising purposes; dissemination of advertising matter; rental of advertising space; advertising; compilation of 
information in computer databases.

Cl.41;Organization and conducting conferences, congresses and symposiums; online publication of electronic books 
and journals; presentation of live performances; organizing and conducting seminars, colloquiums and workshops.

Cl.43;Reservation of rooms and hotels; hotel services; restaurant services; services of snack-bars and self-service 
restaurants; rental of meeting rooms.
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3713251    17/02/2017
[International Registration No. : 1380769]
MORGAN TECNICA SPA
Via San Pancrazio, 11/B I-25030 Adro (Brescia) Italy

Address for service in India/Attorney address:
TRADESAFE
GANSHYAM HOUSE, NO.9, SHRINAGAR SOCIETY, OPP. SARDAR PATEL STADIUM, NEAR GOLDEN TRIANGLE, 
AHMEDABAD - 380 014 - GUJARAT

Proposed to be Used
IR DIVISION
Cl.7;Machines and apparatus for the textile and clothing industry; machines for the automatic cutting of fabric, natural 
and artificial leather, technical textile and non wovens; machines for spreading fabric, natural and artificial leather, 
technical textile and non wovens; machines for storing and handling rolls of fabric, natural and artificial leather, technical 
textile and non wovens; machines for loading rolls of fabric, natural and artificial leather, technical textile and non 
wovens; tables for spreading lay of fabric, natural and artificial leather, technical textile and non wovens; tables for 
storing and handling lay of fabric, natural and artificial leather, technical textile and non wovens; labelling machines; 
printing machines; printing machines for fabric, natural and artificial leather, technical textile and non wovens.

Cl.9;Software for the textile and clothing industry; software for controlling and operating machines for the automatic 
cutting of fabric, natural and artificial leather, technical textile and non wovens; software for controlling and operating 
machines for spreading fabric, natural and artificial leather, technical textile and non wovens; software for controlling and 
operating machines for storing and handling rolls of fabric, natural and artificial leather, technical textile and non wovens; 
software for controlling and operating machines for loading rolls of fabric, natural and artificial leather, technical textile 
and non wovens; software for controlling and operating labeling machines and printing machines; software for designing 
garments and textile products; software for garment virtual prototyping and fitting; software and hardware for projecting 
and editing markers on tables for spreading lay of fabric, natural and artificial leather, technical textile and non wovens; 
software for controlling printing machine; software for controlling circular and linear knitting machines; software for 
cutting room production planning; software for cutting room production data analysis; ink jet plotters.
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Priority claimed from 18/04/2017; Application No. : 293460 ;Israel 

3713666    25/06/2017
[International Registration No. : 1380258]
NEXAR LTD. 
58 Harakevet Street 6777016 Tel Aviv IL

Proposed to be Used
IR DIVISION
Cl.9;Smartphones, cameras, inertial measuring units, radar, lidar and other sensors located in or on motor vehicles; 
software and hardware located in moving vehicles for processing data generated by smartphones, cameras, inertial 
measuring units, radar, lidar and other sensors located in or on the motor vehicles; software and hardware located in 
motor vehicles for digitizing and recognizing objects on streets, roads and highways, including traffic congestion, 
infrastructure defects, road hazards, collisions, construction, other vehicles, road marks, road signs, traffic lights, 
available parking spots, parking violations, vehicle advertising signs and other objects; software and hardware for 
collecting, processing, aggregating and distributing data generated by remote sensors, including data generated by 
smartphones, cameras, inertial measuring units, radar, lidar and other sensors located in or on motor vehicles; software 
and hardware for motor vehicle dashboard camera applications for smartphones and other computing devices; software 
and hardware for high-definition mapping; software and hardware for street-view image databases.

Cl.35;Collection, processing and aggregation of data generated by sensors, including data generated by smartphones, 
cameras, inertial measuring units, radar, lidar and other sensors located in or on motor vehicles.

Cl.38;Transmission of information inferred from data generated by sensors, including data generated by smartphones, 
cameras, inertial measuring units, radar, lidar and other sensors located in or on motor vehicles.
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Priority claimed from 20/04/2017; Application No. : 703742 ;Switzerland 

3713733    18/10/2017
[International Registration No. : 1381253]
Quadient Group AG
Oberer Gansbach 1 CH-9050 Appenzell Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Software for adjusting electronic communication systems and digital printing systems.

Cl.38;Telecommunication; customer communication transmission via communication networks; dissemination of 
wireless application protocols; text messaging, retransmission of news to all types of Internet addresses (web 
messaging); transmission by electronic mail systems; communication by electronic means; communication of 
information by electronic means; communication services via electronic means; communication services for electronic 
data transmission; communication services for the electronic transmission of images; provision of access to electronic 
data connections; electronic transmission of information; transmission of data by computers.

Cl.42;Design, development and maintenance of software for customer-specific communication systems and digital 
printing systems; services provided by consultants regarding software migration, software integration and software 
installation.
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Priority claimed from 22/02/2017; Application No. : 30 2017 004 638 ;Germany 

3714519    30/06/2017
[International Registration No. : 1381161]
Heraeus Medical GmbH
Philipp-Reis-Str. 8/13 61273 Wehrheim Germany

Proposed to be Used
IR DIVISION
Cl.5;Bone filler materials consisting of living materials; bone cements for surgical and orthopedic purposes; bone 
cements for medical purposes; surgical implants made of living tissues; organic implants; plastic compounds for 
embedding and fixing bones and cartilage; adjuvants for medical purposes; organic tissue cultures for medical purposes; 
organic preparations for medical purposes; collagen for medical purposes; stem cells for medical purposes, amino acids 
for medical purposes.

Cl.10;Analytic devices for medical purposes; surgical, medical, dental and veterinary instruments and apparatus; 
artificial limbs, eyes and teeth; orthopedic articles; surgical suture material; wound drainage devices; wound suction 
devices; surgical instruments; electrical apparatus and instruments for medical purposes; medical apparatus and 
instruments; medical instruments for the interstitial thermotherapy of organic tissue; prosthetic and filling materials, 
namely, artificial materials for use in the replacement of bones, limbs and parts of bones and limbs as well as for the 
repair of bones and cartilage.
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Priority claimed from 11/07/2016; Application No. : 015641186 ;European Union 

3714587    09/01/2017
[International Registration No. : 1380774]
PHILIPPE STARCK
22 rua Tenente Valadim P-2750-502 CASCAIS Portugal

Proposed to be Used
IR DIVISION
Cl.3;Cosmetic products for the care and hygiene of skin and hair; perfume; eau de Cologne; scented water; eaux de 
toilette; eau de parfum; make-up products; air fragrances; bath and shower preparations; soaps; shaving products; nail 
varnish and products; preparations for oral hygiene.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(inspection) and teaching apparatus and instruments; apparatus and instruments for conducting, switching, transforming,
accumulating, regulating or controlling electricity; terminals for recharging of batteries and electric apparatus such as 
mobile telephones; apparatus for recording, transmission or reproduction of sound or images; magnetic recording media; 
digital recording media; connected bracelets [measuring instruments]; digital photo frames; video cameras; wearable 
activity sensors; magnetic identity cards; headphones; photovoltaic cells; cords and chains for spectacles; chargers for 
electronic cigarettes; computer keyboards; USB flash drives; faceplates for mobile telephones; cell phone straps; 
detectors; diagnostic apparatus not for medical use; video screens; sound recording apparatus; containers for contact 
lenses; spectacle cases; cases adapted for mobile telephones; sleeves for laptops; computer hardware; 
intercommunication apparatus; electric switches; sockets and socket covers; DVD players; electronic book readers; 
optical goods; spectacles [optics]; shooting glasses; goggles for sports; binoculars (optics); magnifiers (optical); 
sunglasses; measuring instruments; modems; smartwatches; spectacle frames; computers; solar panels for electricity 
generation; computer peripheral devices; photographic apparatus; electric batteries; solar batteries; mouse pads; 
cordless telephones; mobile telephones, portable telephones; televisions; automatic apparatus for the recording of the 
instant production of pictures and photographs; apparatus for developing and printing of digital photographs; computer 
mice; calculating machines; remote controls; payment terminals; earphones (headphones); locating devices; protective 
helmet for sports; protective gloves; control and regulating apparatus (thermostat); weather stations.

Cl.11;Lighting apparatus; light bulbs; street lamps; electric lamps; lampshades; lanterns for lighting; chandeliers; 
ceiling lights; night lights (lamps) for children; sanitary apparatus and installations; bathtubs; bath installations; bidets; 
shower cubicles; showers; toilets [water-closets]; urinals; faucets; hair driers; hand-drying apparatus for washrooms; 
sinks; fountains; washbasins; shower head; apparatus and installations for heating and generating steam; electric 
kettles; hot water bottles; electric coffee machines; coffee machines; heating apparatus for solid, liquid or gaseous fuels; 
stoves (heating apparatus); domestic fireplaces; electric heating apparatus; cooking equipment and apparatus; electric 
pressure cookers; kilns; kitchen ovens; cookers (cooking stoves); cooking stoves; microwave ovens; heating and 
cooking plates; radiators [heating]; bread toasters; toasters; waffle irons; extractor hoods for kitchens; multi-cookers; 
solar collectors [heating]; electric heaters for feeding bottles; installations for generating renewable energy sources in 
particular such as solar, wind, biomass, hydraulic and geothermal energy; air-conditioning apparatus and installations; 
fans; refrigeration apparatus; refrigerators; freezers.

Cl.12;Vehicles; apparatus for locomotion by land, air or water including such as plaisances of sail or motorized ships 
and boats; bicycles; civilian drones; prams; motorcycles; strollers; motorized scooters; safety seats for children, for 
vehicles; tricycles; scooters [vehicles]; electric vehicles; electric bicycles; mopeds; automobiles; golf carts; yachts; self-
balancing scooter; self-balancing unicycle; dirigible balloons and parts and components for all the aforesaid goods; 
saddlebags for two-wheeled vehicles. 

Cl.20;Works of art made of wood, wax, plaster or plastic; benches [furniture]; desks; picture frames; boxes of wood or 
plastic; couches; filing cabinets; seats; easy chairs; high chairs for children; free-standing partitions [furniture]; toy 
chests; chests of drawers; cushions; tea carts; divans; cabinet work; racks [furniture]; non-electric fans for personal use; 
armchairs; screens; figurines [statuettes] of wood, wax, plaster or plastic materials; mirrors [looking glasses]; beds; 
furniture; furniture of metal; storage furniture; modular cabinets; mobiles [decoration]; school furniture; outdoor 
furniture; street furniture; office furniture; bathroom furniture; kitchen furniture; moldings for picture frames; screens 
[furniture]; door handles, not of metal; umbrella stands; magazine racks; towel rails; coat stands; display stands; sofas; 
tables; table tops; stools; showcases [furniture]; packaging containers made of plastic; non-metallic containers for the 
kitchen, bathroom and transport.

Cl.42;Architectural services; indoor architecture; graphic arts design services; advice the field of architectural 
consultation, construction and planning of interior and exterior spaces; advice related to energy saving; technological 
consultancy services; design of interior decor; industrial design; services provided by packaging and logo designers; 
dress designing; testing of materials and textile; technical project study; urban planning and advice; construction 
drafting; research and development of new products for others; product design; ornamental design and creation of goods   
such as objects and furniture; environmental protection-related research; styling [industrial design].   
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Priority claimed from 12/10/2016; Application No. : 30 2016 228 830 ;Germany 

3716458    10/04/2017
[International Registration No. : 1381695]
Egon Zehnder International AG
Wiesenstrasse 17 CH-8008 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Writing of curriculum vitae for others; job and personnel placement; consultancy in the field of personnel 
recruitment; consultancy in the field of human resources; business management and organization consultancy; business 
organization and management consultancy in the field of personnel management; recruitment consultancy; management 
consultancy relating to personnel recruitment; consultancy on personnel and job placement; business management 
consultancy; consultancy in relation to personnel recruitment; corporate management consultancy; business 
management and organisation consultancy; consultancy on personnel selection issues; consultancy on corporate 
management issues; consultancy on human resources issues; consultancy on staff recruitment; consultancy services in 
relation to personnel recruitment; services of personnel placement agencies; personality testing for recruitment 
purposes; psychological testing for personnel selection purposes; evaluation of personnel requirements; professional 
consultancy relating to personnel management; professional personnel recruiting; personnel selection; personnel 
selection for third parties; psychological testing for the selection of personnel; personnel management and recruitment; 
personnel placement; personnel placement and recruitment; business recruitment consultancy; placement of personnel 
for management tasks.

Cl.41;Training for executives; training for managers; training in the field of business management; training in relation to
business management; management training; management training for adults; consultancy in relation to education and 
training in the fields of management and personnel; vocational guidance [education or training advice]; coaching in 
economic and management issues; conducting lectures in the field of management skills; management training; 
consultancy on management training.
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Priority claimed from 09/03/2017; Application No. : 2017-031700 ;Japan 

3716698    22/08/2017
[International Registration No. : 1381813]
TOYOTA JIDOSHA KABUSHIKI KAISHA (ALSO TRADING AS TOYOTA MOTOR CORPORATION)
1, Toyota-cho, Toyota-shi Aichi-ken 471-8571 Japan

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.9;Cell phone straps; telecommunication devices and apparatus; mobile phone neck straps; mobile phone cases; 
mobile phone accessories; loudspeakers; cabinets for loudspeakers; battery chargers for use with telephones; 
headphones; earphones; telephone apparatus; intercoms; mobile phones; antennas; audio- and video-receivers; 
camcorders; electric capacitors for telecommunication apparatus; compact disc players; digital cameras; digital photo 
frames; DVD players; electro-dynamic apparatus for the remote control of signals; electronic notice boards; facsimile 
machines; Global Positioning System (GPS) apparatus; hands free kits for phones; high-frequency apparatus; 
intercommunication apparatus; musical juke boxes; microphones; electric monitoring apparatus; navigation apparatus 
for vehicles (on-board computers); optical data media; personal stereos; portable media players; radar apparatus; radio 
pagers; radios; record players; remote control apparatus; satellite navigational apparatus; smartphones; cases for 
smartphones; sound and image recording apparatus; sound recording carriers; sound reproduction apparatus; sound 
transmitting apparatus; television apparatus; transmitters of electronic signals; vehicle radios; video recorders; 
telecommunication machines and devices for use in assisting in improving safety of car driving; audio equipment; car 
stereos; car televisions; in-car telephone handset cradles; computer mouse; computer operating programs, recorded; 
computer programs, recorded; computer programs, downloadable; personal computers; personal computers for vehicles; 
tablet computers; computers for use in remote monitoring of fuel cell power generators using communication networks; 
carrying cases adapted for computers; covers and cases for mobile telephones; covers and cases for tablet computers 
and notebook computers; computer programs for mobile phones; computer programs for fuel saving drive diagnosis 
devices; blank USB flash drives; computer keyboards; apparatus and installations for the production of X-rays, not for 
medical purposes; bar code readers; central processing units; integrated circuits; computer memory devices; computer 
peripheral devices; computer software applications, downloadable; computer software, recorded; data processing 
apparatus; disks, magnetic; electronic agendas; electronic book readers; electronic pocket translators; electronic tags for 
goods; integrated circuit cards; interfaces for computers; lasers, not for medical purposes; light-emitting diodes (LED); 
magnetic data media; marine depth finders; metal detectors for industrial or military purposes; microprocessors; mouse 
pads; optical character readers; printed circuit boards; printed circuits; printers for use with computers; protection 
devices against X-rays, not for medical purposes; sonars; electronic components; electronic memory devices; electronic 
control apparatus and instruments for vehicles; electronic display units for vehicles; electronic cruise control apparatus; 
computer hardware and software; navigation computers for cars; electric safety monitoring apparatus; vehicle safety 
apparatus in the nature of an on-board vehicular video surveillance systems; motor vehicle adaptive cruise control 
devices; electronic controllers for motor vehicle braking; computer software and hardware for motor vehicles for 
detecting road lane markers, pedestrians, objects outside of the vehicle, and relative distance thereof from a vehicle; 
computer software and hardware for motor vehicles for use in lane departure warning; electronic motor vehicle steering 
systems for assisting vehicles to stay on course near the center of a lane; computer software and hardware for motor 
vehicles for use in front collision warning; computer software and hardware for motor vehicles for use in automatically 
activating and deactivating high beam headlights upon sensing oncoming vehicle; fuel cells; electric bicycle batteries; 
bipedal walking humanoid robots, not including those for industrial use, medical use, or recreational use; robots for use 
in conducting conversation experiments between a robot and a human.

Cl.10;Medical instruments; medical robots; surgical robots; robots for walking aid for medical purposes; robots for 
aiding patient movement; walk assist robots for medical purposes; medical robots for assisting transfer and moving of 
patients; nursing care robots; nursing care robots for supporting patients, the disabled or the elderly; nursing care 
support robots for supporting transfer and moving of patients and persons requiring care; medical apparatus and 
instruments, other than walking aids, and crutches; sphygmomanometers; electrocardiographs; body fat monitors; 
surgical apparatus and instruments; therapeutic apparatus and instruments; heart pacemakers; massage apparatus for 
medical purposes; wheeled stretchers; knee supports for medical purposes; ankle supports for medical purposes; 
artificial limbs; trusses; elastic stockings for medical purposes; traction apparatus for medical purposes; physical 
exercise apparatus for medical purposes; electric belts for medical purposes; belts for medical purposes; hospital 
gurneys; body rehabilitation apparatus for medical purposes; medical instruments for monitoring a subject during 
walking process; medical instruments for gait and motion analysis; treadmills for medical purposes for use in walking 
and gait training; body rehabilitation apparatus for medical purposes used for balance training; nursing care support 
apparatus for supporting transfer and moving of patients and persons requiring care; medical apparatus for assisting 
transfer and moving of patients; movement assistance devices for medical and/or nursing care purposes; medical 
rehabilitation apparatus for walking training; rollators; walking aids for medical purposes.

4840



Cl.12;Automobile engines; driving motors for land vehicles; engine mounts for land vehicles; engines for land vehicles; 
gasoline engines for land vehicles; diesel engines for land vehicles; internal combustion engines for land vehicles; 
motors for land vehicles; propulsion mechanisms for land vehicles; jet engines for land vehicles; turbines for land 
vehicles; transmissions for land vehicles; transmission shafts for land vehicles; idling pulleys for land vehicles; belt 
pulleys for land vehicles; clutch mechanisms for land vehicles; hydraulic circuits for motor cars; gearboxes for land 
vehicles; torque converters for land vehicles; reversing gears for land vehicles; reduction gears for land vehicles; speed 
change gears for land vehicles; gearing for land vehicles; automobile chains; roller chains for land vehicles; connecting 
rods for land vehicles, other than parts of motors and engines; brakes for land vehicles; brake cylinders for land vehicles; 
brake segments for land vehicles; brakes for motor cars; brake shoes for motor cars; brake segments for motor cars; 
brake linings for motor cars; brake discs for land vehicles; brake facings for land vehicles; brake systems for land 
vehicles; brake pads for land vehicles; AC motors for land vehicles, not including their parts; DC motors for land vehicles 
not including their parts; motors, electric, for land vehicles; walking assistance cars; wheeled personal mobility vehicles 
as walking aids; wheeled personal mobility vehicles for use by persons in need of physical assistance to accomplish 
indoor and outdoor ambulatory tasks; motorized, electric-powered personal mobility type cars; motorized, electric-
powered personal mobility type scooters; electrically powered motor vehicles; electric tricycles; buses; trucks; 
ambulances; racing cars; amphibious vehicles; snowmobiles; armored vehicles; fork lift trucks; camping cars; tractors; 
trailers; trolley buses; hearses; automobiles and structural parts therefor; structural parts for buses; structural parts for 
trucks; automobile bodies; automobile bonnets; automobile bumpers; automobile chassis; automobile dashboards; 
automobile doors; automobile door handles; automobile hoods; automobile horns; automobile seats; automobile seat 
covers; automobile sunroofs; automobile tires; automobile wheels; spokes for automobile wheels; inner tubes for 
automobile tires; automobile wheel rims; rearview mirrors for automobiles; automobile windows; automobile 
windscreens; automobile windshields; automobile convertible tops; safety belts for automobile seats; safety harnesses 
for automobile racing; safety harnesses for automobile seats; security harness for automobile seats; steering wheels for 
automobiles; steering wheel covers for automobiles; air bags [safety devices for automobiles]; safety belts for automobile 
seats; seat belt pre-tensioners for automobiles; brake pedals for land vehicles; direction signals for automobiles; leather 
upholstery for automobile seats; leather upholstery for automobiles, buses and trucks; cigar lighters for automobiles; 
automobile covers [shaped]; mudguards for automobiles; luggage carriers for automobiles; spare wheel holders for 
automobiles; automobile roof racks; headlight wipers; windscreen wipers; windscreen wiper blades; motor vehicle brake 
control systems for applying emergency braking at low vehicle speeds; electronic brake control apparatus for 
automobiles; two-wheeled motor vehicles; bicycles; structural parts for motorcycles; structural parts for bicycles.
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Priority claimed from 11/10/2017; Application No. : 01879082 ;Australia 

3717106    02/11/2017
[International Registration No. : 1381645]
Ironskinn Proprietary Limited
3 The Battlement Castlecrag NSW 2068 Australia

Proposed to be Used
IR DIVISION
Cl.9;Diving suits; protective clothing for diving; wet suits for diving; protective clothing (body armour).

Cl.24;Apparel fabrics; fabric for use in the manufacture of clothing; mixed and synthetic fabrics; textile fabrics for use 
in the manufacture of sportswear.

Cl.25;T-shirts; caps (headwear); hooded sweatshirts; sweatshirts; swimming suits; swimwear.
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3717772    23/08/2017
[International Registration No. : 1382019]
RAIN S.p.A.
Corso Monforte, 7 I-20122 MILANO Italy

Proposed to be Used
IR DIVISION
Cl.9;Automatic controls for irrigation systems, sprinklers and sprinkler systems; audio recordings; audio tapes; 
videotapes; computers; programs for computers; computer software; radio transmitters and receivers; power surge 
protection equipment; transformers [electricity]; thermometers; parts and fittings for all the aforesaid.

Cl.11;Irrigation systems and installations, automatic irrigators; parts and fittings for all the aforesaid goods.

4843



Trade Marks Journal No: 1853 ,   11/06/2018           Class 99 
 

Priority claimed from 03/02/2017; Application No. : UK00003210585 ;United Kingdom 

3722145    14/07/2017
[International Registration No. : 1383835]
TI AUTOMOTIVE LIMITED
4650 Kingsgate Cascade Way, Oxford Business Park South Oxford, Oxfordshire OX4 2SU United Kingdom

Address for service in India/Attorney address:
KHURANA & KHURANA
E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201310

Proposed to be Used
IR DIVISION
Cl.6;Small items of metal hardware; metal containers for storage or transport; cold rolled steel; magnetic shielding 
steel; copper coated steel and nickel coated steel in strip and sheet form for use in further manufacture or construction; 
metal structural forms, namely, space frames, metal tubes, instrument panel beams and engine cradles; metal fluid lines 
and tubes; oil supply tubes of metal; metallic fuel tanks; couplings, quick connectors and fittings for fluid lines and 
hoses, all made of metal; fuel hoses, oil hoses, brake fluid hoses and coolant hoses; all made of metal; parts and fittings 
for all of the aforesaid.

Cl.7;Machine tools; motors and engines [except for land vehicles]; machine coupling and transmission components; 
parts and accessories for engines namely diaphragm carburetors, rotary carburetors; float bowl carburetors; ignition 
units for vehicles; fuel injection units, fuel rails, push rods, chain oilers, mixing oil pumps, fuel filter units and fuel pumps; 
chain oilers for power chain saws; bellows pumps, refrigeration pumps for vehicles, fuel modules in the nature of pumps, 
oil coolers; parts of engines and motors, namely, electronic heating rods and units for heating fluids in vehicles; air filter 
units for vehicles; air purge units for vehicles; vehicle engine parts, namely, diaphragm carburetors, rotary carburetors, 
float bowl carburetors, carburetors, fuel ignition units, injection units, mixing oil pumps, air filter assemblies, fuel filter 
assemblies, air purge units, fuel rails, diesel fuel tubing, push rods; oil coolers (vehicle engine parts); oil cooling units; 
vehicles parts and accessories, namely, fuel pump modules, fuel pumps, transmission oil coolers, engine oil coolers, 
radiator closures (caps) being parts of cooling radiators for motors and engines; bellows pumps, flexible exhaust 
couplings; compressors; pumps for refrigeration units in trucks; parts and fitting for all of the aforesaid.

Cl.9;Scientific, nautical, measuring, signalling apparatus and instruments; apparatus and instruments for conducting, 
switching, transforming, accumulating, regulating or controlling electricity; computer software; computer hardware; parts 
and fittings for all the aforesaid.

Cl.11;Apparatus for heating, steam generating, refrigerating, drying, ventilating, water supply and sanitary purposes; 
air conditioning, heating, freezing and refrigeration units, namely, evaporators, cold wall evaporators, no-frost 
evaporators, roll-bond evaporators, chest freezer evaporators, air conditioning evaporators, shelf units for freezer 
cabinets, gas condensers (other than parts of machines), hot wall condensers for refrigerators, waveline condensers for 
refrigerators, static condensers for refrigerators, dynamic condensers for refrigerators, heat accumulators, steam 
accumulators, dryers, heat exchangers, door warmers, heater units; air conditioning units in vehicles and component 
parts for air conditioning units in vehicles, namely, condensers, receiver-dryers, accumulators and suction and discharge 
pipes; heater units for vehicles; parts and fittings for all of the aforesaid.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; structural parts for vehicles; vehicle structural parts, 
namely, instrument panel beams, radiator closures, engine cradles, space frames, tubes; power steering units, brakes, 
antilock braking system units, electronic stability program units for anti-lock brake systems, fuel lines, vapour lines, oil 
lines, coolant lines, brake lines including rigid and flexible tubes and hoses and couplings, connectors, fittings and 
bundles therefor; vehicles parts and accessories, namely, fuel tank units, plastic fuel tanks, filler necks; parts and fittings 
for all of the aforesaid.

Cl.17;Flexible pipes, tubes and hoses, not of metal; non-metallic rigid and flexible fluid lines and hoses for air, coolant, 
water, ignition fuel, fuel vapor, oil, brake fluids, transmission fluids, power steering fluids and refrigerant in vehicles; non-
metallic couplings and connectors for all of the aforesaid; radiator hoses, heater hoses, air conditioning hoses; non-
metallic flexible oil supply tubes; parts and fittings for all of the aforesaid.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; engineering services; automotive and marine 
vehicle scientific research, design and development services; automotive and marine vehicle engineering services; 
design of automotive parts and marine vehicle parts; design of accessories for automotive and marine vehicles; 
conducting technical tests and analysis in the automotive and marine vehicle industry; providing virtual computer 
systems and virtual computer environments through cloud computing for use in connection with automotive and marine 
vehicles; automotive and marine vehicle diagnostic services, namely, providing vehicle diagnostic information, vehicle 
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mileage, vehicle maintenance needs, vehicle diagnostic readings and diagnostic trouble codes for the persons buying 
and selling their vehicles, namely, to drivers and car dealers; hosting an online community website featuring information 
about automotive and marine vehicles; information and advisory services relating to all of the foregoing.
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3722177    19/10/2017
[International Registration No. : 1383000]
NuLink Co.Ltd., Japan
2638-50, Yamazaki, Noda-shi Chiba 278-0022 Japan

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations.

Cl.35;Retail or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies.
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Priority claimed from 23/12/2016; Application No. : 30 2016 111 753 ;Germany 

3722220    20/03/2017
[International Registration No. : 1383949]
SIKO GMBH
Weihermattenweg 2-6 79256 Buchenbach Germany

Address for service in India/Agents address:
HIRAL C. JOSHI.
501, VISHWANANAK, CHAKALA ROAD, ANDHERI (EAST), MUMBAI - 400 099.

Proposed to be Used
IR DIVISION
Cl.6;Clamps made of metal [manually, pneumatically, or electromechanically actuated clamping plates].

Cl.7;Electrical actuating drives for metal-, wood-, plastic working machines; electrical actuation drives for machines for 
the beverage-, packing- and textile industry; linear and rotary actuators (mechanical); hydraulic, pneumatic, mechanical 
process controllers; speed controllers (mechanical) for machines and motors; stepping motors, regulated or unregulated; 
regulated linear or rotary drives; drives for positioning machine elements or tools; hand-wheels and rotary knobs with 
integrated position indicator.

Cl.9;Length-measuring devices [magnetic, optical, inductive, capacitive], length-measuring devices; length-measuring 
instruments; numeric, mechanical, electrical, digital, analogue position indicators; angle knifes [magnetic, optical, 
inductive, capacitive]; slope indicators, revolution counters, speed indicators, speedometer apparatuses, speed meters; 
sensors for speed measurement and speed determination; magnetic sensors; electrical sensors; sensors for machine 
tools; sensors for determining positions; sensor-system software; electro-optical sensors; sensors for measuring 
instruments; sensors for automatic tracking of the sun"s position; optical sensors, distance sensors, potentiometers 
[geared potentiometers]; magnetic strips; incremental or absolute rotary position transducers; sensors for recording 
rotary or linear motions; displacement or angle measuring systems for stationary or mobile machines.

Cl.10;Length-measuring instruments for medical purposes.
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3722223    21/04/2017
[International Registration No. : 1382386]
ALEPH S.R.L.
Via Giotto, 26 LURATE CACCIVIO (COMO) Italy

Proposed to be Used
IR DIVISION
Cl.2;Printing ink; inks for use in silk screen printing; inks contained in cartridges; inks for colouring textiles; ink jet 
printer ink; ultra violet light-cured printing inks; printing inks for use in the graphic arts.

Cl.9;Electronic plotters; graphical plotters; plotter printers; computer software; application software; software drivers; 
interactive computer software; computer software packages.
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Priority claimed from 24/05/2017; Application No. : 4364004 ;France 

3723268    09/10/2017
[International Registration No. : 1383930]
COMPAGNIE DE SAINT-GOBAIN
Les Miroirs, 18 Avenue d'Alsace F-92400 COURBEVOIE France

Proposed to be Used
IR DIVISION
Cl.35;Business project management services, project management consulting and assistance in the field of housing, 
building, construction, industry and transportation; intermediary services for the creation of business partnerships; 
intermediary services to connect potential investors and start-ups in the field of housing, building, construction, industry 
and transport; business networking service; business strategy consultancy service; business sponsorship service; 
negotiation of business contracts for third parties.

Cl.41;Preparation, conducting and organization of conferences, congresses, seminars and conferences; organization of
competitions, award ceremonies and other events in particular through the Internet; the aforesaid services in the field of 
housing, building, construction, industry and transport.

Cl.42;Scientific and technological monitoring (watch) services in the field of housing, building, construction, industry 
and transport; assisting in the research and development of new products or processes, in particular for third parties in 
the field of housing, building, construction, industry and transport; management of research and development projects in 
the field of housing, building, construction, industry and transport (scientific and industrial research); technical tests and 
analysis of products in the field of housing, building, construction, industry and transport (expertise).
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Priority claimed from 15/02/2017; Application No. : 145025 ;Bulgaria 

3723303    24/07/2017
[International Registration No. : 1382490]
Dimitar Hristov BALEV
Blvd. Vitosha No.137, apt. 17 BG-1408 Sofia Bulgaria

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumery; essential oils; aromatics [essential oils]; ionone [perfumery]; extracts of flowers [perfumes]; 
potpourris [fragrances]; air fragrancing preparations; fragrances for household purposes; fragrances for automobiles; 
sachets for perfuming linen; scented wood; scented water; tissues impregnated with cosmetic lotions; cloths 
impregnated with a detergent for cleaning; cloths impregnated with polishing preparations for cleaning; vehicle cleaning 
preparations; bath salts, not for medical purposes.

Cl.5;Salts for mineral water baths; air purifying preparations; deodorants for clothing and textiles; air deodorising 
preparations; automobile deodorizers; deodorants, other than for human beings or for animals; moist wipes impregnated 
with a pharmaceutical lotion; disposable sanitizing wipes; sanitary napkins for household use.
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3723637    26/06/2017
[International Registration No. : 1382584]
CLEAR SCORE TECHNOLOGY LIMITED
47 Durham Street London SE11 5JA United Kingdom

Address for service in India/Attorney address:
K & S PARTNERS
4121/B,6TH CROSS, 19A MAIN, HAL II STAGE (EXTENSION) BANGALORE-560 038. KARNATAKA.

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; office functions; marketing services; financial 
marketing; marketing of financial products; customer targeting and marketing services; direct marketing; consumer 
research; company information services; collecting business information; collection and systemization of business data; 
provision of business advice; provision of business information; business advice relating to financial rating; data 
analysis (terms considered too vague by the International Bureau - Rule 13 (2) (b) of the Common Regulations); data 
processing services; data processing management; computerised data processing; computerised data verification; data 
retrieval services; database management services; computerised data verification; customer profiling services; 
information, advisory and consultancy services relating to all the aforesaid; maintenance of data bases; business risk 
management.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs; credit reference agency services; credit 
assessment and credit screening services; credit rating services; credit reporting services; preparation of credit rating 
reports; credit repair services; credit brokerage; credit risk information services; credit scoring services; credit score 
card services; consumer credit history services; previous credit application history services; credit information services; 
evaluation of the credit worthiness of companies and private individuals; providing information in the field of credit 
application processing, risk analysis, financial and related data analysis, risk modelling and analytics and analysis; 
providing information over the Internet in the field of credit application processing, risk analysis, financial and related 
data analysis, risk modelling and analytics and analysis; credit inquiry and consultancy services; financial consultancy 
relating to credit services; advisory services relating to credit and debit control; debt management services; financial 
assessment of company credit and providing information relating thereto; financial assessment of individual credit and 
providing information relating thereto; advisory services relating to financial planning; consumer credit consultancy; 
financial advisory services relating to credit; financial rating and credit reports; financial verification; aggregation of 
financial data; aggregation of company financial data; aggregation of personal financial data; providing information in 
relation to credit management; insurance services relating to credit; financial risk management services; information, 
advisory and consultancy services relating to all the aforesaid.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; database development services; database design 
and development; technical data analysis services; computerised analysis of data; hosting of databases; installation and 
maintenance of database software; design and development of software for database management; updating of software 
for databases; data cleansing services; electronic data storage; computerised data storage; technical data analysis 
services; recovery of computer data; data security services [firewalls]; development of data programs; designing of data 
processing systems; software engineering; software design; software research; software development; software 
installation; maintenance of software; software customisation services; computer software engineering; design of 
software; computer software consultancy; rental of software for website development; programming of software for 
website development; rental of software for analysing financial data; programming of software for analysing financial 
data; providing temporary use of non-downloadable software applications accessible via a website; providing temporary 
use of non-downloadable software for analysing financial data and generating reports; commissioned writing of computer 
programs, software and code for the creation of web pages on the internet; design of information systems relating to 
finance; information, advisory and consultancy services relating to the aforesaid.
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3725238    26/06/2017
[International Registration No. : 1382585]
CLEAR SCORE TECHNOLOGY LIMITED
47 Durham Street London SE11 5JA United Kingdom

Address for service in India/Attorney address:
K & S PARTNERS
4121/B,6TH CROSS, 19A MAIN, HAL II STAGE (EXTENSION) BANGALORE-560 038. KARNATAKA.

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; office functions; marketing services; financial 
marketing; marketing of financial products; customer targeting and marketing services; direct marketing; consumer 
research; company information services; collecting business information; collection and systemization of business data; 
provision of business advice; provision of business information; business advice relating to financial rating; data 
analysis (terms considered too vague by the International Bureau - Rule 13 (2) (b) of the Common Regulations); data 
processing services; data processing management; computerized data processing; computerised data verification; data 
retrieval services; database management services; customer profiling services; business risk management services; 
information, advisory and consultancy services relating to all the aforesaid; maintenance of data bases.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs; credit reference agency services; credit 
assessment and credit screening services; credit rating services; credit reporting services; preparation of credit rating 
reports; credit repair services; credit brokerage; credit risk information services; credit scoring services; credit scorecard 
services; consumer credit history services; previous credit application history services; credit information services; 
evaluation of the credit worthiness of companies and private individuals; providing information in the field of credit 
application processing, risk analysis, financial and related data analysis, risk modelling and analytics and analysis; 
providing information over the Internet in the field of credit application processing, risk analysis, financial and related 
data analysis, risk modelling and analytics and analysis; credit inquiry and consultancy services; financial consultancy 
relating to credit services; advisory services relating to credit and debit control; debt management services; financial 
assessment of company credit and providing information relating thereto; financial assessment of individual credit and 
providing information relating thereto; advisory services relating to financial planning; consumer credit consultancy; 
financial advisory services relating to credit; financial rating and credit reports; aggregation of financial data; aggregation 
of company financial data; aggregation of personal financial data; providing information in relation to credit management; 
insurance services relating to credit; information, advisory and consultancy services relating to all the aforesaid; financial 
risk management.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; database development services; maintenance of 
data bases; database design and development; technical data analysis services; computerised analysis of data; hosting 
of databases; installation and maintenance of database software; design and development of software for database 
management; updating of software for databases; data cleansing services; electronic data storage; computerised data 
storage; technical data analysis services; recovery of computer data; data security services [firewalls]; development of 
data programs; designing of data processing systems; software engineering; software design; software research; 
software development; software installation; maintenance of software; software customisation services; computer 
software engineering; design of software; computer software consultancy; rental of software for website development; 
programming of software for website development; rental of software for analysing financial data; programming of 
software for analysing financial data; providing temporary use of non-downloadable software applications accessible via 
a website; providing temporary use of non-downloadable software for analysing financial data and generating reports; 
commissioned writing of computer programs, software and code for the creation of web pages on the internet; design of 
information systems relating to finance; information, advisory and consultancy services relating to the aforesaid.
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Priority claimed from 21/04/2017; Application No. : 4356390 ;France 

3725270    20/10/2017
[International Registration No. : 1383931]
ALSTOM TRANSPORT TECHNOLOGIES
48 rue Albert Dhalenne F-93400 SAINT-OUEN France

Proposed to be Used
IR DIVISION
Cl.9;Computer programs, namely, guidance programs, route search and mapping for rail and road traffic; 
radiotelephone sets, personal digital assistants, telephone receivers, mobile terminals for telecommunications for rail and 
road traffic; diagnostic apparatus for fixed and mobile road and rail vehicles; electric and electronic equipment for data 
processing of satellite tracking and electric and electronic monitoring apparatus for rail and road traffic; system for the 
analysis and diagnostic of the state of a railway and road infrastructure equipment, control and diagnostic apparatus as 
particularly optical, data visualization, measurement, monitoring and control equipment, in particular lasers and 
surveillance cameras, data transmission apparatus and equipment, in particular alert data; management software and 
computer equipment for the analysis and processing of data collected by an analysis and diagnostic system making it 
possible to ensure the continuous management of rail and road traffic and the maintenance and continuous or predictive 
adaptation of rail and road traffic; control equipment for the management of rail and road transport lines; electro-dynamic 
apparatus for the remote control of railway points; alarms (instruments); acoustic [sound] alarms; electric cables; 
calculating machines; integrated circuit cards [smart cards]; juke boxes (for computers); circuit breakers; printed circuits; 
integrated circuits; computer keyboards; electric collectors; electric and electronic installations for the remote control of 
rail and road operations; control panels (electricity); electric apparatus for commutation; speed checking apparatus for 
vehicles; breakers (circuit breakers); magnetic and optical data media; electric and electronic relays; speed indicators; 
information processing apparatus; computer interfaces; computer readers; software (recorded programs); software 
packages; computer memory devices; distance measuring apparatus; computer programs (downloadable software); 
recorded computer programs; signaling panels, luminous or mechanical; automatic steering devices for vehicles; 
processors (central processing units); recorded operating system programs (for computers); electronic publications 
(downloadable); chips (integrated circuits); satellite navigation apparatus; luminous or mechanical signals; electro-
dynamic apparatus for the remote control of signals; transmitters of electronic signals; apparatus for rail and road traffic 
safety; electronic display panels; time recording apparatus; electric alarm bells; transformers; navigation apparatus for 
rail and road vehicles (on-board computers): distance recorders for rail and road vehicles; voltage regulators for rail and 
road vehicles.

Cl.35;Commercial business management; commercial administration; management services relating to rail and road 
transport; computerized file management services in particular in the rail and road field; commercial project management 
services in the frame of rail and road network construction projects; updating, compilation and maintenance of data in the 
rail and road field in computer databases; systematization of information in the field of rail and road in computer 
databases.

Cl.37;Installation and repairing of devices reporting all incidents and accidents impacting rail and road traffic; 
installation, servicing, repair and maintenance of control equipment for the management of rail and urban transport lines.

Cl.38;Satellite transmission, e-mail transmission, digital file transmission, on-demand video clip transmission, data 
streaming, computer-assisted transmission of messages and images, all of these services relating to the field of rail and 
urban transport.

Cl.39;Providing of information on rail and road traffic, providing of routes for rail and road vehicles, providing of rail 
and road routes; information services on timetables of trains, buses and trams and all other means of transport, rail and 
road transport services; information service relating to the planning and organizing of rail and road transport flows; 
logistic studies relating to rail and road transport; inspection of road and rail traffic; reservation services relating to rail 
transport; rail and road terminal operations, rail and road intermodal terminal services, management of multimodal rail 
and road transport platforms.

Cl.42;Providing computer programs for drawing maps and routes and guiding through a communication network; 
monitoring of rail and road infrastructures; maintenance of computer software; software installation; software 
consultancy; software development [design]; updating of software; software as a service [SaaS].
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Priority claimed from 23/02/2017; Application No. : 2017/16027 ;Turkey 

3725670    05/06/2017
[International Registration No. : 1383396]
RAPRO KIMYA TURIZM BILISIM SANAYI VE TICARET ANONIM SIRKETI
Kemalpasa Organize Sanayi Bölgesi Ankara Asfalti 26.Km Kuyucak Yolu No:226 Kemalpasa Izmir Turkey

Address for service in India/Attorney address:
SELVAM & SELVAM, ADVOCATES
9/3, Valliammal Street, Kilpauk, Chennai - 600010

Proposed to be Used
IR DIVISION
Cl.7;Engines and motors, other than for land vehicles, parts and fittings therefor, hydraulic and pneumatic controls for 
engines and motors, brakes other than for vehicles, brake linings for engines, crankshafts, transmission gears for 
machines, cylinders for engines, pistons for engines, turbines, not for land vehicles, filters for engines and motors, oil, air 
and fuel filters for land vehicle engines, exhausts for land vehicle engines, exhaust manifolds for land vehicle engines, 
engine cylinders for land vehicles, engine cylinder heads for land vehicles, pistons for land vehicle engines, carburetors 
for land vehicles, fuel conversion apparatus for land vehicle engines, injectors for land vehicle engines, fuel economises 
for land vehicle engines, pumps for land vehicle engines, valves for land vehicle engines, starter motors for land vehicles, 
dynamos for land vehicle engines, sparking plugs for land vehicle engines; bearings, namely ball or roller bearings for 
machines.

Cl.17;Raw or semi worked rubber and gum for use in the manufacture of goods made from these materials and not 
included in other classes; gutta-percha; asbestos; latex, mica and goods made from these materials; flexible pipes made 
from rubber and plastic; hoses made of plastic and rubber, including those used for vehicles; junctions for pipes of 
plastic and rubber; pipe jackets of plastic and rubber; hoses of textile material; junctions for pipes, not of metal; pipe 
jackets, not of metal; connecting hose for vehicle radiators; synthetic plastic as semi-finished products in form of foils, 
plates, rods, profiles, hoses, tubes, blocks; rubber hoses.

Cl.35;Advertising, marketing and public relations; organization of exhibitions and trade fairs for commercial or 
advertising purposes; design of advertising materials; compiling indexes of information for commercial or advertising 
purposes; office functions; secretarial services; arranging newspaper subscriptions for others; compilation of statistics; 
rental of office machines; systemization of information into computer databases; telephone answering for unavailable 
subscribers; business management, business administration and business consultancy; accounting; commercial 
consultancy services; personnel recruitment, personnel placement, employment agencies, import-export agencies; 
temporary personnel placement services; the bringing together, for the benefit of others, of a variety of goods, namely, 
engines and motors, other than for land vehicles, parts and fittings therefor, hydraulic and pneumatic controls for engines 
and motors, brakes other than for vehicles, brake linings for engines, crankshafts, transmission gears for machines, 
cylinders for engines, pistons for engines, turbines, not for land vehicles, filters for engines and motors, oil, air and fuel 
filters for land vehicle engines, exhausts for land vehicle engines, exhaust manifolds for land vehicle engines, engine 
cylinders for land vehicles, engine cylinder heads for land vehicles, pistons for land vehicle engines, carburetors for land 
vehicles, fuel conversion apparatus for land vehicle engines, injectors for land vehicle engines, fuel economisers for land 
vehicle engines, pumps for land vehicle engines, valves for land vehicle engines, starter motors for land vehicles, 
dynamos for land vehicle engines, sparking plugs for land vehicle engines, bearings, namely ball or roller bearings for 
machines, motor land vehicles, motorcycles, mopeds, engines and motors for land vehicles, clutches for land vehicles, 
transmissions, transmission belts and transmission chains for land vehicles, gearing for land vehicles, brakes, brake 
discs and brake linings for land vehicles, vehicle chassis, automobile bonnets, vehicle suspension springs, shock 
absorbers for automobiles, gearboxes for land vehicles, steering wheels for vehicles, rims for vehicle wheels, vehicles for 
locomotion by water and their parts, other than their motors and engines, raw or semi worked rubber and gum for use in 
the manufacture of goods made from these materials, gutta-percha, asbestos, latex, mica and goods made from these 
materials, flexible pipes made from rubber and plastic, hoses made of plastic and rubber, including those used for 
vehicles, junctions for pipes of plastic and rubber, pipe jackets of plastic and rubber, hoses of textile material, junctions 
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for pipes, not of metal, pipe jackets, not of metal, connecting hose for vehicle radiators, synthetic plastic as semi-finished 
products in form of foils, plates, rods, profiles, hoses, tubes, blocks, rubber hoses; enabling customers to conveniently 
view and purchase those goods, such services may be provided by retail stores, wholesale outlets, by means of 
electronic media or through mail order catalogues.
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Priority claimed from 22/12/2016; Application No. : 016200362 ;European Union 

3726720    21/06/2017
[International Registration No. : 1383336]
LMT LEADING METALWORKING TECHNOLOGIES GMBH & CO. KG
Heidenheimer Straße 84 73447 Oberkochen Germany

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.7;Machine tools; tools [parts of machines]; mechanical tools; milling cutters, hob cutters, disc milling cutters, milling 
drills, milling heads with indexable inserts, gimlets, taps, twist drills, centre drills, core drills, step drills, cutter heads, 
gear cutting tools, thread cutting tools, thread rolling heads, thread rolls, cutting inserts, peeling heads, engraving tools, 
film cutters, reaming tools, reamers, orbital tools, machining tools, cutting tools, countersinks, countersink tools, saw 
blades, all the aforesaid goods being parts of machines.

Cl.37;Repair, maintenance and servicing of tools; installation, maintenance and repair of machine tools; tool setting 
and balancing; sharpening, re-sharpening and recoating of tools through gas phase deposition (maintenance/repair).

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; design and development of specialist tools; 
technical consultancy for use of tools; engineering services; device and computer hardware development and computer 
software for use of machine tools.
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Priority claimed from 25/04/2017; Application No. : 4357131 ;France 

3726773    20/10/2017
[International Registration No. : 1384107]
CHASSIS BRAKES INTERNATIONAL BV
High Tech Campus 84 NL-5656 AG Eindhoven

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry; brake fluids; braking circuit fluids; driving fluids for hydraulic devices.

Cl.7;Electric motors other than for land vehicles; compressed air machines; compressed air pumps; compressed air 
engines; shaft couplings (machines); control cables for machines, engines or motors; universal joints; hydraulic controls 
for machines, motors and engines; pneumatic controls for machines, motors and engines; compressors (machines); 
machine valves; fuel filters; oil filters; air filters for engines; hydraulic pumps; hydraulic control cylinders; hydraulic 
motors; hydraulic valves; hydraulic tanks; hydraulic filters; apparatus for filling and draining hydraulic motor-vehicle 
circuits; air valves; compressed-air brakes; pneumatic coupling apparatus; hydraulic coupling apparatus; pistons (parts 
of machines, motors or engines); pumps (machines); pumps (parts of machines, engines or motors); pressure regulators 
(parts of machines); valves (parts of machines).

Cl.9;Electrical and electronic measurement, control and adjustment apparatus for motor vehicles; power supply units; 
testing equipment for automobiles; apparatus for analyzing braking operation; electric coupling apparatus; electronic 
coupling apparatus; coupling and control apparatus for monitoring and controlling hydraulic and/or pneumatic systems; 
brake control apparatus; brake pressure control apparatus; computers; software; diagnostic instruments for automobile 
braking systems; equipment for simulations (testing equipment for automobile braking systems).

Cl.11;Air filters for heating and ventilation systems for vehicles.

Cl.12;Vehicles for locomotion by land, air, water or rail; brake force amplifiers; A-arms for motor vehicle wheels; 
electronic handbrakes; handbrakes and active anti-start devices; electronic devices for braking power proportioning; 
brake calipers; brake drums; brake shoes; brake disks; air springs and gas springs for vehicles; suspension shock 
absorbers for vehicles; vehicle suspension springs; vehicle chassis; hydraulic circuits for vehicles; clutches for land 
vehicles; brakes for vehicles; shock absorbing springs for vehicles; mechanical coupling apparatus for vehicles; gear 
boxes for land vehicles; suspension shock absorbers for vehicles; transmissions for land vehicles; brake segments for 
vehicles; brake pads for vehicles.

Cl.16;Printed matter; posters; printed matter; books; pamphlets; journals (magazines); catalogs; diagrams; forms; 
flyers; instructional material except apparatus; blueprints.

Cl.17;Coupling linings; shock-absorbing buffers of rubber; clack valves of rubber; pipe seals; cylinder jointing; clutch 
linings; brake lining materials, partly processed; waterproof packings; junctions, not of metal, for pipes; flexible pipes not 
of metal; connection tubes and pipes made of rubber or plastic.

Cl.37;Installation, repair, servicing and maintenance services for motor vehicles and components thereof; information 
on the installation, repair, servicing and maintenance of motor vehicles and components thereof.
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Priority claimed from 28/04/2017; Application No. : 4358095 ;France 

3737772    11/09/2017
[International Registration No. : 1385150]
MAGIC DESIGN STUDIOS
Immeuble le Jacques Cartier, 394 Rue Léon Blum F-34000 MONTPELLIER France

Address for service in India/Attorney address:
LALL & SETHI
D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmitting, receiving, reproducing and processing sound and images; magnetic, optical, 
digital and electronic recording media; magnetic, optical and digital disks; computer programs; digital personal assistant, 
computer memories; printed circuits; computers; computer peripheral equipment, namely screens, keyboards, mice, 
consoles and controllers, magnetic, optical and digital disk and diskette drives; telephony and telecommunication 
apparatus; recorded computer programs; computer game software; software (recorded programs); computer software for 
playing video games, computer games and on-line games; multimedia and interactive software; computer software on 
mobile telephones; electronic game consoles; magnetic, optical and digital media for computer programs; CD-ROMs; 
compact disks; computer games; video and audio games; software containing music and soundtracks from 
cinematographic films; cinematographic films; mouse pads.

Cl.28;Games, toys; apparatus for electronic games other than those adapted for use only with a television set; 
audiovisual games on computer platforms; action figures; miniature figures; board games; dolls; clothing for dolls; 
automatic game machines other than prepaid ones and those for use solely with a television set; toys, coin-operated 
games, playing cards; game apparatus designed for use with a television set.

Cl.41;Education; teaching; tuition; training; entertainment; sporting and cultural activities; organization of competitions 
relating to video games, educational and/or entertainment games; organization and conducting of colloquiums, 
conferences, congresses, organization of exhibitions for cultural or educational purposes; organization of exhibitions in 
the field of entertainment; editing of entertainment, educational and teaching texts; publication of press magazines, 
publication of newspapers, editing of books, editing of newspapers, editing of magazines, publication of books; training 
services relating to information and telecommunication technologies, information services on on-line computer games 
and other on-line entertainment; game services provided online (from a computer network); game services via cellular 
telephones; game services by means of mobile telephones or for use thereon; production of films, shows, movie studio, 
rental of films, rental of video and sound recordings; organization of shows; leisure services; production of radio 
programs, television programs, filmed and televised entertainment, recording of sounds (recording studios) or images 
(filming) on magnetic recording media.
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Priority claimed from 09/06/2017; Application No. : 707189 ;Switzerland 

3737777    30/10/2017
[International Registration No. : 1385154]
Fretz Men AG
Hallwilerweg 4 CH-5615 Fahrwangen Switzerland

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; handbags, briefcases, traveling bags, multi-purpose bags, rucksacks, trunks 
and suitcases; all the aforesaid goods of Swiss origin.

Cl.25;Clothing, footwear, headgear; all the aforesaid goods of Swiss origin.
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Priority claimed from 20/01/2017; Application No. : 016276041 ;European Union 

3739449    18/07/2017
[International Registration No. : 1385877]
Financière des sociétés techniques
71 rue Vicq d'Azir F-75010 Paris France

Proposed to be Used
IR DIVISION
Cl.9;Electronic and electromechanical relays, electronic equipment and systems.

Cl.40;Manufacture of electromechanical relays; manufacture of electronic equipment and systems.

Cl.42;Design of electromechanical relays; design of electronic equipment and systems.
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Priority claimed from 28/07/2017; Application No. : 4379833 ;France 

3739699    04/08/2017
[International Registration No. : 1385888]
EXCLUSIVE GROUP
20 Quai du Point du Jour F-92100 Boulogne-Billancourt France

Proposed to be Used
IR DIVISION
Cl.9;Data processing equipment; computers; computer solutions (data processing equipment, computer programs and 
software); computer systems; computer programs and computer software [recorded programs], in particular, software for 
computer security.

Cl.35;Sale of data processing equipment, computers, computer solutions (data processing equipment, computer 
software and programs), computer systems, computer programs and software; grouping, for the benefit of others, of data 
processing equipment, computers, computer solutions (data processing equipment, computer programs and software), 
computer systems, computer programs and software (excluding the transport thereof) enabling customers to 
conveniently view and purchase those goods.

Cl.36;Financial affairs; insurance; banking affairs; financing services; financial analysis; raising or investing capital; 
financial consultancy; financial evaluation (insurance, banking); fund investment; financial management.

Cl.37;Repair of data processing equipment, computers, computer solutions (data processing equipment, computer 
programs and software), computer systems.

Cl.42;Design, development, rental, installation, maintenance, updating of data processing equipment, computers, 
computer solutions (data processing equipment, computer programs and software), computer systems, computer 
programs and software; repair of computer programs and software; advisory and consultancy services relating to the 
aforesaid services; support services relating to computer software and computer solutions (equipment for data 
processing, computer programs and software) and computer systems; computer system analysis; computer virus 
protection services.
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3740561    13/06/2017
[International Registration No. : 1385436]
JOINT LIMITED LIABILITY COMPANY "NATIVITA"
3, Stroiteley str. Vitebsk region 211361 township Beshenkovichi Belarus

Address for service in India/Attorney address:
CHADHA & CHADHA, ADVOCATES
F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and medicinal agents, preparations and substances, vaccines for the treatment, of oncological, 
autoimmune and severe infectious diseases; sanitary preparations for medical purposes; dietetic food and substances 
adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; plasters, materials 
for dressings; disinfectants; fungicides; herbicides; acaricides; aconitine; alkaloids for medical purposes; alginates for 
pharmaceutical purposes; algicides; aldehydes for pharmaceutical purposes; amino acids for medical purposes; 
analgesics; anaesthetics; antibiotics; antiseptics; medicine cases, portable, filled; first-aid boxes, filled; aluminium 
acetate for pharmaceutical purposes; acetates for pharmaceutical purposes; germicides; balms for medical purposes; 
bandages for hygienic purposes; bandages for dressings; biocides; bromine for pharmaceutical purposes; paper for 
mustard plasters; mothproofing paper; petroleum jelly for medical purposes; vaccines; oxygen baths; antiseptic cotton; 
aseptic cotton; absorbent cotton; wadding for medical purposes; cotton for medical purposes; radiological contrast 
substances for medical purposes; nutritive substances for microorganisms; radioactive substances for medical 
purposes; bismuth subnitrate for pharmaceutical purposes; melissa water for pharmaceutical purposes; sea water for 
medicinal bathing; mineral waters for medical purposes; thermal water; dietary fiber; gases for medical purposes; 
guaiacol for pharmaceutical purposes; hematogen; hemoglobin; hydrastine; hydrastinine; glycerine for medical 
purposes; glycerophosphates; glucose for medical purposes; gentian for pharmaceutical purposes; hormones for 
medical purposes; mustard for pharmaceutical purposes; mustard plasters; mud for baths; medicinal mud; gamboge for 
medical purposes; gurjun [gurjon, gurjan] balsam for medical purposes; air deodorising preparations; deodorants for 
clothing and textiles; diastase for medical purposes; digitalin; mineral food supplements; albumin dietary supplements; 
alginate dietary supplements; glucose dietary supplements; casein dietary supplements; lecithin dietary supplements; 
linseed oil dietary supplements; propolis dietary supplements; protein dietary supplements; royal jelly dietary 
supplements; pollen dietary supplements; wheat germ dietary supplements; linseed dietary supplements; enzyme dietary 
supplements; yeast for pharmaceutical purposes; gelatine for medical purposes; cod liver oil; isotopes for medical 
purposes; insecticides; iodine for pharmaceutical purposes; iodides for pharmaceutical purposes; alkaline iodides for 
pharmaceutical purposes; iodoform; calomel [fungicide]; cream of tartar for pharmaceutical purposes; tartar for 
pharmaceutical purposes; camphor for medical purposes; capsules for medicines; cachets for pharmaceutical purposes; 
hemostatic pencils; wart pencils; caustic pencils; pencils for the treatment of headache; carbolineum [parasiticide]; 
caustics for pharmaceutical purposes; cachou for pharmaceutical purposes; quassia for medical purposes; quebracho 
for medical purposes; oxygen for medical purposes; gallic acid for pharmaceutical purposes; acids for pharmaceutical 
purposes; stem cells for medical purposes; collodion for pharmaceutical purposes; corn rings for the feet; candy, 
medicated; angostura bark for medical purposes; barks for pharmaceutical purposes; cedar wood for use as an insect 
repellent; condurango bark for medical purposes; croton bark; mangrove bark for pharmaceutical purposes; myrobalan 
bark for pharmaceutical purposes; quinquina for medical purposes; medicinal roots; rhubarb roots for pharmaceutical 
purposes; lint for medical purposes; starch for dietetic or pharmaceutical, purposes; creosote for pharmaceutical 
purposes; blood for medical purposes; cultures of microorganisms for medical or veterinary use; curare; dental lacquer; 
liquorice for pharmaceutical purposes; lactose for pharmaceutical purposes; candy for medical purposes; adhesive 
plasters; adhesive tapes for medical purposes; lecithin for medical purposes; lotions for pharmaceutical purposes; 
personal sexual lubricants; lupulin for pharmaceutical purposes; magnesia for pharmaceutical purposes; liniments; 
ointments for pharmaceutical purposes; sunburn ointments; mercurial ointments; frostbite salve for pharmaceutical 
purposes; gauze for dressings; medicinal oils; mustard oil for medical purposes; camphor oil for medical purposes; 
castor oil for medical purposes; oil of turpentine for pharmaceutical purposes; dill oil for medical purposes; surgical 
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dressings; drugs for medical purposes; serotherapeutic medicines; medicines for human purposes; medicinal drinks; 
moleskin for medical purposes; almond milk for pharmaceutical purposes; royal jelly for pharmaceutical purposes; milk 
ferments for pharmaceutical purposes; Irish moss for medical purposes; flour for pharmaceutical purposes; linseed meal 
for pharmaceutical purposes; fish meal for pharmaceutical purposes; mint for pharmaceutical purposes; dietetic 
beverages adapted for medical purposes; malted milk beverages for medical purposes; narcotics; medicinal infusions; 
tincture of iodine; eucalyptol for pharmaceutical purposes; tinctures for medical purposes; opium; opodeldoc; decoctions 
for pharmaceutical purposes; stick liquorice for pharmaceutical purposes; sulfur sticks [disinfectants]; pastilles for 
pharmaceutical purposes; pectin for pharmaceutical purposes; pepsins for pharmaceutical purposes; peptones for 
pharmaceutical purposes; hydrogen peroxide for medical purposes; leeches for medical purposes; blood plasma; 
eyepatches for medical purposes; poultices; compresses; scapulars for surgical purposes; babies" diapers [napkins]; 
bunion pads; breast-nursing pads; pomades for medical purposes; powder of cantharides; pyrethrum powder; belts for 
sanitary napkins [towels]; bath preparations for medical purposes; anti-uric preparations; bacterial preparations for 
medical and veterinary use; bacteriological preparations for medical and veterinary use; balsamic preparations for 
medical purposes; albuminous preparations for medical purposes; biological preparations for veterinary purposes; 
biological preparations for medical purposes; bismuth preparations for pharmaceutical purposes; vitamin preparations; 
diagnostic preparations for medical purposes; therapeutic preparations for the bath; hemorrhoid preparations; 
preparations for callouses; preparations for the treatment of burns; fumigation preparations for medical purposes; 
opotherapy preparations; air purifying preparations; medicated eye-washes; bronchodilating preparations; preparations 
for reducing sexual activity; sterilising preparations; soil-sterilising preparations; corn remedies; pharmaceutical 
preparations for treating dandruff; pharmaceutical preparations for skin care; contact lens cleaning preparations; lime-
based pharmaceutical preparations; medicinal hair growth preparations; opiates; anticryptogamic preparations; aloe vera 
preparations for pharmaceutical purposes; preparations of trace elements for human and animal use; sulfonamides 
[medicines]; pharmaceutical preparations for treating sunburn; enzyme preparations for medical purposes; chemico-
pharmaceutical preparations; chemical preparations for veterinary purposes; chemical preparations for the diagnosis of 
pregnancy; chemical preparations for medical purposes; chemical preparations to treat wheat blight [smut]; vine disease 
treating chemicals; chemical preparations to treat mildew; chemical preparations for treating phylloxera; chemical 
preparations for pharmaceutical purposes; chilblain preparations; collyrium; lead water; chemical conductors for 
electrocardiograph electrodes; albuminous foodstuffs for medical purposes; dietetic foods adapted for medical purposes; 
by-products of the processing of cereals for dietetic or medical purposes; sanitary towels; disposable pads for 
incontinence; sanitary pads; panty liners [sanitary]; propolis for pharmaceutical purposes; pearl powder for medical 
purposes; radium for medical purposes; hydrated chloral for pharmaceutical purposes; solvents for removing adhesive 
plasters; vaginal washes for medical purposes; solutions for contact lenses; chemical reagents for medical or veterinary 
purposes; gum for medical purposes; rubber for dental purposes; chewing gum for medical purposes; insect repellents; 
tissues impregnated with pharmaceutical lotions; sarsaparilla for medical purposes; sugar for medical purposes; 
asthmatic tea; fumigating sticks; linseed for pharmaceutical purposes; tobacco-free cigarettes for medical purposes; 
siccatives [drying agents] for medical purposes; syrups for pharmaceutical purposes; turpentine for pharmaceutical 
purposes; greases for veterinary purposes; greases for medical purposes; lacteal flour for babies; soporifics; bicarbonate 
of soda for pharmaceutical purposes; bath salts for medical purposes; salts for mineral water baths; salts for medical 
purposes; potassium salts for medical purposes; sodium salts for medical purposes; smelling salts; mineral water salts; 
malt for pharmaceutical purposes; semen for artificial insemination; medicinal alcohol; ergot for pharmaceutical 
purposes; cooling sprays for medical purposes; adjuvants for medical purposes; styptic preparations; vermifuges; 
disinfectants for hygiene purposes; disinfectants for chemical toilets; douching preparations for medical purposes; 
appetite suppressants for medical purposes; medical preparations for slimming purposes; febrifuges; depuratives; 
detergents for medical purposes; vesicants; medicines for the treatment of headache; purgatives; remedies for 
perspiration; remedies for foot perspiration; chemical contraceptives; antiparasitic preparations; sedatives; tranquilizers; 
laxatives; tonics [medicines]; digestives for pharmaceutical purposes; nervines; media for bacteriological cultures; 
steroids; strychnine; suppositories; serums; tanning pills; appetite suppressant pills; slimming pills; yeast pills (food 
supplements); antioxidant pills; sanitary tampons; vulnerary sponges; thymol for pharmaceutical purposes; biological 
tissue cultures for medical purposes; surgical tissues; smoking herbs for medical purposes; medicinal herbs; surgical 
implants comprised of living tissues; charcoal for pharmaceutical purposes; fennel for medical purposes; phenol for 
pharmaceutical purposes; enzymes for medical purposes; ferments for pharmaceutical purposes; formic aldehyde for 
pharmaceutical purposes; phosphates for pharmaceutical purposes; quinine for medical purposes; chinoline for medical 
purposes; diabetic bread adapted for medical use; chloroform; flowers of sulfur for pharmaceutical purposes; bone 
cement for surgical and orthopaedic purposes; medicinal tea; herbal teas for medicinal purposes; eucalyptus for 
pharmaceutical purposes; tobacco extracts [insecticides]; extracts of hops for pharmaceutical purposes; elixirs 
[pharmaceutical preparations]; ethers for pharmaceutical purposes; esters for pharmaceutical purposes; cellulose esters 
for pharmaceutical purposes; cellulose ethers for pharmaceutical purposes; jujube, medicated; poisons; bacterial 
poisons; jalap "all the abovementioned goods, except for ayurvedic".

Cl.35;Demonstration of goods; presentation of goods on communication media, for retail purposes; retail or wholesale 
services for class 05 goods namely, pharmaceutical and medical compounds, preparations and substances, medical 
supplies, excluding ayurvedic goods; sales promotion for others; publication of publicity texts; radio advertising; bill-
posting; dissemination of advertising matter; advertising; on-line advertising on a computer network; advertising by mail 
order; television advertising; procurement services for others [purchasing goods and services for other businesses].
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Priority claimed from 20/01/2017; Application No. : 016276057 ;European Union 

3740569    18/07/2017
[International Registration No. : 1385879]
Financière des sociétés techniques
71 rue Vicq d'Azir F-75010 Paris France

Proposed to be Used
IR DIVISION
Cl.9;Electronic and electromechanical relays, electronic equipment and systems.

Cl.40;Manufacture of electromechanical relays; manufacture of electronic equipment and systems.

Cl.42;Design of electromechanical relays; design of electronic equipment and systems.
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Priority claimed from 19/02/2017; Application No. : UK00003213656 ;United Kingdom 

3741588    11/08/2017
[International Registration No. : 1385443]
Avocet Infinite Plc
25 Palace Street, Berwick Upon Tweed Northumberland TD15 1HN United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Preservatives for animal feeds [chemical]; additives [chemical] for use in the preparation of animal foodstuffs; 
additives [chemical] for use in the manufacture of animal foodstuffs; mixtures of chemicals and microorganisms for 
increasing the nutritional value of animal fodder [other than for veterinary use].

Cl.29;Beef; milk; milk based beverages [milk predominating]; cream; cheese; cheese products; dairy products.

Cl.31;Animal feed; animal feed preparations; mixed animal feed; synthetic animal feed; preserved crops for animal 
feeds; fodder; foodstuffs and fodder for animals.
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Priority claimed from 05/05/2017; Application No. : 4359693 ;France 

3742607    24/10/2017
[International Registration No. : 1385679]
COMUTO
84 avenue de la République F-75011 PARIS France

Proposed to be Used
IR DIVISION
Cl.9;Signaling, checking (supervision), life-saving and teaching apparatus and instruments; distance recording 
apparatus; sound recording apparatus; time recording apparatus; kilometer recorders for vehicles; software (recorded 
programs); computer programs (downloadable software); mobile applications; software and mobile applications for 
connecting individuals for car pooling and the sharing of vehicles; data processing apparatus and computers; computer 
hardware and software, namely, software for providing access to databases containing information in the field of 
transport; software for the management of transportation means; computer interfaces; multimedia apparatus and 
instruments; installations, apparatus, electronic information terminals, particularly public, personal, portable or mobile; 
GPS navigation software and devices; Global Positioning System [GPS] apparatus; apparatus and instruments for 
navigation; automatic steering devices for vehicles; computer software and applications for tracking, managing and 
booking car parks and parking spaces; telecommunication terminals; integrated circuit cards (smart cards); magnetic, 
electronic and digital travel cards and access badges, particularly for identification on transportation networks; magnetic 
recording media; remote recognition terminals enabling the debiting of services sold; interactive information terminals; 
electric and electronic notice boards for transport timetables; alarms (instruments); reflective safety vests; vehicle 
breakdown warning triangles; downloadable electronic publications.

Cl.35;Advertising; online advertising on a computer network; rental of advertising time on all communication media; 
writing and publication of advertising texts; rental of advertising space; dissemination of advertisements; business 
management of transportation services; business and administrative management of a fleet of car sharing vehicles; 
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drawing up of statements of accounts; business management and organization consultancy; arranging of 
telecommunication service subscriptions for others; subscriptions to transport services for third parties; administration 
of frequent flyer programs; administration of loyalty programs; computer file management; updating and maintenance of 
data in computer databases; data search in computer files for others; compilation of statistics; web site traffic 
optimization; search engine optimization for sales promotion purposes; provision of on-line sales areas for sellers and 
buyers of goods and services in the field of transport; market place for goods and services on the Internet; commercial 
negotiation and customer information services; auctioneering services; organization of auctioneering on the Internet; 
commercial administration of the licensing of the goods and services of others; cost price analysis services; price 
comparison services; organization of exhibitions for commercial or advertising purposes; appointment scheduling 
services; public relations.

Cl.36;Insurance services; financial affairs; monetary affairs; insurance underwriting and evaluations and appraisals in 
the field of insurance; insurance information; vehicle insurance; personal insurance; travel insurance; electronic payment 
services; electronic payment processing services; payment verification services; services for issuing and redeeming 
transport and travelers' checks and cards used as means of payment.

Cl.38;Telecommunications; electronic bulletin board services (telecommunication services); electronic messaging; 
communications by computer terminals; message transmission; provision of on-line forums; provision of access and 
rental of access time to online databases; electronic distribution of information on or via global computer networks, 
wireless communication networks and other electronic communication networks; mobile telephony; radio, telegraph, 
telephone and telematic communications and communications by all remote computing means, radiotelephony, 
interactive videography and electronic and/or digital equipment; transmission and dissemination of photographs, 
dispatches, images, messages, data, sounds, songs, music, games, videos, information via computer terminals, cable, 
the Internet, telematic media and any other means of telecommunications; electronic transmission and exchange of 
information and data by computer terminals; services for secure remote payment, data consultation on the Internet 
(telecommunications); exchanging computerized information and documents; information on telecommunications.

Cl.39;Transportation; car transport; transport and travel arrangement; assistance with the organization of transport and 
travel; escorting of travelers; chauffeur services; transport brokerage; traffic information; transport information; car 
pooling services; car sharing information; sharing or rental of vehicles; issuing of travel tickets; issuing of transport 
documents; travel reservation; reservation and rental, also on-line, of seats for travel and on means of transport; 
reservation of transport documents; information on services for the reservation, issuance, withdrawal, exchange and 
reimbursement of tickets for travel; information on transport, tariffs and transport timetables; identification, booking and 
rental, including online, of parking places and areas, garages; lending, booking and rental of vehicles; parking of 
vehicles; travel organization provided by a travel agent; organization of transportation and travel, including car pooling.

Cl.42;Software development (design); programming for computers; development (design), maintenance, repair and 
updating of software for mobile applications for connecting individuals or professionals for car pooling and car sharing, 
downloadable computer software for accessing databases containing information relating to transportation, software for 
the management of transportation means, computer software and applications for tracking and booking of car parks, 
parking spaces, GPS navigation devices; computer system analysis; computer system design; consultancy relating to 
design and development of computers and software; vehicle roadworthiness testing; hosting of computer sites [Web 
sites]; hosting of servers; scientific consulting and information relating to the environment; scientific information and 
advice on carbon offsetting; software as a service [SaaS]; technical consulting, expertise and advice in the field of 
computing for providing information on transport; research and engineering services in the field of transport; research 
and engineering services relating to the organization of transportation networks, convoys, timetables and conditions of 
transport; technical studies, particularly relating to transportation, car pooling, timetables and transportation conditions.
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Priority claimed from 20/12/2016; Application No. : 016186454 ;European Union 

3742651    15/03/2017
[International Registration No. : 1385839]
Ideal Standard International NV
Corporate Village-Gent Building, Da Vincilaan 2 B-1935 Zaventem

Proposed to be Used
IR DIVISION
Cl.11;Installations and apparatus for water supply and sanitary purposes; bathroom furniture [sanitary ware]; baths; 
lavatories; wash-hand basins [parts of sanitary installations]; bidets; water closets; urinals; cisterns and flushing 
apparatus for lavatories; water closet seats; pedestals for washbasins; sinks; metal sinks; showers; shower trays; shower
enclosures; shower hoses for hand showers; shower valves; shower mixing valves; shower control valves; heads for 
showers; flexible pipes for showers; taps; taps for water supply installations; taps for sanitary installations; basin taps; 
bath taps; shower taps; toilets; valves being part of sanitary installations; water control valves; mixing valves being part 
of sanitary installations; whirlpool tubs and hydromassage tubs; parts and fittings for all the aforesaid goods.

Cl.20;Furniture, especially bathroom furniture; furniture and furniture fittings for bathrooms, washrooms, changing 
rooms, saunas and kitchens; mirrors; frames for mirrors and pictures; mirror holders; storage boxes and storage racks; 
bathroom cabinets; toilet and medicine cabinets; basin cabinets; non-metallic bathroom hooks; hooks for towels and/or 
bath robes; shelves and shelving; non-metallic fittings for furniture, especially handles and hooks; non-metallic support 
rails and grips; non-metallic grab rails; clothes stands, clothes racks, clothes rails; towel dispensers not of metal; water 
pipe valves of plastic; plugs (stoppers) not of metal; knobs and handles of porcelain or ceramics; parts and fittings for all 
the aforesaid goods.

Cl.21;Small domestic utensils and containers, as well as holders therefor; dishes, holders and dispensers for soap, 
lotions and shampoos; drinking vessels; toilet utensils; toilet brushes; holders and dispensers for brushes, toilet paper, 
towels or drinking vessels; towel rails, rings, racks and holders; waste bins; trays; towel baskets; laundry baskets; parts 
and fittings for all the aforesaid goods.
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Priority claimed from 18/07/2017; Application No. : 4377227 ;France 

3743750    03/08/2017
[International Registration No. : 1385758]
Four Five Eleven
18 rue Baudin F-92130 Issy Les Moulineaux France

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer hardware, including computer peripherals, computer components; computer software; 
computer software for security and signal processing; computer programs; apparatus for electronic equipment intended 
for the defense, transport and energy market; apparatus and instruments for data and information storage, transmission, 
reproduction, recovery and processing; interface apparatus for computers; data encryption apparatus; card reading 
apparatus; satellite transmission apparatus; computer apparatus for data processing; chip cards, magnetic and optical 
cards; microprocessor smart cards; memory cards; computer memory chips; monitoring systems; computer systems 
including operating systems; electronic entrance control systems; smart video-surveillance equipment.

Cl.12;Apparatus for locomotion by land; electric vehicles.

Cl.35;Commercial administration; commercial and industrial company operational assistance; advice in connection 
with commercial business management; business consultancy; commercial business management; provision of business
information, business inquiries in the fields of computing and electronic engineering; arranging and conducting of 
exhibitions relating to computing, electronic engineering, software, telecommunications and advanced technologies; 
market research; business inquiries, business investigations; business information via computer and global 
communication networks.

Cl.38;Electronic communication and transmission of information, data, images, programs and documents between and 
via computer terminals and networks, wireless networks and global communication networks; broadcast programs on a 
global computer network; providing access to global computer networks and other computer networks; communication 
services for access to information, texts, sounds, images and data via communication networks and computer networks; 
electronic transmission of data via computers, via global communication networks and via the Internet; rental of access 
time to software and databases.

Cl.42;Scientific and technological services as well as research and design services relating thereto; advice, design, 
testing, research and assistance services regarding information technology, computer programming, software, electronic 
engineering and products and authentication; providing information in the fields of computers, computer software and 
electronic engineering and development of computer systems, networks and software; advice, design, research and 
development, providing information in the fields of computing and electronic engineering, applied to security and 
authentication; research and development of computer hardware and software; technological services relating to 
computers; software rental services; software updates via computer networks and global communication networks; 
advisory services relating to computer communications, access to computers, software, databases, computer networks 
and business transactions on electronic communication networks; development of standards for others for the design 
and implementation of software; computer services.
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3747663    21/06/2017
[International Registration No. : 1387109]
HAYAL ORTAKLARI DERNLGI
Özyegin Üniversitesi Çekmeköy, Kampüsünisantepe Mah. Orman, Sok. No: 13 Ögrenci Merkezi B3, Kati Kapi No:3 B15 TR-34794 
Alemdag – Çekmeköy - Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.9;Measurement apparatus and equipment including those for scientific, nautical, topographic, meteorologic, 
industrial and laboratory purposes, thermometers, not for medical purposes, barometers, ammeters, voltmeters, 
hygrometers, testing apparatus not for medical purposes, telescopes, periscopes, directional compasses, speed 
indicators, laboratory apparatus, microscopes, magnifying glasses, stills, binoculars, ovens and furnaces for laboratory 
experiments; apparatus for recording, transmission or reproduction of sound or images, cameras, photographic cameras, 
television apparatus, video recorders, CD and DVD players and recorders, mp3 players, computers, desktop computers, 
tablet computers, wearable technological devices (smart watches, wristbands, head-mounted devices) microphones, 
loudspeakers, earphones, telecommunications apparatus, apparatus for the reproduction of sound or images, computer 
peripheral devices, cell phones, covers for cell phones, telephone apparatus, computer printers, scanners [data 
processing equipment], photocopiers; magnetic and optic data carriers and computer software and programmes recorded
thereto, downloadable and recordable electronic publications, encoded magnetic and optic cards, movies, TV series and 
video music clips recorded on magnetic, optical and electronic media; antennas, satellite antennas, amplifiers for 
antennas, parts of the aforementioned goods; ticket dispensers, automatic teller machines (ATM); electronic components 
used in the electronic parts of machines and apparatus, semi-conductors, electronic circuits, integrated circuits, chips 
[integrated circuits], diodes, transistors [electronic], magnetic heads for electronic apparatus, electronic locks, 
photocells, remote control apparatus for opening and closing doors, optical sensors; counters and quantity indicators for 
measuring the quantity of consumption, automatic time switches; clothing for protection against accidents, irradiation 
and fire, safety vests and life-saving apparatus and equipment; eyeglasses, sunglasses, optical lenses and cases, 
containers, parts and components thereof; apparatus and instruments for conducting, transforming, accumulating or 
controlling electricity, electric plugs, junction boxes [electricity], electric switches, circuit breakers, fuses, lighting 
ballasts, battery starter cables, electrical circuit boards, electric resistances, electric sockets, transformers [electricity], 
electrical adapters, battery chargers, electric door bells, electric and electronic cables, batteries, electric accumulators, 
solar panels for production of electricity; alarms and anti-theft alarms, other than for vehicles, electric bells; signalling 
apparatus and instruments, luminous or mechanical signs for traffic use; fire extinguishing apparatus, fire engines, fire 
hose and fire hose nozzles; radar apparatus, sonars, night vision apparatus and instruments; decorative magnets; 
metronomes.

Cl.10;Surgical/medical, dental and veterinary apparatus and instruments; furniture especially made for medical 
purposes, artificial limbs and prostheses, medical orthopaedic articles; corsets for medical purposes, orthopaedic shoes, 
elastic bandages and supportive bandages, surgical gowns and surgical sterile sheets, adult sexual aids, condoms, 
babies' bottles; babies' pacifiers; teats; teethers for babies, bracelets and rings for medical purposes, anti-rheumatism 
bracelets; anti-rheumatism rings.

Cl.35;Advertising/marketing and public relations; organization of exhibitions and trade fairs for commercial or 
advertising purposes; design for advertising; provision of an online marketplace for buyers and sellers of goods and 
services; office functions; secretarial services; arranging newspaper subscriptions for others; compilation of statistics; 
rental of office machines; systemization of information into computer databases; telephone answering for unavailable 
subscribers; business management, business administration and business consultancy; accounting; commercial 
consultancy services; personnel recruitment, personnel placement, employment agencies, import-export agencies; 
temporary personnel placement services; auctioneering; the bringing together, for the benefit of others, of a variety of 
goods, namely, measurement apparatus and equipment including those for scientific, nautical, topographic, 
meteorologic, industrial and laboratory purposes, thermometers, not for medical purposes, barometers, ammeters, 
voltmeters, hygrometers, testing apparatus not for medical purposes, telescopes, periscopes, directional compasses, 
speed indicators, laboratory apparatus, microscopes, magnifying glasses, stills, binoculars, ovens and furnaces for 
laboratory experiments, apparatus for recording, transmission or reproduction of sound or images, cameras, 
photographic cameras, television apparatus, video recorders, cd and DVD players and recorders, mp3 players, 
computers, desktop computers, tablet computers, wearable technological devices, smart watches, wristbands, head-
mounted devices, microphones, loudspeakers, earphones, telecommunications apparatus, apparatus for the reproduction 
of sound or images, computer peripheral devices, cell phones, covers for cell phones, telephone apparatus, computer 
printers, scanners data processing equipment, photocopiers, magnetic and optic data carriers and computer software and
programs recorded thereto, downloadable and recordable electronic publications, encoded magnetic and optic cards, 
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movies, TV series and video music clips recorded on magnetic, optical and electronic media, antennas, satellite antennas, 
amplifiers for antennas, parts of the aforementioned goods, ticket dispensers, automatic teller machines (ATM), electronic 
components used in the electronic parts of machines and apparatus, semi-conductors, electronic circuits, integrated 
circuits, chips integrated circuits, diodes, transistors [electronic], magnetic heads for electronic apparatus, electronic 
locks, photocells, remote control apparatus for opening and closing doors, optical sensors, counters and quantity 
indicators for measuring the quantity of consumption, automatic time switches, clothing for protection against accidents, 
irradiation and fire, safety vests and life-saving apparatus and equipment, eyeglasses, sunglasses, optical lenses and 
cases, containers, parts and components thereof, apparatus and instruments for conducting, transforming, accumulating 
or controlling electricity, electric plugs, junction boxes [electricity], electric switches, circuit breakers, fuses, lighting 
ballasts, battery starter cables, electrical circuit boards, electric resistances, electric sockets, transformers electricity, 
electrical adapters, battery chargers, electric door bells, electric and electronic cables, batteries, electric accumulators, 
solar panels for production of electricity, alarms and anti-theft alarms, other than for vehicles, electric bells, signaling 
apparatus and instruments, luminous or mechanical signs for traffic use, fire extinguishing apparatus, fire engines, fire 
hose and fire hose nozzles, radar apparatus, sonars, night vision apparatus and instruments, decorative magnets, 
metronomes, surgical, medical, dental and veterinary apparatus and instruments, furniture especially made for medical 
purposes, artificial limbs and prostheses, medical orthopedic articles, corsets for medical purposes, orthopedic shoes, 
elastic bandages and supportive bandages, surgical gowns and surgical sterile sheets, adult sexual aids, condoms, 
babies bottles, babies, pacifiers, teats, teethers for babies, bracelets and rings for medical purposes, anti-rheumatism 
bracelets, anti-rheumatism rings, enabling customers to conveniently view and purchase those goods, such services may 
be provided by retail stores, wholesale outlets, by means of electronic media or through mail order catalogues.

4871



Trade Marks Journal No: 1853 ,   11/06/2018           Class 99 
 

Priority claimed from 24/04/2017; Application No. : 4356649 ;France 

3747812    24/10/2017
[International Registration No. : 1387037]
PUBLICIS GROUPE SA
133 avenue des Champs Elysées F-75008 PARIS France

Proposed to be Used
IR DIVISION
Cl.35;Advice concerning business management and organization, design, consulting, development and implementation 
of business, advertising, communication and marketing strategies; market studies; research, compilation, processing and 
analysis of commercial data; updating and maintenance of data in computer databases; advertising and marketing 
services; advice relating to branding, marketing, advertising and content development services in the field of corporate 
communication strategies; branding services, namely, analysis and advisory services relating to business branding; 
advice relating to sales promotion; advertising management services, namely design and management of commercial and 
advertising material and media, purchase and rental services for advertising space and time on all communication means 
and media; creating, writing, editing, publishing and distributing advertising texts, images, content and materials (flyers, 
prospectuses, printed materials, samples); promoting the goods and services of others; production, post-production, 
editing, publishing, distribution, rental and screening of cinematographic, video and audio works for advertising 
purposes; writing of texts for advertising purposes; modeling for advertising purposes; website traffic optimization 
consultancy; organization, development and conducting of events for commercial or advertising purposes, advice in 
organizing, development and conducting of events for commercial or advertising purposes; public relations; consultancy 
in connection with advertising sponsorship search; advice on social media marketing; marketing management of social 
media communities; procurement services for others (purchasing goods and services for other businesses); economic 
forecasting; online advertising on a computer network.

Cl.38;Telecommunications; information and consulting relating to telecommunications; electronic bulletin board 
services (telecommunication services); provision of user access to global computer networks; rental of access time to 
global computer networks; streaming of data; transmission of video-on-demand footage; computer-aided transmission of 
messages and images; transmission of digital files; provision of access to databases; provision of on-line forums; 
provision of chat rooms on the Internet; news agency services; transmission, broadcasting and reception of audio, video 
content, still and animated images, text and data; dissemination of audiovisual and multimedia content via the Internet; 
radio broadcasting; television broadcasting.

Cl.41;Creating, writing, editing and publishing of texts, images, content and materials other than advertising; 
publication of the editorial content of sites accessible via a global computer network; online publication of books and 
periodicals; electronic desktop publishing; production, post-production, editing, publishing, distribution, rental and 
screening of cinematographic, video and audio works other than advertising; organization and conducting of cultural or 
sporting events; organization and conducting of colloquiums, conferences and congresses; organization and conducting 
of training workshops; organization and conducting of competitions (education or entertainment); providing electronic 
content, images and texts online, not downloadable; translation services; script writing other than for advertising 
purposes; songwriting services; music composition services; rental of audio equipment; rental of cinematographic 
apparatus; ticket agency services (entertainment); recording studio services; microfilming; dubbing; subtitling; 
photography services.

Cl.42;Consultancy regarding information technology; computer consultancy; engineering, namely, analysis and 
technical data processing services; information relating to information technology and programming by means of 
websites; electronic storage of computer data; creation of content, texts, sounds, music and videos for pages and 
websites; research and development of new products for others; design, consulting and development of web 
applications, software and sites; technical project studies; graphic arts designing; design, management and monitoring of
chat rooms online; creation of computer data processing programs; consultancy in the design and development of 
computers; quality control; design of computer systems and web sites for online trading; services provided by 
consultants relating to the use, integration and operation of computer programs and computer program update services.
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Priority claimed from 29/06/2017; Application No. : 87510910 ;United States of America 

3749035    12/09/2017
[International Registration No. : 1387317]
GOOD CHEER LLC
1013 Centre Road, Suite 403S Wilmington DE 19805 United States of America

Address for service in India/Agents address:
RAHUL RAJPUT.
B-336, BHAI RANDHIR SINGH NAGAR, LUDHIANA - 141 004 PUNJAB.

Proposed to be Used
IR DIVISION
Cl.3;Toilet soap; cleaning preparations; polishing preparations; grinding preparations, namely, polishing, scouring and 
abrasive preparations; essential oils; cosmetics; dentifrices; mouthwashes, not for medical purposes; teeth whitening 
strips; dental bleaching gels.

Cl.5;Disinfectants; depuratives; mouthwashes for medical purposes; food for babies; mineral food supplements; cotton 
for medical purposes; dental lacquer; babies" napkins, namely, diapers; medicines for human purposes, namely, 
medicinal creams for skin care, medicines for dental purposes.

Cl.8;Depilation appliances, electric and non-electric; electric manicure sets; eyelash curlers; safety razors; beard 
clippers; cuticle tweezers; cuticle scissors; hand tools, namely, pincers; razor blades; curling tongs; non-electric mincers.

Cl.10;Dental apparatus, namely, dental hand-pieces, intra-oral dental light system, ultrasound appliances for dental 
use; orthopedic articles, namely, orthopedic belts, braces, orthopedic apparatus for diagnostic and therapeutic use; 
massage apparatus, namely, electric massage apparatus for household use, gum massaging instruments, gloves for 
massage, massage apparatus for eyes, foot massage apparatus, electric foot spa massagers, electric vibrating massager, 
massage apparatus for medical purposes; vibromassage apparatus; massage apparatus for massaging necks and backs; 
massaging apparatus for personal use; radio frequency beauty apparatus for treatment of the skin; photon beauty 
apparatus for treatment of the skin; micro-current beauty apparatus for treatment of the skin; ultrasonic beauty apparatus 
for treatment of the skin.

Cl.11;Lamps; steam facial apparatus, namely, saunas; disinfecting ultraviolet lamps housed in a container or cover for 
disinfecting objects placed therein; sterilizers; bakers" ovens; kettles, electric; air conditioning apparatus; air purifying 
apparatus and machines; heating installations; radiators, electric; medical and dental sterilizers; sterilization and 
disinfection apparatus for hospital use.

Cl.21;Toothbrushes; toothbrushes, electric; water apparatus for cleaning teeth and gums for home use; floss for dental 
purposes; shaving brushes; cosmetic utensils, namely, brushes, spatulas, electrical applicators for applying cosmetics to 
the skin; kitchen utensils, namely, chopping boards for kitchen use, kitchen mitts, kitchen containers, non-electric kitchen
grinders, sugar tongs; daily use glassware, namely, cups, plates, pots, crocks; toilet utensils, namely, toilet sponges, 
toilet brushes, brushes for cleaning tanks and containers, washing brushes, brushes for pipes; combs; power-operated 
brush used to clean and exfoliate the skin.
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Priority claimed from 23/11/2016; Application No. : 016080401 ;European Union 

3751234    05/05/2017
[International Registration No. : 1387589]
Carl Freudenberg KG
Höhnerweg 2-4 69469 Weinheim Germany

Proposed to be Used
IR DIVISION
Cl.22;Linen padding and pre-fabricated padding.

Cl.24;Textiles and textile goods, not included in other classes; bed covers; table covers; filtering materials of textile; 
non-woven fabrics for use for semi-finished materials of non-woven fabrics for making quilt covers, mattresses and for 
use in the furniture industry, in particular as filling material; non-woven fabrics, in particular coated nonwoven fabrics, 
non-woven fabrics containing active carbon, non-woven fabrics for shielding against electromagnetic waves, high-energy 
radiation, biological and chemical agents, all of the aforesaid non-woven fabrics being in the form of roll materials, 
sheets, die-cuts and cuttings being semi-finished materials, non-woven fabrics being semi-finished materials for 
respirators and respiratory masks for medical and industrial use; non-woven fabrics being semi-finished materials for 
insertion in plastic objects for reinforcement and for attaching markings and inscriptions; household textiles and 
decorative materials of non-woven fabrics; textiles and textile goods, not included in other classes; velour needle-
punched nonwoven fabrics being semi-finished goods; textiles being semi-finished goods in the form of rolls, bands, 
sheets and die-cut sheets; fabrics, in particular industrial fabrics, in particular in the form of roll materials; woven fabrics, 
knitted fabrics, non-crimp fabrics, crocheted fabrics, meshed fabrics, non-woven fabrics or combinations thereof, in 
particular for industrial use, including in the form of roll materials; textile laminates; textile laminates consisting of a 
plurality of layers bonded to one another, in particular flat layers, of fabrics and optionally other materials, including foils, 
films, membranes, foams, leather, including all of these laminates in the form of roll materials, including the aforesaid 
laminates for use as decorative layers; fabrics with adhesive properties, in particular with heat sealable properties, in 
particular made of heat sealable material, for example of low melting polymers, including in the form of roll materials or 
adhesive tape, in particular for bonding materials; fabrics with adhesive properties laminated on a carrier material, in 
particular on a paper carrier; textile interlinings, in particular woven and knitted interlinings and interlinings of nonwoven 
fabrics, in particular printable and printed textile interlinings, including in the form of rolls, bands, strips, punched-out, 
and cut pieces, in particular for garments and footwear; horsehair fabrics and reinforcement fabrics; stretchable fabrics; 
stretchable woven fabrics, knitted fabrics, crocheted fabrics, non-crimp fabrics, meshed fabrics, non-woven fabrics, 
preferably needle-consolidated or otherwise consolidated non-woven fabrics, or combinations thereof, in particular for 
relining and strengthening of surface materials and/or as lining material; non-woven fabrics being interior linings for 
artificial leather and leather goods of all kinds, in particular the aforesaid goods with flame-retardant and/or antistatic 
properties and/or with integrated electrically conductive threads; soluble fabrics, in particular water soluble fabrics, in 
particular cold water soluble non-woven fabric; voluminous fabrics, in particular voluminous nonwoven fabrics for use as 
wadding; fabrics, in particular woven fabrics, knitted fabrics, non-crimp fabrics, crocheted fabrics, meshed fabrics, non-
woven fabrics or combinations thereof, for making clothing, including all of the aforesaid fabrics in the form of roll 
materials; flame-retardant fabrics, in particular of flame-retardant fibres; flame-retardant woven fabrics, knitted fabrics, 
crocheted fabrics, non-crimp fabrics, meshed fabrics, nonwoven fabrics, preferably needle-consolidated or otherwise 
consolidated non-woven fabrics, or combinations thereof; flame-retardant textile composites of woven fabric with needle-
consolidated or otherwise consolidated non-woven fabrics, including all of the aforesaid flame-retardant goods in the 
form of roll materials; water- and oil-repellent fabrics, including impregnated with chemicals; water- and oil-repellent 
woven fabrics, knitted fabrics, crocheted fabrics, non-crimp fabrics, meshed fabrics, non-woven fabrics, preferably 
needle-consolidated or otherwise consolidated nonwoven fabrics, or combinations thereof, including impregnated with 
chemicals; fabrics with antistatic properties; woven fabrics, knitted fabrics, crocheted fabrics, non-crimp fabrics, meshed 
fabrics, non-woven fabrics, preferably needle-consolidated or otherwise consolidated non-woven fabrics, or combinations
thereof with antistatic properties; fabrics with integrated electrically conductive threads; woven fabrics, knitted fabrics, 
crocheted fabrics, non-crimp fabrics, meshed fabrics, non-woven fabrics, preferably needle-consolidated or otherwise 
consolidated nonwoven fabrics, or combinations thereof with integrated electrically conductive threads; fabrics, including
multilayer fabrics, in particular woven fabrics, knitted fabrics, crocheted fabrics, non-crimp fabrics, meshed fabrics, non-
woven fabrics, preferably needle-consolidated or otherwise consolidated non-woven fabrics, or combinations thereof, for 
work clothing, in particular for clothing for doctors and surgical gowns; multilayer composite materials of fabrics and, in 
particular adhesive, fastening materials for work clothing, in particular for clothing for doctors and surgical gowns; textile 
laminates consisting of a plurality of layers bonded to one another, in particular flat layers, of fabrics and optionally other 
materials, including foils, films, membranes, for clothing for doctors and surgical gowns; fabrics, including multilayer 
fabrics, in particular woven fabrics, knitted fabrics, crocheted fabrics, non-crimp fabrics, meshed fabrics, non-woven 
fabrics, preferably needle-consolidated or otherwise consolidated non-woven fabrics, or combinations thereof, for use in 
operating theatres; multilayer composite materials of fabrics and, in particular adhesive, fastening materials for use in 
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operating theatres; textile laminates consisting of a plurality of layers bonded to one another, in particular flat layers, of 
fabrics and optionally other materials, including foils, films, membranes, for use in operating theatres; fabrics, including 
multilayer fabrics, in particular woven fabrics, knitted fabrics, crocheted fabrics, non-crimp fabrics, meshed fabrics, non-
woven fabrics, preferably needle-consolidated or otherwise consolidated non-woven fabrics, or combinations thereof, for 
protective work clothing; multilayer composite materials of fabrics and, in particular adhesive, fastening materials for 
protective work clothing; textile laminates consisting of a plurality of layers bonded to one another, in particular flat 
layers, of fabrics and optionally other materials, including foils, films, membranes, for protective work clothing; non-
woven fabrics being components of leisure wear and sportswear, namely outer fabrics and linings for jackets, trousers, 
coats, suits, combinations (clothing), shirts, gloves and padding and stuffing for clothing and headgear; textile linings 
and padding material for footwear or combinations thereof; multilayer ballistic composite materials of fabrics and, in 
particular adhesive, fastening materials; ballistic textile laminates consisting of a plurality of layers bonded to one 
another, in particular flat layers, of fabrics and optionally other materials, including foils, films, membranes; penetration-
resistant fabrics; penetration-resistant woven fabrics, knitted fabrics, crocheted fabrics, non-crimp fabrics, meshed 
fabrics, non-woven fabrics, preferably needle-consolidated or otherwise consolidated non-woven fabrics, or combinations
thereof; multilayer penetration-resistant fabrics; multilayer penetration-resistant composite materials of fabrics and, in 
particular adhesive, fastening materials; penetration-resistant textile laminates consisting of a plurality of layers bonded 
to one another, in particular flat layers, of fabrics and optionally other materials, including foils, films, membranes; velour 
fabrics, including all of the aforesaid goods with at least one self-adhesive or hook-and-loop surface; multilayer 
composite materials of fabrics and, in particular adhesive, fastening materials, with at least one self-adhesive or hook-
and-loop surface, including all of the aforesaid goods in the form of tape materials; decorative fabrics; fabrics with or of 
effect yarns, in particular effect yarns of fibrous leather materials and/or TPU (thermoplastic polyurethane elastomers) 
and/or paper; knitted fabrics, crocheted fabrics, woven fabrics, non-crimp fabrics, meshed fabrics, non-woven fabrics, 
preferably needle-consolidated or otherwise consolidated non-woven fabrics, or combinations thereof, all being made of 
or with effect yarns, in particular effect yarns of fibrous leather materials and/or TPU (thermoplastic polyurethane 
elastomers); decorative knitted fabrics, decorative crocheted fabrics, decorative woven fabrics, decorative non-crimp 
fabrics, decorative meshed fabrics, decorative non-woven fabrics, or combinations thereof; base fabrics having at least 
one incorporated decorative thread, contrasting with the base fabric in terms of colour and/or structure and/or material; 
fabrics, in particular knitted fabrics, crocheted fabrics, woven fabrics, non-crimp fabrics, meshed fabrics or combinations 
thereof, of leather materials, in particular of fibrous leather materials and/or leather thongs; fabrics, in particular woven 
fabrics, knitted fabrics, crocheted fabrics, non-crimp fabrics, meshed fabrics, non-woven fabrics, preferably needle-
consolidated or otherwise consolidated non-woven fabrics, or combinations thereof, with an imitation leather surface; 
fabrics, in particular woven fabrics, knitted fabrics, crocheted fabrics, non-crimp fabrics, meshed fabrics, nonwoven 
fabrics, preferably needle-consolidated or otherwise consolidated non-woven fabrics, or combinations thereof, with an 
embossed imitation leather surface film; non-woven fabrics with an embossed imitation leather surface film of 
polyurethane, including all of the aforesaid goods in the form of roll materials; textile fabric, in particular nonwoven textile 
fabric, with reversible enhanced thermal control properties; textile fabric, in particular nonwoven textile fabric being 
provided with a material with reversible enhanced thermal control properties, in particular with micro-encapsulated phase 
change material which change from a solid to a liquid state at a predetermined temperature and are sealed within a 
multiplicity of polymeric shells for use in ski and snow board helmets, race car helmets, ski and snow board boots, winter 
boots, hunting and hiking boots, pac boots, work boots, shoes, golf shoes and accessories, footwear, clothing, gloves, 
hats, ear warmers, camping mats, hand warmers, blankets for animals and humans, pet beds and bedding, waders, body 
armor, sleeping bags and liners, pillows, mattress pads, mattress ticking, inner soles and outer soles for footwear, 
insertable foot pads and insoles; felt, including in the form of roll materials; table linen (not of paper) and bed linen; 
porous non-woven fabrics being exclusively for industrial purposes; filter materials and filter mats of non-woven fabrics, 
including impregnated with adhesive; nonwoven fabrics for cosmetic use; non-woven fabrics being light diffusing 
elements or sun screens; non-woven fabrics comprising cluster fibres; non-woven fabrics comprising microfibres or 
nanofibres, non-woven fabrics of microfibres or nanofibres or multilayer systems with layers comprising microfibres or 
nanofibres; all of the aforesaid goods being included in this class; canvas; tailored interlinings for creative and craftwork; 
tailored interlinings of non-woven fabrics for creative and craftwork; tailored and ready-to-use interlining parts (pre-
fabricated); interlining material for edge stabilisation; interlining materials for the upper chest area.

Cl.25;Clothing; footwear, in particular shoes and shoe components; headgear; sportswear; clothing (including knitted 
and crocheted clothing), essential parts of clothing (included in this class); ready-made pockets [parts of clothing]; 
underwear; corsets; neckties; braces for clothing (suspenders); gloves (clothing); penetration-resistant textile soles for 
footwear; penetration-resistant textile insoles for footwear; babies' pants.

Cl.26;Lace and embroidery, ribbons and braid; buttons, hooks and eyes, pins and needles, in particular appliques 
[haberdashery], ribbons [haberdashery], elastic ribbons, embroidery, fancy goods; arm hole stabilization tape; hem tapes; 
armpit supports being clothing accessories; armpits pads being clothing inserts (pre-fabricated); collar supports, in 
particular woven collar supports, in particular consisting of polyester, cotton and/or a mixture of polyester and cotton; 
velour tape, in particular self-adhesive; knitted loop velour tape, in particular self-adhesive; sleeve heads [sleeve 
supports]; sleeve head rolls [sleeve supports]; textile stiffeners, pre-fabricated collar stay, collar stiffeners; elastic tapes.
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Priority claimed from 18/07/2017; Application No. : 4377159 ;France 

3807879    16/01/2018
[International Registration No. : 1396342]
Parfums Christian Dior
33 avenue Hoche F-75008 Paris France

Proposed to be Used
IR DIVISION
Cl.3;Perfumery products, make-up products, cosmetic products.

Cl.4;Candles, perfumed candles.
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3830527    26/03/2018
[International Registration No. : 1342440]
WANTEDLY, INC. 
MG Shirokanedai Bldg. 4F, 12-7, Shirokanedai 5-chome, Minato-ku 108-0071 Tokyo JP

Proposed to be Used
IR DIVISION
Cl.9;Computer programs; computer software applications, downloadable; electronic publications, downloadable.

Cl.35;Advertising; public relations; consultancy relating to corporate image development; employment agency 
services; information services relating to jobs and career opportunity; compilation of information into computer 
databases; providing employment information; business information; provision of market research information.

Cl.38;Electronic bulletin board services; transmission of electronic mail; telecommunications.

Cl.42;Computer programming; computer software design; maintenance of computer software; providing search 
engines for the Internet; software as a service.
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Priority claimed from 09/05/2017; Application No. : 016698813 ;European Union 

3832129    31/10/2017
[International Registration No. : 1401298]
Michael Preidt
Harrachstraße 34 A-4020 Linz Austria

Proposed to be Used
IR DIVISION
Cl.1;Oxygen; air being a mixture of oxygen and hydrogen.

Cl.5;Nutritional supplements.

Cl.10;Inhalers for medical use.
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Priority claimed from 21/07/2017; Application No. : 2017/65866 ;Turkey 

3832140    21/08/2017
[International Registration No. : 1400991]
OCTOVISIO GMBH
Kurfuerstendamm 224 10719 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.25;Clothing, including underwear and outerclothing, other than special purpose protective clothing; socks, mufflers 
[clothing], shawls, bandanas, scarves, belts [clothing], footwear, shoes, slippers, sandals, headgear, hats, caps with 
visors, berets, caps [headwear], skull caps.

Cl.28;Games and toys; arcade video game machines; game apparatus and machines for use with an external display 
screen and monitor, including those coin-operated; toys for animals; toys for outdoor playgrounds, parks and game 
parks; gymnastic and sporting articles not included in other classes; fishing tackle, artificial fishing bait, decoys for 
hunting and fishing; Christmas trees of artificial material, ornaments for Christmas trees, artificial snow for Christmas 
trees; rattles (playthings), novelties for parties, dances (party favors), paper party hats.

Cl.35;Advertising, marketing and public relations; organization of exhibitions and trade fairs for commercial or 
advertising purposes; design for advertising; provision of an online marketplace for buyers and sellers of goods and 
services; office functions; secretarial services; arranging newspaper subscriptions for others, compilation of statistics; 
rental of office machines; systemization of information into computer databases; telephone answering for unavailable 
subscribers; business management, business administration and business consultancy; accounting; commercial 
consultancy services; personnel recruitment, personnel placement, employment agencies, import-export agencies; 
temporary personnel placement services; auctioneering; the bringing together, for the benefit of others, of a variety of 
goods enabling customers to conveniently view and purchase those goods, such services may be provided by retail 
stores, wholesale outlets, by means of electronic media or through mail order catalogues.

Cl.38;Radio and television broadcasting services; telecommunication services; providing access to Internet; news 
agencies.

Cl.41;Education and training; arranging and conducting of conferences, congresses and seminars; sporting and 
cultural activities; entertainment; ticket reservation and booking services for entertainment, sporting and cultural events, 
including ticket reservation and booking services for theatres, cinemas, museums and concerts; publication and editing 
of printed matter, including magazines, books, newspapers, other than publicity texts; electronic publication services; 
production of movie films, radio and television programmes; news reporters services; photographic reporting services; 
photography; translation.
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Priority claimed from 07/04/2017; Application No. : 30 2017 103 621 ;Germany 

3832141    25/09/2017
[International Registration No. : 1401295]
Pfeiffer Vacuum GmbH
Berliner Strasse 43 35614 Asslar Germany

Proposed to be Used
IR DIVISION
Cl.6;Flanges of metal [collars]; universally applicable vacuum-tight, mechanical and electrical feedthroughs made of 
metal, namely current feedthroughs, thermocouple feedthroughs, fluid feedthroughs, pipe feedthroughs, rotary 
feedthroughs, rotary/linear motion feedthroughs, linear motion feedthroughs.

Cl.7;Pumps; vacuum pumps and vacuum pump stands consisting of vacuum pumps; compressors; vacuum pumps 
[machines] and vacuum pump stands composed thereof; drives and shaft bearings for vacuum pumps; accessories for 
vacuum pumps and vacuum pump stands, namely specially adapted oil separators, condensate separators, dust 
separators, coolers, filters, vapour condensers, flanges and control apparatuses that cannot be used independently; 
valves [parts of machines]; vacuum installations substantially consisting of vacuum pumps and adapted accessories for 
vacuum pumps that cannot be used independently, namely oil separators, condensate separators, dust separators, 
coolers, filters, vapour condensers, flanges and control apparatuses, measuring apparatuses, connecting cables, valves, 
vacuum containers and process-related fixtures [as parts of these installations]; vacuum-tight, mechanical and electrical 
feedthroughs, namely current feedthroughs, thermocouple feedthroughs, fluid feedthroughs, pipe feedthroughs, rotary 
feedthroughs, rotary/linear motion feedthroughs, linear motion feedthroughs as specially adapted parts of vacuum 
installations [machines] or electrical installations [machines] that cannot be used independently; parts of vacuum pumps 
and specially adapted control apparatuses for vacuum pumps and vacuum pump stands that cannot be used 
independently, contained in this class; automatic gas intake valves as parts of machines.

Cl.9;Measuring, regulating and control apparatus for vacuum pumps and vacuum pump stands [not parts of machines]; 
vacuum apparatus for laboratory use; automatic vacuum regulating apparatus; measuring apparatus; testing apparatus; 
leak detectors; residual gas analyzers; gas intake measuring, regulating and control apparatus; vacuum-tight, mechanical 
and electrical feedthroughs as specially adapted parts of measuring, regulating and control apparatus that cannot be 
used independently, namely current feedthroughs, thermocouple feedthroughs, fluid feedthroughs, pipe feedthroughs, 
rotary feedthroughs, rotary/linear motion feedthroughs, linear motion feedthroughs.

4880



Trade Marks Journal No: 1853 ,   11/06/2018           Class 99 
 

Priority claimed from 05/07/2017; Application No. : 87516254 ;United States of America 

3832979    28/12/2017
[International Registration No. : 1400540]
RE/MAX, LLC
5075 S. Syracuse St. Denver CO 80237 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Franchising, namely consultation and assistance in business management, organization and promotion; 
franchising, namely, offering business management assistance in the establishment and/or operation of real estate 
brokerage offices; creating and updating advertising material; advertising via electronic media and specifically the 
Internet; advertising of commercial and residential real estate; real estate advertising services; preparing advertisements 
for others; arranging and conducting commercial trade shows in the field of real estate and real estate franchise services; 
business services, namely, registering, screening and verifying the credentials of third-party vendors, suppliers and 
contractors on behalf of others; promoting the goods and services of others by providing hypertext links to the web sites 
of others; providing consumer information in the field of real estate; real estate marketing services, namely, on-line 
services featuring tours of residential and commercial real estate; real estate auctions; real estate marketing services; 
referrals in the field of real estate brokerage.

Cl.36;Real estate brokerage; real estate agency services; agencies or brokerage for renting of buildings; real estate 
valuation services; real estate consultancy; providing real estate listings and real estate information via the Internet; real 
estate management services; charitable fund raising.
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Priority claimed from 26/07/2017; Application No. : 87543510 ;United States of America 

3833944    24/01/2018
[International Registration No. : 1401069]
Plantronics, Inc.
345 Encinal Street Santa Cruz CA 95005 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for transmission or reproduction of sound or images, namely, electronic sound generation and sound 
masking equipment, masking noise generators, electronic control units for masking and controlling sound; computer 
software featuring algorithms for use with sound generation and sound masking equipment; electronic visual display 
screens for use with sound generation and sound masking equipment.

Cl.37;Installation and maintenance, namely, installation, configuration, optimization, and maintenance of sound 
generation and sound masking equipment relating to workplace sound masking.

Cl.42;Industrial research, analysis and design services, namely, test, evaluation and design services relating to 
workplace sound masking.
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Priority claimed from 24/08/2017; Application No. : 1359727 ;Benelux 

3834595    06/02/2018
[International Registration No. : 1401429]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Scientific, photographic, optical, weighing, measuring, signaling, checking [inspection], life-saving apparatus and 
instruments; apparatus for recording, transmitting and reproducing sound or images; data processing equipment, 
computers; computer software; all the aforesaid goods in the context of measuring and monitoring the presence, health, 
welfare, daily activities and lifestyle pattern of persons, including the elderly.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth; orthopedic 
articles; suture materials.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services.

Cl.45;Legal services; security guard services for the protection of property and individuals.
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Priority claimed from 29/11/2017; Application No. : 87701530 ;United States of America 

3836593    08/12/2017
[International Registration No. : 1402341]
Google LLC
1600 Amphitheatre Parkway Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software that enables video creators to monitor and analyze video and channel performance; 
downloadable software that enables video creators to view, filter, and respond to video comments, receive notifications, 
update video details, and manage playlists; downloadable mobile applications providing ongoing children's programs 
featuring a wide range of information on topics of interest to children and their parents and caregivers; downloadable 
computer software for broadcasting, electronic transmission, and streaming of gaming digital media content; 
downloadable computer software for playing and recording music; downloadable computer software for transmitting, 
streaming, and downloading music, video, and audiovisual content, namely, music, videos and movies; music, video, and 
audiovisual content in the field of entertainment via a subscription service.

Cl.35;Retail store services featuring downloadable audio, video, emoticons, badges, images, icons, text colors and 
other virtual goods; promotional sponsorship of games, gamers, and gaming events; organizing, promoting and 
conducting exhibitions, trade shows and events for commercial, promotional or advertising purposes; conducting trade 
shows for industry professionals in the fields of online video production and distribution, user generated content, and 
online advertising.

Cl.41;Entertainment services in the nature of ongoing television series and movies in the fields of comedy, drama, 
action, variety, adventure and animation; entertainment services in the nature of development, creation, production, 
distribution, and post-production of motion picture films, television shows, special events, and multimedia entertainment 
content; production and distribution of motion picture films and television shows; educational services, namely, offering 
classes and workshops in the field of video creation and production; film and video production services; arranging, 
organizing, conducting, and hosting social entertainment events; educational services, conducting programs in the field 
of online video production and distribution, user generated content and online advertising; conducting educational 
conferences for industry professionals in the field of online video production and distribution, user generated content and
online advertising strategy.

Cl.42;Providing a video sharing portal, namely, a web site featuring temporary use of non-downloadable software 
allowing web site users to upload on-line videos for sharing with others for entertainment and educational purposes; 
software as a service (SAAS) services featuring software for enabling uploading, capturing, posting, showing, editing, 
playing, streaming, viewing, previewing, displaying, tagging, blogging, sharing, manipulating, distributing, publishing and 
reproducing electronic media, multimedia content, videos, movies, pictures, images, text, photos, user-generated content, 
audio content, and information via the Internet and other communications networks; providing temporary use of non-
downloadable software for transmitting, streaming, and downloading music, videos, and audiovisual content; providing 
via website technology allowing users to transmit, stream, and download music, video, and audiovisual content featuring 
entertainment via a subscription service.
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Priority claimed from 29/03/2017; Application No. : 30 2017 103 188 ;Germany 

3836665    06/09/2017
[International Registration No. : 1402570]
RK Rose + Krieger GmbH Verbindungs- und Positioniersysteme
Potsdamer Str. 9 32423 Minden Germany

Proposed to be Used
IR DIVISION
Cl.6;Extruded profiles made of aluminium or other types of metal; mitre joints made of aluminium or other types of 
metal; profile rails made of aluminium or other types of metal; assembly profiles made of aluminium or other types of 
metal; profiles made of aluminium or other types of metal for the manufacture of industrial rack and frame structures, as 
well as assembly systems comprising the same; bars, cover plates and panels made of aluminium or other types of metal; 
cable channels (non-electric) made of aluminium or other types of metal and their accessories, as well as systems 
comprising the same; profiles, tubes and profile tube connectors made of metal; plates made of aluminium and metal; 
clamping and fixing material made of aluminium or other types of metal; locks and keys made of metal; flanges for metal 
tubes; aluminium products in the form of profiles (semi-finished products).

Cl.7;Linear guides as machine parts; adjustment units (machine parts), positioning equipment and positioning drives 
(machine parts), essentially comprising guides and carriages as well as drive units for the carriages (machine parts), 
which in turn comprise electric motors with gears or handwheels and spindles or pneumatic cylinders or hydraulic 
cylinders; parts of the aforementioned units; machine equipment and drives, namely electric motors, gears for machines, 
machine couplings, pressure switches and joints; hydraulically or pneumatically operated cylinders (machine parts) for 
clamping workpieces; lifting columns (machine parts) for adjusting working platforms; linear guide rails as machine 
parts; machine frames in the form of machine housings and machine cladding made of plastic, aluminium or other types 
of metal; machine frames made of plastic, aluminium or other types of metal and their accessories; flange connections for 
tubes (machine parts).

Cl.9;Electronic controls and control systems; programmable controls and control systems; software for controls and 
control systems; mobile apps; cable channels (electric).

Cl.17;Plastic products in the form of profiles (semi-finished products); non-metal tube connection pieces; extruded 
profiles made of plastic for use in manufacturing; mitre joints made of plastic; non-metal profile connection pieces for use 
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in manufacturing; profile tube connectors made of plastic flanges for non-metal tubes; profiles made of plastic for the 
manufacture of industrial rack and frame structures.

Cl.19;Assembly profiles made of plastic; profile rail made of plastic; bars, cover plates and panels made of plastic; 
cable channels (non-electric) made of plastic and their accessories, as well as systems comprising the same; profiles and 
tubes made of plastic; slabs made of wood, plastics, acrylic glass or glass.

Cl.20;Workstation furniture, essentially comprising assembly benches, work tables, workbenches and accessories 
related thereto; ergonomic workstation furniture and furniture parts, as well as systems comprising the same; clamping 
and fixing material made of plastics.

Cl.42;Scientific and technological services and research work; industrial analysis and research services; development 
of computer hardware and software; design services related to the ergonomic and technical organisation of workstations.
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Priority claimed from 05/05/2017; Application No. : 16680167 ;European Union 

3837540    02/10/2017
[International Registration No. : 1402299]
Rational Intellectual Holdings Limited
Douglas Bay Complex, King Edward Road, Onchan ISLE OF MAN IM3 1DZ United Kingdom

Proposed to be Used
IR DIVISION
Cl.25;Clothing, headwear, footwear.

Cl.28;Playing cards, poker chips; poker chip sets and accessories; equipment for playing poker and/or card games; 
chips and dice (gaming equipment); cups for dice; sports balls; sports equipment; bags specially adapted to carry sports 
equipment; plush toys; toys; games.

Cl.41;Entertainment services; entertainment services exclusively in connection with poker gaming; television 
entertainment services; television programmes; sporting and cultural activities; poker gaming services; card game 
services; organisation, production and presentation of poker tournaments, poker competitions, poker contests, poker 
games, gameshows, sports and poker events, poker games, and card games; the provision of poker tournaments, poker 
competitions, poker contests, poker games, gameshows, poker events, poker games, and card games through the 
medium of television or on-line from a computer database or via the Internet; the provision of information relating to 
entertainment services, sporting activities, cultural activities, poker tournaments, poker competitions, poker contests, 
poker games, gameshows, poker events, poker games, and card games; the provision of on-line electronic publications 
and newsletters in the field of entertainment, sporting activities, poker gaming, card games, poker tournaments, card 
games; providing news, consultancy and advisory services relating to any of the aforesaid services.
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Priority claimed from 25/08/2017; Application No. : 4384241 ;France 

3837543    14/02/2018
[International Registration No. : 1401977]
SEGULA HOLDING
19 rue d'Arras F-92000 NANTERRE France

Proposed to be Used
IR DIVISION
Cl.9;Electric accumulators; apparatus for charging electric accumulators; electrical energy distribution apparatus; 
electric batteries; electric cells (batteries); fuel cells; control devices for compressed air and compressed gas systems.

Cl.39;Storage of energy, compressed air and electricity; electricity distribution; supply of electricity; supply and 
distribution of energy.

Cl.40;Production of energy; production of electricity; generation of electricity.
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Priority claimed from 05/05/2017; Application No. : 016685935 ;European Union 

3837593    19/10/2017
[International Registration No. : 1401015]
Lidl Stiftung & Co. KG
Stiftsbergstr. 1 74172 Neckarsulm Germany

Proposed to be Used
IR DIVISION
Cl.7;Covers of textile materials for washing machines.

Cl.10;Incontinence sheets; incontinence bed pads; cushions for medical purposes.

Cl.12;Paddings for safety belts.

Cl.16;Paper; tissue paper.

Cl.17;Draught excluders for doors.

Cl.18;Trimmings of leather for furniture; casual bags.

Cl.19;Window covering, not of metal.

Cl.20;Mattresses; folding mattresses; mattress toppers; stools; sitting cubes, seating wedges; chair pads; beds; air 
beds; transportable beds; upholstered beds; bed bases; bedding (except linen); cushions; pillows; neck-supporting 
pillows; side sleeper pillows; decorative doorstops (non-metallic -) in the form of animals; indoor window blinds [shades] 
[furniture]; thermal blinds [indoor]; leather furniture; curtain suspension devices; curtain suspension fittings; fitted 
mattress toppers; doorstops, not of metal.

Cl.21;Containers for household or kitchen use; bread baskets for household purposes; bread bags; bread bins; ironing 
board covers, shaped; ironing board linings; potholders; oven mitts; place mats, not of paper or textile; bamboo place 
mats; bamboo table runners.

Cl.22;Cordage; strings; nets; tents; tarpaulins; sails; sacks; padding and stuffing materials (except of paper, cardboard,
rubber or plastics); rope ladders; textile fibers; wood wool; raw or treated wool.

Cl.23;Yarns and threads, for textile use; sewing thread and yarn.

Cl.24;Textiles and substitutes for textiles; household textile articles; bed covers; table covers; cotton fabrics; table 
runners; table linen; textile napkins; place mats made of textile; curtains made of textile fabrics; curtains; curtain holders 
of textile material; mattress covers; mosquito nets; upholstery fabrics; plaid blankets; duvet covers; silk; linen for the 
bed; bed linen; bed covers; fitted bed sheets; bedspreads; taffeta [cloth]; woven textile materials; oilcloth for use as 
tablecloths; fabrics; woollen fabric; pillowcases; cushions (covers for -); shams; coverings (furniture -) of textile; textile 
runners for furniture; kitchen linen; tea cloths; bed sheets; duvets; quilt bedding mats; underblankets; furnishings of 
leather (term considered too vague by the International Bureau - Rule 13 (2) (b) of the Common Regulations); bamboo 
table runners.

Cl.25;Clothing; overalls; coats; coats consisting of blankets with sleeves; shoes; ponchos; footless socks; shawls and 
headscarves; slippers.

Cl.27;Carpets; mats; door mats; tub mats; carpets for automobiles; linoleum for use on floors; floor coverings; 
wallpaper.

Cl.28;Toys; toy animals.
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Priority claimed from 23/06/2017; Application No. : 30 2017 106 273 ;Germany 

3837601    14/12/2017
[International Registration No. : 1402174]
nanoSaar AG
Würmstr. 4 82319 Starnberg Germany

Proposed to be Used
IR DIVISION
Cl.1;Filtering materials in chemical and non-chemical substances, included in this class; detergents for industrial use in 
the framework of manufacturing operations; chemical substances, chemical materials and chemical products; organic 
and chemical compounds for the manufacture of foodstuffs and beverages.

Cl.9;Laboratory and scientific research apparatus, educational simulators and apparatus; parts and accessories of all 
the aforesaid goods, included in this class.

Cl.42;Scientific and technological services; quality control, authentication and testing; lending, rental and leasing of 
objects in connection with the provision of the aforesaid services, included in this class; advice and information 
concerning the aforesaid services, included in this class.
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Priority claimed from 18/08/2017; Application No. : 4383163 ;France 

3837607    31/01/2018
[International Registration No. : 1401971]
BIOFARMA
50 rue Carnot F-92284 Suresnes Cedex France

Proposed to be Used
IR DIVISION
Cl.9;Scientific, optical, weighing, measuring, signaling, checking (supervision), life-saving and teaching apparatus and 
instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic recording media; sound 
recording disks; digital recording media; data and information processing apparatus and equipment; software; computer 
programs; computers; data processing equipment; software recorded on magnetic media or downloaded from a remote 
computer network; downloadable computer software applications; telecommunications equipment for use with mobile 
networks; personal digital assistant; transmitters of electronic signals; connected bracelets, connected scales, connected 
watches (measuring instruments); video cameras; activity sensors; mobile applications; digital applications; algorithms 
(computer programs); artificial intelligence software; spectacles, contact lenses; in-ear headphones; computer platforms 
in the form of information sharing software; connected self-measuring tools; connected pill boxes for medical use; virtual 
reality computer programs; analysis systems based on artificial intelligence (software); electronic chips connected to an 
information system; connected helmets for medical use; activity trackers for medical use; connected blood pressure 
monitors.

Cl.35;Database management; compilation of mathematical or statistical data; computer file management; compilation 
of information in computer databases; updating and care of computer databases; retail or wholesale services for 
pharmaceutical, veterinary and hygienic preparations as well as medical, surgical apparatus and instruments; collection 
of business information.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; health counseling 
services; pharmacy advice; health services; telemedicine services; therapeutic services; medical diagnosis services; 
home care services; individualized medical prescription services; online medical prescription services; providing support 
in the monitoring of patients receiving medical treatment; advice relating to home medical treatment; advice relating to 
self-medication; provision of medical information to patients; remote medical examination services; advice related to 
personal wellbeing [health]; medical monitoring of patients including remote monitoring.
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Priority claimed from 17/11/2017; Application No. : 3691721 ;Spain 

3837635    31/01/2018
[International Registration No. : 1401766]
Almirall, S.A.
Ronda General Mitre, 151 E-08022 Barcelona Spain

Proposed to be Used
IR DIVISION
Cl.3;Non-medicinal soaps; perfumery products, essential oils, non-medicinal cosmetics, non-medicinal hair lotions; 
non-medicinal dentifrices; non-medical skin care and hygiene preparations; cosmetic preparations for skin care; cosmetic
preparations for filling the elastic tissue of the skin.

Cl.5;Pharmaceutical products; preparations for medical and veterinary use; hygiene and sanitary products for medical 
use; dietetic food and substances for medical or veterinary use; food for babies; food supplements for humans or 
animals; plasters, material for dressings; teeth filling and dental impression materials; disinfectants; pharmaceutical and 
sanitary products for dermatological use for the prevention and treatment of skin diseases and disorders; medicinal 
preparations for filling the elastic tissue of the skin; injectable pharmaceutical and sanitary preparations for medical use 
for beauty and cosmetic treatments; pharmaceutical and sanitary preparations for medical use for beauty and cosmetic 
treatments dispensed in pre-loaded apparatus and instruments; pre-filled syringes for medical use for beauty and 
cosmetic treatments; nutritional supplements, nutritional dietetic supplements for medical use; vitamin supplements.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; massage apparatus; child care apparatus, 
devices and articles; apparatus, devices and articles for sexual activities; medical apparatus and instruments for 
cosmetic and beauty treatments such as surgical and non-surgical apparatus and instruments; material for medical 
injections; syringes for medical use; medical syringes for use in cosmetic and beauty treatments.
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Priority claimed from 01/08/2017; Application No. : 87551623 ;United States of America 

3838229    31/01/2018
[International Registration No. : 1402391]
Numenta, Inc.
791 Middlefield Road Redwood City CA 94063-1626 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software related to hierarchically organized computer memory systems used to solve problems in 
machine vision, language understanding, robotics, and other problems that require modeling of complex data; computer 
hardware related to hierarchically organized computer memory systems used to solve problems in machine vision, 
language understanding, robotics, and other problems that require modeling of complex data.

Cl.42;Consulting services in the field of hierarchically organized computer memory systems used to solve problems in 
machine vision, language understanding, robotics, and other problems that require modeling of complex data; time-based 
rental of computer hardware in the field of hierarchically organized computer memory systems; design and development 
of hierarchically organized computer memory systems used to solve problems in machine vision, language 
understanding, robotics, and other problems that require modeling of complex data.

Cl.45;Licensing of intellectual property in the field of hierarchically organized computer memory systems used to solve 
problems in machine vision, language understanding, robotics, and other problems that require modeling of complex 
data.
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Priority claimed from 17/08/2017; Application No. : 87573055 ;United States of America 

3838250    15/12/2017
[International Registration No. : 1402356]
Chan Zuckerberg Initiative, LLC
394 Pacific Avenue, 2nd Floor San Francisco CA 94111 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Charitable services, namely, promoting public awareness about charitable, philanthropic, volunteer, public and 
community service and humanitarian activities; promoting public awareness in the fields of health, education, medical 
and scientific research, computer technology, immigration reform, child welfare, environmental sustainability, and 
community building, and energy sources by means of public advocacy.

Cl.36;Charitable foundation services, namely, providing fundraising activities and investment management services to 
support advancements in the fields of health, education, medical and scientific research, technology, immigration reform, 
child welfare, sustainability, community building, and energy; consultation services in the field of philanthropic and 
charitable services relating to giving and fund raising; capital investment services; fund investment services; capital 
investment fund management services.
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Priority claimed from 01/09/2017; Application No. : 30 2017 227 299 ;Germany 

3838259    06/12/2017
[International Registration No. : 1400378]
Egon Zehnder international AG
Wiesenstrasse 17 CH-8008 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Personnel recruitment consultancy services; business management and organization consultancy; career 
placement consulting services; human resources consultancy; business management consultancy in the field of 
executive and leadership development; consultancy relating to the selection of personnel; personnel management 
consultancy; professional consultancy relating to personnel management; recruitment of executive staff; personnel 
selection; personnel selection using psychological testing; personnel consultancy; human resources management and 
recruitment services; personnel placement and recruitment; employment agency services; business succession 
planning; executive search and placement services; business consultancy and advisory services.

Cl.41;Management education services; educational services relating to management; consultancy services relating to 
the education and training of management and of personnel; coaching in economic and management matters; arranging 
and conducting of courses, seminars and workshops.
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Priority claimed from 08/11/2017; Application No. : 017449638 ;European Union 

3838264    17/01/2018
[International Registration No. : 1401963]
GEFCO
77/81 rue des Lilas d'Espagne F-92402 COURBEVOIE France

Proposed to be Used
IR DIVISION
Cl.20;Cases, racks and boxes of wood and of plastic materials, trays of plastic materials; containers not of metal; 
handling, loading and transporting pallets, baskets and trays not of metal; packaging and transport containers of plastic 
materials.

Cl.35;Sale and purchase of spare parts for vehicles; administrative services relating to customs clearance.

Cl.37;Vehicle maintenance (servicing); vehicle lubrication [greasing]; vehicle washing; vehicle cleaning; vehicle 
polishing; fueling of vehicles; repair of vehicles; vehicle repair as vehicle breakdown services; maintenance of automobile
vehicles; maintenance and repair of vehicle tires; servicing and repair of electric vehicles; painting of motor vehicles; 
repair of vehicle tow bars; washing and cleaning of vehicles; vehicle painting services; charging services for electric 
vehicles; reconditioning of land vehicles and structural parts therefor; repair, maintenance, servicing, dismantling, 
rebuilding and cleaning of vehicle engines and parts thereof.

Cl.39;Transport, particularly land, air, river and maritime transport of merchandise; freighting of cars, trucks, trains, 
boats, airplanes; freight brokerage; logistical services in the transport sector; storage of merchandise; rental of storage 
containers; rental of warehouses; packing, packaging of goods; wrapping of merchandise; storage (warehousing) of 
goods and merchandise; delivery of merchandise; rental of transport vehicles; information on transport and storage; 
supply chain logistics and reverse logistics services comprising storage, transport and delivery of goods for third parties 
by plane, railway, ship or truck; logistics services consisting in merchandise transport and delivery services; 
transportation and delivery services by air, road, rail and sea; provision of advice relating to merchandise delivery; 
express delivery of freight; delivery of goods by truck; distribution [delivery] of goods; vehicle transport; salvage of 
vehicles; inspection of vehicles prior to transport; vehicle parking services; tracking of transport vehicles by computer; 
rental of parking places and garages for vehicles; towing services in case of vehicle breakdowns; tracking, locating and 
monitoring of vehicles, ships and aircraft; tracking of freight transport vehicles by means of computers or global 
positioning systems; chauffeur services; providing of information concerning transport services and bookings for 
transport services by means of a website.
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Priority claimed from 30/08/2017; Application No. : 4385142 ;France 

3838284    08/02/2018
[International Registration No. : 1402101]
EPEX SPOT
5 boulevard Montmartre F-75002 Paris France

Proposed to be Used
IR DIVISION
Cl.9;Software (recorded computer programs), software for continuous stock exchange price quotations and 
compensation of financial instruments, software packages, computers, computer memory devices, CD-ROMs, floppy 
disks; electronic publications.

Cl.16;Printed matter, publications (written).

Cl.35;Assistance for companies in the running of their affairs; business advice, information and inquiries; statistical 
information; computer file management; studies on the organization and operation of financial markets; calculation, 
recording, composition, compilation and systematization of statistics, stock exchange indices and of all index numbers 
concerning stock exchange prices, financial instruments and securities.

Cl.36;Stock exchange quotation and negotiation; negotiation, quotation and compensation of financial instruments; 
cash management services; stock exchange and financial consultation; financial transactions; organization and 
implementation of stock markets; stock exchange and financial information; forwards and futures contracts for non-
storable products; forwards and futures contracts for electricity; creation and management of futures markets for non-
storable products; creation and management of futures markets for electricity.

Cl.38;News and information agencies; dissemination of stock exchange information by all means such as computer, 
telematic, radio network, audiovisual means; communication via computer terminals, via fiber-optic networks and via the 
Internet; communications by telephone, telegram and radio, teleprinting, transmission of messages and images assisted 
by computer, transmission of stock exchange statistics and indices and all index numbers concerning stock exchange 
quotations, financial instruments and securities; rental of access time to a database server center; rental of access time 
to a computer for data handling; rental of access time to computer networks.

Cl.39;Energy distribution, electricity distribution.

Cl.40;Production of energy, production of electricity.

Cl.41;Publication of books, magazines, newspapers and all means of communication, in particular films for cinema and 
television and all other image and sound media; publication of stock exchange statistics and indices and of all index 
numbers concerning stock exchange quotations, financial instruments and securities; publication of statistics concerning
futures markets for non-storable products and futures markets for electricity.

Cl.42;Engineering work; computer and telematic engineering; consultancy in relation to computers, software and 
computer networks; programming for computers; development (design), updating and maintenance of software; rental of 
computer software; creation of data banks in connection with stock exchange and financial services.
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Priority claimed from 01/03/2017; Application No. : VA 2017 00496 ;Denmark 

3838298    01/09/2017
[International Registration No. : 1401539]
Fromtu A/S
Esplanaden 50 DK-1263 Copenhagen K Denmark

Proposed to be Used
IR DIVISION
Cl.9;Computer software; interactive computer software; computer software downloadable from a global computer 
network; downloadable publications (electronic -); databases; computer software relating to database management; 
computer software for analyzing customer satisfaction and for analyzing, evaluating and comparing companies; computer
software and databases relating to logistics, transport, shipments, storage and warehousing of goods and to passengers; 
computer software for booking, collection, loading, dispatch, transport, distribution, delivery and handling, storage and 
warehousing of goods and to passengers; computer software for exchange of computer data, data processing and data 
analysis for statistics relating to logistics, transport, shipments, storage and warehousing of goods and to passengers; 
magnetic, optical, electronic and/or digital data carriers for the aforementioned computer programs and software, and for 
databases relating to stock management and logistics, transport, shipments, storage and warehousing of goods and to 
passengers.

Cl.35;Advertising; business management; business administration; office functions; business assistance in relation to 
purchase of goods and services for third parties; collection of business information; sales promotion services for others; 
online presentation (demonstration) of others' goods and services, including presentation of offers via the Internet, 
mobile telephone, tablets and similar electronic platforms; business assistance with regard to providing online 
marketplaces for sellers and buyers of goods and services; commercial appraisals; business assistance with regard to 
the providing of an online advertisement search guide containing the goods and services of online sellers and with regard 
to the providing of an online search database containing the goods and services of others, for the evaluation thereof 
(terms considered too vague by the International Bureau - Rule 13 (2) (b) of the Common Regulations); business customer 
loyalty services and customer club services for commercial, promotional and/or advertising purposes; promoting the 
goods and services of others; price comparison services; cost price analysis; collection and systemization of information 
into computer databases.

Cl.38;Telecommunications; providing an online, interactive bulletin board for the transmission of messages among 
computer users concerning the trading with and the sale of goods and services via a global communications network; 
providing of access to computer databases, namely online computer databases with access to purchase and sale of 
goods and services; providing of user access to a global computer network; providing Internet chatrooms; providing 
telecommunications channels for teteshopping; providing of access to an online market place for use for sellers and 
buyers of goods (consumer goods, business goods and industrial goods) and services; electronic data exchange.

Cl.39;Transport; packaging and storage of goods; travel arrangement; transport, including marine transport, railway 
and truck transport, air transport, transport of oils and gases by pipeline; packaging and storage of goods; delivery of 
goods, stevedoring, cargo loading and unloading, freight forwarding, container rental, warehouse and store room rental, 
information regarding transportation and storage, logistics services, towing, salvaging, management and operation of 
container terminals and of air cargo terminals, port authorities services, shipbroking services, aircraftbroking services, 
leasing of aircrafts (terms considered too vague by the International Bureau - Rule 13 (2) (b) of the Common Regulations); 
tracking of goods by computer; preparation of travel reports and customs clearing services namely the preparation of 
customs papers for goods; transport and freight brokerage services; information regarding shipment and transportation 
and storage; providing tracking and tracing of shipments; cargo tracking services; consultancy relating to dispatch and 
route plans for forwarding goods; consultancy relating to transport, storage and warehousing of goods and passengers; 
consultancy relating to management of stocks of goods; advisory and consultancy services relating to all the aforesaid 
services.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; constructing an Internet platform for electronic 
commerce; providing temporary use of online, non-downloadable e-commerce software to allow users to conduct 
electronic business transactors in online marketplaces via a global computer network; development and maintenance of 
software featuring databases for use by others; providing temporary non-downloadable computer software for shipment 
processing over computer networks, Intranets and the Internet; providing non-downloadable computer software for 
supply chain management; design and development of computer software for customer relation management (CRM); 
hosting of Internet platforms for digital online services; information services, data storage services or communications 
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services; electronic data storage; computer engineering and design, development, maintenance and updating of 
computer software and databases, relating to logistics, shipments, transport, monitoring, storage and warehousing of 
goods and passengers, in particular at controlled temperatures, management of stocks, monitoring of costs, calculation 
of estimates and invoicing in the aforementioned areas, and relating to statistics in the aforementioned areas; providing 
search engines for the internet.
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Priority claimed from 16/08/2017; Application No. : 4382931 ;France 

3838302    13/02/2018
[International Registration No. : 1401769]
M. Olivier GORRE
19 avenue Jean Jaurès F-92330 SCEAUX France

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for the recording, transmission, reproduction or processing of sound, data or images; compact discs 
(CDs); audio-video discs; CD-ROMs; DVDs; audio recording media; digital recording media; artificial intelligence 
apparatus; computers; electronic tablets; electronic book readers; software (recorded programs); computer peripheral 
devices; central processing units; integrated circuit cards [smart cards]; microprocessors; computer chips; bags 
designed for laptop computers; computer batteries; USB flash drives; downloadable computer software applications for 
mobile telephones; downloadable electronic publications.

Cl.36;Insurance services; banking services; financial affair services; financial payment services; trusteeship; electronic 
payment services; electronic wallet services [payment service]; electronic payment processing via a global computer 
network; monetary affair services; monetary transaction services; currency brokerage; foreign exchange trading; real-
estate affair services; real estate management; real estate management.

Cl.42;Computer design for others; computer development; software design; software development; software 
installation; software maintenance; updating of software; software rental; programming for computers; computer system 
analysis; computer system design; consultancy in the design and development of computers; engineering services in 
connection with artificial intelligence apparatus; styling (industrial design); software as a service (SaaS); cloud 
computing; electronic data storage.
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Trade Marks Journal No: 1853 ,   11/06/2018           Class 99 
 

 

Priority claimed from 08/08/2017; Application No. : 87559976 ;United States of America 

3838331    08/02/2018
[International Registration No. : 1401626]
Mented Cosmetics, Inc.
c/o Brooke Erdos Singer, Davis & Gilbert LLP, 1740 Broadway New York NY 10019 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; nail polish.

Cl.35;Online retail store services featuring cosmetics and nail polish.
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Trade Marks Journal No: 1853 ,   11/06/2018           Class 99 
 

Priority claimed from 10/10/2017; Application No. : 1362295 ;Benelux 

3838361    17/01/2018
[International Registration No. : 1402495]
Multiplicom NV
Galileilaan 18 B-2845 Niel

Proposed to be Used
IR DIVISION
Cl.1;Reagents for scientific or medical research, namely reagents for use in preparation of DNA sequencing samples.

Cl.5;Reagents for in vitro diagnostics; reagents for clinical and medical diagnostics, namely reagents for use in 
preparation of DNA sequencing samples.
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Trade Marks Journal No: 1853 ,   11/06/2018           Class 99 
 

Priority claimed from 03/08/2017; Application No. : 87/554,386 ;United States of America 

3838387    01/02/2018
[International Registration No. : 1402557]
Telcoin Pte. Ltd.
30 Cecil Street, 19-08 Prudential Tower Singapore 049712 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Computer software, namely, electronic financial platform for processing multiple types of payment and debt 
transactions in an integrated mobile phone, PDA, and web based environment; computer software for use in transactions 
with retailers, merchants, vendors, and peer-to-peer via mobile devices, computer devices, and physical cards used to 
process mobile payments; computer software for transmitting, processing, facilitating, verifying, and authenticating credit
and debit card information, mobile wallet information, and transaction and payment information; computer software for 
ensuring the security of mobile payments with retailers, merchants, and vendors, and peer-to-peer via mobile devices, 
computer devices, credit and debit card information, and mobile wallet information; computer software for the storage, 
transmission, verification, and authentication of credit and debit card and other payment and transaction information.

Cl.36;Cryptocurrency exchange services featuring a peer-to-peer digital currency, incorporating cryptographic 
protocols, operating through the Internet, and used as a method of payment for goods and services; financial services, 
namely, providing a virtual currency via a global computer network; financial services, namely, providing for the 
exchange of foreign currency, commodities, financial derivatives, interest rate products, and equities via the Internet and 
intranet systems; financial services, namely, providing electronic transfer of a virtual currency via a global computer 
network.
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Trade Marks Journal No: 1853 ,   11/06/2018           Class 99 
 

Priority claimed from 04/08/2017; Application No. : 87556585 ;United States of America 

3838391    01/02/2018
[International Registration No. : 1402398]
International Tennis Hall of Fame Incorporated
194 Bellevue Avenue Newport RI 02840 United States of America

Proposed to be Used
IR DIVISION
Cl.18;Tote bags; handbags, hobo bags; wallets; umbrellas.

Cl.21;Beverageware; water bottles sold empty.

Cl.24;Towels.

Cl.25;Clothing, namely, baseball caps and hats, neckties, polo shirts, shorts, skirts, skorts, sun visors being headwear, 
sweaters, sweatshirts, t-shirts, tank tops, warm-up suits, athletic jackets, hooded sweatshirts, sweat jackets, sweat bands,
socks.

Cl.28;Tennis balls; vibration dampeners for tennis rackets; grip tape for tennis racquets.

Cl.35;Retail store services featuring tennis related books and videos, tote bags, handbags, hobo bags, wallets, 
umbrellas, beverageware, water bottles, towels, clothing, namely, baseball caps and hats, neckties, polo shirts, shorts, 
skirts, skorts, sun visors being headwear, sweaters, sweatshirts, t-shirts, tank tops, warm-up suits, athletic jackets, 
hooded sweatshirts, sweat jackets, sweat bands, socks, sports equipment, namely, tennis balls, vibration dampeners for 
tennis rackets, grip tape for tennis racquets and jewelry; online retail store services featuring tennis related books and 
videos, tote bags, handbags, hobo bags, wallets, umbrellas, beverageware, water bottles, towels, clothing, namely, 
baseball caps and hats, neckties, polo shirts, shorts, skirts, skorts, sun visors being headwear, sweaters, sweatshirts, t-
shirts, tank tops, warm-up suits, athletic jackets, hooded sweatshirts, sweat jackets, sweat bands, socks, sports 
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equipment, namely, tennis balls, vibration dampeners for tennis rackets, grip tape for tennis racquets and jewelry.

Cl.41;Educational and entertainment services, namely, operation of a tennis museum, organizing and conducting 
awards programs to celebrate and record the achievements of individual tennis players, and organizing and conducting 
tennis tournaments and classes and clinics for teaching tennis.
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Trade Marks Journal No: 1853 ,   11/06/2018           Class 99 
 

Priority claimed from 30/01/2018; Application No. : 20180119 ;Armenia 

3838412    05/02/2018
[International Registration No. : 1401634]
"SPAYKA" LLC
Nerkin Shengavit, 3rd str., 42 0074 Yerevan Armenia

Proposed to be Used
IR DIVISION
Cl.29;Fruit, preserved; charcuterie; jams; frozen fruits; vegetables, preserved; vegetables, cooked; vegetables, dried; 
oils for food; cream [dairy products]; cheese; butter; crystallized fruits; milk; fruit, stewed; fruit jellies; fruit pulp; meat; 
meat jellies; fat-containing mixtures for bread slices; ham; yogurt; vegetable juices for cooking; kephir [milk beverage]; 
milk beverages, milk predominating; whey; milk products; bacon; margarine; nuts, prepared; liver pâté; olives, preserved; 
sausages; tomato purée; vegetable salads; fruit salads; tomato juice for cooking; tripe; fruit peel; almonds, ground; 
peanuts, prepared; mushrooms, preserved; fruit chips; fruit preserved in alcohol; meat, preserved; whipped cream; pork; 
fruits, canned; meat, canned; vegetables, canned; apple purée; fruit-based snack food; curd; milk shakes; albumin milk; 
compotes; condensed milk; smetana [sour cream]; ryazhenka [fermented baked milk]; prostokvasha [soured milk]; 
tomato paste; aubergine paste; vegetable marrow paste; powdered milk; candied nuts; flavored nuts; hazelnuts, 
prepared; berries, preserved; vegetable-based cream; freeze-dried vegetables; hotdog sausages.

Cl.30;Cocoa beverages with milk; coffee beverages with milk; chocolate beverages with milk; sauces [condiments]; 
coffee-based beverages; frozen yogurt [confectionery ices]; dressings for salad; fruit coulis [sauces]; pasta sauce.

Cl.31;Raw and unprocessed agricultural, aquacultural, horticultural and forestry products; berries, fresh; nuts [fruits]; 
citrus fruit, fresh; mushrooms, fresh; lemons, fresh; cucumbers, fresh; vegetables, fresh; fruit, fresh; plants; oranges, 
fresh; grapes, fresh; almonds [fruits]; peanuts, fresh.

Cl.32;Non-alcoholic fruit juice beverages; whey beverages; fruit juices; waters [beverages]; mineral water [beverages]; 
table waters; vegetable juices [beverages]; tomato juice [beverage]; non-alcoholic beverages; aerated water; cocktails, 
non-alcoholic; cider, non-alcoholic; fruit nectars, non-alcoholic; smoothies; protein-enriched sports beverages; non-
alcoholic beverages flavored with coffee; non-alcoholic beverages flavored with tea; soft drinks.
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Trade Marks Journal No: 1853 ,   11/06/2018           Class 99 
 

Priority claimed from 24/08/2017; Application No. : 2017/05688 ;Sweden 

3838589    19/09/2017
[International Registration No. : 1402303]
Medhand International AB
Box 7304 SE-103 90 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.9;Software and applications for mobile devices; downloadable applications for use with mobile devices; application 
software; mobile software application; telecommunication apparatus and equipment; data processing equipment; 
computer equipment and software for electronic mail and transmission of data; computer programs for access to 
electronic databases and computer networks; computer application software for education services for uploading, 
downloading, provision of access, placing, reproduction, tagging, blogging, streaming, linking, sharing or in other way 
provision of electronic media or information online via computers or communication networks; computer software for the 
processing of data, words, images and/or sound; computer software for the processing of data, words, images and/or 
sound; computer software for the transmission, compression and decompression, editing and data processing; computer 
programs.

Cl.35;Advertising, marketing and promotional services for companies; compilation and systemization of information 
into computer databases; providing consumer product information; promoting the goods and services of others via 
computer and communication networks in the field of science and medicine; promoting the exchange of third parties' 
services and goods via computer and communications network.

Cl.38;Telecommunication services namely user-generated content delivery and online services for transmission of 
messages to facilitate communication for educational and training purposes; providing internet chatrooms; providing 
online forums; access services to telecommunications networks; internet portal services (providing user access to a 
global computer network) for the access of information; telecommunications, namely granting of access to distributed 
databases; providing access to searchable online database.

Cl.42;Providing temporary use of online non-downloadable computer software, mobile applications and web 
applications for review, access, reading, monitoring, research, sharing, recommendation, add-on, integration, 
synchronization, organization and presentation of content, research, articles, information, texts, videos and images from 
public and private newspapers, blogs, websites, medical and research resources; hosting a website with technology for 
review, access, reading, monitoring, research, sharing, recommendation, add-on, integration, synchronization, 
organization and presentation of content, research, articles, information, texts, videos and images from public and private 
newspapers, blogs, websites, medical and research resources, medical and scientific journals and databases; computer 
services, namely hosting of an online community for participation in discussions and feedback from other users, forming 
virtual communities and social networking; hosting an online community website, mobile applications and web 
applications with shared communications between group members; design of information systems; programming of 
electronic operating systems; design, development, maintenance and updating of software; design and development of 
computer software systems for input, output, adaption, demonstration and storage of data; design and development of 
software.
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Trade Marks Journal No: 1853 ,   11/06/2018           Class 99 
 

Priority claimed from 30/08/2017; Application No. : 4385143 ;France 

3838705    08/02/2018
[International Registration No. : 1402102]
EPEX SPOT
5 boulevard Montmartre F-75002 Paris France

Proposed to be Used
IR DIVISION
Cl.9;Software (recorded computer programs), software for continuous stock exchange price quotations and 
compensation of financial instruments, software packages, computers, computer memory devices, CD-ROMs, floppy 
disks; electronic publications.

Cl.16;Printed matter, publications (written).

Cl.35;Assistance for companies in the running of their affairs; business advice, information and inquiries; statistical 
information; computer file management; studies on the organization and operation of financial markets; calculation, 
recording, composition, compilation and systematization of statistics, stock exchange indices and of all index numbers 
concerning stock exchange prices, financial instruments and securities.

Cl.36;Stock exchange quotation and negotiation; negotiation, quotation and compensation of financial instruments; 
cash management services; stock exchange and financial consultation; financial transactions; organization and 
implementation of stock markets; stock exchange and financial information; forwards and futures contracts for non-
storable products; forwards and futures contracts for electricity; creation and management of futures markets for non-
storable products; creation and management of futures markets for electricity.

Cl.38;News and information agencies; dissemination of stock exchange information by all means such as computer, 
telematic, radio network, audiovisual means; communication via computer terminals, via fiber-optic networks and via the 
Internet; communications by telephone, telegram and radio, teleprinting, transmission of messages and images assisted 
by computer, transmission of stock exchange statistics and indices and all index numbers concerning stock exchange 
quotations, financial instruments and securities; rental of access time to a database server center; rental of access time 
to a computer for data handling; rental of access time to computer networks.

Cl.39;Energy distribution, electricity distribution.

Cl.40;Production of energy, production of electricity.

Cl.41;Publication of books, magazines, newspapers and all means of communication, in particular films for cinema and 
television and all other image and sound media; publication of stock exchange statistics and indices and of all index 
numbers concerning stock exchange quotations, financial instruments and securities; publication of statistics concerning
futures markets for non-storable products and futures markets for electricity.

Cl.42;Engineering work; computer and telematic engineering; consultancy in relation to computers, software and 
computer networks; programming for computers; development (design), updating and maintenance of software; rental of 
computer software; creation of data banks in connection with stock exchange and financial services.
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Trade Marks Journal No: 1853 ,   11/06/2018           Class 99 
 

3838712    26/01/2018
[International Registration No. : 1402184]
FLEXPOWER AWS Co., Ltd.
(Nonhyun-dong, Nonhyundong Daewooivill Hilltown) 2nd floor, 641, Nonhyun-ro, Gangnam-gu Seoul 06116 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.3;Massage oils not medicated; massage creams not medicated; creams for preventing and relieving muscle and joint 
pain (not for medical use); lotions for preventing and relieving muscle and joint pain (not for medical use); liquefied 
sprays for preventing and relieving muscle and joint pain (not for medical use).

Cl.5;Medicated creams; pain relieving creams; creams for preventing and relieving muscle and joint pain (for medical 
use); lotions for preventing and relieving muscle and joint pain (for medical use); liquefied sprays for preventing and 
relieving muscle and joint pain (for medical use); adhesive bands for medical purposes.
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Trade Marks Journal No: 1853 ,   11/06/2018           Class 99 
 

Priority claimed from 18/08/2017; Application No. : 30 2017 020 676 ;Germany 

3838727    07/02/2018
[International Registration No. : 1401781]
Roche Diagnostics GmbH
Sandhofer Strasse 116 68305 Mannheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific instruments and apparatus; laboratory devices for use in research, science and industry; laboratory 
instruments for research and diagnostic purposes; computer hardware and software for medical and diagnostic 
purposes; computer software for the provision of automated diagnostic laboratory processes; computer software and 
hardware for use with laboratory instruments, namely, for use in providing remote automated control, data analysis, and 
data management.

Cl.10;Medical apparatus and instruments; analyzers for in-vitro diagnostic testing for medical purposes; laboratory 
apparatus for medical diagnostic purposes.
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Trade Marks Journal No: 1853 ,   11/06/2018           Class 99 
 

 

Priority claimed from 08/03/2017; Application No. : 2017/00528 ;Ireland 

3838821    07/09/2017
[International Registration No. : 1401569]
Ernieapp Ltd.
88 Harcourt Street Dublin 2, D02 DK18 Ireland

Proposed to be Used
IR DIVISION
Cl.9;Photographic apparatus; cinematographic apparatus; optical devices, enhancers and correctors; weighing 
machines; measuring apparatus; signalling apparatus; checking [supervision] apparatus and instruments; teaching 
apparatus; apparatus and instruments for conducting electricity; apparatus and instruments for switching electricity; 
apparatus and instruments for transforming electricity; apparatus and instruments for accumulating electricity; apparatus 
and instruments for regulating electricity; apparatus and instruments for controlling electricity; apparatus for recording of 
sound; apparatus for recording of images; apparatus for transmission of sound; apparatus for transmission of images; 
apparatus for reproduction of sound; apparatus for reproduction of images; digital recording media; mechanisms for 
coin-operated apparatus; cash registers; calculating machines; data processing equipment; computers; computer 
software; advertisement blocking software; audio- and video-receivers; audiovisual teaching apparatus; cell phones; 
compact disc players; compact discs [audio-video]; compact discs [read-only memory]; computer game software; 
computer hardware; computer operating programs, recorded; computer peripheral devices; computer software 
applications, downloadable; computer software, recorded; cordless telephones; covers for personal digital assistants 
[PDAs]; covers for smartphones; covers for tablet computers; data storage devices; detectors; digital photo frames; 
digital signs; digital user interfaces of electronic devices; disk drives for computers; downloadable image files; 
downloadable music files; downloadable ring tones for mobile phones; DVD players; electronic book readers; electronic 
interactive whiteboards; electronic notice boards; electronic pens [visual display units]; electronic pocket translators; 
electronic publications, downloadable; electronic sheet music, downloadable; electronic tags for goods; encoded 
identification bracelets, magnetic; encoded key cards; encoded magnetic cards; eyeglasses; Global Positioning System 
[GPS] apparatus; hands-free kits for telephones; headphones; holograms; humanoid robots with artificial intelligence; 
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integrated circuit cards [smart cards]; interactive touch screen terminals; intercommunication apparatus; interfaces for 
computers; computer programs for using the Internet and world wide web; juke boxes for computers; juke boxes, 
musical; laptop computers; loudspeakers; magnetic data media; memory cards for video game machines; 
microprocessors; mobile telephones; modems; monitors [computer hardware]; monitors [computer programs]; mouse 
[computer peripheral]; mouse pads; navigation apparatus for vehicles [on-board computers]; notebook computers; 
optical data media; optical discs; personal stereos; point of sale apparatus; portable media players; printers for use with 
computers; projection apparatus; projection screens; readers [data processing equipment]; record players; remote 
control apparatus; security tokens [encryption devices]; smart cards [integrated circuit cards]; smartphones; 
smartwatches; tablet computers; telephone apparatus; television apparatus; USB flash drives; vehicle radios; video 
screens; video telephones; virtual reality headsets; wireless computer peripheral devices; wireless electronic devices; 
wireless network equipment.

Cl.28;Games; toys; playthings; gymnastic and sporting articles; video game apparatus; amusement machines, 
automatic and coin-operated; apparatus for games; appliances for gymnastics; arcade video game machines; bags 
especially designed for skis and surfboards; ball pitching machines; balls for games; bats for games; batting gloves 
[accessories for games]; billiard balls; bingo cards; board games; body-training apparatus; bodyboards; bowling 
apparatus and machinery; building blocks [toys]; building games; camouflage screens [sports articles]; caps for pistols 
[toys]; checkerboards; checkers [games]; chess games; chessboards; chips for gambling; coin-operated billiard tables; 
confetti; conjuring apparatus; controllers for game consoles; controllers for toys; cosaques [toy fireworks]; counters 
[discs] for games; dominoes; draughtboards; draughts [games]; drones [toys]; electronic board games; electronic 
targets; electronic toys; flying discs [toys]; foosball tables; gaming machines for gambling; gloves for games; hunting 
game calls; jigsaw puzzles; joysticks for video games; machines for physical exercises; mah-jong; marbles for games; 
mobiles [toys]; novelties for parties, dances [party favors, favours]; ornaments for Christmas trees, except illumination 
articles and confectionery; pachinkos; paddleboards; paper party hats; paragliders; parlour games; percussion caps 
[toys]; piñatas; play balloons; playing balls; playing cards; plush toys; plush toys with attached comfort blanket; poles for 
pole vaulting; portable games with liquid crystal displays; practical jokes [novelties]; protective films adapted for screens 
for portable games; protective paddings [parts of sports suits]; punching bags; puppets; remote-controlled toy vehicles; 
ring games; scratch cards for playing lottery games; skittles [games]; slot machines [gaming machines]; snow globes; 
snowboards; snowshoes; soap bubbles [toys]; sole coverings for skis; spinning tops [toys]; spring boards [sports 
articles]; starting blocks for sports; stationary exercise bicycles; strings for rackets; stuffed toys; surf skis; surfboard 
leashes; surfboards; toy air pistols; toy figures; toy models; toy robots; toy vehicles; toys for pets; tricycles for infants 
[toys]; twirling batons; video game machines; water wings; waterskis.

Cl.35;Advertising; business management; business administration; office functions; administration of consumer 
loyalty programs; administration of frequent flyer programs; administrative processing of purchase orders; advertising 
agency services; advertising in journals; advertising in newspapers; advertising in retail stores; advertising by mail order; 
advertising in blogs; advertising on fairs and exhibitions; advertising on Internet search engines; advertising in online 
stores; advertising on payment devices; advertising on paper; advertising on social media platforms; advertising on 
vouchers; advertising on the web; advertising on the web by banners; advertising on the chassis of electronic devices; 
advertising on the digital user interface of electronic devices; advisory services for business management; arranging 
subscriptions to telecommunication services for others; auctioneering; bill-posting; book-keeping; business appraisals; 
business auditing; business efficiency expert services; business information; business inquiries; business 
investigations; business management and organization consultancy; business management assistance; business 
management consultancy; business management of reimbursement programmes for others; business research; 
commercial administration of the licensing of the goods and services of others; commercial information agency services; 
commercial information and advice for consumers [consumer advice shop]; commercial intermediation services; 
commercial or industrial management assistance; compilation of information into computer databases; compilation of 
statistics; price comparison and rating services of services provided by others; compiling indexes of information for 
commercial or advertising purposes; computerized file management; consultancy regarding advertising communications 
strategy; consultancy regarding public relations communications strategy; cost price analysis; data search in computer 
files for others; design of advertising materials; digital advertising; digital advertising on electronic displays; digital 
advertising by video clips; direct mail advertising; dissemination of advertising matter; distribution of samples; document 
reproduction; economic forecasting; invoicing; layout services for advertising purposes; market studies; marketing; 
marketing research; modelling for advertising or sales promotion; negotiation and conclusion of commercial transactions 
for third parties; negotiation of business contracts for others; on-line advertising on a computer network; opinion polling; 
organization of exhibitions for commercial or advertising purposes; organization of fashion shows for promotional 
purposes; organization of trade fairs for commercial or advertising purposes; outdoor advertising; outsourced 
administrative management for companies; outsourcing services [business assistance]; pay per click advertising; pay per
view advertising; presentation of goods on communication media, for retail purposes; price comparison services; 
procurement services for others [purchasing goods and services for other businesses]; production of advertising films; 
production of teleshopping programmes; professional business consultancy; providing business information via a web 
site; provision of an on-line marketplace for buyers and sellers of goods and services; provision of commercial and 
business contact information; public relations; publication of publicity texts; publicity; publicity agency services; 
publicity material rental; radio advertising; registration of written communications and data; rental of advertising space; 
rental of advertising time on communication media; rental of billboards [advertising boards]; sales promotion for others; 
scriptwriting for advertising purposes; search engine optimisation for sales promotion; business networking; 
sponsorship search; systemization of information into computer databases; telemarketing services; television 
advertising; updating of advertising material; web indexing for commercial or advertising purposes; web site traffic 
optimisation; word processing; writing of publicity texts.

Cl.36;Insurance; financial affairs; monetary affairs; banking; brokerage [financial]; capital investment; charitable fund 
raising; clearing-houses, financial; clearing, financial; financial services relating to consolidation of monies; deposits of 
valuables; digital payment services; digital voucher and coupons issuing services; digital wallet [payment services]; 
electronic funds transfer; exchanging money; financial analysis; financial consultancy; financial evaluation [insurance, 
banking, real estate]; financial information; financial management; financial management of reimbursement payments for 
others; financial reporting; financial sponsorship; financing services; managing a digital identity to identify a user in 
computer-based financial transactions; investment of funds; issuance of credit cards; issuance of debit cards; issuance 
of tokens of value; issuance of travelers' checks; micropayment services; mobile banking; online banking; organization of
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collections; payment services; mobile payment services; peer to peer payment services; processing of credit card 
payments; processing of debit card payments; provident fund services; providing financial information via a web site; 
providing rebates at participating establishments of others through use of a membership card; safe deposit services; 
savings bank services; settlement [account, financial]; stock brokerage services; tokenization of transactions; voucher 
and coupon redemption services.

Cl.41;Education; providing of training; entertainment; cinema presentations; coaching [training]; electronic desktop 
publishing; entertainer services; entertainment information; entertainment services; film production, other than 
advertising films; instruction services; on-line publication of electronic books and journals; organization of competitions 
[education or entertainment]; organization of lotteries; organization of shows [impresario services]; organization of sports
competitions; party planning [entertainment]; production of music; production of radio and television programmes; 
production of shows; providing films, not downloadable, via video-on-demand transmission services; providing on-line 
electronic publications, not downloadable; providing on-line music, not downloadable; providing on-line videos, not 
downloadable; providing recreation facilities; providing television programmes, not downloadable, via video-on-demand 
transmission services; providing television programs, not downloadable, via video-on-demand transmission services; 
publication of books; publication of texts, other than publicity texts; radio entertainment; recording studio services; 
recreation information; teaching; television entertainment; theatre productions; ticket agency services [entertainment].

Cl.42;Scientific and technological services; scientific research services; technological research; technological 
consultancy; industrial analysis services; industrial research; industrial design; industrial process development; research 
services; design of computer hardware; design of computer software; development of computer hardware; development 
of computer software; calibration [measuring]; cloud computing; cloud seeding; computer programming; computer 
security consultancy; computer software consultancy; computer software design; computer system analysis; computer 
system design; computer technology consultancy; computer virus protection services; conversion of data or documents 
from physical to electronic media; creating and designing website-based indexes of information for others [information 
technology services]; creating and maintaining web sites for others; digital signature services, namely, recording the 
consent of a user by creating a digital signature; data encryption services; data security consultancy; duplication of 
computer programs; electronic data storage; electronic monitoring of credit card activity to detect fraud via the Internet; 
electronic monitoring of personally identifying information to detect identity theft via the Internet; engineering; research 
and design services relating to geolocation services; graphic arts design; hosting computer sites [web sites]; information 
technology [IT] consultancy; installation of computer software; Internet security consultancy; maintenance of computer 
software; monitoring of computer systems by remote access; monitoring of computer systems for detecting unauthorized 
access or data breach; monitoring of computer systems to detect breakdowns; off-site data backup; outsource service 
providers in the field of information technology; providing information on computer technology and programming via a 
web site; providing search engines for the Internet; recovery of computer data; rental of computer software; rental of web 
servers; research and development of new products for others; server hosting; software as a service [SaaS]; styling 
[industrial design]; surveying; telecommunications technology consultancy; updating of computer software; computer 
security consultancy in relating to user authenticating services; web site design consultancy.

Cl.45;Legal services; security services for the physical protection of tangible property and individuals; personal and 
social services rendered by others to meet the needs of individuals; arbitration services; legal services in the field of 
forensic data services; licensing of computer software [legal services]; licensing of intellectual property; on-line social 
networking services; tracking of stolen property; personal and social services regarding individual needs, namely, on-line 
tracking of data; personal and social services regarding individual needs, namely, on-line tracking of personal identifiers 
stored by third parties; personal and social services regarding individual needs, namely, on-line tracking of privacy data 
retrieved by third parties; personal and social services regarding individual needs, namely, on-line tracking of stolen 
privacy data; personal and social services regarding individual needs, namely, security services for protecting privacy 
data; legal services in relating to on-line services for providing evidence of a user's consent to an agreement.
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Trade Marks Journal No: 1853 ,   11/06/2018           Class 99 
 

Priority claimed from 30/08/2017; Application No. : 4385144 ;France 

3839332    08/02/2018
[International Registration No. : 1402177]
EPEX SPOT
5 boulevard Montmartre F-75002 Paris France

Proposed to be Used
IR DIVISION
Cl.9;Software (recorded computer programs), software for continuous stock exchange price quotations and 
compensation of financial instruments, software packages, computers, computer memory devices, CD-ROMs, floppy 
disks; electronic publications; all these goods are of French origin or made in France.

Cl.16;Printed matter, publications (written); all these goods are of French origin or made in France.

Cl.35;Assistance for companies in the running of their affairs; business advice, information and inquiries; statistical 
information; computer file management; studies on the organization and operation of financial markets; calculation, 
recording, composition, compilation and systematization of statistics, stock exchange indices and of all index numbers 
concerning stock exchange prices, financial instruments and securities.

Cl.36;Stock exchange quotation and negotiation; negotiation, quotation and compensation of financial instruments; 
cash management services; stock exchange and financial consultation; financial transactions; organization and 
implementation of stock markets; stock exchange and financial information; forwards and futures contracts for non-
storable products; forwards and futures contracts for electricity; creation and management of futures markets for non-
storable products; creation and management of futures markets for electricity.

Cl.38;News and information agencies; dissemination of stock exchange information by all means such as computer, 
telematic, radio network, audiovisual means; communication via computer terminals, via fiber-optic networks and via the 
Internet; radio, telegraph and telephone communications, transmission of information by teletypewriter, computer-aided 
transmission of messages and images, transmission of stock exchange statistics and indices and all index numbers 
relating to stock exchange quotations, financial instruments and securities; rental of access time to a database server 
center; rental of access time to a computer for data handling; rental of access time to computer networks.

Cl.39;Energy distribution, electricity distribution.

Cl.40;Production of energy, production of electricity.

Cl.41;Publication of books, magazines, newspapers and all means of communication, in particular films for cinema and 
television and all other image and sound media; publication of stock exchange statistics and indices and of all index 
numbers concerning stock exchange quotations, financial instruments and securities; publication of statistics concerning
futures markets for non-storable products and futures markets for electricity.

Cl.42;Engineering work; computer and telematic engineering; consultancy in relation to computers, software and 
computer networks; programming for computers; development (design), updating and maintenance of software; rental of 
computer software; creation of data banks in connection with stock exchange and financial services.
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Priority claimed from 08/06/2017; Application No. : 2017-082154 ;Japan 

3839460    04/10/2017
[International Registration No. : 1402545]
Yonex Kabushiki Kaisha
23-13, Yushima 3-Chome Bunkyo-ku 113-0034 Tokyo Japan

Proposed to be Used
IR DIVISION
Cl.18;Handbag frames; coin purse frames; horseshoes; industrial packaging containers of leather; bags; pouches; 
vanity cases, not fitted; umbrellas; walking sticks; canes; metal parts of canes; handles for canes; leather.

Cl.25;Clothing; garters; sock suspenders; braces for clothing (suspenders); waistbands; belts (clothing); socks; gloves 
(clothing); mufflers (clothing); hats; footwear; Japanese style clogs and sandals; masquerade costumes; clothing for 
sports; walking shoes; football shoes; tennis shoes; badminton shoes; golf shoes; snowboard boots.

Cl.28;Sporting equipment; badminton equipment; tennis equipment; tennis nets; rackets; gut for rackets; strings for 
rackets; shuttlecocks; golf equipment; golf clubs; golf gloves; snowboarding equipment.
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Priority claimed from 31/05/2017; Application No. : 30 2017 013 602 ;Germany 

3839487    22/11/2017
[International Registration No. : 1401583]
Renk Aktiengesellschaft
Gögginger Strasse 73 86159 Augsburg Germany

Proposed to be Used
IR DIVISION
Cl.7;Hybrid drives for machines; hybrid drives for motors; electrical generators; alternating current generators; direct 
current generators; starters for engines; hydraulic drives for machines and motors; control devices for machines or 
motors; fuel converters for combustion engines; speed regulators for machines and motors; housings for machines and 
motors; fans for machines and motors; gears; gears for machines; mills and crushing machines; slide bearings; gears for 
industrial machines.

Cl.9;Electrical and electronic control, regulation and switching devices, in particular for actuating hybrid drives; fuel 
cells; electric batteries; test rigs for gears; test rigs for motor vehicles; test rigs for rail-borne vehicles; test rigs for wind 
power installations.

Cl.12;Vehicles; tracked vehicles, in particular with hybrid drive; electric vehicles; motor vehicles and parts thereof 
insofar as contained in class 12; goods vehicles; military vehicles for transporting; vehicles with hybrid drive; vehicles 
with fuel cell drive; actuator machines for land-borne vehicles; hybrid drives, in particular for tracked vehicles; motors for 
land-borne vehicles; electric motors for land-borne vehicles; housing for parts of land-borne vehicles [except for motors]; 
hydraulic circuits for vehicles; gear for land-borne vehicles, in particular tracked vehicle gears; toothed wheels for land-
borne vehicles; clutches for land-borne vehicles; bearings for land-borne vehicles; torque converters for land-borne 
vehicles; drive shafts for land-borne vehicles; drive shaft joints for land-borne vehicles; drive chains for land-borne 
vehicles; chains for motor vehicles; caterpillar chains for vehicles; braking systems for land-borne vehicles; gears for 
land-borne vehicles; ships steering gears; gears for ship engine.
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3839513    20/12/2017
[International Registration No. : 1402507]
Contorion GmbH
Friedrichstraße 224 10969 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.35;Commercial trading and consumer information services; retailing and wholesaling in relation to protective work 
clothing, in particular protective eyewear and workmens' protective face-shields, earplugs (ear protectors), protective 
helmets, welding masks and protective welding helmets, protective eye visors for welders, rescue harnesses, fall 
prevention devices, clothing especially made for laboratories, clothing for protection against accidents, radiation-proof 
protective clothing, clothing for protection against fire, apparatus for breathing protection; retailing and wholesaling in 
relation to dyes, colorants, pigments, ink and paints, in particular dyestuffs, mordants, varnishes, lacquers and 
preservatives against rust; retailing and wholesaling in relation to lubricants, and industrial greases, wax and fluids, in 
particular industrial oils and greases; retailing and wholesaling in relation to removal and transport apparatus, motors 
and engines, drives and general parts of machines, in particular lifting and elevating apparatus, hoists, electric hoists, 
elevating apparatus for handling loads, lifting devices for vehicles, elevating platform trucks, conveying installations and 
belt conveyors, electric lifting jacks, power-operated lifting jacks, lifting jacks (machines), couplings (machines), 
couplings being parts of machines, couplings for machine tools; retailing and wholesaling in relation to vehicles and 
means of transport, in particular trolleys, carts, two-wheeled trolleys, wheels, tyres and continuous tracks; retailing and 
wholesaling in relation to hand tools for construction, repair and maintenance, in particular hammers, screwdrivers, 
spanners, pliers, socket wrenches, turnscrews, hex keys, tap wrenches, blades, plungers for clearing blockages in pipes; 
retailing and wholesaling in relation to sanitary installations and facilities, water supply facilities, in particular water 
coolers, sanitary and bathroom installations, and sanitary fittings, namely water taps, wash-hand basins, showers, bath 
tubs, toilets, urinals, plugs of metal for sinks; retailing and wholesaling in relation to goods of metal, namely nuts, bolts 
and fasteners, bolts, pivots, expansion bolts, screws, nails, threaded rods, locking pins, spacers, anchors of metal, ring-
shaped fittings of metal, ring bolts, rollers, springs and valves, other than machine elements, fittings for building, building 
materials, building components, fire-proof building products; building material in the form of boards, tree protectors, 
containers for compressed gas or liquid air, packaging containers, closures for containers, roof coverings, building 
fittings, furniture fittings and reinforcing materials for concrete; retailing and wholesaling in relation to goods of metal, 
namely binding thread, sheets and plates of metal, lead seals, letter boxes, containers, roof gutters, roofing, boxes, wire, 
wire gauze, wire rope, iron wire, barrels and casks, windows, window fittings, window frames, handling pallets, door 
scrapers, floors, hooks (metal hardware), non-luminous house numbers, identity plates, cable clips, non-electric cables of 
metal, chests, cramps (crampons); retailing and wholesaling in relation to goods of metal, namely drain traps (valves), 
knobs, tool chests, copper rings, loading pallets, belts for handling loads, arbours, laths, steps and ladders, pipework and 
water pipes, brazing rods, frames of metal for building, lock bolts; retailing and wholesaling in relation to goods of metal, 
namely keys, locks, chimneys, steel pipes, doors, non-electric door bells, latch bars, valves, other than parts of machines, 
cladding for construction and building, ceilings; retailing and wholesaling in relation to staplers (office equipment), 
storage compartments (office requisites), filing boxes (office requisites), clipboards, storage boxes (office requisites), 
correcting tapes (office requisites), letter openers (office requisites), mapping pins, writing tablets (office requisites), 
office perforators, adhesive tapes (office requisites), folders (stationery), pens (office requisites), document files 
(stationery), files (office requisites), paper folders; retailing and wholesaling in relation to stapling presses (office 
requisites), folders, electric heat-sealing apparatus for office use, electric staplers for offices, labelling machines for office 
use, sealing machines for offices, paper binding machines for office use, franking machines for office use, paper 
shredders for office use, imprinters for office use, elastic bands for offices, sealing stamps for office use, envelopes for 
stationery use; retailing and wholesaling in relation to fingertip moisteners (office requisites), automatic adhesive 
dispensers for office use, paper clasps, paper knives (office requisites), protractors for stationery and office use; retailing 
and wholesaling in relation to building materials and construction elements, not of metal, in particular building materials 
of concrete and plastic materials; advertising, marketing and promotional services; online marketing; product launch 
services; brand positioning services; preparation of marketing plans; administration relating to marketing; dissemination 
of advertisements; online advertising on a computer network; presentation of goods for sales purposes; presentation of 
goods on communications media; publication of publicity texts; updating of advertising material; direct mail advertising, 
namely flyers, prospectuses, pamphlets and samples for mail order; arranging of advertisements; rental of advertising 
space; office functions; administrative processing and organising of mail order services; clerical services for the taking of
sales orders; computerised inventory control; computerised compilation of order lists; administrative processing of 
purchase orders; data management services; computerised file management; compilation and systemisation of data on a 
central computer; business management; business administration; business analysis, research and information services; 
business invoicing services; cost price analysis; business auditing; billing; billing services; business investigation; 
compilation of statistics; market research; business appraisals; economic forecasting; presentation of companies, 
services and goods on electronic marketplaces; intermediary services in relation to the presentation of companies, 
services and goods on electronic marketplaces; business management and organization consultancy; business 
consultancy in relation to sale and distribution activities; negotiation and conclusion of commercial transactions for third 
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parties; outsourcing services [business assistance]; commercial information agencies; consultancy and providing of 
information in the fields of online marketing and online trade; commercial intermediation services; arranging of business 
introductions; mediation and conclusion of commercial transactions for others; compilation of data relating to name and 
address lists, for others; customer data management, for others; records management, for others, in relation to product 
catalogues; telephone order-taking services for others; commercial administration of the licensing of the goods and 
services of others; searches in computer data files (for others); retailing and wholesaling in relation to stationery, 
typewriters and office requisites (except furniture), in particular writing and stamping equipment, correcting and erasing 
products, office equipment, printing and bookbinding equipment, office folders, office paper, clips for offices, containers 
for office clips, staples for offices; retailing and wholesaling in relation to sealing machines for envelopes (office 
equipment), office equipment for addressing mail, document laminators for office use, correcting fluids (office requisites); 
retailing and wholesaling in relation to adhesives for stationery or household purposes, in particular glue for office use, 
adhesives for office use, adhesives for craft, office or household purposes; business efficiency expert services; 
consultancy and information in relation to the aforesaid services, included in this class.

Cl.36;Bill paying services; payment processing; collection of payments; payment administration services; remote 
payment services; bill payment services provided through a website; money transmission services; monetary affairs; 
extended guarantee insurance; assumption of guarantees and warranties; credit assessment services; provision of credit 
rating; financial credit assessment.

Cl.38;Providing access to databases; provision of access to Internet portals; signal transmission for electronic 
commerce via telecommunication systems and data communication systems; transmission of messages of all kinds in 
the form of sound, text and images via the internet; telecommunications; consultancy and information in relation to the 
aforesaid services, included in this class.

Cl.42;Constructing an internet platform for electronic commerce; scientific and technological services and research 
and design relating thereto; industrial analysis and research services; design and development of computer software; IT 
services, namely development, programming and implementation of computer software, hosting of computer sites 
(websites), software as a service (SaaS) and rental of software; IT consultancy and information; data duplication and 
conversion services; data coding services; computer project management; data mining; computer design and 
development services; technological services relating to computers; computer network services; updating of computer 
programs for memory banks of computer systems; providing Internet search engines; data migration services; homepage 
and webpage design; updating of internet pages; monitoring of computer systems by remote access; testing, 
authentication and quality control; providing search engines for the Internet; digitalization of documents [scanning]; 
research and development for others with regard to new products; development, updating, implementation and rental of 
software for the management of company and product data on electronic marketplaces; consultancy and information in 
relation to the aforesaid services, included in this class; providing of electronic verification of online orders of digital 
content and generating of electronic permission codes enabling users to access the aforesaid content; hosting of 
platforms on the Internet; online providers, namely hosting of e-commerce platforms on the Internet for mail order; 
hosting of platforms on the Internet for the management of company and product data on electronic marketplaces.
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3839537    07/02/2018
[International Registration No. : 1402465]
ShockWatch, Inc.
Suite 350, 5501 LBJ Freeway Dallas TX 75240 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Scientific apparatus and instruments, namely, electronic monitors for the detection, measurement, analysis, 
warning, indication, recording, and transmission of data associated with impacts; electronic monitors for the detection, 
measurement, analysis, warning, indication, recording, and transmission of data associated with vibrations; electronic 
monitors for the detection, measurement, analysis, warning, indication, recording, and transmission of data associated 
with temperatures; electronic detectors and sensors for the collection and analysis of positional data associated with 
detected impacts; electronic detectors and sensors for the collection and analysis of positional data associated with 
detected temperatures; impact indicators; tilt indicators; temperature indicators.

Cl.42;Providing temporary use of non-downloadable cloud-based software for defining settings and accessing data 
associated with electronic monitoring devices; cloud recording and storage services, namely, providing cloud hosting 
provider services and providing temporary use of online non-downloadable cloud-based software for use in electronic 
storage and retrieval of data.
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3839633    04/10/2017
[International Registration No. : 1402471]
Laura Lee Inc.
PH1, 1810 Selby Ave Los Angeles CA 90025 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics.

Cl.35;Endorsement services, namely, promoting the goods and services of others; providing information to females in 
the fields of purchasing of cosmetics via an online community portal.

Cl.41;Providing information to females in the fields of self-application of cosmetics and self-grooming via an online 
community portal and education services, namely, providing tutorial sessions to females in the fields of purchasing and 
self-application of cosmetics and self-grooming.
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Priority claimed from 05/01/2018; Application No. : 4417538 ;France 

3839650    25/01/2018
[International Registration No. : 1402438]
BONTAZ CENTRE
Impasse des Chênes, ZI des Valignons MARNAZ F-74460 France

Proposed to be Used
IR DIVISION
Cl.7;Non-return valves not of metal [parts of machines]; cooling valves; non-return valves of metal [parts of machines]; 
unloading check valves for air compressor outlets; fueling nozzles; nozzles as parts of electric sprayers; diesel injectors; 
fuel injectors for internal combustion engines; fuel injection pumps; fuel injection systems for engines; machines for 
plastic injection molding; machines for injection molding, blowing and stretching; electric motors other than for land 
vehicles; shaft couplings (machines); control cables for machines, engines or motors; universal joints [Cardan joints]; 
hydraulic controls for machines, motors and engines; pneumatic controls for machines, motors and engines; 
compressors (machines); machine valves; fuel filters; oil filters; air filters for engines; hydraulic control cylinders; 
hydraulic motors; hydraulic valves; hydraulic tanks; hydraulic filters; apparatus for filling and draining hydraulic motor-
vehicle circuits; air valves; valves (parts of machines); pistons (parts of machines, motors or engines).

Cl.12;Vehicles; apparatus for locomotion by land, air or water; vehicle brakes, brake linings for vehicles, brake shoes 
for vehicles, brake segments for vehicles; non-return valves for vehicle brakes, pressure relief valves for vehicle brakes, 
bleeder screws for vehicle brake circuits, sliding valves for vehicle gear boxes, cooling nozzles for vehicle engines, 
shock-absorbing springs for vehicles, suspension shock absorbers for vehicles, transmission shafts for vehicles, torsion 
bars for vehicles, connecting rods for vehicles, other than parts of motors and engines, hydraulic circuits for vehicles.

Cl.42;Engineering, research and development of new products for others, scientific and industrial research, services 
provided by engineers, technical expertise [engineering work], technical evaluations relating to design [engineering 
work], research in technological fields provided by engineers, these services especially being intended for manufacturers 
in the automobile industry.
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3839664    07/09/2017
[International Registration No. : 1402542]
STEFANO RICCI S.P.A.
Via Faentina, 171 I-50010 FIESOLE (FIRENZE) Italy

Proposed to be Used
IR DIVISION
Cl.25;Golf clothing; tennis clothing; riding coats; riding and polo clothing; riding clothing [other than hats]; horse-
riding jackets; Jodhpurs (riding pants); motorcycle jackets; cycling shirts; golf shirts; golf pants; golf trousers; golf caps; 
ski clothing; ski hats; ski jackets; ski gloves; ski pants; ski boots; ski scarves; ski suits; ski suits for competition; (all the 
aforementioned clothing for men); shoes and boots for male kids; clothing for male kids; headgear for male kids; cloth 
bibs for male babies and male kids; trousers for male infants; shoes for male babies; one-piece coveralls for male babies; 
layettes [clothing] for male babies.

Cl.26;Buckles.

Cl.28;Cricket bags; golf bag carts; bags adapted for snow-skis; golf bags, with or without wheels; toy gliders; tennis 
ball throwing apparatus; apparatus for games; hunting bows; bows for archery; dartboard cases; fencing weapons; cases 
for play accessories; dart cases; cases for tennis balls; snowboard bindings; snow ski bindings; bindings for alpine skis; 
manually operated exercise equipment; billiard equipment; archery implements; machines for physical exercises; divot 
repair tools [golf accessories]; golf flags [sports articles]; golf clubs; hockey sticks; field hockey sticks; targets; firearm 
targets; dartboards; targets for archery; skittles for billiards; bowling pins; bocce balls; bowling balls; playing balls; bags 
adapted for bowling balls; pool cue bridges; golf club shafts; hunting stands [sports articles]; golf bag carts; playing 
cards; tennis ball retrievers; shaped covers for golf clubs; shaped covers for golf putters; shaped covers for squash 
rackets; shaped covers for tennis rackets; shaped covers for golf bags; shaped covers for golf club heads; dice; quivers 
for archery; golf irons; chip markers for bingo; poker chips [gaming equipment]; foils for fencing; hunting game calls; toy 
arrows; arrows for archery; darts; toys; soft sculpture plush toys; soft sculpture toys; board games; tabletop basketball 
games; building games; dice games; checkers [games]; dominoes; dart games; chess games; parlor games; target 
games; pinball games; golf ball retrievers; cricket bats; ice hockey sticks; scale model vehicles; scooters [toys]; 
monoskis; table tennis net posts; tennis uprights; grip tapes for golf clubs; grip tapes for rackets; teddy bears; stuffed toy
bears; billiard balls; cricket balls; balls for games; golf balls; tennis balls; balls for racket sports; table tennis balls; 
soccer balls; play balloons; basketballs; roller skates; in-line roller skates; ice skates; stuffed toys; plush toys; chest 
protectors for sports use; throat protectors for sports use; leg guards [sports articles]; shoulder pads for sports use; golf 
putters; rackets; snowshoes; table tennis rackets; ski poles; tennis rackets; squash rackets; billiard cue bridges; sole 
coverings for snow skis; chessboards; cases for playing cards; snow-skis; snow sleds for recreational use; snowboards; 
épées for fencing; billiard cues; holders for pool cue chalk; putting practice mats [golf articles]; billiard tables; tables for 
table tennis; foosball tables; golf tees; hunting blinds [sports articles]; golf club heads; cases for archery bows; cases for 
pool cues; toy vehicles.

Cl.35;Organization of exhibitions and events for commercial or advertising purposes; arranging and conducting of fairs 
and exhibitions for business and advertising purposes; organization of events, exhibitions, fairs and shows for 
commercial, promotional and advertising purposes; advertising; promotion of goods and services through sponsorship 
of international sports events; online retail store services relating to clothing; on-line retail store services featuring 
cosmetic and beauty products.
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Priority claimed from 26/09/2017; Application No. : AM 1338/2017 ;Austria 

3839693    15/02/2018
[International Registration No. : 1401682]
Dr. Wolfgang Auer
Anton Schwetter Gasse 7 A-8820 Neumarkt Austria

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceuticals, medical and veterinary preparations; sanitary preparations for medical purposes; dietetic food 
and substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; 
plasters, materials for dressings, material for stopping teeth, dental wax; disinfectants, preparations for destroying 
vermin; fungicides, herbicides.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastries and confectionery; edible ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces 
[condiments]; spices; ice for refreshment.
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Priority claimed from 06/07/2017; Application No. : 016953291 ;European Union 

3839712    02/01/2018
[International Registration No. : 1402626]
Hoffmann GmbH Qualitätswerkzeuge
Haberlandstr. 55 81241 München Germany

Proposed to be Used
IR DIVISION
Cl.7;Handles being parts of machine tools; gear change knobs, other than for land vehicles; handles being parts of 
mechanically operated tools; machine-operated tools; machine tools.

Cl.8;Handles for hand-operated hand tools; hand tools.

Cl.17;Thermoplastic elastomers; rubber, gutta-percha, gum, asbestos, mica; plastics in extruded form for use in 
manufacture; packing, stopping and insulating materials; flexible pipes, not of metal; microporous synthetic in the form of
sheets for the manufacture of protective clothing, protective work clothing, rainproof clothing, and for use in 
manufacture; microporous synthetic strips of rubber for the manufacture of protective clothing; adhesive tapes, strips, 
bands and films; padding materials of rubber, elastic bands for protection purposes or packing [cushioning, stuffing] 
materials of rubber, elastic bands, handles and supports made in the form of rubber and plastic.
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3839726    05/12/2017
[International Registration No. : 1401579]
Bedgear LLC
110 Bi-County Blvd.,Suite 101 Farmingdale NY 11735 United States of America

Proposed to be Used
IR DIVISION
Cl.20;Mattresses; mattresses, namely, crib mattresses; mattress foundations; mattress toppers; pillows; pillows, 
namely, back rests not for medical purposes; pet beds; cushions; pads, namely, sleeping bag pads, sleeping pads; 
cushioned office chairs; seat cushions; stadium cushions; chair pads; sofas; chaise lounges; sleeper sofas; furniture, 
namely, bed frames, upholstered bed headboards, bed footboards, ottomans and foot rests; mattress pads.

Cl.24;Bed sheets; bed blankets; comforters; duvets; mattress covers; mattress protectors, namely, contoured mattress 
cover, waterproof mattress cover; pillow protectors, namely, waterproof pillow cover, ventilated pillow cover; pillowcases; 
pillow covers; crib mattress covers; diaper changing pad not of paper; crib mattress protectors, namely, waterproof crib 
mattress covers, ventilated crib mattress covers; crib sheets; sleeping bags.
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Priority claimed from 11/07/2017; Application No. : 87522684 ;United States of America 

3839746    09/01/2018
[International Registration No. : 1401597]
Protocol Labs, Inc.
548 Market Street 51207 San Francisco CA 94104 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for providing access to an online platform for virtual, digital, and cryptocurrencies and 
application tokens; computer software for providing access to an online platform for sales and fundraising through the 
use of virtual, digital, and cryptocurrencies, protocol tokens, and application tokens; computer software for downloading 
software, data files, audio files, video files and image files from the internet; computer hardware and software for 
encoding, decoding, capturing, playing, viewing, downloading, uploading, retrieving, transferring, and sharing audio, 
video and other multimedia files, software, digital files, electronic broadcasts, and data; computer hardware and software 
for collecting, editing, organizing, modifying, bookmarking, transmitting, storing, and sharing audio, video, and 
multimedia files, digital files, electronic broadcasts, and data; software for collecting, editing, organizing, modifying, 
bookmarking, transmitting, storing, and sharing of audio, video, and other multimedia files, software, digital files, 
electronic broadcasts, and data; software for electronic data storage; software for mobile computing and operating 
platforms consisting of data transceivers, wireless networks and software gateways for collection and management of 
data; computer networking hardware; computer hardware for communicating audio, video, data, graphics, sounds, video, 
and images between computers via a global computer network, wide-area computer networks, and peer-to-peer computer 
networks; computer software and hardware for downloading, transmitting, sending, storing, and manipulating software, 
data files, audio files, video files, graphics, and image files; computer software for administration of computer local area 
networks, wireless networks, and wired networks; computer network hubs; computer network servers; computer software 
for administration of computer networks.

Cl.36;Financial services, namely, providing a network for exchange and transfer of virtual, digital, and cryptocurrency 
currencies, protocol tokens, and application tokens via a global computer network; providing financial information and 
investment opportunities for investment purposes via a website; providing financial information and investment 
information in wireless networks and infrastructure; providing information and analytics in the field of finance and 
financial valuations; information, advisory, consultancy and research services relating to finance and investments; 
investment of funds for others; venture capital funding services; business fundraising services; business fundraising 
services and value qualifications; financial services, namely, internet business fundraising; financial services, namely, 
business fundraising provided over a computer network through the sale of digital, virtual, and cryptocurrency 
currencies; cash management services, namely, facilitating and tracking transfers of electronic cash equivalents; virtual 
currency exchange transaction services for transferable electronic cash equivalent units having a specified cash value; 
currency exchange services; online, real-time currency trading services; digital currency exchange and transaction 
services for transferable electronic cash equivalent units having a specified cash value; financial services, namely, 
providing a virtual currency for use by members of an online community via a global computer network; providing pricing 
and market capitalization information for digital and cryptocurrency currencies and application tokens; digital currency 
wallet and cryptocurrency storage and transfer services; online platform for the transfer and exchange of virtual, digital, 
and cryptocurrencies, and digitized assets in market transactions; sale of financial commodities and fundraising for 
businesses through the use of virtual, digital, and cryptocurrencies, and digitized assets via an online website platform.

Cl.38;Transmission and delivery of software, data files, audio files, video files, and image files via wireless 
communication networks, wired communication networks, and the Internet; telecommunication services, namely, 
transmission of voice, data, graphics, sound, and video by means of wireless networks; telecommunication services, 
namely, transmission of voice, data, graphics, sound, and video by means of wired networks; data transmission services, 
namely, packet switch services; peer-to-peer network computer services, namely, electronic transmission of audio, video, 
and other data and documents among computers; peer-to-peer network computer services, namely, electronic 
transmission of software, data files, audio files, video files and image files among computers.

Cl.42;Providing a web hosting platform for use by others to review investment opportunities and profiles and make 
investments; providing a web hosting platform for use by others to review investment opportunities and profiles and 
invest in companies and opportunities through the purchase and exchange of digital, virtual, and electronic 
cryptocurrencies and assets; software as a service (SAAS) services featuring software for providing access to an online 
platform and database featuring management tools and solutions for investor relations; software as a service (SAAS) 
services featuring software for secure, cloud-based file storage, transfer, and sharing; software as a service (SAAS) 
services featuring software for facilitating equity sales and investment transactions; software as a service (SAAS) 
services featuring software for facilitating the sale of virtual, digital, and electronic cryptocurrencies and digitized assets; 
software as a service (SAAS) services featuring software for providing a virtual currency for use by members of online 
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communities via a global computer network; providing temporary use of on-line non-downloadable software that 
performs computerized online data storage and transfer services for others; management of wireless computer networks 
for others.
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Priority claimed from 23/08/2017; Application No. : 87580466 ;United States of America 

3839753    29/01/2018
[International Registration No. : 1402474]
Envirofit International, Inc.
109 North College Avenue, Suite 200 Fort Collins CO 80524 United States of America

Proposed to be Used
IR DIVISION
Cl.4;Liquefied petroleum gas.

Cl.9;Downloadable mobile applications for controlling, managing, monitoring, and purchasing supply of gas for cooking 
and heating.

Cl.39;Distribution of liquefied petroleum gas; distribution of gas, namely, remote supply of metered gas for cooking and
heating by way of computer-controlled valve.
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3839781    29/12/2017
[International Registration No. : 1402373]
Duravit Aktiengesellschaft
Werderstraße 36 78132 Hornberg Germany

Proposed to be Used
IR DIVISION
Cl.11;Sanitary installations, in particular wash-hand basins, shelves being specially adapted parts of sanitary 
installations for wash-hand basins, bidets, toilets, urinals, bath tubs, shower trays, shower cubicles; taps and control 
fittings for water supply apparatus and sanitary installations; bath tub handles; toilet seats; fittings not of metal for 
sanitary installations for bathrooms and washrooms.

Cl.20;Furniture for bathrooms, mirrors for bathrooms; mirrored cabinets for bathrooms and washrooms; goods made 
of wood or wood substitutes for bathrooms and washrooms, namely, curtain rails, wall hooks, works of art, decorative 
objects (works of art); goods made of plastic for bathrooms and washrooms, namely, fittings for furniture, for windows or 
for doors; fittings not of metal for furniture for bathrooms and washrooms; wall hooks not of metal for bathrooms and 
washrooms; shelves for storage for wash-hand basins and washstands; fixed towel dispensers not of metal; washstands.
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Priority claimed from 17/11/2017; Application No. : 3691718 ;Spain 

3839790    31/01/2018
[International Registration No. : 1401765]
Almirall, S.A.
Ronda General Mitre, 151 E-08022 Barcelona Spain

Proposed to be Used
IR DIVISION
Cl.3;Non-medicinal soaps; perfumery products, essential oils, non-medicinal cosmetics, non-medicinal hair lotions; 
non-medicinal dentifrices; non-medical skin care and hygiene preparations; cosmetic preparations for skin care; cosmetic
preparations for filling the elastic tissue of the skin.

Cl.5;Pharmaceutical products; preparations for medical and veterinary use; hygiene and sanitary products for medical 
use; dietetic food and substances for medical or veterinary use; food for babies; food supplements for humans or 
animals; plasters, material for dressings; teeth filling and dental impression materials; disinfectants; pharmaceutical and 
sanitary products for dermatological use for the prevention and treatment of skin diseases and disorders; medicinal 
preparations for filling the elastic tissue of the skin; injectable pharmaceutical and sanitary preparations for medical use 
for beauty and cosmetic treatments; pharmaceutical and sanitary preparations for medical use for beauty and cosmetic 
treatments dispensed in pre-loaded apparatus and instruments; pre-filled syringes for medical use for beauty and 
cosmetic treatments; nutritional supplements, nutritional dietetic supplements for medical use; vitamin supplements.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; massage apparatus; child care apparatus, 
devices and articles; apparatus, devices and articles for sexual activities; medical apparatus and instruments for 
cosmetic and beauty treatments such as surgical and non-surgical apparatus and instruments; material for medical 
injections; syringes for medical use; medical syringes for use in cosmetic and beauty treatments.
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3840446    07/02/2018
[International Registration No. : 1401528]
ZAYO GROUP, LLC
1805 29th Street, Suite 2050 Boulder CO 80301 United States of America

Proposed to be Used
IR DIVISION
Cl.37;Maintenance and repair of telecommunications networks, apparatus, and instruments.

Cl.38;Communication services, namely, transmission of voice, audio, visual images and data by telecommunications 
networks, wireless communication networks, the internet, information services networks and data networks; data 
transmission and reception services via telecommunication means; leasing of telecommunications lines; leasing of 
telecommunication equipment; providing access to telecommunication networks; telecommunication access services; 
telecommunication services, namely, local and long distance transmission of voice, data, graphics and video by means of 
broadband optical and wireless networks; telecommunication services, namely, providing internet access via broadband 
optical and wireless networks; telecommunication services, namely, local and long distance transmission of voice, data, 
graphics and video by means of broadband, copper and optical or wireless networks; telecommunication services, 
namely, transmission of voice, data, graphics, sound and video by means of broadband power line or wireless networks; 
telecommunication services in the nature of providing telephone features, namely, call waiting, call identification, call 
forwarding, and message waiting; telecommunication services in the nature of providing telephone services with various 
telephone features, namely, a dedicated toll-free number, voicemail, multiple mailbox extensions, telephone message 
notification, fax capabilities, detailed call reports, call waiting, call identification, call forwarding, and message waiting; 
telecommunications by e-mail; communications by telephone; communications via fiber-optic networks; data 
transmission and reception services via telecommunication means; providing co-location services for voice, video and 
data communications applications; providing e-mail and instant messaging services; providing e-mail fax services; 
providing telephone conferencing services; providing voice communication services via the internet; provision of access 
to the internet.
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3840464    16/01/2018
[International Registration No. : 1401504]
psHolix AG
Steinenberg 19 CH-4051 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Photographic, cinematographic, weighing, emergency (life-saving) and teaching apparatus and instruments; 
apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; 
image recording, transmission and reproduction apparatus; sound recording disks; mechanisms for coin-operated 
apparatus; cash registers, calculating machines, extinguishers.

Cl.42;Industrial analysis and research services.
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3840474    25/01/2018
[International Registration No. : 1401840]
SUNRESIN NEW MATERIALS CO. LTD., XI'AN
72 2nd Keji Road, Tian Ze Building, Xi'an Hi-Tech Industrial Park 710075 Shaanxi China

Proposed to be Used
IR DIVISION
Cl.11;Hot air apparatus; sanitary apparatus and installations; disinfectant apparatus; water filtering apparatus; water 
purifying apparatus and machines; water softening apparatus and installations; sewage disposal plants; water 
purification installations; water sterilizers; purification installations for sewage.

Cl.42;Biological research; chemical research; technical research; scientific research; chemical analysis; computer 
system design; consultancy in the field of energy-saving; industrial design; research in the field of environmental 
protection; quality testing.
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Priority claimed from 30/05/2017; Application No. : 016783029 ;European Union 

3840523    30/11/2017
[International Registration No. : 1402162]
Nokia Solutions and Networks Oy
Karaportti 3 FI-02610 Espoo Finland

Proposed to be Used
IR DIVISION
Cl.9;Equipment and software for telecommunication networks for critical missions.

Cl.37;Installation, maintenance and repair of telecommunication networks for critical missions.

Cl.42;Design of software and consulting services in the field of telecommunication networks for critical missions (terms
too vague in the opinion of the International Bureau - rule 13.2.b) of the Regulations).
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Priority claimed from 07/04/2017; Application No. : 30 2017 103 617 ;Germany 

3840588    25/09/2017
[International Registration No. : 1401514]
Pfeiffer Vacuum GmbH
Berliner Strasse 43 35614 Asslar Germany

Proposed to be Used
IR DIVISION
Cl.6;Flanges of metal [collars]; universally applicable vacuum-tight, mechanical and electrical feedthroughs made of 
metal, namely current feedthroughs, thermocouple feedthroughs, fluid feedthroughs, pipe feedthroughs, rotary 
feedthroughs, rotary/linear motion feedthroughs, linear motion feedthroughs.

Cl.7;Pumps; vacuum pumps and vacuum pump stands consisting of vacuum pumps; compressors; vacuum pumps 
[machines] and vacuum pump stands composed thereof; drives and shaft bearings for vacuum pumps; accessories for 
vacuum pumps and vacuum pump stands, namely specially adapted oil separators, condensate separators, dust 
separators, coolers, filters, vapour condensers, flanges and control apparatuses that cannot be used independently; 
valves [parts of machines]; vacuum installations substantially consisting of vacuum pumps and adapted accessories for 
vacuum pumps that cannot be used independently, namely oil separators, condensate separators, dust separators, 
coolers, filters, vapour condensers, flanges and control apparatuses, measuring apparatuses, connecting cables, valves, 
vacuum containers and process-related fixtures [as parts of these installations]; vacuum-tight, mechanical and electrical 
feedthroughs, namely current feedthroughs, thermocouple feedthroughs, fluid feedthroughs, pipe feedthroughs, rotary 
feedthroughs, rotary/linear motion feedthroughs, linear motion feedthroughs as specially adapted parts of vacuum 
installations [machines] or electrical installations [machines] that cannot be used independently; parts of vacuum pumps 
and specially adapted control apparatuses for vacuum pumps and vacuum pump stands that cannot be used 
independently, contained in this class; automatic gas intake valves as parts of machines.

Cl.9;Measuring, regulating and control apparatus for vacuum pumps and vacuum pump stands [not parts of machines]; 
vacuum apparatus for laboratory use; automatic vacuum regulating apparatus; measuring apparatus; testing apparatus; 
leak detectors; residual gas analyzers; gas intake measuring, regulating and control apparatus; vacuum-tight, mechanical 
and electrical feedthroughs as specially adapted parts of measuring, regulating and control apparatus that cannot be 
used independently, namely current feedthroughs, thermocouple feedthroughs, fluid feedthroughs, pipe feedthroughs, 
rotary feedthroughs, rotary/linear motion feedthroughs, linear motion feedthroughs.
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Priority claimed from 29/06/2017; Application No. : 016931081 ;European Union 

3840591    27/11/2017
[International Registration No. : 1401537]
Lechler GmbH
Ulmer Str. 128 72555 Metzingen Germany

Proposed to be Used
IR DIVISION
Cl.6;Nozzles of metal.

Cl.7;Nozzles (parts of machines) for misting, atomising, spraying, distributing and/or mixing of liquids and gases; 
hydraulic and pneumatic controllers for machines, installations (machines) for the purification of fluids, in particular 
exhaust gases, gases or liquids, using spray nozzles and for installations (machines) for purifying flue gas using spray 
nozzles; control apparatus for machines, installations (machines) for the purification of fluids, in particular exhaust gases,
gases or liquids, using spray nozzles, and for installations (machines) for purifying flue gas using spray nozzles; valves 
(parts of machines); pumps being parts of machines; taps (parts of machines); frames for pumps; frames for valves; valve 
stands being parts of machines; pump stands being parts of machines.

Cl.11;Machines, installations (machines) for the purification of fluids, in particular exhaust gases, gases or liquids, with 
spray nozzles; installations (machines) for purifying flue gas with spray nozzles; parts for the aforesaid apparatus.

Cl.21;Nozzles of plastic for misting, atomising, spraying, distributing and/or mixing of liquids and gases.
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Priority claimed from 24/08/2017; Application No. : 017146564 ;European Union 

3840781    21/02/2018
[International Registration No. : 1401526]
BioNTech RNA Pharmaceuticals GmbH
An der Goldgrube 12 55131 Mainz Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry and science, in particular for use in biotechnology, pharmacy, medicine and veterinary 
medicine, proteins and nucleic acids; diagnostic agents, preparations and substances, other than for medical or 
veterinary purposes.

Cl.5;Pharmaceuticals and veterinary preparations of all kinds, in particular for treating cancerous diseases, infections, 
autoimmune disorders and metabolic disorders; diagnostic agents, preparations and substances for medical use; protein 
and RNA-based vaccines.

Cl.42;Scientific research for medical and veterinary purposes, in particular for developing treatment concepts for 
cancerous diseases, infections, autoimmune diseases and metabolic disorders.

Cl.44;Medical and veterinary services in connection with the treatment of cancerous diseases, infections, autoimmune 
disorders and metabolic disorders.
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3840806    25/01/2018
[International Registration No. : 1401619]
Wuxi Maibo Electronic Commerce Co., Ltd.
No. 99, Jinxi Road, Wuxi City Jiangsu Province China

Proposed to be Used
IR DIVISION
Cl.20;Curtain rings; pillows; hooks, not of metal, for clothes rails; dog kennels; bead curtains for decoration; moldings 
[mouldings] for picture frames; chests for toys; clothes hangers.

Cl.21;Basins [receptacles]; grills [cooking utensils]; glasses [receptacles]; tea services [tableware]; drinking troughs; 
clothing stretchers; toilet brushes; toothbrushes, electric; toilet cases; brooms.
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3840812    27/12/2017
[International Registration No. : 1402248]
MENGHAI TEA FACTORY (General Partnership)
No. 1, New Tea Road, Menghai Town, Menghai County, Xishuangbanna Dai Autonomous Prefecture Yunnan Province China

Proposed to be Used
IR DIVISION
Cl.21;Utensils for household purposes, not of precious metal; glassware for everyday use, including cups, plates, 
kettles, and jars; porcelain for everyday use, including basins, bowls, plates, kettles, tableware, jars, jugs and pots; works 
of art, of porcelain, terra-cotta or glass; tea services, not of precious metal; toilet utensils; brushes; cosmetic utensils; 
heat-insulated containers; cleaning utensils.

Cl.30;Coffee; tea; starch for food; tea substitutes; tea-based beverages; noodles; condiments.

Cl.32;Non-alcoholic fruit juice beverages; waters [beverages]; mineral water; non-alcoholic fruit nectars; plant 
beverages; grape juice; non-alcoholic fruit beverages; vegetable juices [beverages].

Cl.43;Accommodation bureau services [hotels, boarding houses]; restaurant services; teahouse; retirement home 
services; rental of meeting rooms; day-nursery [crèche] services; boarding for animals; rental of chairs, tables, table 
linen, glassware; rental of cooking apparatus; rental of drinking water dispensers.
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3840850    20/11/2017
[International Registration No. : 1402033]
RIZWAN NURUDDIN ADATIA
AV. MÁRTIRES DE MUEDA, NO. 549 MAPUTO Mozambique

Proposed to be Used
IR DIVISION
Cl.41;Educational, training, sport and cultural services.

Cl.45;Personal and social services rendered by others to meet the needs of individuals.
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Priority claimed from 18/08/2017; Application No. : 30 2017 020 675 ;Germany 

3841006    14/02/2018
[International Registration No. : 1401782]
Roche Diagnostics GmbH
Sandhofer Strasse 116 68305 Mannheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific instruments and apparatus; laboratory devices for use in research, science and industry; laboratory 
instruments for research and diagnostic purposes; computer hardware and software for medical and diagnostic 
purposes; computer software for the provision of automated diagnostic laboratory processes; computer software and 
hardware for use with laboratory instruments, namely, for use in providing remote automated control, data analysis, and 
data management.

Cl.10;Medical apparatus and instruments; analyzers for in-vitro diagnostic testing for medical purposes; laboratory 
apparatus for medical diagnostic purposes.
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Priority claimed from 19/09/2017; Application No. : 588517 ;Portugal 

3841613    29/11/2017
[International Registration No. : 1402585]
SYSADVANCE - SISTEMAS DE ENGENHARIA, SA
Rua Engenheiro Frederico Ulrich, 2824, Moreira Da Maia P-4470-605 Maia Portugal

Proposed to be Used
IR DIVISION
Cl.7;Gas generators.

Cl.11;Apparatus for the cleansing and purifying of gases.

Cl.42;Engineering services.
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3841680    17/01/2018
[International Registration No. : 1402231]
JANG, Man Joon
1308, 10, Seocho-daero 58-gil, Seocho-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Personal digital assistants [PDAs]; downloadable computer software applications; downloadable coupon; lenses; 
sunglasses; smart phones; spectacles [optics]; eyeglasses frames; apparatus for recording, transmission or reproduction
of sound and images; ear phones; electric audio and visual apparatus and instruments; telecommunication machines and 
implements; cases for phones; cameras; computers; computer hardware; printers for use with computers; headphones; 
portable communication apparatus and instruments; cell phone straps.

Cl.25;Clothing; outerclothing; training wear; ready-made clothing; uniforms; clothing for children; layettes [clothing]; 
coats; pelerines; suits; jackets [clothing]; skirts; trousers; shirts; knitwear [clothing]; sweaters; sportswear; anoraks; 
underwear; neckties; leotards; tights; headwear; mufflers; waterproof clothing; winter face masks [clothing]; ear muffs 
[clothing]; winter gloves; shawls; scarfs; footwear; soles for footwear; socks; belts [clothing].

Cl.36;Financing services; on-line financial transactions; money transfer services; exchanging electronic currency 
(digital virtual currency); brokerage services relating to electronic currency (digital virtual currency) exchange; provision 
of pricing information about electronic currency (digital virtual currency); trusteeship of electronic currency (digital virtual 
currency); administration of electronic currency (digital virtual currency) deposit taking; electronic currency (digital 
virtual currency) transactions; issuance of electronic currency (digital virtual currency); pre-paid electronic currency 
(digital virtual currency) services; on-line brokerage for trading and transactions relating to currency and other financial 
products; issuance of tokens of value as part of a customer membership scheme; electronic processing of payments; 
issuance of tokens of value in electronic form.
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Priority claimed from 23/08/2016; Application No. : 015772833 ;European Union 

3841693    23/02/2017
[International Registration No. : 1402496]
WEISS UMWELTTECHNIK GMBH
Greizer Straße 41-49 35447 Reiskirchen Germany

Proposed to be Used
IR DIVISION
Cl.9;Temperature shock testing apparatus; ozone testing apparatus; corrosion testers; dust and rain testing apparatus; 
apparatus for measuring, controlling and obtaining physical values, including temperature, pressure, humidity and 
vibration; special test stands, in particular for environment simulation installations; emission test chambers for 
characterisation of volatile organic compounds (VOCs); test systems for stability testing in the pharmaceutical industry, 
veterinary medicine, the food industry and the cosmetics industry; apparatus for testing electromagnetic compatibility; 
electric and/or electronic control and regulating apparatus; testing apparatus not for medical purposes; material testing 
instruments and machines; gas testing instruments; precision measuring apparatus; the aforesaid apparatus for use in 
scientific research and laboratories, teaching apparatus and simulators; environment simulation rooms and apparatus for 
research, development, laboratories and production; chambers for material and equipment testing; cryogenic test and 
storage chests; chambers for research and environmental tests with plants, animals and human beings; apparatus and 
equipment for simulating cold, heat, humidity, climate, light, air composition, air speed, air filtration, corrosion, vacuum, 
excess pressure, noise and vibration; furnaces for laboratory use; vacuum test chambers.

Cl.11;Apparatus and devices for generating cold air, heat, air conditioning, light and air mixture, regulating apparatus 
for water and gas apparatus, the aforesaid goods incorporating apparatus and devices for controlling, regulating and 
generating excess pressure and negative pressure, vacuum, sound and vibration; SHED chambers (sealed housing for 
evaporative determination, fuel evaporation chambers); air conditioning and ventilating installations; unit heaters; heat 
treatment installations; refrigerating and freezing apparatus and chambers; equipment and installations for heat treatment 
for production, research and development purposes; heated cabinets and drying cabinets; drawer ovens; dryers for 
continuous drying and heating processes, in particular continuous ovens, chest ovens, tempering furnaces and baking 
ovens; ovens for heat treatment under inert gas; dry heat sterilizers; clean room sterilisers and dryers; vacuum dryers; 
hot air apparatus; hot air ovens; heat pumps; heat regenerators; heat accumulators; heat exchangers, other than parts of 
machines; drying apparatus and installations; heating apparatus, electric; apparatus for heating; heating installations; 
heating apparatus for solid, liquid or gaseous fuels; hearths; ovens and microwave ovens for industrial purposes; ovens, 
other than for laboratory purposes; water and air filtration installations for the extraction of pollutants.
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Priority claimed from 28/06/2017; Application No. : 87509630 ;United States of America 

3841700    15/12/2017
[International Registration No. : 1402591]
RING INC.
1523 26TH STREET SANTA MONICA CA 90404 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Consumer electronic products, namely, cameras, motion sensors and monitoring equipment, namely, video 
monitors and video cameras for monitoring the interior and exterior of homes, retail stores, or offices for security and 
surveillance; digital cameras; video monitors and video cameras for monitoring the interior and exterior of homes, retail 
stores, or offices for security and surveillance; downloadable software and software applications permitting users to 
monitor their home, office and other facilities; downloadable applications for monitoring a user's home, office and other 
facilities, for use over the Internet, mobile devices, wireless Internet networks or systems and other computer and 
electronic communication networks; computer software for sharing and posting videos, messages and comments; 
computer application software for sharing and posting videos, messages and comments; computer application software 
for mobile phones and other mobile devices, namely, software for sharing and posting videos, messages and comments; 
solar panels for powering electronic devices; solar panels for the production of electricity; computer application software 
for use in controlling security lights and other lighting fixtures; security alarms; speakers; wireless local area network 
enabled speakers; customizable electronic speakers; mountable security cameras; mountable cameras; wireless local 
area network enabled security cameras; video monitors and video cameras for monitoring the interior and exterior of 
homes, retail stores, offices and other structures for security and surveillance; wireless controllers to remotely monitor 
and control the function and status of other electrical, electronic, and mechanical devices or systems, namely, electronic 
locks, security systems, lighting systems, garage door openers, electric gates, televisions, cameras, video streaming 
devices, video recording and video receiving devices, digital video recorders and other electronic devices; electronic 
locks; software and computer application software for use in controlling and managing speakers, wireless local area 
network enabled speakers, customizable electronic speakers; downloadable software and software applications 
permitting users to remotely control devices and systems; wireless enabled plug outlets; alarm monitoring systems.

Cl.11;Motion sensitive security lights; security lights for outdoor use.

Cl.42;Providing an online non-downloadable internet-based application featuring technology enabling users to share 
and post videos, messages and comments; providing, via a network environment, on-line non-downloadable software 
featuring technology that enables users to post and share data.
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Priority claimed from 07/09/2017; Application No. : 711443 ;Switzerland 

3841701    19/02/2018
[International Registration No. : 1400495]
Georg Fischer Rohrleitungssysteme AG
Ebnatstrasse 111 CH-8201 Schffhausen Switzerland

Proposed to be Used
IR DIVISION
Cl.11;Valves made of plastic for pipes conducting fluids.

Cl.20;Ball valves made of plastic for pipes conducting fluids.
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Priority claimed from 27/09/2017; Application No. : 4020170123255 ;Republic of Korea 

3841706    21/12/2017
[International Registration No. : 1402479]
JOE, NamSeok
205-106, Jugong 2-Danji, ByeongJeom 3-Ro 74, HwaSeong-si GyeongGi-Do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.7;Lawnmowers [machines]; cranes; truck cranes; backhoe loaders; graders; road rollers; bulldozers; snow ploughs; 
pay loaders; mine working machines; haulage apparatus [mining]; road construction machines; binding apparatus for 
hay; cultivators [machines]; hoppers [mechanical discharging]; agricultural machines; weeding machines; combines; 
combine harvesters.

Cl.12;Tractors; lorries for mines; sports utility vehicles; automobiles for high place work; dump cars; motor buses; 
passenger cars (automobiles); passenger cars for more 7 passengers; motorcycles; parts and accessories for 
motorcycles; automobiles; parts and accessories for automobiles; automobile tires; electric cars; fork lift trucks; trailers 
[vehicles]; pickup trucks; lorries; tractors for agricultural purposes; gasoline engines for land vehicles; diesel engines for 
land vehicles; hybrid cars; vehicles for locomotion by land, air, water or rail.

Cl.35;Online comprehensive shopping mall service; retail convenience stores; sports marketing services; business 
management of sports people; arranging and conducting of auction sales; dealership sale services featuring vehicles for 
mineworking machines; dealership sale services featuring backhoe loaders; dealership sale services featuring 
agricultural machines; wholesale store services featuring sports-wear; wholesale store services featuring sports goods; 
dealership sale services featuring automobiles; wholesale store services featuring motorcycles; wholesale store services 
featuring bicycles; retail sale store services featuring vehicles for locomotion by land/air or water; wholesale store 
services featuring vehicles for locomotion by land/air or water; dealership sale services featuring vehicles for locomotion 
by land/air or water; wholesale store services featuring engine/motor/rubber belt and brake for land vehicles; dealership 
sale services featuring automobile tires; dealership sale services featuring lorries; wholesale store services featuring cosmetics.
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3841718    20/11/2017
[International Registration No. : 1402546]
YINDU KITCHEN EQUIPMENT COMPANY LIMITED
NO.1 XINGXING ROAD, XINGQIAO DISTRICT, YUHANG, HANGZHOU ZHEJIANG China

Proposed to be Used
IR DIVISION
Cl.7;Mixing machines; butter machines; meat choppers [machines]; kneading machines; flour mill machines; food 
preparation machines, electromechanical; grating machines for vegetables; dishwashers; coffee grinders, other than 
hand-operated; kitchen machines, electric.

Cl.21;Non-precious metal kitchen utensils (term considered linguistically incorrect by the International Bureau - rule 13 
(2) (b) of the Common Regulations); non-precious metal tableware, other than knives, forks and spoons (term considered 
linguistically incorrect by the International Bureau - rule 13 (2) (b) of the Common Regulations); non-precious metal table 
plates (term considered linguistically incorrect by the International Bureau - rule 13 (2) (b) of the Common Regulations); 
non-precious metal coffee services [tableware] (term considered linguistically incorrect by the International Bureau - rule 
13 (2) (b) of the Common Regulations); ceramics for household purposes; drinking vessels; glass [receptacles]; non-
precious metal containers for household or kitchen use (term considered linguistically incorrect by the International 
Bureau - rule 13 (2) (b) of the Common Regulations); vessels of metal for making ices and iced drinks; thermally insulated 
containers for food.
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3841724    07/12/2017
[International Registration No. : 1371385]
Solactive AG
Guiollettstr. 54 60325 Frankfurt Germany

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer hardware; recorded computer programs; recorded computer software.

Cl.16;Printed matter, namely brochures, prospectuses and printed publications.

Cl.35;Advertising; clerical services, namely updating and maintenance of data in computer databases; updating of 
advertising material; providing business information via a web site; market research; market studies; clerical services, 
namely collating of data in computer databases.

Cl.36;Providing financial information via a web site; stock exchange quotations; financial analysis; financial 
investment.

Cl.38;Streaming of data; transmission of digital files.

Cl.41;Teaching.

Cl.42;Preparation of data processing programmes; research and development of new products for others.

Cl.45;Legal document preparation services; licensing of intellectual property.
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Priority claimed from 20/03/2017; Application No. : 016490781 ;European Union 

3841749    16/08/2017
[International Registration No. : 1402573]
Schrack Seconet AG
Eibesbrunnergasse 18 A-1120 Wien Austria

Proposed to be Used
IR DIVISION
Cl.9;Security, safety, protection and signalling apparatus and equipment, in particular alarm and warning equipment, 
access and entry control apparatus, signalling apparatus, and protective and safety equipment; information technology 
and audiovisual apparatus, in particular communications equipment, data processing apparatus and equipment, and 
accessories (electrical and mechanical), electronic control systems, audiovisual and photographic apparatus and signal 
cables for Information Technology, audiovisuals and telecommunication, namely cables for electrical or optical signal 
transmission, data cables, data transmission cables, cables for audiovisuals, telecommunication cables, ethernet cables, 
computer cables, optical cables, coaxial cables, USB cables, microphone cables, printer cables, modern cables, radio 
relay cables, data synchronization cables, fiber optic cables as well as optical fiber cables, audiovisual and 
telecommunication; measuring, detecting and monitoring instruments, indicators and controllers; recorded content, 
especially software; interfaces (interface apparatus or programs) for security, safety, protection and signalling 
installations; parts and fittings for all the aforesaid goods, included in this class; all of the aforesaid goods for use in 
connection with safety technology installations.

Cl.37;Installation, maintenance and repair of safety technology installations and components thereof; consultancy 
regarding the installation, maintenance and repair of safety technology installations and components thereof.

Cl.38;Computer communication and Internet access; data transmission; provision of access to content, websites and 
portals; all of the aforesaid services for use in connection with safety technology installations.

Cl.42;Information technology engineering services; information technology consultancy; hosting services, software as 
a service; all of the aforesaid services for use in connection with safety technology installations.
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Priority claimed from 05/09/2017; Application No. : 017176942 ;European Union 

3841889    07/02/2018
[International Registration No. : 1401428]
Care of Sweden AB
P.O. Box 146 SE-514 23 TRANEMO Sweden

Proposed to be Used
IR DIVISION
Cl.10;Anti-pressure sore mattresses; mattresses for hospital patient trolleys; mattresses for medical use; inflatable 
mattresses for orthopaedic purposes; air mattresses for medical purposes; alternating pressure mattresses for medical 
use; low air loss sectional pneumatic therapeutic mattresses; orthopedic cushions; pressure relief pads and cushions; 
pillows for orthopedic use; pillows for therapeutic use; cushions for medical purposes; padded cushions for medical 
purposes; air pillows for medical purposes; contoured cushions for patients' use on beds [adapted for medical purposes];
contoured cushions for patients' use on chairs [adapted for medical purposes]; contoured inflated pads for patients; 
electric warming pads for medical use; pads [pouches] for preventing pressure sores on patient bodies; pads for seats for
wheelchairs [for medical use]; alternating pressure pads for medical use; patient positioning tools; childbirth mattresses; 
orthopaedic supports for heels; cervical pillows for medical use; support mattresses for medical use; support mattresses 
for preventing pressure sores; shaped padding for supporting parts of the body [medical use]; alternating pressure 
supports for medical use; cushions for medical use, adapted to support the face; padded neck supports for surgical use.

Cl.20;Mattresses; mattress cushions; pillows; cushions; chair pads; fire resistant mattresses; neck-supporting pillows; 
neck support cushions.
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Priority claimed from 14/12/2017; Application No. : 2017-164312 ;Japan 

3841902    21/12/2017
[International Registration No. : 1402401]
HINOMOTO JOMAE, LTD
1-19-19, Nishigahara, Kita-ku Tokyo 114-0024 Japan

Proposed to be Used
IR DIVISION
Cl.6;Shutters of metal; hinges of metal; casters of metal; locks of metal for bags; locks of metal; keys of metal.

Cl.18;Handbag frames.

Cl.20;Metal-substitute plastic fasteners; nails, wedges, nuts, screws, tacks, bolts, rivets and casters, not of metal; locks 
of plastics; locks, non-electric, not of metal; industrial packaging containers of plastics; tool boxes, not of metal.
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3841905    31/01/2018
[International Registration No. : 1401458]
NIPPON PAPER INDUSTRIES CO., LTD.
4-1, Ohji 1-chome, Kita-ku Tokyo 114-0002 Japan

Proposed to be Used
IR DIVISION
Cl.16;Liquid paper packaging container with lid with pouring spouts; storage containers made of paper; storage bags 
made of paper; containers of paper, for packaging; paper container with pump dispenser; paper containers; paper and 
cardboard.

Cl.20;Cap for plastic wrapping container; plastic wrapping container with pump dispenser; plastic wrapping container; 
boxes of plastic.
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3841918    28/02/2018
[International Registration No. : 1400675]
Drägerwerk AG & Co. KGaA
Moislinger Allee 53-55 23558 Lübeck Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry and science, gas absorbents.

Cl.9;Respiratory protective devices.

Cl.10;Medical and sanitary equipment.
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3841925    21/11/2017
[International Registration No. : 1401805]
Aktsionernoye obshchestvo "Elis Feshn Rus"
st. 20th line, 4, Rostov-on-Don RU-344019 Rostov region Russian Federation

Proposed to be Used
IR DIVISION
Cl.14;Amulets [jewellery]; bracelets [jewellery]; watch bands; jewellery charms; charms for key rings; brooches 
[jewellery]; pins [jewellery]; ornamental pins; tie pins; pearls made of ambroid [pressed amber]; pearls [jewellery]; tie 
clips; cufflinks; badges of precious metal; jewelry; semiprecious stones; necklaces [jewellery]; rings [jewellery]; lockets 
[jewellery]; earrings; shoe jewellery; ornaments [jewellery]; hat jewellery; presentation boxes for watches; chronographs 
[watches]; chains [jewellery]; watches; clocks and watches, electric; clocks; wristwatches; jewellery boxes.

Cl.18;Pocket wallets; business card cases; umbrellas; parasols; purses; leather straps; rucksacks; travelling bags; 
garment bags for travel; handbags; beach bags; bags for sports; bags for campers; wheeled shopping bags; key cases; 
valises; attaché cases.

Cl.25;Bandanas [neckerchiefs]; underwear; sweat-absorbent underwear; overalls; boas [necklets]; teddies 
[underclothing]; breeches for wear; trousers; brassieres; veils [clothing]; neckties; ascots; vests; sports jerseys; hosiery; 
neck scarves [mufflers]; tights; combinations [clothing]; suits; bathing suits; beach clothes; jackets [clothing]; camisoles;
cuffs; coats; furs [clothing]; muffs [clothing]; fur stoles; ear muffs [clothing]; socks; beach shoes; sports shoes; 
footwear; outerclothing; ready-made clothing; clothing of imitations of leather; clothing of leather; clothing; overcoats; 
gloves [clothing]; pyjamas; bathing trunks; scarfs; dresses; waterproof coats; headbands [clothing]; garters; lace boots; 
belts [clothing]; money belts [clothing]; jumpers [pullovers]; shirts; wooden shoes; sandals; boots; togas; knitwear 
[clothing]; underpants; shoes; headgear for wear; tee-shirts; dressing gowns; stockings; sweat-absorbent stockings; 
shawls; pelisses; skirts; petticoats.

Cl.35;Shop window dressing; sales promotion for others; distribution of samples; procurement services for others 
[purchasing goods and services for other businesses]; outsourcing services [business assistance].
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Priority claimed from 24/03/2017; Application No. : 23288715 ;China 

3841927    04/09/2017
[International Registration No. : 1402308]
Keshun Waterproof Technology Co., Ltd.
Floor 3, Tiancheng Building, No. 15 Rongguirongqi Avenue, Shunde District, Foshan City 528303 Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.2;Ink for leather; anticorrosive paints; raw natural resins; paints; colorants; powdered paints; colorants for food and 
beverages; inks for skin dressing; waterproof paints; coating preparations having water repellent properties [paint]; anti-
corrosive paints.

Cl.19;Shaped timber; bricks; non-metallic transportable buildings; cement; concrete building materials, namely, blocks, 
bricks, posts, slabs, and panels; multilayer panels of plastic for use in building; raw and coated chip boards for the 
building industry, furniture and interior decorating; refractory cement; waterproofing membranes for roofing, floors and 
walls (terms too vague in the opinion of the International Bureau – Rule 13 (2) (b) of the Common Regulations); building 
glass; polymeric bitumen emulsions for road surfaces; mortar for building; gypsum [building material].
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Priority claimed from 04/08/2017; Application No. : 87556640 ;United States of America 

3841939    31/01/2018
[International Registration No. : 1402642]
Butterfly Network, Inc.
530 Old Whitfield Street Guilford CT 06437 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for medical imaging and for use with medical imaging equipment, namely, software for 
analyzing, processing, and displaying images on medical imaging machines.

Cl.10;Medical devices and apparatus for medical imaging in the field of diagnostics and treatment; medical diagnostic 
imaging apparatus incorporating software.
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3842045    29/01/2018
[International Registration No. : 1401969]
BIOM'UP
8 allée Irène Joliot-Curie F-69800 SAINT PRIEST France

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps; perfumery; essential oils; cosmetics; hair lotions; dentifrices; chemicals for cosmetic use.

Cl.5;Pharmaceutical and veterinary products; hemostatic products; sanitary products for medical purposes; chemical 
preparations for medical or pharmaceutical use; medical and surgical dressings; plasters, material for medical and 
surgical dressings; surgical implants; membranes made of collagen, absorbable polymers and biomaterials for medical, 
surgical and pharmaceutical use; absorbable fabrics and implants for medical, surgical and pharmaceutical use to 
promote the regeneration of biological tissues and bones of the human body; compositions based on collagen, 
absorbable polymers or biomaterials for medical and surgical dressings with pharmaceutical effects for external and 
internal use; surgical implants and prosthetic fabrics made of biomaterials consisting of collagen, absorbable polymers 
or biomaterials for the recovery, protection and repair of bones and biological tissues; blood-clotting preparations, 
including in the form of powders, liquids and pastes; biological preparations for medical use; biological tissue cultures 
for medical purposes; stem cells for medical use.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth; orthopedic 
articles; suture material; surgical and medical devices, biomaterials; prostheses and prosthetic tissues; artificial 
implants; bone substitutes; hemostatic products; injectors and sprays for medical and surgical use; receptacles for 
applying medicines, receptacles for medical use, including for mixing and storing hemostatic products; surgical 
instruments for implanting prosthetic tissues in the human body; devices for regenerating biological tissues and bones of 
the human body; all these goods being for medical or surgical use; blood testing apparatus; testing apparatus for medical 
use; orthopedic implants made from artificial materials; orthopedic bandages or bandages for medical use.

Cl.42;Evaluations, assessments and research in the fields of science and technology provided by engineers; research 
and development of new products for others; technical project studies; industrial analysis and research services; 
chemical analysis; testing of materials; scientific laboratory services; all these services being provided in connection with 
implantable surgical, medical, dental and veterinary devices.

Cl.44;Medical, veterinary and pharmaceutical services; hygienic and beauty care for human beings or animals; health 
services; hospital services; medical assistance; plastic surgery; nursing homes; medical equipment rental; therapeutic 
services.
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3842078    21/02/2017
[International Registration No. : 1401563]
Götz von Laffert
Pikartenkamp 41a 22587 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.9;High fidelity audio apparatus; high fidelity apparatus; stereo systems; audio devices and radio tuners; audiovisual 
apparatus; electronic audio apparatus; equalizers; software to control and improve audio equipment sound quality; audio 
cables; housings adapted for audio apparatus; adapted housings for amplifiers; covers for electric equipment; 
loudspeaker housings; amplifiers; digital amplifiers; electrical amplifiers; power amplifiers; headphones; loudspeakers; 
cabinets for loudspeakers; speaker enclosures; microphones; interactive data transfer apparatus; interactive multimedia 
computer programs; digital music downloadable from the internet; downloadable musical sound recordings; audio files; 
downloadable image files; computer programs [downloadable software]; software; recorded computer software; 
electronic publications, downloadable; computer programs downloadable from the internet.

Cl.35;Retailing and wholesaling in relation to electric goods and electronic goods, sound recording carriers and data 
carriers; presentation of goods; product demonstrations and presentations; updating and maintenance of data in 
computer databases; advisory services relating to the purchase of goods on behalf of others; clerical services for the 
taking of sales orders; negotiation and conclusion of business transactions for others; arranging subscriptions for music 
downloads, for others.

Cl.38;Audio broadcasting; consultancy relating to data transmission; providing user access to global computer 
networks; providing access to digital music websites on the internet; providing access to websites for mp3 music on the 
internet; providing access to content, websites and internet portals; streaming of audio material on the internet; 
streaming of video material on the internet; web broadcasting; rental of apparatus for the transmission of audio signals 
and video signals.
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3842677    05/02/2018
[International Registration No. : 1403488]
Laura Lee Inc.
5001 Densmore Ave. Encino CA 91436 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics.

Cl.35;Endorsement services, namely, promoting the goods and services of others; providing information to females in 
the fields of purchasing of cosmetics via an online community portal.

Cl.41;Education services, namely, providing tutorial sessions to females in the fields of purchasing and self-application 
of cosmetics and self-grooming.

Cl.44;Providing information to females in the fields of self-application of cosmetics and self-grooming via an online 
community portal and education services.
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Priority claimed from 01/09/2017; Application No. : 017165267 ;European Union 

3842679    06/02/2018
[International Registration No. : 1403552]
Foundation for Environmental Education
74 The Close Norwich, Norfolk NR1 4DR United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;CDs and DVDs; downloadable electronic publications; E-Books; software, all of aforesaid relating to sustainability, 
the protection and conservation of the environment and environmental responsibility.

Cl.16;Printed matter; books; pamphlets; publications (printed -); brochures; leaflets; posters; flyers; newsletters; 
manuals; handbooks; instructional and teaching materials, all of aforesaid relating to sustainability, the protection and 
conservation of the environment and environmental responsibility.

Cl.35;Compilation of statistical data relating to the protection and conservation of the environment; sponsorship 
search; business auditing and advisory services on environmental management and protection.

Cl.36;Charitable fundraising in relation to the protection and conservation of the environment.

Cl.39;Arranging of cruises; boating tourism operator services.

Cl.41;Educational and teaching services and information; cultural activities; arranging and conducting of workshops, 
seminars and symposiums; organization of competitions; all of aforesaid in relation to the protection and conservation of 
the environment and environmental responsibility.

Cl.42;Research and evaluation in the field of environmental protection; quality control; quality audits; certification 
[quality control]; all of aforesaid in relation to hospitality attractions, conference centres, restaurants, campsites, holiday 
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parks and hotel and hostel accommodation.

Cl.43;Services for providing food and drink; temporary accommodation; hotel services.
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Priority claimed from 23/08/2017; Application No. : 4383782 ;France 

3842681    22/02/2018
[International Registration No. : 1403787]
FRIO ENTREPRISE
143 boulevard Pierre Lefaucheux, ZI Sud F-72230 ARNAGE France

Proposed to be Used
IR DIVISION
Cl.7;Apparatus for drawing up beer under pressure; beer pumps; household appliances for vacuuming.

Cl.11;Electric wine cellars; cold production apparatus and installations; refrigerated display cases; refrigerated or air-
conditioned cabinets for preserving wine, alcohol, tobacco, cigars and foodstuffs of all kinds; air treatment apparatus and 
installations; ovens and mini-ovens; air conditioners; dehumidifiers; humidifiers; air purifiers; electric grills; plates for 
grilling; cooker hoods.

Cl.20;Furniture and cabinets intended for the storage and presentation of wines, alcohols, tobacco, cigars and 
foodstuffs of all kinds; bottle racks.
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Priority claimed from 29/03/2017; Application No. : VA 2017 00741 ;Denmark 

3842685    28/09/2017
[International Registration No. : 1402748]
Jesper Bendsen
Vangedevej 106A DK-2820 Gentofte Denmark

Proposed to be Used
IR DIVISION
Cl.5;Crystals for therapeutic purposes.

Cl.14;Jewellery made of crystals; alloys of precious metal; jewellery, ornaments, cabochons; watches and 
chronometric instruments.

Cl.32;Beer; mineral water and aerated water, non-alcoholic drinks; water, waters [beverages]; vitamin enriched 
sparkling water [beverages]; fruit drinks and juices; syrups and other preparations for making beverages.
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Priority claimed from 19/12/2017; Application No. : 017615287 ;European Union 

3842749    20/02/2018
[International Registration No. : 1403591]
VBN Components AB
Libro Ringväg 51 SE-752 28 Uppsala Sweden

Proposed to be Used
IR DIVISION
Cl.6;Metals and metal alloys; metals in powder form; metal materials comprising ceramic; unworked and partly worked 
common metals; base metals and their alloys and goods made therefrom such as wrought products, pipes, lines, hoses, 
valves, nuts, bolts, fasteners, locks, keys, moldings made by metal, cables, threads, chains, statues and art objects made 
by metal, additively designed metal parts as well as materials and elements of metal for building and construction.

Cl.7;Machines and machine tools for metalworking.

Cl.9;Electric and electronic apparatus and instruments for measuring, checking (supervision); control and monitoring 
equipment for manufacturing machines; computer programs for design and working of metal objects; computer programs 
for production planning; computer programs for controlling manufacturing machines.

Cl.40;Treatment of materials for design of metals via adaptive production; working of industrially-produced material, 
namely metal.
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Priority claimed from 13/07/2017; Application No. : 016981953 ;European Union 

3842899    22/12/2017
[International Registration No. : 1403135]
Design by S AB
ISGATAN 3 SE-702 23 ÖREBRO Sweden

Proposed to be Used
IR DIVISION
Cl.14;Jewellery; key rings and key chains, and charms therefor; gemstones, pearls and precious metals, and imitations 
thereof; bracelets for watches; clock hands; pendant watches; bracelets [jewellery]; necklaces [jewellery]; earrings; rings 
[jewellery]; diamonds; amulets [jewellery]; jewellery charms; jewellery fashioned of semi-precious stones; precious and 
semi-precious gems; silver; pearl; imitation pearls; gold.

Cl.18;Luggage, bags, wallets and other carriers; umbrellas; work bags; shoulder bags; purses; cases of imitation 
leather; bags; carry-on bags; trunks and suitcases; handbags made of leather; handbags made of imitations leather; card 
cases [notecases]; driving licence cases; clutch bags; toiletry bags; leather wallets; suitcases; rucksacks.
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3842911    25/01/2018
[International Registration No. : 1402676]
Beijing JN energy investment Co., Ltd
No. 1-545 (United Airlines Building), Chaichangtun Villige, Yongledian Town, Tongzhou District Beijing China

Proposed to be Used
IR DIVISION
Cl.7;Alternators; carbon brushes [electricity]; dynamos; generators of electricity; blowing machines for the 
compression, exhaustion and transport of gases; blowing machines; shaft couplings [machines]; brushes [parts of 
machines].

Cl.9;Transformers [electricity]; collectors, electric; regulating apparatus, electric; inverters [electricity]; voltage 
regulators; voltage stabilizing power supply; automation system for power plants; chargers for electric batteries.
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Priority claimed from 14/06/2017; Application No. : 016863888 ;European Union 

3843086    14/12/2017
[International Registration No. : 1403344]
Tatami Fightwear Ltd
20 Endeavour Close, Purcell Avenue Industrial Estate, Port Talbot SA12 7PT United Kingdom

Proposed to be Used
IR DIVISION
Cl.18;Bags; gym bags; sports bags; duffle bags; back packs; trolley bags; wallets.

Cl.25;Clothing; clothing for martial arts; mixed martial arts suits; martial arts gis; cloth belts; fight shorts for mixed 
martial; rash guards; leggings; hoodies; jogging bottoms; sports vests; t-shirts; caps; baseball caps; beanies; protective 
clothing and uniforms adapted for use in various martial arts.

Cl.28;Sports equipment; sports equipment for boxing and martial arts; boxing gloves; boxing bags; kick pads; mixed 
martial arts gloves; punching mitts; protective padding for use in various martial arts; protective supports [sports 
articles]; belly protectors; groin protectors; shin guards; martial arts equipment and apparatus.
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3843087    14/02/2018
[International Registration No. : 1403064]
POLMOS ZYRARDOW SPOLKA Z OGRANICZONA ODPOWIEDZIALNOSCIA
Ul. Mickiewicza 1-3 PL-96-300 Zyrardów Poland

Proposed to be Used
IR DIVISION
Cl.33;Alcoholic beverages (except beers); spirits; cocktails; vodka.

Cl.41;Education; training; entertainment; sporting and cultural activities; information relating to entertainment or 
education; publication of magazines and books; publication by electronic means; film production; production of music; 
show production; organization of competitions (education or entertainment); organization of exhibitions for cultural or 
educational purposes; organization of cultural, musical, educational, recreational, festive (entertainment), play and leisure 
events; organization and conducting of colloquiums, conferences and congresses; organization and conducting of 
concerts; organization of lotteries; night club services (entertainment); online game services.

Cl.43;Services for providing food and beverages; temporary accommodation; catering services; beverage service 
provision; bar and coffee shop services; night club services (provision of food and beverages); information services 
concerning preparation of food and beverages; provision of information in the form of drink recipes; provision of 
information on bar services.
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Priority claimed from 08/11/2017; Application No. : 1885665 ;Australia 

3843108    16/11/2017
[International Registration No. : 1402749]
Bellamy's Organic Pty Ltd
115 Cimitiere St LAUNCESTON TAS 7250 Australia

Proposed to be Used
IR DIVISION
Cl.5;Infant formula; food for infants; powdered milk for babies; beverages for infants; dietary supplements for infants; 
dietetic foods adapted for infants; dietetic substances for infants; nutriments (terms too vague in the opinion of the 
International Bureau - Rule 13 (2) (b) of the Common Regulations); nutriments for babies; milk calcium concentrate 
(nutritional supplement); nutritional meal replacement powders; nutritional meal replacements; nutritional supplements; 
cereals for babies; vitamins; preparations of minerals; medicated skin care preparations; medicated skin creams; 
medicated skin lotions; breast-nursing pads; babies' creams (medicated); babies' diapers; washes for teats (of babies 
bottles) (terms too vague in the opinion of the International Bureau - Rule 13 (2) (b) of the Common Regulations); sanitary 
products for babies; pregnancy supplements; pregnancy formula (terms too vague in the opinion of the International 
Bureau - Rule 13 (2) (b) of the Common Regulations).

Cl.29;Fruit, preserved; cooked fruits; dried fruit products; mixtures of fruit and nuts; vegetables, preserved; cooked 
vegetables; dried vegetables; prepared meals, predominantly of meat or vegetables; snack foods made from pre-cooked 
vegetables; prepared snacks made from dried vegetables; fruit-based snack foods; prepared meals made from fruit (fruit 
predominating); yoghurt desserts (except frozen yoghurt); yoghurt; yoghurt based drinks; yoghurt beverages; yoghurt 
products (terms too vague in the opinion of the International Bureau - Rule 13 (2) (b) of the Common Regulations); 
yoghurts containing pulped fruits; milk products; milk; dried milk powder; jellies; jams; food products made from cooked 
fruits; food products made from dried fruits; fruit based dairy products; fruit desserts; nut-based snack bars; seed-based 
snack bars; cooked meals consisting principally of meat; cooked meals consisting principally of meat and vegetables; 
prepared meals consisting principally of fish; prepared meals consisting principally of chicken.

Cl.30;Snack bars containing a mixture of grains, nuts and dried fruit (confectionery); snack bars containing dried fruits 
(confectionery); snack bars containing grains (confectionery); snack foods made of wheat; snack foods prepared from 
cereals; snack foods prepared from grains; rice; instant rice; noodle-based prepared meals; prepared meals containing 
(principally) pasta; prepared meals containing (principally) rice; custard; pasta; macaroni; sauces for pasta; savoury 
sauces; sauces for rice; fruit coulis (sauces); breakfast cereals; rice pudding; porridge oats; frozen yogurt (confectionery 
ices); snack foods consisting principally of grain; muesli bars; cereal bars; rusks; prepared oats for culinary purposes.
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Priority claimed from 03/08/2017; Application No. : 4381005 ;France 

3843112    30/01/2018
[International Registration No. : 1403783]
HUTCHINSON
2, rue Balzac F-75008 PARIS France

Proposed to be Used
IR DIVISION
Cl.7;Vibration dampers for machine tools.

Cl.12;Vibration dampers for apparatus for locomotion by land, air or water.
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3843301    10/10/2017
[International Registration No. : 1401552]
Frind, SRL
Viale dei Pini, 9, CAP Frazione - Petrignano I-06081 Assisi (PG) Italy

Proposed to be Used
IR DIVISION
Cl.9;Computer programs (downloadable software); communications software; applications for mobile telephones; 
software and applications for mobile devices; software for processing communications; downloadable software from 
global computer networks; software relating to e-commerce; application programming interface (api) for computer 
software which facilitates online services for social networking, building social networking applications and for allowing 
data retrieval, upload, download, access and management; software for allowing uploading, downloading, access, 
sending, displaying, tagging, blogging, continuous transmission, networking, sharing or providing other forms of 
electronic support or information over computer and communications networks; software for sending electronic alert and 
reminder messages via the internet; software for sending and receiving electronic messages via the internet; 
downloadable computer software for modifying the appearance and enabling the transmission of images, audio-visual 
and video content; software for the collection, editing, organising, modifying, transmission, storage and sharing of data 
and information; computer software for search engines.

Cl.38;Telecommunications; data transfer by telecommunications; digital telecommunications; telecommunications 
supplied over internet, intranet and extranet networks; providing of access to telecommunications services, databases 
and the internet; providing of access to e-commerce platforms on the internet; sharing of photographs and videos, 
namely the electronic transmission of digital photograph and video files, and audio-visual content among internet users; 
providing access to computer, electronic and online databases; telecommunications, namely electronic transfer of data, 
messages, graphics, images, audio, video and information; providing online forums for the communication of topics of 
general interest; provision of online communication links, for the transfer of users of mobile and internet devices to other 
local and worldwide online locations; facilitating access to third party websites or other third-party electronic content via 
a universal log-in; online chatroom, email and instant messaging services, including electronic notice boards (terms 
considered too vague by the International Bureau - Rule 13 (2) (b) of the Common Regulations); audio, text and video 
transmission over computer networks, or other communications, namely, uploading, posting, displaying, modifying, 
tagging, and electronically transmitting data, information, audio and video; voice over ip services; telephone 
communications; providing access to computer databases in the field of social networking, social introductions and 
dating.
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Priority claimed from 02/06/2017; Application No. : 2017722030 ;Russian Federation 

3843880    09/10/2017
[International Registration No. : 1403316]
Limited Liability Company "Neuraland"
pr-d Nauchnyy, 17, room XXXII RU-117246 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;High-frequency apparatus; testing apparatus not for medical purposes; electro-dynamic apparatus for the remote 
control of signals; remote control apparatus; monitoring apparatus, electric; Global Positioning System [GPS] apparatus; 
encoded identification bracelets, magnetic; connected bracelets [measuring instruments]; electronic key fobs being 
remote control apparatus; detectors; infrared detectors; DNA chips; audio interfaces; simulators for the steering and 
control of vehicles; pressure indicators; temperature indicators; measuring instruments; interfaces for computers; 
identity cards, magnetic; encoded magnetic cards; computers; laptop computers; tablet computers; notebook computers; 
security tokens [encryption devices]; micrometers; micrometer gauges; microprocessors; monitors [computer hardware]; 
monitors [computer programs]; headphones; sound recording carriers; magnetic data media; optical data media; 
computer software, recorded; weighing machines; computer hardware; objectives [lenses] [optics]; transmitters 
[telecommunication]; digital signs; semi-conductors; fuses; circuit breakers; converters, electric; telerupters; diagnostic 
apparatus, not for medical purposes; distance recording apparatus; apparatus for recording distance; distance measuring
apparatus; teaching apparatus; measuring apparatus; measuring devices, electric; regulating apparatus, electric; 
precision measuring apparatus; audio- and video-receivers; computer software applications, downloadable; computer 
programmes [programs], recorded; computer game software; computer programs [downloadable software]; computer 
operating programs, recorded; processors [central processing units]; central processing units [processors]; electronic 
publications, downloadable; control panels [electricity]; radios; light dimmers [regulators], electric; light regulators 
[dimmers], electric; saccharometers; scanners [data processing equipment]; integrated circuit cards [smart cards]; smart 
cards [integrated circuit cards]; connections for electric lines; couplings, electric; connections, electric; audiovisual 
teaching apparatus; integrated circuits; gauges; data processing apparatus; oxygen transvasing apparatus; dosage 
dispensers; dosimeters; couplers [data processing equipment]; wearable activity trackers; readers [data processing 
equipment]; chips [integrated circuits].

Cl.10;Analysers for bacterial identification for medical purposes; analyzers for bacterial identification for medical 
purposes; blood testing apparatus; testing apparatus for medical purposes; apparatus for use in medical analysis; 
physical exercise apparatus for medical purposes; body rehabilitation apparatus for medical purposes; physiotherapy 
apparatus; diagnostic apparatus for medical purposes; apparatus for the regeneration of stem cells for medical purposes; 
apparatus for DNA and RNA exams for medical purposes; apparatus and installations for the production of X-rays, for 
medical purposes; X-ray apparatus for medical purposes; bracelets for medical purposes; body composition monitors; 
sphygmomanometers; sphygmotensiometers; arterial blood pressure measuring apparatus; pulse meters; massage 
apparatus; medical apparatus and instruments; invalids' hoists; appliances for washing body cavities; radiology screens 
for medical purposes; electrodes for medical use; electrocardiographs; brain pacemakers; walking frames for disabled 
persons.

Cl.12;Driving motors for land vehicles; vehicle wheels; steering wheels for vehicles; brake linings for vehicles; vehicle 
seats; push scooters [vehicles]; mobility scooters.

Cl.42;Conducting technical project studies; engineering; computer rental; computer programming; computer software 
design; updating of computer software; consultancy in the design and development of computer hardware; quality 
control; rental of computer software; research and development of new products for others; recovery of computer data; 
maintenance of computer software; computer system design; duplication of computer programs; conversion of data or 
documents from physical to electronic media; creating and maintaining web sites for others; hosting computer sites [web 
sites]; installation of computer software; conversion of computer programs and data, other than physical conversion; 
computer software consultancy; rental of web servers; computer virus protection services; providing search engines for 
the internet; monitoring of computer systems by remote access; web site design consultancy; software as a service 
[SaaS]; information technology [IT] consultancy; scientific research; server hosting; off-site data backup; electronic data 
storage; providing information on computer technology and programming via a web site; cloud computing; outsource 
service providers in the field of information technology; computer technology consultancy; telecommunications 
technology consultancy; computer security consultancy; technical writing.
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Priority claimed from 01/08/2017; Application No. : 1862821 ;Australia 

3843893    02/10/2017
[International Registration No. : 1402881]
Rubicon Research Pty Ltd
1 Cato Street Hawthorn VIC 3122 Australia

Proposed to be Used
IR DIVISION
Cl.6;Metal gates for controlling, permitting or stopping water flow; valves of metal (manual); control valves (manual) for 
controlling the flow of liquids (other than parts of machines).

Cl.7;Motorised valves, power operated valves; valves for measuring fluid flow.

Cl.9;Measuring, signalling and supervision equipment; measuring, signalling and supervision equipment for 
management of water flows and levels, including electronic controls and computer software used for managing and 
remotely monitoring water flows and levels in pipes, channels and aqueducts; data processing equipment; electric, 
electronic, electromechanical or mechanical monitors and sensors for agricultural irrigation; technical measuring, testing 
and checking equipment for measuring, testing and checking the temperature, pressure, quantity or flow rate of liquids; 
level, flow or pressure switches and indicators for monitoring and controlling liquids in irrigation systems; pipeline 
communication systems for transferring data over water irrigation networks, comprised of computer hardware, software 
and a telecommunications network; automated process control systems, namely computer hardware and software to 
monitor the status of irrigation networks; microcontrollers for internet of things (iot) enabled devices; measuring and 
control devices for irrigation technology; computer software, including computer software for scheduling customer 
orders, computer software for communications networks, computer software for lodgement and modification of orders, 
computer software for planner supervision and management, computer software for database management and computer 
software for behavioural modelling; equipment for measuring and monitoring water flow and water levels; flow meters; 
electronic meters for measuring and monitoring water flows and levels; communications equipment; equipment and 
apparatus for communications and communications networks; electronic interfaces for connecting to communications 
networks and transmitting data used in managing water flows and levels; all of the foregoing being for management or 
monitoring of water flows and levels; computer hardware, networks.

Cl.11;Water flow regulation control equipment; equipment for regulating water flow; regulating accessories for water 
apparatus, pipes, channels and aqueducts; water flow regulation apparatus to allow for regulating water flows in pipes, 
channels and aqueducts; apparatus for water supply; water regulating valves (regulating accessories); electrical 
appliances for water supply; electrical installations for water supply; installations for water supply; regulating accessories
for water apparatus and pipes; regulating apparatus for water installations; water regulating apparatus.

Cl.19;Non-metal gates for controlling, permitting or stopping water flow.

Cl.37;Construction; civil engineering construction; building and construction services; mechanical engineering 
services (construction); pipeline construction and maintenance; pipe installation services; pipe laying services; irrigation 
devices installation and repair; land irrigation.

Cl.39;Water supply management services; distribution of water; transport by pipeline; water distribution; water supply 
services; water supplying; provision of water distribution information via an online calculator; control of water flow 
volume.

Cl.42;Computer software design and computer programming, including computer software design and computer 
programming in respect of water supply, water monitoring and water management; technological services for water 
supply including the monitoring of water flow volume, the measurement of water flow, and the monitoring and measuring 
of water supply levels; design and development of computer hardware and software; software as a service (saas); hosting 
of software as a service (saas); commissioning (testing and inspection) services; computer analysis; computer 
programming; computer software design; computer software development; computer software engineering; computer 
software programming services; design and development of computer software (for others); design of 
telecommunications installations; development of computer based networks; development of computer systems; 
development of systems for the processing of data; development of systems for the storage of data; development of 
systems for the transmission of data; installation, repair and maintenance of firmware; maintenance of computer 
programs; maintenance of computer software; provision of online non-downloadable software (application service 
provider).
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Priority claimed from 27/04/2017; Application No. : 72369 ;Jamaica 

3843899    23/10/2017
[International Registration No. : 1403872]
Intel Corporation
2200 Mission College Boulevard Santa Clara CA 95052 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for machine learning, data query, and data analysis; computer software for cognitive 
computing, deep learning, artificial intelligence; computer software platform for cognitive computing; computer software 
visualization tool; computer software for graphical representation of data; pattern recognition computer software; 
computer hardware; computer memory; computer software for data mining.

Cl.42;Providing temporary use of on-line non-downloadable software for machine learning, data mining, data query, 
and data analysis; providing temporary use of on-line non-downloadable software for cognitive computing, deep learning, 
artificial intelligence; providing temporary use of non-downloadable software for data query and data analysis; providing 
temporary use of non-downloadable software for data mining; providing temporary use of non-downloadable software for 
cognitive computing, deep learning, artificial intelligence; hosting computer application software in the field of knowledge 
management for searching and retrieving information on computer networks for others; computer services, namely, 
providing temporary use of online non-downloadable software, software application programming interface (api), and 
software widget.
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Priority claimed from 29/05/2017; Application No. : 30 2017 105 430 ;Germany 

3844687    14/11/2017
[International Registration No. : 1401580]
Eckert & Ziegler Strahlen- und Medizintechnik AG
Robert-Rössle-Str. 10 13125 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.1;Radioactive substances for scientific and commercial purposes; chemical products for industrial, scientific and 
research purposes; chemical reagents and preparations for industrial, scientific and research purposes; fissionable 
chemical elements; radioactive elements and isotopes for industrial, scientific and research purposes; radioactive 
preparations for commercial purposes, namely nuclides and radionuclides, radioactive and radiographic sources as well 
as radioactive sources and compounds for use in radiographic techniques; radioactive standard preparations for the 
calibration of apparatus and machinery; chemical reagents for use with the aforesaid goods; all the aforesaid goods, 
insofar as they are included in this class; diagnostic preparations, other than for medical or veterinary purposes; isotopes 
for industrial purposes; radioactive elements for scientific purposes; chemical reagents (other than for medical or 
veterinary purposes); salts [chemical products]; salts for industrial purposes; plasticizers for industrial purposes; 
radiodiagnostic in-vivo means for scientific purposes; radiochemical products for scientific purposes; radioactive 
materials for laboratory purposes; radioactive materials for scientific purposes; chemical products for laboratory 
analyzes [except for medical or veterinary purposes].

Cl.5;Sealed radioactive substances for medical purposes; pharmaceutical and veterinary products in the field of 
immunotherapy and immuno-diagnostics; radioactive drugs for human medical purposes; radioactive medicines for 
veterinary purposes; radioactive drugs for dental purposes; radioactive diagnostic agents for medical purposes; 
radioactive pharmaceutical and veterinary products; radioactive substances for medical purposes; radioactive salts for 
medical purposes; radiopharmaceutical products; radiopharmaceuticals for diagnostic purposes; radioactive substances 
for medical purposes; isotopes for commercial and medical purposes; pharmaceutical preparations for the treatment of 
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cancer.

Cl.7;Machinery, devices and apparatus for the production of radioactive sources of radiation; robots and automation 
technology, namely robots and automation technology for medical and other applications.

Cl.9;Scientific apparatus and instruments; measuring or monitoring apparatus and instruments; radiological apparatus 
and instruments for industrial, scientific and educational purposes; projectors and collimators of radioactive sources; 
apparatus and instruments for detecting, measuring or monitoring radiation potential, radioactivity content and 
radioactive contamination level; dosimeter; measuring instruments for checking doses; protective devices and equipment 
against radiation as well as materials and accessories for use therewith; holders, containers and capsules for radioactive 
sources; glassware for laboratory purposes; parts, attachments and accessories for all the aforesaid goods; all the 
aforesaid goods, insofar as they are included in this class; computer software for the medical field; radiological apparatus 
for industrial purposes; radioisotopic apparatus, other than for medical purposes; computer software for use in systems 
for supporting medical decisions; software for dosimetry in the field of radiation therapy.

Cl.10;Radiotherapy apparatus and instruments; implantable radioactive sources of radiation; instruments and 
apparatus for immunotherapy and immuno-diagnostics; medical test equipment; blood analyzers; diagnostic devices for 
medical purposes; electrodes for medical purposes; injection syringes; instrument cases for use by doctors and 
surgeons; special cases for medical instruments; masks for medical staff; medical apparatus and instruments, namely for 
the manufacture of radionuclides; pumps for medical purposes; radiological apparatus for medical purposes; special 
containers for medical waste; radiation therapy equipment; radioisotope apparatus for medical purposes; radio-
oncological irradiation apparatus for medical purposes; radio-oncological irradiation instruments for medical purposes; 
linear accelerator for medical purposes in radiotherapy; apparatus and instruments for radioisotopic therapy; radiation 
therapy instruments for medical purposes; medical devices for dosimetry in the field of radiotherapy; nuclear medical 
tomographic scanner; diagnostic imaging apparatus for nuclear medicine; cancer irradiation apparatus for medical 
purposes; cancer irradiation instruments for medical purposes.

Cl.37;Installation, maintenance and repair of scientific apparatus and instruments; installation, maintenance and repair 
of radiological apparatus and instruments; consultancy relating to all the aforesaid services; all the aforesaid services to 
the extent that they are included in this class.

Cl.39;Transport of medical waste and special waste; storage of radioactive waste.

Cl.42;Research and development of radioactive sources of radiation; development of machinery, devices and 
apparatus for the production of radioactive sources of radiation; research in the field of medical technology and in the 
field of immunotherapy and immuno-diagnostics; development of robots and automation technology for medical and 
other applications; development of treatment methods, procedures and products for immunotherapy and immuno-
diagnostics; calibrating and recalibrating of radiologic apparatus and instruments including apparatus and instruments 
for determining, measuring and monitoring radiographic potential, radioactivity and radioactive pollution levels, and 
supply and replacement of radioactive sources for use therewith; calibrating and recalibrating of standard radioactive 
preparations; carrying out measurements, namely radiation measurements; dosimetry in relation to personnel and the 
environment; consultancy relating to all the aforesaid services; biological research; services of a chemist, of a physicist; 
service of a technical measuring and testing laboratory; chemical analyses; conducting technical tests and controls; 
carrying out technical measurements; carrying out scientific investigations; research and development of new products 
for others; preparation of scientific and technical analyzes and expert opinions; research in the field of technology, 
chemistry, biochemistry, physics, cosmetics, pharmacy, scientific laboratory services; material testing; physical research 
(terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); scientific research; 
scientific research for medical purposes; scientific and technological services and research; pharmaceutical research and
development; development of pharmaceutical preparations and medicines; consultancy services related to nuclear 
technology (terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations).
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3844696    12/02/2018
[International Registration No. : 1403918]
Tabula Rasha Music LLP
13th Road, Khar (West), Kirabo, 4th Floor, Maharashtra Mumbai 400052 India

Proposed to be Used
IR DIVISION
Cl.41;Meditation studio services, namely, providing a meditation room containing dispensers of non-medical oxygen 
and aromatherapy that also contain light, sound, and vibration for meditation.

Cl.44;Providing vibrational energy healing services via music; providing vibrational energy healing services via music 
that induces elevated consciousness and evokes an autogenic response; energy healing services, namely, in person, 
long distance, and online energy healing services; music therapy services; music therapy for physical, psychological and 
cognitive purposes; sound healing therapy services; providing vibrational energy healing services; providing in-person 
vibrational energy healing services; energy healing services, namely, therapeutic services via sight, sound, and touch; 
rental of a specialized therapeutic room containing dispensers of non-medical oxygen and aromatherapy that also contain 
light, sound, and vibration for relaxation therapy, health care in the nature of meditation, and healing, namely, wound, 
energy, and sound healing.
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Priority claimed from 21/12/2017; Application No. : 4020170164302 ;Republic of Korea 

3844699    08/02/2018
[International Registration No. : 1402458]
VIVASPORTS Co., Ltd.
100, Deungchon-ro, Yangcheon-gu Seoul 07958 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Helmets for cycle; snowboard helmets; skateboard helmets; protective helmets for sports; protective sports 
helmets; bicycle helmets; helmets; crash helmets; safety headwear; baseball batting helmets; protective helmets for 
children; helmets for water sports; protective helmets; sport bags adapted [shaped] to contain protective helmets; safety 
helmet for preventing shock; headgear for protection against injury; baseball catchers' helmets; helmets for baby; 
protective face-shields for protective helmets; headwear for sporting activities for protection against injury.

Cl.12;Tandem bicycles; racing bicycles; road racing bicycles; road bikes; mopeds; mountain bicycles; bicycles for 
children; touring bicycles; bicycles; parts and accessories for bicycles; motorized bicycles; collapsible bicycles; bicycle 
wheel hubs; air pumps for bicycles; water bottle cages for bicycles; bicycle buckets; luggage carriers for bicycles; bicycle
saddles; structural parts of bicycles; bicycle pedals.

Cl.25;Cyclists' clothing; winter clothes; cyclists' jerseys; cycling shorts; cycling gloves; cycling clothing; cycle jackets; 
athletic uniforms; training wear; sports singlets; athletic pants; athletic shirts; sports jerseys; wind resistant jackets; wind 
vests; tee-shirts; socks; windcheaters; athletic shorts; waterproof jackets and pants.

Cl.28;Chest bench press machines for physical exercise; leg extension machines for physical exercise; exercise 
benches; treadmill; step machines for physical exercise; dumb-bells; grip exercisers; stationary exercise bicycles and 
rollers therefor; indoor physical exercises machines for muscle strengthening; body-building apparatus; body 
rehabilitation apparatus; elliptical exercise machines; supporters for sports; weight lifting belts [sports articles]; boxing 
gloves; punching bags; yoga blocks; push-up bar for sports; gym balls; kettlebells; foam exercise rollers; bar-bells; 
exercise treadmills; exercise trampolines.

Cl.35;Import-export agency services; commercial or industrial management assistance; business management 
consultant; business management consultancy relating to franchising; commercial information-agency service; business 
management of professional athletes and marketing consultancy thereof; retail store services featuring helmets; 
wholesale store services featuring helmets; sales agency services for helmets; sales arranging of helmets; retail store 
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services featuring bicycles; wholesale store services featuring bicycles; sales agency services for bicycles; sales 
arranging of bicycles; retail store services featuring athletic uniforms; wholesale store services featuring athletic 
uniforms; sales agency services for athletic uniforms; sales arranging of athletic uniforms; retail store services featuring 
stationary exercise bicycles and rollers therefor; wholesale store services featuring stationary exercise bicycles and 
rollers therefor; sales agency services for stationary exercise bicycles and rollers therefor; sales arranging of stationary 
exercise bicycles and rollers therefor.
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3844734    27/11/2017
[International Registration No. : 1403314]
Beijing Shoupin Machine Tools Co., Ltd
NO.1 layer, 102, Unit 5, Building 10, Cheng Shou Temple Road 140, Chaoyang District Beijing China

Proposed to be Used
IR DIVISION
Cl.7;Saws [machines]; engraving machines; moulds, being parts of machines for processing plastics; rinsing machines;
drilling rigs, floating or non-floating; jacks [machines]; metalworking machines; presses [machines for industrial 
purposes]; milling cutter [machine tools]; pneumatic hand tool.

Cl.8;Grindstones [hand tools]; pickhammers; garden tools, hand-operated; beard clippers; reamers; drill; graving tools 
[hand tools]; scissors; side arms, other than firearms; cutlery [knives, forks and spoons].
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3844802    12/01/2018
[International Registration No. : 1403391]
GUANGZHOU NEAR MAP TRADING CO., LTD.
No. 23 Store, 1st FL., No. 47, Dongguanzhuang Road, Tianhe District, Guangzhou Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.18;Backpacks; bags; bags for sports; leather trimmings for furniture; straps for skates; travelling bags.

Cl.25;Underwear; sports shoes; climbing shoes; clothing; shoes; hats; hosiery; gloves [clothing]; scarves; girdles.
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Priority claimed from 13/02/2017; Application No. : 30 2017 003 593 ;Germany 

3844808    01/08/2017
[International Registration No. : 1402879]
AUDI AG
85045 Ingolstadt Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, dvds and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus.

Cl.12;Vehicles and their constructive parts; apparatus for locomotion by land, air or water.

Cl.28;Games and playthings; gymnastic and sporting articles not included in other classes; decorations for Christmas 
trees.
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3844810    22/01/2018
[International Registration No. : 1402938]
ARONKASEI CO., LTD.
2-8-6, Nishi-shimbashi, Minato-ku Tokyo Japan

Proposed to be Used
IR DIVISION
Cl.1;Plastics [raw materials]; thermoplastic elastomer resins.

Cl.17;Plastic semi-worked products; thermoplastic elastomers in the form of pellets; rubber [raw or semi-worked].
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Priority claimed from 12/12/2017; Application No. : 40201724569P ;Singapore 

3845011    19/01/2018
[International Registration No. : 1403116]
ACORN Machine (SG) PTE. Limited
137 Telok Ayer Street, 08-01 Singapore 068602 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Application software; artificial intelligence apparatus.

Cl.42;Development of computer software.
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3845050    11/01/2018
[International Registration No. : 1403372]
Qingdao Yuanchuang Comic and Animation Communication Co., Ltd.
308 Room, Building C, No. 67 Yinchuan Xi Road, Shinan Area, Qingdao Shandong China

Proposed to be Used
IR DIVISION
Cl.35;Relocation services for businesses; looking for sponsorship.

Cl.38;Broadcasting (radio -); broadcasting (cable television); wire service; news service/broadcasting (cable television -
); wireless radio/message sending; mail (electronic -); telephone service/electronic bulletin board service 
(telecommunications services).
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3845251    07/09/2017
[International Registration No. : 1403867]
Babcock International Limited
33 Wigmore Street London W1U 1QX United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Provision of business administration services relating to the fields of medical emergencies, safety, rescue and 
enforcement services, air transportation services; business administration services provided in emergency situations and 
fire fighting; business administration services relating to sea patrols, namely the patrol of fisheries and monitoring and 
inspecting fishery and other maritime vessels, the provision of maritime safety, rescue and enforcement services, 
policing, civil protection, environmental recovery, human disaster recovery, reconnaissance, surveillance and aerial 
survey services; business management services relating to the fields of medical emergencies, safety, rescue and 
enforcement services, air transportation services; business management services relating to emergency situations and 
fire fighting; business management services relating to sea patrols, namely the patrol of fisheries and monitoring and 
inspecting fishery and other maritime vessels, the provision of maritime safety, rescue and enforcement services, 
policing, civil protection, environmental recovery, human disaster recovery, reconnaissance, surveillance and aerial 
survey services.

Cl.37;Rotary wing aircraft refitting, upgrading (replacement), installation, maintenance and repair; fixed wing aircraft 
refitting, upgrading (replacement), installation, maintenance and repair; military, civil and emergency service motor 
vehicle refitting, upgrading (replacement), installation, maintenance and repair.

Cl.39;Air ambulance services; air taxi services; air transportation services; air transportation services to and from work 
sites; transportation services provided in relation to emergency situations, medical emergencies, safety rescue and 
enforcement services, air transportation service and fire fighting; land, sea and airborne rescue services; the provision of 
maritime rescue services.

Cl.41;Education; providing air pilot training; providing air passenger training.

Cl.44;Provision of medical emergency services and medical assistance services; agricultural, forestry and horticulture 
services to facilitate environmental conservation.

Cl.45;Provision of fire fighting services, policing services, and civil protection services; reconnaissance and 
surveillance services; land, sea and airborne investigation search, safety and enforcement (security and protection) 
services; the provision of human disaster recovery services in the nature of maritime safety and enforcement (security 
and protection) services, policing, civil protection, reconnaissance and surveillance services; sea patrol surveillance and 
safety services, namely fishery surveillance, monitoring and inspecting fishery and other maritime vessels for safety 
purposes.
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3845729    05/12/2017
[International Registration No. : 1403328]
Linde Aktiengesellschaft
Klosterhofstr. 1 80331 München Germany

Proposed to be Used
IR DIVISION
Cl.11;Heating, steam generating, separation and purification apparatus and reactors suitable for gases, and 
corresponding apparatus combinations; apparatus for cleaning or separating gases and for filtering impurities from 
gases, the aforesaid apparatus being in particular membrane-based or adsorption-based, or a combination; evaporators, 
gas condensers, other than parts of machines, heat exchangers, other than parts of machines; adsorption and membrane 
gas purifiers and gas conditioners; reaction apparatus for environmental protection technology, namely exhaust gas 
purifying and air purifying apparatus, and gas conditioning apparatus.

Cl.17;Filtering materials, namely, hollow fibre membrane modules and adsorber modules for use in gas separation and 
gas conditioning installations.

Cl.42;Technical planning and/or development of installations, and engineering, for others, the aforesaid services in the 
fields of gas decomposition, purification and conditioning.
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Priority claimed from 26/09/2017; Application No. : AM 1339/2017 ;Austria 

3845731    15/02/2018
[International Registration No. : 1403851]
Dr. Wolfgang Auer
Anton Schwetter Gasse 7 A-8820 Neumarkt Austria

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceuticals, medical and veterinary preparations; sanitary preparations for medical purposes; dietetic food 
and substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; 
plasters, materials for dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying 
vermin; fungicides, herbicides.

Cl.30;Coffee, tea; cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastries and confectionery; edible ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces 
[condiments]; spices; ice for refreshment.
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3845774    26/01/2018
[International Registration No. : 1402685]
GUANGZHOU PHOENIX ELECTRICAL APPLIANCE CO., LTD.
No.8, HengLi North Road, Renhe Town, Baiyun District Guangzhou China

Proposed to be Used
IR DIVISION
Cl.8;Hair-removing tweezers; razors, electric or non-electric; hair clippers for personal use, electric and non-electric; 
hand implements for hair curling; eyelash curlers; curling tongs; crimping irons; beard clippers; manicure sets; shears.

Cl.11;Hair driers; electrical hair driers.

Cl.26;Hair curlers, other than hand implements; hair curling papers; hair curling pins; hair grips [slides]; hair nets; hair 
coloring caps; hair ornaments; false hair; wigs; toupees.
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3846047    29/12/2017
[International Registration No. : 1403429]
FARPLAS OTO YEDEK PARCALARI IMALATI ITHALATI VE IHRACATI ANONIM SIRKETI
Tosb-Taysad Organize Sanayi Bolgesi, 3.Cad. 16.Sok. No:8, Sekerpinar Gebze Kocaeli Turkey

Proposed to be Used
IR DIVISION
Cl.12;Vehicles; apparatus for locomotion by land, air or water; vans [vehicle]; trailers [vehicle]; refrigerated vehicles; 
automobiles; crankcases for land vehicle components, other than for engines; motors and engines for land vehicles; 
couplings and transmission components for land vehicles; engines for land vehicles; driving motors for land vehicles; 
gear boxes for land vehicles; propulsion mechanism for land vehicles; axles for vehicles; bodies for vehicles; brake lining 
for vehicle; brake shoes for vehicles; brake segments for vehicles; brake discs for vehicles; caps for vehicle petrol [gas] 
tanks; hydraulic circuits for vehicles; connecting rods for land vehicles, other than parts of motor or engines; cable 
transport apparatus and installations; cars for cable transport installations; electric vehicles; solid tyres for vehicle 
wheels; spikes for tyres; vehicle wheels; covers for vehicle steering wheels; doors for vehicles; head-rests for vehicles; 
luggage nets for vehicles; pushchair covers; seat covers for vehicles; shock absorbing springs for vehicles; sleeping 
berths for vehicles; tailboard lifts [parts of land vehicles]; undercarriages for vehicles; upholstery for vehicles; vehicle 
chassis; vehicle bumpers; vehicle suspension springs; vehicle seats; vehicle covers [shaped]; windows for vehicles; 
automobile tyres; adhesive rubber patches for repairing inner tubes; anti-skid chains; freewheels for land vehicles; hub 
caps; casing for pneumatic tyres; tyre mousse inserts; hubs for vehicle wheels; non-skid devices for vehicle tyres; 
pneumatic tyres; security harness for vehicle seats; safety belts for vehicle seats; safety seats for children, for vehicles; 
security harness for vehicles; air bags [safety devices for automobiles]; direction signals for vehicles / turn signals for 
vehicles; valves for vehicle tyres.

Cl.40;Treatment of materials; services rendered by the mechanical or chemical processes; metal plating; metal treating;
metal tempering; metal casting; processing of plastic materials; processing of plastic; sawing materials; embroidering; 
engraving; soldering; production of energy; custom assembling of materials for other.
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Priority claimed from 31/01/2018; Application No. : 1902052 ;Australia 

3846050    14/02/2018
[International Registration No. : 1403818]
Mark Winson
24 Collins Cres BENOWA QLD 4217 Australia

Proposed to be Used
IR DIVISION
Cl.37;Advisory services relating to building construction materials; building (construction) supervision; building 
construction; building construction advisory services; building construction supervision; building project management 
(building construction supervision); providing information, including online, about building construction, and repair and 
installation services; provision of information in relation to building construction; rental of building construction 
machinery; supervision of building construction.

Cl.42;Advisory services relating to building design; advisory services relating to energy efficiency; advisory services 
relating to environmental pollution; advisory services relating to industrial design; advisory services relating to industrial 
engineering; advisory services relating to interior design; advisory services relating to material testing; building design 
services; building research services.
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Priority claimed from 09/05/2017; Application No. : 30 2017 104 715 ;Germany 

3846070    08/11/2017
[International Registration No. : 1403300]
Mounting Systems GmbH
Mittenwalder Straße 9a 15834 Rangsdorf Germany

Proposed to be Used
IR DIVISION
Cl.6;Building materials made of metal, fastening material made of metal; supporting frames, framing, posts, piles and 
masts, profiles and frames all made of metal, transportable structures made of metal; all the aforementioned building 
materials, in particular for photovoltaic and thermal solar plants as on-roof mounting system, in-roof mounting system, 
flat roof or open-air mounting system.

Cl.9;Photovoltaic appliances and plants made thereof, essentially consisting of sun collectors for power generation and 
electronic cabling; electric control and regulating units for solar plants and photovoltaics; both for in-plant flow of 
operations and for the positioning control of the collectors and modules.

Cl.37;Installation, maintenance and repair of plants, machines and parts for the generation of renewable energy; roofing
services.

Cl.42;Services provided by engineers, carrying-out of technical measuring work, services provided by a building 
contractor, namely the technical preparation of building projects, preparation of technical expert opinions, engineering 
planning and counselling, in particular development and design of photovoltaic and thermal solar plants.
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Priority claimed from 26/10/2017; Application No. : 1363271 ;Benelux 

3846198    14/11/2017
[International Registration No. : 1403308]
Van der Lugt 3BHoek O.G. B.V.
Irisweg 1 NL-2665 MS BLEISWIJK

Proposed to be Used
IR DIVISION
Cl.31;Agricultural, horticultural and forestry products and seeds; fresh fruits and vegetables; live flower plants; natural 
plants and flowers, including cut flowers, plants and fresh herbs; parts of plants; live plant cuttings; seedlings.

Cl.44;Providing services in the field of agriculture, horticulture and forestry, including cultivation and grafting and 
consultancy relating thereto; breeding, selection, including via substrates, tissue culture and hydroculture, propagation 
and cultivation of plants and flowers; guidance and advice regarding cultivation.

4994



Trade Marks Journal No: 1853 ,   11/06/2018           Class 99 
 

3846320    29/11/2017
[International Registration No. : 1403467]
Shanghai Jin Jiang International Hotels Development Co., Ltd.
4th Floor, Jin Jiang Oriental Hotel (District B), No. 899, Yang Gao Nan Road, China (Shanghai) Pilot Free Trade Zone Shanghai China

Proposed to be Used
IR DIVISION
Cl.39;Transport; arranging of travel tours; providing driving directions for travel purposes; escorting of travelers; travel 
reservation; car transport; bus transport; air transport; railway transport; boat transport; chauffeur services; arranging of 
cruises; vehicle rental; rental of boats and cruises; aircraft rental; car rental; courier services [messages or merchandise]; 
parcel delivery; car parking; transportation information; providing travelling information; temporary safekeeping of 
personal belongings.

Cl.41;Educational services; instruction services; arranging and conducting of training workshops; arranging and 
conducting of seminars; correspondence courses; vocational guidance (education and training advice); practical training 
(demonstration); organization of exhibitions for cultural or educational purposes; organization of competitions [education 
or entertainment]; arranging and conducting of colloquiums; arranging and conducting of conferences; arranging and 
conducting of congresses; providing museum facilities (presentation, exhibitions); rental of films; mobile library services; 
electronic desktop publishing; lending library services; publication of books; providing online electronic publications (not 
downloadable); on-line publication of electronic books and journals; publication of texts (other than publicity texts); rental
of radio and television sets; entertainment services; entertainment information; radio entertainment; television 
entertainment; entertainer services; organization of sports competitions; health club services [health and fitness 
training]; providing sports facilities; physical education; rental of tennis courts; rental of sports equipment (except 
vehicles); entertainment (water park and entertainment center); amusement park services; organization of lotteries; 
discotheque services; booking of seats for shows; nightclub services [entertainment]; party planning (entertainment); 
conducting guided tours.
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Priority claimed from 02/08/2017; Application No. : 201710190 ;Norway 

3846325    20/12/2017
[International Registration No. : 1403375]
Convertelligence AS
P.O. Box 18 N-0349 Oslo Norway

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use in the programming of automated individual response systems; computer software for 
the development of customized automated individual response system solutions for others; computer software for use in 
machine learning and the development of artificial intelligence: computer software for handling individual human 
inquiries; computer software for analysis and reporting of individual human inquiries.

Cl.41;Educational activities related to the development of automated individual response systems.

Cl.42;Software services [saas] for the development of customized automated individual response systems for others; 
design and development of software for use in automated individual response systems; development of computer 
software featuring customized automated individual response systems solutions for others; computer software for use in 
machine learning and artificial intelligence development; computer software for handling individual human inquiries and 
computer software for analysis and reporting of individual human inquiries.

4996



Trade Marks Journal No: 1853 ,   11/06/2018           Class 99 
 

Priority claimed from 18/08/2017; Application No. : 25938393 ;China 

3846343    31/10/2017
[International Registration No. : 1403336]
Elektroskandia (Shanghai) Co., Ltd.
Suite G, 6th Floor, 17 Building, No. 33 Xiya Road, China (Shanghai) Pilot Free Trade Zone Shanghai China

Proposed to be Used
IR DIVISION
Cl.9;Aerials; antennas; branch boxes, electricity (terms too vague in the opinion of the International Bureau - Rule 13 (2) 
(b) of the Common Regulations); radios; intercommunication apparatus; radar apparatus; modems; fiber optical 
communication equipment; cables, electric; wires, electric; materials for electricity mains, namely, wires, cables.

Cl.17;Insulating oil for transformers; insulating oils; insulating paper; insulating fabrics; insulating varnish; metal foil 
for insulation; mineral wool for insulation; glass wool for insulation; insulators for cables; insulators for electric mains; 
insulating bands; insulating tapes; electrical insulation materials made from porcelain; waterproof packings; padding 
materials of rubber or plastics; insulating paints; stuffing of rubber or plastics; expansion joint fillers; packing, namely, 
cushioning, stuffing materials of rubber or plastics; synthetic rubber; rubber solutions; rings of rubber; stuffing rings; 
water-tight rings; draught excluder strips; rubber stoppers; pipe gaskets; gaskets; bags, namely, envelopes, pouches of 
rubber, for packaging; joint packings; seals; lute; pipe muffs, not of metal; pipe jackets, not of metal; rubber sleeves for 
protecting parts of machines; sealant compounds for joints; adhesive tapes for conduit joints; acrylic resins, semi-
processed; ebonite; synthetic resins, semi-processed; artificial resins, semi-processed; plastic substances, semi-
processed; organic glass, namely, polymethyl methacrylate; flexible hoses, not of metal; non-conducting materials for 
retaining heat; insulating materials; dielectrics, insulators.
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Priority claimed from 21/12/2017; Application No. : 017629072 ;European Union 

3846347    04/01/2018
[International Registration No. : 1402995]
Arendt & Medernach S.A.
41A, avenue J.F. Kennedy L-2082 LUXEMBOURG

Proposed to be Used
IR DIVISION
Cl.36;Financial consulting; insurance consultancy; bank consulting; financial valuation services; fiscal analysis 
services; advice regarding fiscal matters; fiscal valuations; fiscal assessments; investment risk analysis; financial 
information; financial analyses; trusteeship; financial affairs; monetary affairs; real estate affairs; actuarial services; 
guarantee services; financial management and valuations.

Cl.45;Law firm services; legal advice; legal consultation services; intellectual property consultancy; legal services; 
registration of domain names (legal services); research regarding legal matters; research on legal matters; litigation 
services; arbitration services; advisory, assistance and representation services with a view to obtaining, maintaining, 
exploiting and defending rights; information services regarding legal matters; intellectual property licensing; drafting of 
legal documents; legal secretarial services; compliance services (legal services); company incorporation services (legal 
services).
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Priority claimed from 14/07/2017; Application No. : 016981045 ;European Union 

3846349    29/12/2017
[International Registration No. : 1403360]
Lenzing Aktiengesellschaft
Werkstr. 2 A-4860 Lenzing Austria

Proposed to be Used
IR DIVISION
Cl.3;Make-up removing preparations; anti-static dryer sheets; baby wipes; polish for furniture and flooring; skin 
cleansing cream [non-medicated]; personal deodorants; scented sachets; disposable wipes impregnated with cleansing 
compounds for use on the face; anti-wrinkle cream; grease-removing preparations; pre-moistened cosmetic wipes; non-
medicated moisturisers; moist wipes impregnated with cleansing or cosmetic preparations for personal hygiene and 
cosmetic purposes; foot masks for skin care; facial masks; face scrubs (non-medicated -); cleaning masks for the face; 
facial cleansers [cosmetic]; facial wipes impregnated with cosmetics; facial washes [cosmetic]; hand masks for skin care; 
skin conditioners; skin masks [cosmetics]; skin conditioning creams for cosmetic purposes; skin care preparations; skin 
care creams, other than for medical use; wrinkle removing skin care preparations; skin cleansing cream; skin cleansing 
lotion; skin cleansers [non-medicated]; impregnated tissues for cleaning [non-medicated, for use on the person]; body 
masks; toiletry preparations; facial care preparations; skin cleansers [cosmetic]; nail varnish remover [cosmetics]; 
wrinkle-minimizing cosmetic preparations for topical facial use; patches containing sun screen and sun block for use on 
the skin; cologne impregnated disposable wipes; wiping cloth impregnated with a cleaning preparation for cleaning eye 
glasses; cloths impregnated with a detergent for cleaning; wipes impregnated with a skin cleanser; cloths impregnated 
with polishing preparations for cleaning; pre-moistened towelettes impregnated with a detergent for cleaning; cloths 
impregnated with a detergent for cleaning; wipes incorporating cleaning preparations; nail varnish removers; non-
medicated body care preparations; perfumed tissues; exfoliating scrubs for the face; exfoliants for the care of the skin; 
exfoliants for the cleansing of the skin; exfoliating scrubs for cosmetic purposes; polishing preparations; pores 
tightening mask packs used as cosmetics; fabric conditioning preparations; furbishing preparations; cleaning and 
fragrancing preparations; cleansing masks; furbishing preparations; feminine hygiene cleansing towelettes; grinding 
preparations; cosmetic masks; face packs; beauty care cosmetics; self-tanning preparations [cosmetics]; shampoo; 
tissues impregnated with essential oils, for cosmetic use; tissues impregnated with make-up removing preparations; 
cotton wool for cosmetic purposes; cotton sticks for cosmetic purposes; fabric softener for laundry.

Cl.5;Dental impression materials; absorbent articles for personal hygiene; absorbent diapers of cellulose for pets; 
alcohol swabs for wound care; drug delivery agents in the form of edible wafers for wrapping powdered pharmaceuticals; 
drug delivery agents that facilitate the delivery of pharmaceutical preparations; medicinal creams for the protection of the 
skin; processed human donor skin for the replacement of soft tissue; dissolvable strips to stop bleeding from minor cuts 
and grazes; eyepatches for medical purposes; eye pads for medical use; eye bandages for medical use; surgical implants 
grown from stem cells [living tissues]; nappies for babies and incontinents; babies' diaper-pants; babies' diapers; babies' 
diapers of cellulose or paper; disposable babies' diapers of paper and cellulose; fibre (dietary -); bandages for dressings; 
cotton for medical use; bandages for making casts; surgical bandages; surgical implants comprised of living tissues; 
surgical plasters; medical and surgical dressings; sanitary towels; feminine hygiene products; dental materials for 
stopping the teeth; dental materials for making models of teeth; dental materials for duplicating models of teeth; 
deodorants for clothing and textiles; sanitizers for household use; disinfectants for hygiene purposes; disinfectants for 
medical apparatus and instruments; disinfectants for medical instruments; disinfectants for medical use; disinfectants for 
dental apparatus and instruments; sanitizing wipes; disinfectant swabs; shoe deodorizers; diagnostic preparations; 
diagnostic agents for pharmaceutical use; diagnostic substances for medical use; triangular-shaped napkins [paper] for 
babies; embedding material for dental use; nappy liners of paper for incontinents; nappy liners of cellulose for 
incontinents; disposable liners of cellulose for napkins; disposable liners for incontinence diapers; disposable pants of 
paper for holding a babies napkin in place; disposable pants of cellulose for holding a babies' napkin in place; disposable 
pads for incontinence; disposable nappies made of paper for incontinents; disposable swim diapers for babies; 
disposable swim diapers for children and infants; disposable training pants [diapers]; disposable napkins for 
incontinents; elastic bandages [dressings]; first aid kits for domestic use; first aid dressings; wipes for medical use; 
moist wipes impregnated with a pharmaceutical lotion; lining materials for dental purposes; gauze; shaped napkins of 
paper for babies; shaped napkins of cellulose for babies; gels for dermatological use; odour absorbing materials; odor 
neutralizing preparations for clothing and textiles; tissues for surgical use; belts for sanitary napkins [towels]; 
haemostatic pencils; adhesive bandages; hemostatics for medical purposes; skin care creams for medical use; skin care 
preparations for medical use; skin grafts; adhesive plasters; adhesive bands for medical purposes; corn rings for the feet;
sanitary wear; sanitary preparations for medical purposes; hygienic preparations for veterinary use; implants comprising 
living tissue; implants for guided tissue regeneration; implantable textile material to encourage the growth of tissue; 
impregnated medicated wipes; incontinence garments; incontinence pads; disposable nappies made of cellulose for 
incontinents; pants, absorbent, for incontinents; nappy pants for incontinents; tapes for strapping [medical]; adhesive 
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bands for medical purposes; tapes for varicose veins; adhesive dressings; dental resin for temporary bridges, crowns 
and veneers; compresses; tisanes [medicated beverages]; materials for surgical casts; material for repairing teeth; 
implantable materials for use in guided tissue regeneration; materials for dressings; material for dental prostheses; 
materials for artificial teeth; material for dental bridges; material for dental crowns; materials for dressing wounds; 
medicated plasters; medical diagnostic test strips; diagnostic reagents for medical use; face scrubs (medicated -); skin 
care lotions [medicated]; medical adhesives for binding internal tissue; medical adhesives for binding wounds; medicated 
handwash; medicated swabs; sanitary pads; impregnated medicated pads; cleaning cloths impregnated with disinfectant 
for hygiene purposes; moist paper hand towels impregnated with a pharmaceutical lotion; impregnated pads containing 
medicated preparations; sanitary pads; sanitary pants; paper (mothproof -); gauze compresses; mediums (bacteriological 
culture -); nutritional supplements; ear bandages; oiled paper for medical purposes; paper for mustard poultices; paper 
liners for diapers; paper diapers; scrubs [preparations] for medical use; plasters, materials for dressings; bunion pads; 
plasters incorporating a magnet; pharmaceutical implants; pharmaceutical preparations for skin care; pharmaceutical 
preparations for dental use; pharmaceutical preparations for wounds; absorbent sanitary articles; absorbent diapers of 
paper for pets; cotton wool for medical use; sponge material for healing wounds; babies' swim diapers; mustard 
poultices; pantyliners; sanitary panty liners; pant liners for incontinents; sterilized dressing; breast-nursing pads; 
synthetic materials for dental use for fillings; synthetic material for use in setting bones; synthetic material for use in 
producing casts; tampons; tampons for medical purposes; test strips for measuring blood glucose levels; transdermal 
patches; transdermal patches for medical treatment; wipes for medical use; tissues impregnated with antibacterial 
preparations; tissues impregnated with insect repellants; disinfectants impregnated into tissues; tissues impregnated 
with pharmaceutical lotions; swabs for medical use; sanitary wear; bandages for skin wounds; bandages for the 
prevention of blisters; gauze for dressings; first-aid boxes, filled; dressings, medical; dressing retention materials; 
medical dressings, coverings and applicators; surgical dressings; absorbent cotton; dental composite materials; cotton 
wool for surgical use; wadding for medical purposes; cotton wool for pharmaceutical purposes; cotton wool in the form of
sticks for medical use; disposable training pants of paper for infants; disposable training pants of paper or cellulose; 
disposable training pants; disposable adult diapers; babies' disposable diaper pants of paper; babies' disposable diaper 
pants of cellulose; disposable diapers; disposable babies' diaper-pants; nappies of paper for incontinents; adult diapers; 
diapers for pets; incontinence diapers; vulnerary sponges; wound dressings; teeth filling material; dental mastics; dental 
preparations and articles; diapers made of cellulose; disposable training pants of cellulose for infants; alcohol swabs for 
medical purposes; antiseptic liquid bandages; antiseptic preparations for wound care; cleaning cloths for incontinents.

Cl.9;Cases adapted for CD players; cases adapted for DVD players; cases adapted for photographic equipment; 
respirators for filtering air; battery separators; spectacle cases; camcorder cases; cases for digital media players; camera 
casings; cases for children's eye glasses; cases for contact lenses; cases adapted for mobile phones; lens cases; cases 
for PDAs; cases for pocket calculators; cases for telephones; cases fitted with dissecting instruments for scientific or 
research purposes; cases fitted with dissecting instruments, not for medical use; clothing for protection against fire; fire-
resistant flying suits; fire resistant gloves; fireproof automobile racing suits for safety purposes; fire blankets; clothing 
for protection against fire; filters for respiratory masks; respiratory mask filters [non-medical]; helmets for motorcyclists; 
laboratory filters; advertising display signs [mechanical or luminous]; safety nets; footwear for protection against fire; 
protective and safety equipment; flame-retardant balaclavas; boots for protection against fire; clothing for protection 
against accidents, irradiation and fire.

Cl.10;Breast shields; incontinence bed pads; medical drapes of non-woven textile materials; haemostats; surgical 
mesh comprised primarily of artificial materials; medical furniture and bedding, equipment for moving patients; blankets 
for medical purposes; cushions for medical purposes; incontinence mattress protectors; incontinence sheets; 
incontinence sheets for use with babies; incontinence sheets for use with infants; pillows (soporific -) filled with down; 
pillows for orthopedic use; pillows for therapeutic use; sheets [drapes] for medical use; medical clothing; disposable 
protective gloves for medical purposes; gloves for medical purposes; gloves for use in hospitals; medical compression 
stockings; surgical mesh comprised primarily of artificial materials; knee supports for medical use.

Cl.16;Tissues of paper for removing make-up; paper identification tags; stickers [stationery]; stickers [decalcomanias]; 
printed packaging materials of paper; printed advertising boards of paper; printed advertising boards of cardboard; 
containers of paper for packaging purposes; writing tablets; bags made of paper for packaging; pamphlets; decorative 
paper bows for wrapping; decorative wrapping paper; printed matter; pencil boxes; cases for stationery; flags of paper; 
humidity control sheets of paper or plastic for foodstuff packaging; filtering materials of paper; filter paper; sheets of 
reclaimed cellulose for wrapping; printed brochures; printed calendars; periodicals; printed promotional material; 
geographical maps; paper gift tags; gift wrap paper; coarse tissue [for toiletry use]; adhesive wall decorations of paper; 
envelopes [stationery]; annuals [printed publications]; filters (paper coffee -); calendars; cardboard packaging; small 
blackboards; crepe paper; crepe paper for domestic use; ball pens; plastic film for packaging; note pads; notebooks; 
paper impregnated with oil for wrapping purposes; cartons of cardboard for packaging; plastic materials for packaging; 
paper for use in the manufacture of tea bags; paper for wrapping and packaging; paper for use in the manufacture of 
wallpaper; paper wipes; labels of paper; paper banners; paper filters for coffee makers; paper handtowels; paper 
emblems; paper sacks; paper towels; facial tissues of paper; bags made of paper for packaging; paper pennants; posters; 
postcards; prospectuses; absorbent sheets of paper or plastic for foodstuff packaging; bows for decorating packaging; 
tissue paper for use as material of stencil paper (ganpishi); bags made of paper for packaging; bags and articles for 
packaging, wrapping and storage of paper, cardboard or plastics; paper tissues; tissue paper; hygienic paper; paper 
tissues for cosmetic use; book covers; industrial packaging containers of paper; containers of card for packaging; 
packaging containers of regenerated cellulose; bags [envelopes, pouches] of paper or plastics, for packaging; films for 
wrapping foodstuffs; packing cardboard; cartons of cardboard for packaging; adhesive packaging tapes; fiberboard 
boxes; plastic materials for packaging; wrapping materials made of paper; packaging materials made of cardboard; 
packaging materials made of recycled paper; packaging material made of starches; packaging materials; wrapping paper; 
cartons of cardboard for packaging; cartons of cardboard for packaging; bags made of paper for packaging; viscose 
sheets for wrapping; Christmas cards; promotional publications; promotional publications; signboards of paper or 
cardboard; advertisement boards of card; advertisement boards of card; cellulose wipes; disposable pads for house-
training pets; disposable housebreaking pads for use in training puppies.

Cl.17;Acoustical insulation barrier panels; electrical insulation articles and materials; acoustic insulation articles and 
materials; thermal insulation articles and materials; treated papers for insulating; chemical fibres not for textile use; 
insulation sheets; barriers for protection against sound; sealing and insulating materials; electrical insulating tape; 
regenerated fiber thread not for textile use; fibres for insulating purposes; fibreboard for high temperature insulation; 
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flame retardant fabrics [asbestos]; fire resistant insulated panels; insulating refractory materials; filtering materials [semi-
processed foams or films of plastic]; insulating felt; foil of regenerated cellulose, other than for packing; sheets of 
regenerated cellulose for use in manufacture; foils of cellulose [other than for wrapping or packaging]; molded foam for 
packing; yarns of carbon fibres [other than for use in textiles]; fabrics of chemically produced fibres for use as insulation; 
fabrics of carbon fibre for use as insulation; fabrics made of mixed synthetic and natural fibres for use as insulation; 
fabrics of organic fibres for use as insulation; fabrics made from synthetic fibres [for insulation]; fibreglass for insulation; 
heat resistant fabrics [insulation]; insulation for electric conductors; insulation and barrier articles and materials; 
insulating materials produced from plastics; insulating fabrics; insulating materials; magnet wire (insulation for -); 
insulation material for use in the aircraft industry; insulating paper; insulation jackets for industrial pipes; insulation with 
sealing functions for heat protection; insulation with sealing functions for noise protection; carbon fibre; carbon fibres for 
use in industry; carbon fibers [fibres], other than for textile use; semi-worked plastic substances; plastic fibers for use in 
the manufacture of tire cord; structures (non-metallic -) for noise abatement [insulation]; fibres impregnated with 
synthetic resins for insulation; paper impregnated with oil for insulating; paper for electrical capacitors; raw fibres of 
carbon, other than for textile use; pipe insulation; acoustical tiles; acoustical insulation for buildings; foam rubber; 
quilted blankets for insulating; substrates for electrical insulation; synthetic fibres, other than for textile use; insulation of 
synthetic material for the thermic protection of pipes; pipe wrappings for insulation purposes; thermal insulation jackets 
for industrial plant; packaging tapes (adhesive -), other than for household or stationery use; viscose sheets, other than 
for packing; fleeces of crude fibres of glass [insulation]; fleeces of crude fibres of rock [insulation]; fleeces of crude fibres 
of carbon [insulation]; pre-formed insulation components; thermal insulating materials.

Cl.20;Replacement seat covers [fitted] for furniture; bath pillows; animal housing and beds; children's beds made of 
cloth in the form of a bag; beds, bedding, mattresses, pillows and cushions; mattresses; bedding, except linen; bedding 
for cots [other than bed linen]; bedding for cots [other than bed linen]; futon mattresses [other than childbirth 
mattresses]; stuffed pillows; pet cushions; pillows; beds for pets; inflatable pillows; mattresses; mattresses [other than 
child birth mattresses]; mattress toppers; maternity pillows; neck-supporting pillows; scented pillows; soft furnishings 
[cushions]; nap mats [cushions or mattresses]; sleeping mats for camping [mattresses]; nursing pillows; support pillows 
for use in baby car safety seats; support pillows for use in baby seating; head supporting pillows; textile covers [shaped] 
for furniture; pet houses; advertising display boards; advertisement display boards of plastic [non-luminous].

Cl.21;Anti-static polishing cloths for household use; applicators for applying eye make-up; chopstick cases; cases 
adapted for cosmetic utensils; toilet cases; oven mitts; towel rings; applicators for cosmetics; abrasive pads for kitchen 
[cleaning] purposes; abrasive discs for kitchen [cleaning] purposes; cleaning rags; eyeglass cleaning cloths; dusters; 
cleaning rags; cleaning rags.

Cl.22;Tents for use in angling; sacks for the transport and storage of materials in bulk; strips for tying-up vines; 
wrapping or binding bands, not of metal; liber; raw cotton; treated wool; bags and sacks for packaging, storage and 
transport; binding thread, not of metal, for agricultural purposes; thread, not of metal, for wrapping or binding; string; 
twines made of polypropylene; twines made of sisal; non-metallic twines; strings for tying purposes; packaging string; 
tents for camping; chemical fibers for textile use; down feathers; elastic netting for meat products; vehicle covers, not 
fitted; fibres being partly prepared synthetic materials for textile use; fibres being raw synthetic materials for textile use; 
feathers for stuffing upholstery; wadding for filtering; silk flock; fillings of synthetic fibres for pillows; fillings for 
upholstered pillows; fillings of synthetic foam for pillows; fillings for duvets; fillings for pillows; fillings for quilts; yarn 
fibers; twisted cords [sash]; raw fibrous textile; scoured wool; semi-synthetic fibers [for textile use]; true hemp fiber 
[raw]; hemp nettings; hammocks; rabbit hair; wood shavings; jute; jute fiber [raw]; combed wool; kapok; Kashmir hair; 
storage bags for holding a body prior to cremation; linters; loose feathers; macrame rope; raw fibrous textile materials 
treated with flame retardants; mohair; natural fibers; mesh bags for washing lingerie; nets; netting [not of metal or 
asbestos]; nets for windbreak purposes; chemical fiber nettings; rockfall prevention nets of textile; commercial fishing 
nets; commercial nets; nets for use with floating structures; twine for nets; net pens for fish farming; mesh bags for 
storage; unfitted covers for boats and marine vehicles; packaging bags [sacks] of textile for bulk transportation; 
packaging bags [sacks] of textile for bulk storage; plant hangers of rope; tarpaulins; tarpaulins, awnings, tents, and 
unfitted coverings for vehicles; padding and stuffing materials; padding and stuffing materials (except of paper, 
cardboard, rubber or plastics); materials for padding; padding materials, other than of rubber or plastic for pillows; 
padding materials, other than of rubber or plastic for sleeping bags; padding materials made of fibrous material; padding 
materials made of fibrous material; padding materials made of non-woven fabrics; padding materials, other than of rubber 
or plastic for beds; polyester stuffing fibers; polyester filament; polyester plastic netting for packaging goods; polyester 
batting; vitreous silica fibers for textile use; raffia fibers; ramie fibre; yarns for use in tyre cord construction; raw textile 
fibers and substitutes; raw textile fibers; raw fibres of carbon for textile use; raw fibres of plastics for textile use; linen 
(raw -) [flax]; canvas for sails; raw silk; raw wool; sacks; plastic-covered mesh fabric bags for growing plants; sacks made 
of textile materials; sacks for transporting waste; sacks for the transport of materials; sacks for the storage of materials in 
bulk; sacks for the storage of materials; sacks for the transport and storage of materials in bulk; non-textile bags for the 
transportation of materials in bulk; non-textile bags for the bulk storage of animal foodstuffs; non-textile bags for the bulk 
storage of materials; sawdust; silk waste; nets for shading; slings for loading and bands for wrapping or binding; shoe 
bags for storage; shorn wool; sails; canvas bags for storage; silk fibers; silk netting; silk polyester monofilaments; 
cordage; ropes and string; ropes and synthetic ropes; rope for use in toys for pets; sisal; sisal fibers; textile wine gift 
bags; carded wool; synthetic fibers for textile use; synthetic fibers for textile use; synthetic ropes; synthetic textile 
filaments; cordage; ropes, not of metal; protection pouches made of fabric for storing purses when not in use; textile 
filaments; textile fibers; non-woven textile fibres; fibres for making up into carpets; fibres for making up into carpet tiles; 
bags [envelopes, pouches] of textile, for packaging; industrial packaging containers of textile; bags [envelopes, pouches] 
of textile, for packaging; bags [envelopes, pouches] of textile, for packaging; baling twine; bags [envelopes, pouches] of 
textile, for packaging; packing rope; textile bags for merchandise packaging [envelopes, pouches]; viscose silica fibres; 
fleece wool for the upholstery industry; wadding for padding and stuffing upholstery; wadding fibres; raw or treated wool; 
wool (upholstery -) [stuffing]; wool flock; tents; tents [awnings] for vehicles; tents [awnings] for caravans; tents made of 
textile materials; tents for mountaineering or camping; fitted nets; stuffing, not of rubber, plastics, paper or cardboard; 
spun polyester fibre for textile use.

Cl.23;Angora yarn; spools of thread; spools of yarn; spun cotton; cotton yarn; chenille yarn; chenille yarn; douppioni 
silk yarn; elastic thread; elastic thread and yarn for textile use; elastic yarns of synthetic fibres for textile use; threads 
made of spun cotton; thread for textile use; textile filaments [threads]; yarns of flocked fibers; yarn; yarns made of angora 
for textile use; waste cotton yarn; polyester pre-oriented yarns; yarns made of carbon fibres for textile use; yarn of 
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synthetic or mixed fibres for use in textiles; wild silk yarn; knitting yarns; yarns for domestic use; yarns for textile 
applications; yarns and threads; inorganic fiber base mixed thread and yarn; cotton base mixed thread and yarn; 
chemical fiber base mixed thread and yarn; chemical-fiber threads and yarns for textile use; degreased waste threads and 
yarns; hemp base mixed thread and yarn; regenerated fiber thread and yarn [for textile use]; silk base mixed thread and 
yarn; synthetic fiber thread and yarn; wool base mixed thread and yarn; yarns and threads for textile use; yarns for sale in 
kit form; twisted cotton thread and yarn; twisted threads and yarns; twisted hemp thread and yarn; twisted silk thread and 
yarn; twisted wool thread and yarn; yarns (combed -) made of natural fibres; twisted mixed thread and yarn; worsted yarn; 
spun silk yarn; semi-synthetic fiber thread and yarn [chemically treated natural fiber yarn]; hand knitting wools; true hemp
thread and yarn; heat-stable yarns and threads; jute thread and yarn; camel hair yarn; wool yarn; carded threads in flax 
for textile use; carded yarns of hemp for textile use; carded threads in natural fibres for textile use; yarns (carded -) made 
of wool; carded threads in wool for textile use; cashmere yarns; ceramic fibre yarns for textile use; coir thread and yarn; 
rayon thread and yarn; linen thread and yarn; metal fiber thread for textile use; sewing thread for textile use; sewing 
thread and yarn; natural yarns; non-metallic yarns for textile use; silica threads; ramie thread and yarn; raw silk yarn; 
spun silk; silk yarn; embroidery thread and yarn; knitting yarns; knitting yarns made of acrylic materials; knitting yarns 
made of nylon; knitting yarns made of wool; polyester textured yarns; yarns made of synthetic material for textile use; 
synthetic threads; carpet yarns; textile yarns; textile yarns made of man-made fibres; textile yarns made of natural fibres; 
covered rubber thread and yarn [for textile use]; mixed spun threads and yarns; waxed thread; waxed yarn; yarns of 
weaved fibres for industrial use; spun thread and yarn; worsted; wool yarn.

Cl.24;Hand towels of textile; receiving blankets; sleeping bags for babies; bath sheets; bath towels; bath linen, except 
clothing; bath linen; flocked fabrics; bed linen and table linen; bed pads; duvet covers; nightdress cases of textile; 
comforters; bed blankets made of cotton; bed blankets made of man-made fibres; bed covers of paper; silk bed blankets; 
woolen blankets; duvet covers; bed sheets; bed skirts; bed throws; fabric bed valances; bed linen; bed linen made of non-
woven textile material; infants' bed linen; bed linen; covers for eiderdown and duvets; comforters; blankets for household 
pets; quilts; blankets for outdoor use; fabrics being textile piece goods for use in tapestry; tick [linen]; printers' blankets 
of textile; disposable bedding of textile; disposable cloths; disposable wash cloths; knitted elastic fabrics for ladies 
underwear; knitted elastic fabrics for bodices; knitted elastic fabrics for sportswear; knitted elastic fabrics for gymnastic 
dresses; fibre fabrics for use in the manufacture of articles of clothing; fibre fabrics for the manufacture of the exterior 
coverings of furniture; fibre fabrics for use in the manufacture of linings of shoes; fibre fabrics for use in the manufacture 
of linings of bags; eiderdowns [down coverlets]; flame resistant fabrics; filtering materials of textile; felt; felt for use by 
papermakers; felt cloth; flame retardant fabrics [other than asbestos]; flannel [fabric]; towelling coverlets; towelling 
[textile]; towelling [textile]; face cloths of towelling; turkish towel; turkish towel; terry cloth; futon quilts; linings [textile]; 
linen lining fabric for shoes; inlay materials of non-woven fabrics; sleeping bags [sheeting]; tea cloths; dish towels for 
drying; chemical fiber fabrics; wall fabrics; fabrics for textile use; knit lace fabrics; knitted fabric; bath sheets; gummed 
waterproof cloth; bath sheets; towels of textile; towelling [textile] adapted for use in dispensers; hand towels; towelling 
[textile]; hand towels of textile; children's towels; towelling [textile]; household textile articles made from non-woven 
materials; linens; household linen, including face towels; nightdress cases of textile; impregnated bed linen; ticks 
[mattress covers]; jersey [fabric]; jersey [fabric]; cot blankets; cot sheets; children's blankets; shams; lap rugs; fabrics of 
carbon fibre, other than for insulation; fabrics [textile piece goods] made of carbon fibre; contoured mattress covers; 
pillowcases; kitchen and table linens; fabrics made from artificial fibres [other than for insulation]; coverings for furniture; 
ticks (mattress and pillow coverings); mattress covers; mattress covers; quilts filled with down; upholstery fabrics; 
furnishing fabrics; upholstery fabrics; furnishing fabrics in the piece; furnishing fabrics in the piece; coverings for 
furniture; furniture coverings (unfitted); loose covers made of textile materials for furniture; furniture coverings of textile; 
woven furnishing fabrics; mosquito nets; non-woven textile articles; non-woven felts; make-up removal cloths [textile], 
other than impregnated with cosmetics; duvets; place mats, not of paper; travelling rugs [lap robes]; sleeping bag liners; 
draperies [thick drop curtains]; silk blankets; silk fabrics for furniture; contour sheets; dust sheets; bed quilts; quilts of 
terry cloth; quilts of textile; quilts filled with feathers; quilts filled with half down; quilts filled with stuffing materials; quilts 
filled with synthetic stuffing materials; quilts; quilt covers; semi-synthetic fiber fabrics; fabrics of chemically produced 
fibres, other than for insulation; fabrics of organic fibres, other than for insulation; regenerated fiber yarn fabrics; fabrics 
made from artificial fibres [other than for insulation]; fabrics for use in making jerseys; markers [labels] of cloth for textile 
fabrics; textile tissues; knitted fabric; knitted fabrics of cotton yarn; knitted fabrics of chemical-fiber yarn; knitted fabrics 
of wool yarn; make-up removal cloths [textile], other than impregnated with toilet preparations; textile covers for duvets; 
textile smallwares [table linen]; loose covers made of textile materials for furniture; towels of textile; fabrics made of 
mixed synthetic and natural fibres, other than for insulation; textile fabrics for use in the manufacture of beds; textile 
fabrics for making into linens; textile fabrics for use in the manufacture of bedding; textile fabrics for making into 
blankets; textile fabrics for use in the manufacture of furniture; textile fabrics for use in the manufacture of sheets; textile 
fabrics for use in the manufacture of towels; textile fabrics for use in the manufacture of pillowcases; textiles made of 
flannel; non-woven textile articles; textile goods, and substitutes for textile goods; textile piece goods for making bedding 
covers; textile piece goods for making-up into towels; textile goods for use as bedding; table covers; tablecloths not 
made of paper; tablemats of textile; table covers of non-woven textile fabrics; textile napkins; table linen, not of paper; 
napery of textile; table linen; cloth; bed sheets; tissues being textile piece goods; cloths of woven textile material for 
washing the body (other than for medical use); cloths of non-woven textile material for washing the body [other than for 
medical use]; bed throws; velours for furniture; non-woven fabrics; non-woven textile fabrics; non-woven textile fabrics; 
non-woven textile fabrics for use as interlinings; non-woven fabrics of natural fibres; non-woven fabrics of synthetic 
fibres; non-woven fabrics in the form of sheeting for use in manufacture; valanced bed sheets; bed skirts; curtains; wall 
hangings of textile; bath mitts; washing gloves; mitts made of non-woven fabric for washing the body; wash cloths; cloths
for washing the body [other than for medical use]; woven fabrics for furniture; woolen blankets; interlinings made of non-
woven fabrics; resin impregnated carbon fibre fabrics.

Cl.25;Evening wear; evening coats; detachable neckpieces for kimonos (haneri); detachable collars; heels; heelpieces 
for footwear; underarm gussets [parts of clothing]; aikido suits; albs; american football bibs; parkas; suits; evening suits; 
women's suits; bowties; dress pants; jumper suits; work clothes; coveralls; sleeveless jerseys; mantles; arm warmers 
[clothing]; gowns for doctors; warm-up pants; clothing made of fur; driving gloves; layettes [clothing]; layettes [clothing]; 
baby bodysuits; baby doll pyjamas; babies' pants [clothing]; plastic baby bibs; baby tops; sleeping bags for babies 
(clothing); bootees (woollen baby shoes); babies' pants [clothing]; baby bottoms; layettes [clothing]; pram suits; 
swimming costumes; bathing costumes for women; bathing suits for men; fitted swimming costumes with bra cups; swim
wear for gentlemen and ladies; bathing drawers; swimming costumes; swimming costumes; bathrobes; swimming caps; 
bath slippers; swim shorts; swimming trunks; bathwraps; robes; ballet suits; ball gowns; bandanas [neckerchiefs]; 
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bandeaux [clothing]; baseball caps; baseball uniforms; baselayer bottoms; baselayer tops; berets; crop tops; printed t-
shirts; leg warmers; cashmere clothing; clothing of imitations of leather; woolen clothing; motorists' clothing; baby 
clothes; bridesmaids wear; figure skating clothing; christening robes; clothing for wear in judo practices; children's wear; 
infant wear; girls' clothing; motorcyclists' clothing of leather; clothing; leather clothing; linen clothing; paper clothing; 
plush clothing; silk clothing; clothing for martial arts; clothing for horse-riding [other than riding hats]; articles of clothing 
for theatrical use; clothing for fishermen; boys' clothing; clothing for wear in wrestling games; maternity clothing; lounge 
pants; bermuda shorts; bed jackets; bed socks; maillots; blazers; blousons; boas [necklets]; leotards; body stockings; 
teddies [underclothing]; boleros; bolo ties; bomber jackets; bobble hats; boxer shorts; wedding dresses; burnouses; 
brassieres; bustiers; pea coats; capes; pedal pushers; car coats; cargo pants; chaps (clothing); chasubles; chemisettes; 
cheongsams (chinese gowns); albs; choir robes; evening wear; corduroy trousers; coverups; ladies' clothing; lingerie; 
millinery; gowns; women's outerclothing; footwear for women; knickers; ladies' underwear; ladies' underwear; down 
jackets; down vests; denim jeans; ladies' underwear; topcoats; donkey jackets; three piece suits [clothing]; duffel coats; 
shower caps; insoles for footwear; pocket squares; one-piece suits; jumper suits; one-piece playsuits; disposable 
underwear; skating outfits; athletic tights; woollen tights; espadrilles; pleated skirts for formal kimonos (hakama); 
masquerade costumes; fascinator hats; fedoras; heel inserts; fezzes; women's ceremonial dresses; moisture-wicking 
sports bras; moisture-wicking sports shirts; moisture-wicking sports pants; fishing shirts; bucket caps; fishing vests; flat 
shoes; fleeces; fleece vests; bowties; flying suits; formal evening wear; formalwear; foulards [clothing articles]; morning 
coats; leisure suits; casual shirts; slacks; casualwear; tap pants; barber smocks; robes; replica football kits; football 
jerseys; soccer bibs; footmuffs, not electrically heated; gabardines [clothing]; goloshes; gaiters; morning coats; padded 
pants for athletic use; padded shirts for athletic use; padded shorts for athletic use; embossed heels of rubber or of 
plastic materials; embossed soles of rubber or of plastic materials; knitwear [clothing]; knitted gloves; knit jackets; 
knitted underwear; guernseys; woven clothing; woven shirts; gilets; non-slipping devices for footwear; polo shirts; golf 
trousers; golf pants, shirts and skirts; golf caps; golf skirts; unitards; clothing for gymnastics; ankle socks; halloween 
costumes; neckbands; neckwear; scarves; neck tubes; wrist warmers; gloves [clothing]; wetsuit gloves; gloves for 
cyclists; gloves with conductive fingertips that may be worn while using handheld electronic touch screen devices; 
gloves including those made of skin, hide or fur; handwarmers [clothing]; hats (headgear); bonnets [headwear]; tams; 
loungewear; slippers; slipper socks; aloha shirts; button-front aloha shirts; shirt yokes; shirts; shirts for suits; collared 
shirts; open-necked shirts; button down shirts; nighties; slips [underclothing]; shirt-jackets; shirt fronts; men's suits; 
menswear; outerclothing for men; men's socks; men's underwear; waistcoats; stiffeners for shoes; wedding dresses; 
lumberjackets; hooded pullovers; trousers; trousers of leather; trousers for children; trousers for children; nurse pants; 
sweatpants; snowboard trousers; pantsuits; culotte skirts; knee-high stockings; suspenders; suspenders (braces); 
suspender belts for men; girdles; girdles; hats; frames (hat -) [skeletons]; inner socks for footwear; jackets [clothing]; 
jackets being sports clothing; polar fleece jackets; fishermen's jackets; sleeved jackets; sleeveless jackets; snowboard 
jackets; rainproof jackets; men's and women's jackets, coats, trousers, vests; jacket liners; hunting pants; hunting 
jackets; hunting vests; hunting shirts; kimonos; denims [clothing]; denim jeans; denim jackets; jumpers; jodhpurs; shell 
suits; jogging sets [clothing]; sweatpants; jogging tops; running shoes; sweatpants; heavy jackets; stuff jackets 
[clothing]; judo uniforms; caftans; bodices [lingerie]; martial arts uniforms; combative sports uniforms; skull caps; 
waterpolo caps; hoods [clothing]; hooded sweatshirts; karate uniforms; cashmere scarves; kendo outfits; khakis; kilts; 
kilts; kimonos; infants' footwear; gowns; pinafores; gowns; nurse dresses; linings (ready-made -) [parts of clothing]; 
pockets for clothing; leisurewear; small hats; bloomers; walking breeches; trouser socks; knee warmers [clothing]; knot 
caps; chefs' hats; short sets [clothing]; ready-to-wear clothing; headgear; sports headgear [other than helmets]; 
children's headwear; head scarves; head scarves; head scarves; basic upper garment of korean traditional clothes 
[jeogori]; korean traditional women's waistcoats [baeja]; korean topcoats [durumagi]; body warmers; corselets; 
camisoles; corsets; corsets; corsets; costumes; skirt suits; costumes for use in children's dress up play; costumes for 
use in role-playing games; shoulder wraps; detachable collars; collars for dresses; neckties; ascots; crinolines; 
yashmaghs; cummerbunds; short-sleeved or long-sleeved t-shirts; short-sleeve shirts; short-sleeve shirts; short 
trousers; sweatpants; short petticoats; short overcoat for kimono (haori); cowls [clothing]; laboratory coats; long sleeve 
pullovers; long sleeved vests; long jackets; japanese sleeping robes (nemaki); full-length kimonos (nagagi); long johns; 
bibs, not of paper; bib overalls for hunting; running suits; running vests; leather suits; leather clothing; leather jackets; 
leather jackets; leather slippers; leather shoes; casual trousers; leggings [trousers]; underwear; sweat-absorbent 
underwear; underclothing for women; canvas shoes; light-reflecting jackets; lingerie; liveries; bathing suit cover-ups; 
outerclothing for girls; maniples; athletic uniforms; cuffs; coats; pelisses; cotton coats; coats of denim; coats for women; 
coats for men; mantillas; sleep masks; eye masks; sailor suits; corselets; foundation garments; miniskirts; miters [hats]; 
fashion hats; deck shoes; monokinis; robes; lounging robes; motorcycle riding suits; motorcycle gloves; motorcycle 
jackets; muffs [clothing]; caps [headwear]; cap peaks; sun visors [headwear]; muumuus; nighties; nighties; nightcaps; 
nighties; nightwear; wet suits; negligees; pop socks; women's outerclothing; outerclothing; dress shirts; uppers of 
woven rattan for japanese style sandals; chemise tops; cycling tops; uppers for japanese style sandals; hooded tops; 
halter tops; earbands; ear muffs [clothing]; combinations [clothing]; coveralls; coveralls; nurse overalls; overshirts; 
slippers; hats (paper -) [clothing]; paper hats for wear by chefs; paper hats for wear by nurses; beach wraps; parkas; 
party hats [clothing]; pelerines; furs [clothing]; pelisses; fur coats and jackets; fur muffs; fur hats; fur cloaks; petticoats; 
petti-pants; polo shirts; pirate pants; plastic aprons; pantaloons; polo shirts; polo knit tops; turtleneck sweaters; polo 
sweaters; ponchos; sweaters; crew neck sweaters; mock turtleneck sweaters; v-neck sweaters; slipovers [clothing]; 
bloomers; pumps [footwear]; pyjamas; pajama bottoms; cyclists' clothing; cycling shorts; welts for footwear; ramie 
shirts; rash guards; head scarves; rainproof clothing; rainwear; waterproof trousers; rain hats; mackintoshes; rain boots; 
rain ponchos; riding gloves; jodhpurs; riding jackets; riding shoes; riding shoes; shoe straps; skirts; turtlenecks; roll 
necks [clothing]; turtleneck shirts; turtleneck sweaters; rugby tops; rugby boots; rugby shorts; rugby tops; bushjackets; 
saris; sarongs; sheepskin jackets; sheepskin coats; neck scarves [mufflers]; mufflers [clothing]; shawls [from tricot only];
shawls and headscarves; shawls and stoles; sashes for wear; sash bands for kimono (obi); knitted caps; flat caps; 
referees uniforms; garrison caps; sedge hats (suge-gasa); tricot sleepsuits; nightwear; sleep masks; nighties; mules; 
tube tops; veils [clothing]; wimples; cravats; breeches; slip-on shoes; snow suits; snow suits; snow pants; tam-o'-
shanters; shoes; athletic shoes; leisure shoes; shoes for foot volleyball; shoes with hook and pile fastening tapes; high-
heeled shoes; mountaineering shoes; shoe inserts for non-orthopedic purposes; shoe uppers; footwear soles; shoe 
covers, other than for medical purposes; footwear uppers; footwear; shoulder scarves; shoulder wraps [clothing]; school 
uniforms; overalls; aprons [clothing]; paper aprons; maternity bands; maternity smocks; sweat-absorbent socks; sweat-
absorbent stockings; sweatbands; sweat bands for the wrist; tennis sweatbands; headbands [clothing]; dress shields; 
anti-perspirant socks; head sweatbands; uniforms for nurses; swimming trunks; silk ties; silk scarves; adhesive bras; 
shampoo capes; shell jackets; shift dresses; mock turtleneck shirts; shirts and slips; shortalls; shorts; fleece shorts; boy 
shorts [underwear]; snow suits; ski suits for competition; ski gloves; ski trousers; ski jackets; clothing for skiing; ski 
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balaclavas; ski hats; sliding shorts; briefs; cummerbunds; dinner jackets; dinner suits; snow boarding suits; snowboard 
gloves; snowboard shoes; japanese style socks (tabi); socks and stockings; sock suspenders; bralettes; shoe soles; 
slipper soles; soles for japanese style sandals; sundresses; sunsuits; sun hats; playsuits [clothing]; camiknickers; gym 
suits; sports clothing [other than golf gloves]; sportswear; sports bras; casual shirts; sports shirts with short sleeves; 
sports pants; sports jackets; sports caps and hats; sports caps; sports socks; singlets; sports jerseys and breeches for 
sports; gym suits; athletics vests; dust coats; quilted jackets [clothing]; quilted vests; headbands [clothing]; head 
sweatbands; cloth bibs; cloth bibs for adult diners; espadrilles; tightening-up strings for kimonos (datejime); rompers; 
snap crotch shirts for infants and toddlers; beachwear; beach hats; beach robes; stretch pants; knitwear [clothing]; knit 
shirts; knitted caps; cardigans; thongs; garters; stockings; sweat-absorbent stockings; heelpieces for stockings; pantie-
girdles; tights; maillots [hosiery]; footless tights; hosiery; footless socks; balaclavas; surfwear; jockstraps [underwear]; 
sweaters; tracksuit bottoms; sweatjackets; sweat shirts; sweat shorts; taekwondo suits; waist cinchers; tank tops; dance 
clothing; dance costumes; dance shoes; ballroom dancing shoes; tabards; camouflage gloves; camouflage shirts; 
camouflage pants; camouflage jackets; camouflage vests; trews; tennis wear; tennis shirts; tennis dresses; tennis 
pullovers; tennis skirts; tennis shoes; tennis shorts; tennis socks; fabric belts [clothing]; thobes; theatrical costumes; 
thermal headgear; thermal socks; thermal underwear; togas; tops [clothing]; toques [hats]; folk costumes; japanese 
traditional clothing; bra straps; bib tights; pinafore dresses; strapless bras; tank tops; clothing for gymnastics; 
sweatpants; training shoes; sweat shorts; tracksuit tops; trench coats; bib shorts; triathlon clothing; knitwear [clothing]; 
singlets; dry suits; tee-shirts; kerchiefs [clothing]; neckerchiefs; head scarves; tunics; turbans; clothing for gymnastics; 
gym shorts; tutus; twin sets; korean outer jackets worn over basic garment [magoja]; nappy pants [clothing]; topcoats; 
over-trousers; neck scarves; cloaks; shawls; maternity clothing; maternity sleepwear; maternity lingerie; uniforms; 
uniforms for commercial use; uniforms for nurses; referees uniforms; union suits; underwear; babies' undergarments; 
sweat-absorbent underwear; vest tops; undershirts for kimonos (juban); undershirts for kimonos (koshimaki); bottoms 
[clothing]; pants; chemises; petticoats; bustles for obi-knots (obiage-shin); tracksuit bottoms; underwear; garments for 
protecting clothing; suit coats; volleyball jerseys; tips for footwear; thermally insulated clothing; warm-up jackets; warm-
up tops; weatherproof clothing; waterproof suits for motorcyclists; waterproof capes; waterproof outerclothing; water 
socks; waterproof trousers; rainproof jackets; oilskins [clothing]; waterproof boots for fishing; wetsuits for water-skiing; 
aqua shoes; chefs' whites; white coats for hospital use; caftans; sweat shirts; reversible jackets; waistcoats; leather 
waistcoats; cagoules; weatherproof clothing; sailing wet weather clothing; puttees and gaiters; wrap belts for kimonos 
(datemaki); beach wraps; beach wraps; swaddling clothes; salopettes; windproof clothing; wind suits; wind pants; 
windshirts; wind vests; winter gloves; winter coats; winter boots; hosiery; weather resistant outer clothing; woolly hats; 
woollen socks; yoga pants; yoga shoes; yoga shirts; zoot suits; zori; tongues for shoes and boots; gussets [parts of 
clothing]; gussets for bathing suits [parts of clothing]; gussets for footlets [parts of clothing]; gussets for leotards [parts 
of clothing]; gussets for stockings [parts of clothing]; gussets for tights [parts of clothing]; gussets for underwear [parts 
of clothing]; intermediate soles; top hats.

Cl.27;Bath mats; textile bath mats; bath mats; bath mats; vehicles mats and carpets; rugs (floor -); door mats; runners 
[mats]; oriental non-woven rugs (mosen); wallpaper; carpet tile backing; carpet backing; carpeting; carpets, rugs and 
mats; carpet tiles; primary carpet backing; textile bath mats; carpets [textile]; wall paper of vinyl; wall coverings of paper.
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Trade Marks Journal No: 1853 ,   11/06/2018           Class 99 
 

Priority claimed from 15/06/2017; Application No. : 30 2017 218 523 ;Germany 

3846359    16/11/2017
[International Registration No. : 1403325]
Egon Zehnder International AG
Wiesenstrasse 17 CH-8008 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Consultancy relating to personnel recruitment; business management and enterprise organization consultancy; 
career placement consulting services; human resources consultancy; business management consultancy in the field of 
executive and leadership development; consultancy relating to the selection of personnel; personnel management 
consultancy; professional consultancy relating to personnel management; recruitment of executive staff; personnel 
selection; personnel selection using psychological testing; personnel consultancy; human resources management and 
recruitment services; personnel placement and recruitment; employment agency services; business consultancy and 
advisory services.

Cl.41;Manager education services; educational services relating to management; consultancy services relating to the 
education and training of managers and of personnel; coaching in economic and management matters; manager 
education services.

5005



Trade Marks Journal No: 1853 ,   11/06/2018           Class 99 
 

3846900    05/06/2017
[International Registration No. : 1403059]
GUESTRAVELER
6 rue de Cronstadt F-75015 Paris France

Proposed to be Used
IR DIVISION
Cl.9;Downloadable applications for mobile devices.

Cl.38;Provision of chat rooms via the Internet; Transmission of videos, movies, illustrations, images, texts, photos, 
games, user-generated content, audio content and information via the Internet.

Cl.45;Online social networking services; online social networking services; online social networking services 
accessible by means of downloadable mobile applications.
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3846919    06/10/2017
[International Registration No. : 1403860]
Stratco B.V.
Warandelaan 25 NL-4904 PA Oosterhout

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for preserving foodstuffs; tanning substances for use on fabrics; artificial sweeteners, including 
artificial sweeteners in liquid, powder, tablet and granular form; artificial sweeteners [chemical preparations]; low-calorie 
artificial sweeteners, including low-calorie artificial sweeteners in liquid, powder, tablet and granular gorm; chemical 
sugar substitutes; aspartame; erythritol; polydextrose; d-xylose; acesulfame-k; sucralose.

Cl.5;Pharmaceutical and medical preparations; dietetic foods and dietetic substances for medical use; food for babies; 
dietary supplements, dietary supplements and nutritional additives; dietetic sweeteners for medical use, including dietetic 
sweeteners for medical use in liquid, powder, tablet and granular form; artificial sweeteners for diabetics, including 
artificial sweeteners for diabetics in liquid, powder, tablet and granular form.

Cl.30;Coffee, tea, cocoa, coffee substitutes; rice, tapioca, sago; flour and cereal preparations, bread, confectionery and 
sugar confectionery, ice cream; sugar; honey, molasses syrup; yeast, leavening agents; salt, mustard; vinegar, herbs; 
spices; ice; natural sweeteners, including natural sweeteners in liquid, powder, tablet, and granular form; flavorings; 
natural sweeteners in the form of fruit concentrates; natural sweeteners based on stevia.

Cl.35;Advertising; management of commercial matters; business administration; administrative services; publishing of 
advertising material; dissemination of promotional material; promotional services; publicity; business organizational, 
business economics and business administration advice; marketing; market canvassing, market research and market 
analysis; commercial intermediary services relating to the purchase and sale, import and export, as well as wholesale and 
retail services of the goods and other commodities mentioned in the classes 1, 5 and 30; trade information; organization 
of events for publicity and/or commercial purposes; compiling of data files and computerized file management; advice 
and information regarding the aforementioned services; aforementioned services also via electronic networks, such as 
the internet.
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3847373    23/01/2018
[International Registration No. : 1403194]
Caprity AG
Burgmatt 24 CH-6340 Baar Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Advertising; commercial business management; commercial administration; office functions.

Cl.36;Insurance services; financial affairs; monetary affairs; real estate affairs.

Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial analysis 
and research services; design and development of computers and software.
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Priority claimed from 23/01/2018; Application No. : 017720971 ;European Union 

3847902    05/02/2018
[International Registration No. : 1400473]
TAVEX EUROPE, S.L.
Tellez, 56 E-28007 MADRID Spain

Proposed to be Used
IR DIVISION
Cl.23;Yarns and threads for textile use.

Cl.24;Fabrics and fabric substitutes; household linen; curtains of textile or plastic materials.

Cl.25;Clothing; headgear; footwear.
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Priority claimed from 25/08/2017; Application No. : 017150889 ;European Union 

3847945    14/02/2018
[International Registration No. : 1403065]
POLMOS ZYRARDOW SPOLKA Z OGRANICZONA ODPOWIEDZIALNOSCIA
Ul. Mickiewicza 1-3 PL-96-300 Zyrardów Poland

Proposed to be Used
IR DIVISION
Cl.33;Alcoholic beverages (except beers, champagnes and sparkling wines); spirits; cocktails; vodkas.

Cl.41;Education; training; entertainment; sporting and cultural activities; information relating to entertainment or 
education; publication of magazines and books; publication by electronic means; film production; production of music; 
show production; organization of competitions (education or entertainment); organization of exhibitions for cultural or 
educational purposes; organization of cultural, musical, educational, recreational, festive (entertainment), play and leisure 
events; organization and conducting of colloquiums, conferences and congresses; organization and conducting of 
concerts; organization of lotteries; night club services (entertainment); online game services.
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3848958    18/01/2018
[International Registration No. : 1403402]
Heilongjiang Kingdom Hemp Co., Ltd
(Jingnan District) Light Industrial Park, Economic Development Zone, Qinggang 151600 Heilongjiang China

Proposed to be Used
IR DIVISION
Cl.22;Hemp bands; jute; ramie fibre; textile fibers; raw fibrous textile; raw linen [flax]; sisal; down [feathers]; vehicle 
covers, not fitted.

Cl.23;Linen thread and yarn; hemp thread and yarn; jute thread and yarn; yarn / thread; woollen thread and yarn; 
darning thread and yarn.

Cl.24;Hemp cloth; fabric; wall hangings of textile / tapestry [wall hangings], of textile; furniture coverings of textile; 
hemp fabric; fibreglass fabrics for textile use; bed clothes; curtains of textile or plastic.
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3848959    27/10/2017
[International Registration No. : 1401924]
Funderbeam Ltd
41 Corsham Street London N1 6RD United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software for analysing market information; computer software for processing market information.

Cl.35;Management and compilation of computerised databases; data retrieval services; collection of data; collating of 
data in computer databases; data compilation for others; systemization of information into computer databases; data 
processing; data processing for the collection of data for business purposes; computerised data processing; data 
processing for businesses; information services relating to data processing; consultancy relating to data processing; 
business consultancy services relating to data processing; advisory services relating to data processing; provision of 
information relating to data processing; provision of computerised business statistics; automated data processing; 
electronic data processing; advisory services relating to electronic data processing; collecting information for business; 
company information (searches relating to -); business appraisal; preparing business reports; business examinations 
services; business merger consultation; advice relating to the sale of businesses; business acquisitions; business 
management services relating to the acquisition of businesses; business acquisitions consultation; acquisition of 
business information relating to company status; acquisition of business information relating to company activities; 
benchmarking services; business consultancy to firms; information services relating to businesses; business research; 
business efficiency studies; conducting of business appraisals; administration relating to business appraisal; analysis of 
company behaviour; business advice relating to growth financing; business strategy development services; financial 
statement preparation and analysis for businesses; compilation and systematisation of information in databanks; 
compilation of information into computer databases; compilation and systemization of information into computer 
databases; on-line data processing services; benchmarking (evaluation of business organisation practices); provision of 
on-line business and commercial information; information or enquiries on business and marketing; provision of business 
and commercial information; provision of computerised data relating to business; provision of statistical information 
relating to business; expert evaluations and reports relating to business matters; economic forecasting; business data 
analysis services; collection and systematization of business data; preparation of documents relating to business; 
analysis of business information; computerised business information retrieval; providing business information via a web 
site; providing business information, also via internet, the cable network or other forms of data transfer; computerised 
business information processing services; planning concerning business management, namely, searching for partners 
for amalgamations and business take-overs as well as for business establishments; obtaining business statistics [for 
others]; drawing up of business statistical information; business information for enterprises (provision of -); advisory 
services relating to commercial transactions; business research for new businesses; processing of business survey 
results; evaluation of business opportunities.

Cl.36;Provision of computerised financial information; computerised financial advisory services; computerised 
information services relating to investments; investment by electronic means; private placement and venture capital 
investment services; financial advisory services for companies; arranging finance for businesses; financing services for 
companies; information services relating to financial business appraisals; financing in relation to the buying and selling 
of businesses; financial consultancy in relation to the buying and selling of businesses; business appraisals for financial 
valuation; provision of finance for enterprises; financing of mergers; financial assistance; financial analysis; financing 
services for securing funds; financial and investment consultancy services; financing and funding services; facilitating 
and arranging financing; arranging the provision of finance; financial services relating to the securing of funds; financial 
evaluation; financial evaluation and analysis; financial information for investors; financial information management and 
analysis services; financial information, data, advice and consultancy services; providing information and analysis via the 
internet in the field of financial investments; raising of financial capital; financial consultancy in the field of risk 
management; providing financial information on-line; financial information processing; financial services for securing 
funds for others; provision of financial services by means of a global computer network or the internet; conducting of 
financial transactions on-line; financial intermediary services; financial management relating to investment; financial 
advice relating to investment; provision of investment information; financial services relating to investment; investment 
consultancy; investment business services; research services relating to investment; investment analysis; unit trust 
management; provision of investment capital; investment services; fund investments; financing of investments; 

5012



investment management; investment custody; arranging of investments; investment portfolio management services; 
investment brokerage; providing investors with financial information; personal equity plan management; capital 
investment consultation; financial services relating to the provision and structuring of capital; capital investment 
brokerage; trust management; provision of finance for sales; equity financing; equity investment in international 
companies; fiscal assessments; monetary affairs; information services relating to finance, provided on-line from a 
computer database or the internet; venture capital financing; venture capital and project capital investment services; 
venture capital (services for the finding of -); venture capital (services for the provision of -); financial management of risk 
capital, investment capital and development capital; venture capital funding services for companies; venture capital 
funding services for commercial entities; financial services relating to business; provision of finance for business 
ventures; provision of commercial finance; trade finance services; providing funding for commercial entities; financial 
services relating to personal equity plans.

Cl.38;Dissemination of business information; dissemination of data relating to business.

Cl.42;Research relating to data processing; data mining; design and development of systems for data input, output, 
processing, display and storage.
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3848985    08/02/2018
[International Registration No. : 1401506]
Fanou Aherdan
FISCALIS Consult, Audit & Tax Management sprl, Rue du Petit Paradis 1 B-1320 Hamme-Mille

Proposed to be Used
IR DIVISION
Cl.3;Perfumery products.

Cl.4;Candles.

Cl.14;Precious metals and their alloys; jewelry; jewelry articles; precious and semi-precious stones; timepieces and 
chronometric instruments.

Cl.18;Leather and imitations of leather; animal skins; luggage, bags and cases for transport, wallets.

Cl.20;Furniture; mirrors; picture frames; works of art made of wood, wax, plaster or plastic materials; busts of wood, 
wax, plaster or plastic; cushions; screens [furniture]; display units for jewelry; statues of wood, wax, plaster or plastic 
materials.

Cl.21;Tableware, kitchen utensils and containers for household or kitchen use; glass, unworked or semi-worked, 
except building glass; glassware for domestic use; porcelain ware; earthenware.

Cl.24;Household linen.

Cl.25;Clothing; footwear; headgear.

Cl.26;Lace; embroidery; ribbons; braids; buttons; hooks [haberdashery]; shoe eyelets.

Cl.35;Advertising.
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3848999    30/11/2016
[International Registration No. : 1403862]
121 Group Management Pty Ltd
11 Hutchison Ave KELLYVILLE NSW 2155 Australia

Proposed to be Used
IR DIVISION
Cl.20;Bathing and shower chairs including specially adapted stands for bathing and shower chairs; bathing and shower
chairs for children, infants, toddlers and babies, including specially adapted stands for bathing and shower chairs; 
furniture for children, infants, toddlers and babies, including bathing and shower chairs and specially adapted stands for 
bathing and shower chairs; chairs, seats and bouncing chairs for children, infants, toddlers and babies; chairs and seats; 
chairs with castor wheels; contour chairs; high chairs; high chairs for children, infants, toddlers and babies; pedestal 
chairs; bath seats; parts and accessories of all of the aforementioned goods; bathing chairs; bathing and shower chairs 
for children, infants, toddlers and babies; furniture for children, infants, toddlers and babies, including bathing and 
shower chairs; chairs, seats and bouncing chairs for children, infants, toddlers and babies; chairs and seats; chairs with 
castor wheels; contour chairs; high chairs; high chairs for children, infants, toddlers and babies; pedestal chairs; bath 
seats; parts and accessories of all of the aforementioned goods.

Cl.35;Retailing, wholesaling, supplying and distributing by any means of bathing and shower chairs including specially 
adapted stands for bathing and shower chairs, bathing and shower chairs for children, infants, toddlers and babies, 
including specially adapted stands for bathing and shower chairs, furniture for children, infants, toddlers and babies, 
including bathing and shower chairs and specially adapted stands for bathing and shower chairs, chairs, seats and 
bouncing chairs for children, infants, toddlers and babies, chairs and seats, chairs with castor wheels, contour chairs, 
high chairs, high chairs for children, infants, toddlers and babies, pedestal chairs, bath seats, stands for baby baths, parts
and accessories of all of the aforementioned items.
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3849003    28/11/2017
[International Registration No. : 1372290]
Zakrytoe aktsionernoe obshchestvo "Renna-Holding"
ul. Privolnaya, 25, RU-109145 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.29;Soya milk [milk substitute]; milk products; cream [dairy products]; whipped cream; buttercream; milk; 
prostokvasha [soured milk]; kefir [milk beverage]; ryazhenka [fermented baked milk]; margarine; butter; milk beverages, 
milk predominating; tofu; yoghurt; albumin milk; milk ferments for culinary purposes; whey; smetana [sour cream]; 
condensed milk.

Cl.30;Ice cream; chocolate beverages with milk; sweetmeats [candy]; coffee beverages with milk; sorbets [ices].
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Priority claimed from 19/06/2017; Application No. : UK00003238228 ;United Kingdom 

3849091    20/10/2017
[International Registration No. : 1403873]
Nagwa Limited
Queen Caroline House, 3 High Street Windsor, Berkshire SL4 1LD United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; downloadable computer programs, 
computer software; software applications; mobile software applications, downloadable applications for multimedia 
devices; downloadable audio files; downloadable image files; podcasts; pre-recorded audio discs, CDs, audio tapes, 
audio cassettes, video discs, DVDs, video tapes; electronic databases; magnetic and electronic data carriers; 
downloadable electronic publications; all the aforesaid goods relating to, or having applications in, the provision of 
educational services, materials and content; downloadable educational content and information, provided in electronic or 
digital format, including text materials, videos, question banks, sample solutions, interactive programmes, animations 
and visualisations.

Cl.38;Telecommunications; mobile telecommunications services; provision of access to a global computer network; 
streaming of audio, visual and audiovisual educational content and information via a global computer network; streaming 
of educational content and information; web access and portal services; providing access to computer databases; rental 
of access time to a computer database; electronic bulletin board services; provision of access to Internet platforms for 
educators and students to facilitate the creation, consumption and exchange of educational content and services; 
providing on-line facilities for real-time interaction with other computer users; provision of real-time audio and visual 
communications; providing access to blogs, podcasts, social networking forums, and online forums, all relating to 
educational services or containing educational content; information and advisory services relating to all of the aforesaid 
services, including information and advisory services provided on-line from a computer database or a global computer 
network.

Cl.41;Education services; on-line education services; publication of non-downloadable educational content and 
information including text materials, videos, question banks, sample solutions, interactive programmes, animations and 
visualisations, all provided on-line from a computer database or a global computer network; publishing services; 
electronic publishing services; provision of non-downloadable e-publications; provision of real-time educational 
information and services, including via on-line video and audio communications between teachers and students; 
information and advisory services relating to all the aforesaid services, including information and advisory services 
provided on-line from a computer database or a global computer network.
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Priority claimed from 07/08/2017; Application No. : 87559213 ;United States of America 

3849106    06/02/2018
[International Registration No. : 1403909]
Microsoft Corporation
One Microsoft Way Redmond WA 980526399 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software development tools; computer software, namely, software development tools for the creation of 
computer software applications and mobile software applications; computer software for publishing, sharing and 
accessing computer software applications and mobile software applications.

Cl.42;Software as a service (SaaS) featuring computer software development tools; software as a service (SaaS) 
featuring software development tools for the creation of computer software applications and mobile software 
applications; software as a service (SaaS) featuring software for publishing, sharing and accessing computer software 
applications and mobile software applications.
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